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LOKSABHA

Tuesday, April27,1999, Vaoakha7,1915 
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TheLokSabhametat 
Eleven of the Cbck

[MR. SPEAKER in the Cheat] 

[TmnstatiorJ

SHRI RAMTAHALCHOUDHARY (Ranchi): 
Mr. Speaker, Sir, lamonapointof order.

MR. SPEAKER: Point of order cannot be 
raised during Question Hour.

A-[ffWOfTUfjOOnS)

SHRI RAM TAHAL CHOUDHARY: A 
condolence mesting has been calBd8t40>ciock 
to mourn the death of a person. Such an 
arrangement is there....(Jntsmjpfans)

11.01 hr*

ORAL ANSWERS TOQUESTIONS 

[Eng*sh\

Housee for Fishermen

*762. SHRI THAYIL JOHN ANJALOSE: 
SHRI OSCAR FERNANDES:

WMieMHrtsrafAGRKXILTUREbeptaassd 
to state:

(a)whelherlhe Government haveformulalBd 
anyCentrsfty Sponsored scheme for construction
oi nouMBBfOr inBiiBnorTTiBn wiin ancillary CMC 
amenities;

(b) if so, the details thereof alongwith the 
states in which the scheme is likely to be 
launchedtand

(c) the amount allocated for this purpose 
during the current year, State-wise?

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE INTHEMINISTRYOF AGRICULTURE 
(SHRI S. KRISHNA KUMAR): (a)and(b). Yes. 
Sir. The Government of India formulated a 
Centrrfy Sponsored Scheme for Development 
ofModelVaagseforFishormenin 1986*87and 
the scheme is being continued now as a 
componertof the enlarged Centrally Sponsored 
Scheme called "Welfare of fishermen*. The 
scheme aims at developing rfiodef fishermen 
villages with a maximum of 100 houses, 
appropriate number of tubewefe, not exceeding 
five and one community hall atamaxknum total 
cost of Rs. 37.5 lakh villages. The scheme is 
open to all State/UTs. 135 villages have been 
sanctionedsincethe inception of the scheme.

(c)Theouiaylor 1999-94 is Rs.327iakh. No 
Stale-wise allocation of funds is made as the 
teleasesdspendon the request ofthestataeO/ra 
based on their programme for development of 
villages, progress of implementation of the 
scheme and provision of matching contribution 
made in the respective State budget.
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SHRI THAYIL JOHN ANJALOSE: Mr. 

Speaker, Sir, I would like to know fromthe hon. 
Minister as to what is the criteria for giving the 
assistance for the fishermen andthe guidelines 
given by the Union Government to the State 
Government in this regard.

SHRI S. KRISHNA KUMAR: Sir, the 
construction of houses in this scheme is a part 
of the development of model fishermen villages. 
The criteria are that each model fishermen 
village will have a minimum of 10 housesand a 
maximum of 100 houses. For every 20 houses 
there will be a drinking water tubewell. Each 
house will haveamaximum ceiling of 35 sq.mts. 
at a cost of Rs.35,000/- atthe maximum; thecost 
of each tubeweill will be Rs.25,000/- and the 
community hall will be Rs.1,25,000/-. The cost 
sharing will be 50-50between the State and the 
Central Government. Within these parameters, 
the State Government will select the villages 
and also have flexibility depending on the local 
conditions.

SHRI THAYIL JOHN ANJALOSE: Sir, I 
would like to know whether the Government 
have got any complaint about the misuse of the 
assistance in Kerala, especially in Alleppy 
district where the genuine fishermen were 
sidelined. The Fisheries Department did not 
invite applications for assistance and this 
happened in my constituency, that is, in Alleppy 
district. I broughtthismatterto the attention ofthe 
concerned Minister also. I would like to known 
what the Central Government is going to do in 
this matter. Will the Government intervene in 
this matter and ensure that the deserving 
fishermen are given the assistance?

SHRI S. KRISHNA KUMAR: Theselection 
of benefciaries under this scheme, once the 
village is selected, is the responsibility of the 
State Gvoernment. We consider the State 
Governments to be fully responsible and they 
normally do it through their cooperative 
socieities. Individualcomplaintscan always be 
looked into and if there are genuine grievances 
they will be redressed.

SHRI OSCAR FERNANDES: I would like to 
know from the Minister whether he has come 
across complaints from the fishermen where 
thefishermenarenotaHowed to build houses on 
the coast because of the decision ofthe Ministry 
of Environment that within 500 metres, no 
construction shouldtake place. Hotels and such 
other tourist centres are allowed.

The problem with the fishermen is, they 
should live on the sea cost, on the river line, If 
they have to make a livelihood. They are engaged 
inthetaskoffishing. Iftheyaresettledfaraway, 
then it will be very difficult forthem to do fishing 
business. I would like to knowfrom the Minister, 
as farasfishermenare concerned, willtherebe 
relaxation orwhetherthe Minister will take up the 
issue with the Ministry of Environment to find a 
solution to this problem.

SHRI S. KRISHNA KUMAR: It is true that 
there is a ban on regularisation of land holdings 
asweHasconstructionofnewhousesoffishetmen 
within the distance 500 metrrs from the water 
line as stated bythe hon. Member. This isafact. 
But actual fishermen settlements are already in 
existence for many years within this distance. 
The ban isforthe construction of new housesand 
regularisation of holding and living pattas. I am 
personally aware of the conditions in my State 
where also, this is a genuine problem and 
pragmatic solution has to be found.

We shall certainly take up the matter. The 
conditions vary from the State to State. Butthere 
may be circumstances existing in individual 
locations, in individual States where exemptions 
from the environmental ban may be obtained.

THE MINISTER OF AGRICULTURE (SHRI 
BALRAM JAKHAR): Iwanttoexplaintothehon. 
Member, ShriOscarFemandesthatitisnotonly 
coastal sidethat we have this restriction but also 
on the inland river-side. U.P. also has got this 
restriction. So, it is a question where it is 
applicable, where it is to be done. It will be done 
in the best interest of the people.
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[Translation]

SHRI RAM LAKHAN SINGH YADAV: A 
scheme of model villages for helping the 
fishermen has been formulated and fishermen 
live in such villages. Bihar has a large number 
of fishermen whose condition is miserable. I 
would like to know whether any scheme in this 
regard has been formulated for Bihar during the 
last two years. If at all there has been such a 
scheme, what is then the problem in 
implementing it?

[English]

SHRI S. KRISHNA KUMAR: Every State 
hasbeen given, as requested by them. Biharhas 
been given three villages. As you are aware, 
Bihar has only inland fishery villages.

SHRI AC. CHARLES: Traditionalfishermen 
are of the most neglected sector of the weaker 
sections of the community. Kerala has got long 
coastal belt. In my constituency, Trivandrum, 
more than 40 kms of coastal belt is there. One 
feature is traditional fishermen are confined 
within a narrow belt of about 2,000feet, not to 
speak of 500 metres. Lakhsof people are living 
there. During every monsoon their huts are 
being washed away. In Trivandrum, there are 
some voluntary agencies who havecomeforward 
to give houses for those who do not own houses.

May I know from the hon. Minister, as a 
special case, if voluntary agencies come to give 
financial assistance or all possible help for 
construction of houses for the traditional 
fishermen on thecoastal belt, will the Government 
give priority to it and all possible assistance will 
be given by the Government of India for 
encouraging them so thatthe helpless section of 
the community may get the benefit of housing 
scheme.

SHRI S. KRISHNA KUMAR: As per the 
approved pattern of scheme of the Eighth Plan, 
the housing scheme for fishermen, as earlier 
stated, is already incorporated in the model

village scheme. This is the direct grant for 
housing—50 percent from Central Government 
and 50 percentf rom the State. Of course, there 
are many possibilities. If some voluntary 
agencies come forward to donate part of the cost 
etc., it is forthe individual State Government to 
do their thinking on the subject to 50 per cent 
Central Government grant being given, and if not 
being exceeded, it may be possible to look into 
each case on its merits. But this has to be 
recommended by the State Government.

SHRI RAM NAIK: In my Constituency, there 
is a vast stretch of sea shore Vasai, Palghar. We 
are expeiencing one difficulty. While deveoping 
it, we find that a even a primary school or a small 
medical unit would not be constructed even after 
having been snctionedby the Gram panchayat 
or zilla panchayat because of the rule of 500 
metres. All fishermen stay on the sea-shore 
only. Has the Government considered the 
difficulty which has been faced by the fishermen?

MR. SPEAKER: That is replied.

SHRI RAM NAIK: Ultimately, the model 
village will only come if they are given the 
facilities at the sea-shore.

MR. SPEAKER: Shri Oscar Fernandes has 
asked that question. The hon. Minister has 
replied the same question.

SHRI P.C. CHACKO: I congratulate the 
Agriculture Minister for introducing this noval 
scheme. Considering the requirements, the funds 
providedforthis Scheme are grossly inadequate. 
It is only a little over Rs. 3 crores provided or the 
entire housing scheme.

Many such scheme were proposed by the 
Kerala Government. For example in my 
Constituency, ChaiakkadandNattika beaches, 
housing schemes wereproposed. The condition 
put forth by the Central Government is that 
matching contribution should be from the State 
Gvoemment’s Budget. It is a fact that Many 
State Governments are not in a position to

1915 (SAKA) Oral Answers 6
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provide fundsforthis scheme. Since theCentral 
GovemmenthasMroduoedthescheme, I would 
requestthe Govemmenttomake it clearthat the 
Central Government will go ahead with the 
scheme even where there is no State 
Government contribution because State Govt 
share is coming in theform of infrastructure. W» 
the Central Government which has introduced 
this scheme, think of enhancing the amount 
providedfor this purpose, so that the proposals 
from the State Government, wherever it is 
absolutely necessary, can be considered 
favourably? •

SHRI S. KRISHNA KUMAR: The importance 
given by the Government of India to the 
development of fisheries and welfare of 
fishermen can be seen from the fact that the total 
outlay has been more than doubled in the Eighth 
Plan.

As far as this particular scheme which 
includes housing isconoemed, whereas in 1991 
the amount spent was Rs. 1.3crores, in 1992-93 
the amount was Rs.8.4crores, almost sw times 
unerase in the last two years. Of course, all the 
State Governments are asking for a higher 
contrfoutm with reference tocentra  ̂
schemes. It is a question of the outlay that is 
available for us. The Agriculture Minister has 
askedfor maximum outlay and has obtained this 
increase. Within the size of the outlay that is ( 
available, we are implementingcertain schemes. 
So, there is no particular point in increasing the 
Central Government contribution because the 
same amount erf money could then be spent in 
less numberof projects. Therefore, we do not, at 
the moment, like to consider tfw proposal to 
enhance the Central Govemmerrtpercentage. 
Kerala has nocause forcompte»Tt because they 
have been given 19 villages. Tlis isathethird 
State which hasbeen given the maximum number 
of viages after Andhra pradesh andTamilNadu 
which have been given 21, 20 villages 
respectively. If there are any other proposals 
including those from the hon. Member’s 
Constituency, we shall only be too happy to 
consider them on merit.

[r/anatottani

SHRI HARISINH CHAVDA: Mr. Speaker, 
Sir, Gujarat has also got a long coastal belt. 
Nevertheless, the Central Government has atos 
allocated a sum of Rs.327lakh to raise model 
fishery viages. I would Bke to know whether the 
Government of Gujarat had made any demand 
in the regard, arxi if there wasademand what was 
the amount of money provided to Gu jarat.

[English]

SHRI S. KRISHNAKUMAR: Gujarat is one 
of the most highly developed fishery States and 
probably they do not need this type of assistance. 
They have asked for and they have got three 
model fishery villages forthat State.

{Trans/ationj

Procurement of Foodgralns

*763. SHRI NAWALKISHORE RAI:
DR. CHINTA MOHAN:

WiM the Minister of FOOD be pleased to 
state:

(a)whetherthe Food Corporation of Indte has 
taken assistance from various other agencies 
forprocurement of foodgrains dunng each of the 
last three years;

(b) if so, the reasons therefor;

(c)thenamesof such agencies, State-wise;

(d) the rate of commission given to these 
'agencies dunngthe said period; and

(e) the criteria fixed by the Food Corporation 
of India for selecting such agencies?

[English]

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI KALP NATH RAI):



OralAnswers VAISAKHA7,1915 (SAKA) Oral Answers 10
(a) to(e).Astatement is laid on theTable of the 
Houaa

STATEMENT

Part (a). Yes, Sir.

Part (b). FoodCoiporation of India (F.C.t.) is 
the Nodal agency of the Government of India to 
procure foodgrains (wheat, paddy and 
coarsegrains) at support prices/procurement 
prises, as the case may be.Thisbeingagigantic 
task, F.C.I. has to work in dose collaboration 
with the StateGovemmentsandtheir procuring 
agencies.

Part (c). The names of the procurement 
aganciesengBgedforpiocurementof foodgrains 
(wheat, paddy and coarsegrains) during the last

3yeasareendosed(AnnexureNo.l(A)tol(H).

Part(d). No commission as such is paid by 
F.C.I. to the State Governments and/or their 
procuringagenciesforpnMuiementoffoodgrains 
forthe Central Pod. However, F.C.I. paystothe 
agencies the cost of foodgrains procured by 
themforthe Central Pool althe minimum support 
price/procurement price fixed by Government 
of India and incidental charges. Statements 
shov^tfierateof incidental chargesforwheat, 
paddy and ricefor1990-91,1991-92nd 1992-93 
are attached (Annexures No. II (A) to II (I).

Part (e). The agencies for procurement of 
foodgrains are selected in consultation with the 
State Governments concerned, keeping in view 
inter-alia the infrastructure available with the 
agencies.
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[Translation]

SHRI NAWAL KISHORE RAI Mr Speaker, 
Sir,̂ connection with the reply given by the hon 
Minister I would like to know the actual 
procurement of food grains made last year by the 
Food Corporation of India in different States of 
the country including Bihar, and I would also like 
toknowthetargetsthatthe Government has set 
for procurement of foodgrams in the ensuing 
year

Mr Speaker, Sir I would like to draw your 
attention to the large scale conxption rampant in 
the Food Corporation of India in the name of 
handing charges Last years wheat was 
purchased at the rate of Rs 280perqumtaland 
the same was sold at the rate of Rs 325 per 
quintal There is a difference of Rs 45 and 
moreover subsidy is also given to the Food 
Corporation of India

MR SPEAKER What has been sought to 
know through the question is regarding 
procurement agencis You should ask about that 
alone

SHRI NAWAL KISHORE RAI The news 
regarding malpractices being committed in 
handling charges very often apear in 
Newspapers

[English]

MR SPEAKER Please cometothe point 

(Interruptions)

I will disallow this kind of a question I am 
warning you Please come to the point

[Translation]

SHRI NAWAL KISHORE RAI lamcommg 
to the point itself

Mr Speaker, Sir, complaints of distribution 
of adulteration of rejected foodgrains do also

keeppotmngm I would like to know whether any* 
attenton has everbeenpaidtosuch complaints 
and whether any investigation into such 
complaints has been made andlwould also like 
to know whether any steps have been taken to 
improve the situation

SHRI KALP NATH RAI Mr Speaker Sir 
there are two functions of the Food Corporation 
of India Itsfirstfunction istopurchasefoodgrams 
at the prices fixed by the Agncultural Price 
Commission of the Ministry of Agnculture and 
secondly it makes it available to the public 
through the public distnbution system

The question asked by the hon Member is 
not concerned with the main question I would 
therefore, like to submit that he should restrict 
himself to the mam question only

SHRI NAWAL KISHORE RAI Mr Speaker 
Sir per quintal rate of foodgrams has been 
shown m the state-wise details of the agencis 
Nowlwouldliketo know the amount offoodgrain 
procured from different states including Bihar 
dunng previous years, and I would also like to 
know the procurement target of the next year

SHRI KALP NATH RAI Mr Speaker Sir a 
target has been sat to purchase 100 lakh tonne 
of wheat Purchase of foodgrains by the Food 
Corporation of Incka is done through the agencies 
of State Governments and moreover the Food 
Corporation of India has its nodal agencies 
through which it purchases foodgrams The 
State Governments do purchasing through 
marketmgfederatons, co-operative federatons, 
NEFEDetc Foodgrains are notpurchasedfrom 
the deficit states Bihar isadeficit state so wheat 
or rice is not purchased from that State 
Foodgrains are purchased from Puryab, Haryana, 
Uttar Pradesh etc which are surplus States

SHRI NAWAL KISHROE RAI Mr Speaker. 
Sir, there hasbeen no categoncal reply regardmg 
procurement

SHRI KALP NATH RAI I have already said



thatthe targe! of the Government istopurchase Government proposeto make any arrangement
100 lakhtonne of wheat and 100lakh tonne of rice so that foodgrains may be saved from going to
...{Interruptions) waste.

69 Oral Answers VAISAKHA 7,1915 (SAKA) Oral Answers 70

[English]

DR. KRUPASINDHU BHOI: Sir, the hon. 
Minister, in part (c) of his reply to the question, 
has stated:

“The names of the procurement agencies 
engagedforprocurementoffoodgrains (wheat, 
paddy and coarsegrains) dunng the last three 
years are enclosed

The hon. Ministerhas further replied thatthe 
F C.l. andthe State Civil Supplies Corporation 
are the procunng agencies. I would like to know 
from the hon. Ministerwhether he isawareof the 
solid fact that procurement is taking place in 
Orissa in Sambalpur, Balasoreand Bolangir.

I would like to know whether he has received 
any memorandum or a personal letter saying 
that FCI officials are harging Rs.5per quintal at 
the time of procurement from the agents and 
-after that they are receiving Rs.7 at the time of 
distribution through the public distribution system 
not in the case of rice alone but rats are different 
forwheat and sugar. If it is afact, I would like to 
know whether the Minister will instruct his 
Department tohaveastrict enquiry by which the 
correct figures will be known and more 
procurement can take place.

[Translation]

SHRI KALP NATH RAI: Mr. Speaker, Sir, the 
hon. Member has sent a complaint about 
Sambhalpur. I have given orders to look into the 
matter and as soon as the report is received, I wiH 
inform the hon. Member. *

SHRI RAM TAHAL CHOUDHARY: Mr. 
Speaker, Sir, there are people who are starving 
as they do not get food to sustain themself but on 
the other hand thousands of foodgrains rot and 
go waste. I would like to know as to whether

MR. SPEAKER: Disallowed.

SHRI MOHAN SINGH: Mr. Speaker, Sir, the 
hon. Minister hasstated thatthe FoodCorporation 
of India procures foodgrains from those states 
only where there is surplus wheat or any other 
foodgrain and in the states also foodgrains are 
procured from those districts where there is 
surplus of it. At several places the situation is 
thatthe number of procurement centres in the 
state issame as that of districts. I would (ike to 
knowfromthehon. Minister whether we would 
issue any special (fractions to the states in this 
regard that the target set for procurement of 
foodgrains should be achieved as last year the 
procurement of foodgrains was 10 lakh tonnes 
less than the target These figures shows that he 
year the garget of procurenet of foodgrains is 100 
lakh tonnes. I would like to know whether the 
Government wiH issue directions to the states to 
achieve the target and to introduces mobile 
procurement vans as several states have done 
so, far achieving the target of procurement so 
that last year’s mistake may not be repeated and 
procuremen target of foodgrains may be 
achieved.

SHRI KALP NATH RAI: Mr. Speaker, Sir, 
nine thousand and five hundred procurement 
centres have been opend for procurements of 
foodgrains. I would like to tell Shri Mohan Singh 
that the procurement of rice and wheat will be 
more than the target. The Government will 
consider the suggestions given by him.

SHRI SH YAM B^ARI MISRA: Mr. Speaker. 
Sir, the hon. Minister has given a list of all the 
agencies in his reply through' which the 
Government’s making procurement. I would 
like to know from the hon. Minister that the 
agencies deputed by the Government for 
procurement of foodgrains are not giving 
adequatepricstothefarmere and these agencies 
have appointed sub-agents forthe purpose and
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they procure foodgrains at lower rates fro the 
farmesrs and then sell to these agencies Has 
the hon Minister information about it? If so, what 
are the steps taken by the Government to stop 
this practice

SHRI KALP NATH RAI Mr Speaker, Sir, I 
agree with the supplementary askedbythe hon 
Member and today in the morning the Minister 
of Agriculture informed me on telephone about 
such complaints from several places I have 
directed the Food Corporation of India and the 
Secretary—Food in the morning itself that they 
should see it that no such malpractice takes 
place

{English]

Capital Formation in Agriculture

'764 DR MAHADEEPAK SINGH 
SHAKYA 

SRHIBOLLA BULLIRAMAIAH

Will the Minister of AGRICULTURE be 
pleased to state

(a) the comparative growth rate of capital 
formation in agriculture in the sixties seventies, 
eighties and nineties, and

(b) the steps being taken to remove wide 
inter-regional differences in productivity and 
produtionof foodgrains in the country

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI ARVIND 
NETAM) (a)Theaveragegrowthofgrosscapital 
formation in agriculture was 8 6%, 6 8%and(- 
)1 5% respectively during sixties seventies 
and eighties The average growth during 1990- 
91 and t991-92was2 8%

(b) To increase crop productivity and reduce 
inter regional differences, Government of India 
is implementing a number of Central Sector/ 
Centrally Sponsored Programmes in vanous 
identified regions

[Translation]

DR MAHADEEPAK SINGH SHAKYA Mr 
Speaker, Sir, in reply of my question the hon 
Mimsterhas stated that the averagegrowth rate 
is 8 6,6 8.1 5 respectively and then he has 
mentioned an mcreaseof 2 8percentinit Infact 
it is not increase in the growth rate rather it is 
decrease The expected growth in the production 
offoodgrainscouldnottake place Last year a lot 
of discussion took place in this House that why 
10 lakh tonnes of wheat was imported and why 
that the production of wheat was not increased 
Has the Government made any such review as 
to how much oercentthis growth rate should be 
increased so that the country may become self- 
reliant in the field of foodgrains

MR SPEAKER It is a very good question

SHRI ARVIND NETAM In reply totheongmal 
question I had accepted that there had been 
decrease in overall capital formation The 
Government is considering seriousaly in this 
regard and is making efforts to mcrase it So far* 
as the country’s self-reliance in the field of 
foodgrains is concerned there has been an 
incrase in the plan allocations after 80’s There 
has also been an incrase in the Eight Five Year 
Plan and increase in 1991 -92 plan allocation and 
it will fulfil this deficit

DR MAHADEEPAK SINGH SHAKYA 
Reply to the second pat of my question has also 
not been given properly My question was as to 
what efforts had been made to do away the 
regional imbalances in productivity and 
production7 The imbalances between the stats 
is due to three main reasons, i e .drought, flood 
and lack of irrigation facilities There is a imgaion 
project named as ‘Jaldhara’ The National 
Development Council has approved 105 
schemes out of 117 schemes Similarly the 
states have sent 1760projects which have been 
approved by States Irrigation Development 
Committees Thedelaymthe implementation of 
these schemes is due to non-availability of 
financial aid by the Central Gvoemment



MR SPEAKER The first supplementary [Translation] 
was good but you are deviating in the second
one What we want to do in it
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DR MAHADEEPAK SINGH SHAKYA lam 
coming to that point These projects have been 
started to remove these imbalances and to 
enhance the production but states are unable to 
complete these due to lack of funds I would like 
to ask as to whether you are ready to bear this 
burden to complete schmes so that the country 
may become self-reliant

THE MINISTER OF AGRICULTURE (SHRI 
BALRAMJAKHAR) Mr Speaker, Sir the hon 
Member has askedtwo supplementary and if 
we try to understand it in detail then we will come 
to know that how far we have reached and how 
much progress we have made Fromthefigures 
given it seems that the investment has decreased 
or there is less capital formation but if we seen 
another aspect of it then we will find that there is 
progress inourplan, if it was not so then we would 
have not achieved the target of 118crore tonnes 
If we are able to increase it 3 per cent more than 
we will be ahead of that target You have pointe 
about the region to region imbalances I want to 
assure you that we are very much concerned 
about this issue and want to remove it because 
if we have to meetthe requirement of foodgrains 
in the coming years or after2000AD we will have 
tothmkoverit The pace with which the population 
is increasing we will have to admit this fact I 
would like to tell you about the steps you have 
suggested that there are problems Many new 
schemes are introduced but first of all we have 
to complete the on-going projects Therefore 
our mam stress is on completing the projects in 
hand Unless the problem of irrigation is not 
solved we have to depend on rain water The 
Government is taking steps for that All these 
things are in our mind I would like to tell you

[English]

Steps taken to improve the productivity of 
various foodgrains in differentstates

[English]

Expansion of area under high yielding variety 

[Translation]

The Government would like to provide 
increased use of qualty seess efficient use of 
fertilizers and efficient use of irrgiation water and 
forthis purpose and we would like to provide 50 
percentgrants Productioncanbeincreasedten 
times by drift irrigation and sprinkling irrigation 
and the Govemmentwantto provide subsidy for 
thepurpose TheGovemmentwantstomakeall 
possible efforts for adequate plant protection 
and is opening Knshi Vigyan Kedras, which 
impart training to the farmers Alongwith it, the 
Governmetn wants to re-organise the sector 
through transfer of technology You are saying 
thatthe Union Government will bear all financial 
buden to remove the regional imbalance, which 
is not possible All the financial buden is beared 
jointly Both will have to do something State 
Government will bear some part of it and the 
major share will be borne by the Central 
Government and we have done that We have 
approved the schemes have made plan 
allocation also which is 22 per cent higher than 
the last year

SHRI NITISH KUMAR Mr Speaker, Sir, the 
hon Minister has not stated anything specific in 
his reply about removing regional imbalances in 
the agriculture sector The targetforfoodgrams 
production by the turn of the country isfixedat 
240 metric tonnes This target is difficult to 
achieve till regional imbalances are removed 
Through you I would like to know from the 
Government whether any policy has been 
formulated to increase productivity and 
agricultural production in the agriculturally 
backward Eastern region of the country*?

SHRI BALARAM JAKHAR Mr Speaker,
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Sir. I would like to impress upon Shri Nitish 
Kumar the need of extending help by his State 
in this regard. Without State’s help nothingcan 
be achieved. Only the State can implement 
effecively any scheme. The Centre will give all 
the assistance but power, irrigation and other 
facilities are to be made available by the State. 
Wherever these were made available results 
had been quite encouraging. I have great 
expectations from Bihar and as long as there is 
hope everything is fine. I urge Shri Nitish Kumar 
to make the power available by his state. Not a 
single MW power could be generated in the 
State. There everything is in bad shape. The 
Centre has invested Rs.60crores in the project 
for production and for maize and rice a sum of 
Rs. 25 crores and 80 crores respectively has 
been allocated. For national pulse development 
Rs. 25.5 crores have been allocated. I am in 
favour of making available all the facilitiesfor the 
speedy development of the State. This is my 
desire. Youo please do all this so that yourstate 
may prosper and make progress.

[English]

SHRI SUDHIR GIRI: Mr. Speaker, Sir, the 
capital formation in agriculture is highly 
necessary in the interest of higher production in 
the country. The capital formation is very poor 
in our country.

In view of this will the Govemmentoconsider 
toconsofidatethe land holdings and coordinate 
the land holders so that the goal of capital 
formation can be achieved in the field of 
agriculture. If the reply is in affirmative whart 
steps have been taken by the Government 
towardsthisend?

SHRI BALARAM JAKHAR: The capital 
formation isnaturally due to money and the in 
come. You might like to appreciate that the only 
thing is to put money in the pocket of farmers. If 
the income o fthe fam ^ increases they naturafy 
will invest that into agriculture and that is why 
during the last one and a half year, you would 
notice, that the increase in the procurement

price, i.e. support price, which I have given was 
the highest ever inthe record. That is why I want 
to put money into that.

Secondly, about the consolidation of the 
project which is very imprtant too. I have put that 
in my agricultural policy also. That is ond of the 
major factors and that is why I am givingsubsidy 
to my farmers like for a small tractor, Rs.30,000 
worth one tractor. This waythey can gettogether 
with their land of 4 acres or 5 acres or 10 acres 
andean makeaplot of 30or40acressothat they 
can produce something more. Make available 
all the ingredients which are needed on 
technology front fertilizer and other things like 
good seedsand can help theirincome grow, that 
is why, I would say that consolidation is must.

Now according to the present law what we 
have does so far and the progeny is whoever the 
inheritors are it gets divided. So, naturally it can 
only be on a cooperative basis or only on a 
friendly joint venture basis.

[Translation]

SHRI RAJENDRA AGNIHOTRI: Mr. 
Speaker. Sir, I wold like to submit to the hon. 
Minister that farmers income can go up only if 
agricultural productivity increases. There is a 
needto go in for levelling of cultivable land for 
increasing agricultural production so as to 
remove regional imbalances. The farmers in 
agriculturally prosper areas takefull advantage 
ofalltheschemes, butthefarmersinthebackward 
areas lag behind as they are not in a position to 
invest 50 per cent of their income for irrigation 
purposes, i would like to categorically know 
whethertheo Govememnt wiH ponder overgoing 
special facilities to the poor farmers of the 
backward regions so that they may take full 
benefits of the ongoing schemes?

SHRI BALRAM JAKHAR: Sir. I did not find 
a single affluent farmer all over the country. I 
know my region which produces maximum 
foodgrains in the country. A regioncomprising 
Haryana. Punjab, district Kangra. Teshil Una
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and Chandigarh usedto produce asurplus of 
33, OOOtomesof foodgrains. Now the same area 
(Interruptions) No, only thepeopte have made# 
prosper.

SHRI RAJENDRA AGNIHOTRI: I am 
referring to poor and backward areas.

SHRI BALRAM JAKHAR: The people ofthe 
State and the Government have collectively 
made it possible and no onealone can do mucho 
on its own. KaNdependsontheStateGovemment 
as to how do they implement the schemes and 
howdothey in this direction? Howmuch love do 
they have for the country and how much theyare 
committedtothe people. (Intemvptiom)

SHRI RAJENDRA AGNIHOTRI: I am 
particularly talking about the responsibility of 
the Centre. {Interniptions)

[English]

SHRI SRIKANTA JENA: I would like to know 
from the hn. Minister aboutthe Eastern Region. 
A Committee. S.R.Sen Committee,, was set up 
bythe Reserve Bank of India and the report is 
available with the Agriculture Ministry. They 
have indentifiedsome areas, like Orissa, Bihar, 
West Bengal, and Eastern Uttar Pradesh as the 
mainareas for which special attention has to be 
paidby the Govemmetno<lncSaandthe respective 
State Governments. In view of the 
recommendations of theS.R. Committee report, 
whatexactty is the Government oflndia proposing 
to do in those areas to enhance the productivity 
and also enhance the production of foodgrains?

The position of irrigation iin Orissa isthat the 
average is 16 percent, the lowest according to 
the all India average. The utilisation of fertilizer 
per capita is also the lowest in Orissa when 
comparedtotheaH Indiaaverage. In view of that 
sprinkler irrigation and drip irrigation are far- 
reaching measures. Theimmediate requirement 
of the area is infrastructure for irrigation. 
Therefore. I would like to know from the hon. 
Minister, in the context ofthe Sen Committeee

recommendations, what exactly is the 
Government of India going todoforthoseareas?

SHRI BALRAM JAKHAR: May I inform the 
House that this Sen Committee was set up in 
1966and that no meeting was heklfor six years? 
I catted fora meeting. I invited the Chief Ministers 
and I do not think that they appreciated my 
gesture. They did not consident important to 
attend the meeting; but they sent their Agriculture 
Ministers. Butlworked with them andformulated 
certain proposals. I feel that they should have 
appreciated the importance and tried to 
implements the measures we have suggested.

[Translation]

Rsh Farma/Hatcheries

*765. SHRI DILEEPBHAISANGHANI: Will 
the Minister of AGRICULTURE be pleased to 
state:

(a) the details of fish farms/hatcheries set up 
underthe National Programme for Fish Seed 
Production during each of the last two years; 
State-wise;

(b) the amount provided by the Union 
Government for this purpose, State-wise 
particularly which are under President’s Rule; 
and

(c)the production of fish seeds in these farms 
in regard to "FRY" State-Wise?

[EngHstH

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND THE MINISTER 
OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI S. KRISHNA KUMAR):
(a) No additional fish seed farm project was 
taken up underthe National Programme for Fish 
Seed Production during the lasttwo years as the 
scheme was transferred to the States.
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(b)Rs 14 36lakh to Jammu & Kashmir and 
Rs 2 18 lakh Tamil Nadu were released during 
1991 -92for completion oftheprojects sanctioned 
earlir No budget provision was made in 1992* 
93 for the purpose

(c) The question does not arise

[Translation]

SHRI DILEEPBHAI SANGHANI Mr 
Speaker, Sir, through you, I would like to know 
from the hon Minister the assistance given by 
the Centre to Jammu and Kashmir and Tamil 
NaduandwhetheranyotherState has also sent 
requests to the Central Govemmentforpioviding 
assistance'7 In view of these requests, how 
much assistance has been given to the States'7 
What steps does the Government propose to 
take to set up hatcheries for promoting prawn 
farming

[English]

SHRIS KRISHNA KUMAR Assistance for 
fresh waterseed production, underthe National 
Seed Programme has been given by the Central 
Government to 14 States which are basically 
inland fishery States They include Andhra 
Pradesh Gujarat etc I do not want to read the 
entire list

As far as the brackish water fisheries are 
concerned, assistance has been given by the 
CentralGovemmentthroughthe brackish water 
fish development agencies Thirty-four such 
agencies had been set up in the country Also a 
World Bank is being implemented in the State 
of Andhra Pradesh Orissa and West Bengal

As regards shrimp seed, about which the 
hon Member has mentioned, 22 hatchenes, 
nine Government sector hatcheries, three public 
sector hatcheries, ar\6 10 private sector 
hatchenes have been set up in different States

[Translation]

SHRI DILLEPBHAI SANGHANI Mr

Speaker, Sir, through you, I would like to know 
fromthehon Minister as to when the proposals 
for setting up fish farms hatchenes were sent to 
the Centre by the State Government and what 
were the nature of their demands

[English]

SHRIS KRISHNAKUMAR Sir.asthehon 
Member is aware, some of the centrally sponsord 
schemes were eliminated from the Central list 
of such and transferredto the State Government 
as per the report of a Committee under the 
Chairmanship of Shri J S Baijal, Secretary, 
Planning Commission In this move three 
centrally sponsored schemes in the fisheries 
sector including this particular programme to 
which the question refers to had been transferred 
in 1989-90thoughthereportwasgivenm 1985 
Where the schemes were sanctioned earlier 
andsomemoneoywasdue Onlythebalanceof 
the funds are provided in the central Plan now 
The schemes are being implemented by the 
State Governments

Bogus Ration Cards

*766 SHRI HARISH NARAYAN PRABHU 
ZANTYE Will the Mimsterof CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state

(a) whetherthe UnionSovemmentare aware 
of the senous problem of bogus ration cards in 
the country,

(b) if so, the details thereof,

(c) whetherthe problem has been studeid in 
depth by the Union Government for proper 
diagnosis and remedial action, and

(d) if so, theeffective steps taken orpioposed 
to be taken to deal with the problem?

THE MINISTER OF STATE IN THE CIVIL 
SUPPLIES, CONSUMER AFFAIRS AND 
PUBLIC DISTRIBUTION AND MINISTER OF
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STATE INTHE MINISTRYOF COMMERCE 
(SHRI KAMALUDDIN AHMED): (a) to (d). A 
statement is laid on the Table of the House.

STATEMENT

(a) to (d). The Government is aware of the 
problem of bogus ration cards/units incirculation 
in the public Distribution System (pds). While 
the Central Government is responsible for 
making bulk allocation of PDS commoditeis to 
the States/UTs, the State Governments are 
responsible for actual implementation of the 
PDS. All decisions relating to operational matters 
are taken by State Governments/UT 
Administrations. State Government Officers 
undertake regularchecks/visits, inspection and 
also surprise checks/visit to fair price shops to 
prevent malpractices in the distribution of PDS, 
the State Govemment/UT Administrations have 
reported that more than 9 million bogus ration 
cards have been eliminated since September, 
1991. The Central Government has been 
emphasising the need to take up weeding out of 
bogus ration cards on a regualr basis by all State 
Govemments/UT Administrations.

SHRI HARISH NARAYAN PRABHU 
ZANTYE: Mr. Speaker, Sir, this is a very 
important question. I would like to bring to the 
notice of the august House and to the Hon. 
Minister, through you, Sir, that in my opinion 30 
per tent of the foodgrains subsidy goes away 
due to malpractices. Again andagain, forthe last 
two years I have been trying to bring to the notice 
of the hon. Minister. Today I have got a real 
opportunity.

Sir, I had already spoken on this subject 
during the Budget discussion. Sir, the hon. 
Minister has said that nine million bogus ration 
cards have been eliminated. Not only there are 
bogus ration cards but there are many aother 
things also. The labourers, work for six months 
andthengoforharvesting. During the remaining 
six months also, their ration cards are also 
utilised. Naturallytheyaretumedouttobebogus 
cards. There are many other ways in which the

unutilised cards are being misutilised. This is a 
veryimportant question. The hon. Mlnistershould 
look into very seriously.

I would like to know from the hon. 
Minister, how many bogus cards in Goa forthe 
last two or three years have been detected. 
Secondly, are the Vigilance Committees, which 
are formed or to be formed, in operation? The 
Vigilance Committees are important and they 
should be panchayat-wise. The leader of that 
particular Panchayat should be taken into 
confidence. May I know from the hon. Minister 
whether these Vigilance Committees are in 
operation?

THE MINISTER OF CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION (SHRI A.K. ANTONY): The 
question of bogus cards is a very serious issue. 
But the issue of ration card is the main 
responsibility of the State Government. Again 
and again, the Central Government is advising 
the State Governments that they have to make 
a serious drive to eliminate the bogus cards. 
Thereare mainly two types of bogus cards. First 
is existence of non-existing units in the otherwise 
validcards. Thatisoneof majoritems. Theother 
is bogus cards in the name of fictitious persons. 
The Central Government with the cooperation of 
all the State Governments is making serious 
efforts to find out a large number of bogus cards.

Regarding the other thing, we have not yet 
received a detailed reportfrom Goa.

SHRI HARISH NARAYAN PRABHU 
ZANTYE: The hon. Minister has not replied to 
my question. I am asking particularly of Goa.

MR. SPEAKER: He is not expected to have 
these details. It is the responsibility of the State 
Government. You can understand it.

SHRI HARISH NARAYAN PRABHU 
ZANTYE: The matter is very very serious. If you 
appoint a Cell and inspect Goa, which I know 
well, it will be and eye opnerforthe wholeof India



OralAnswers APRIL 27,1903 OralAnswers 84
to show how th malpractices are going on 
everywhere. (Interruptions).

MR. SPEAKER: The Ministersaysthatheis 
going to request the State Government to do it. 
Please come out with aquestion.

SHRI HARISH NARAYAN PRABHU 
ZANTYE: This cannot be left alone to the State 
Government. The Central Government has to 
investigate the matter independently by 
themselves. The Central Government will 
recover thousands of time more money than 
what is spent for investigation. I would like to 
know from the hon. Minister whether the Central 
Govemmenttakes keen interest in this matter 
and appoint a Cell.

MR. SPEAKER: This is his second 
supplementary. You can reply straightway.

. .SHRI A.K. ANTONY: Wecan find out bogus 
card only by way of door to doorverification.The 
Central Government will certainly advise to all 
the State Governments to make senous efforts 
todindoutalargenumberof bogus. I wdl convey 
them the concern expressed by the hon. 
Members of this House.

SHRI SYED SHAHABUDOIN: I am certain 
that noone in the House remembers, not even the 
Minister whentherationingsystemwasonginally 
introduced. Its ongins are lost in the mist of time 
andthe result is that in most places that I know 
of. the ration cards are not being updated. It is not 
only a question of having bogus cards or cards 
being ssuedin the name of fictitious persons but 
the cards not being updated periodically. For 
example, other documentshavegotaprescnbed 
life. The ration card as such has no prescribed 
Hfe, as far as I know. The result is that in some 
States the ration cards are as old as 15 years.
I would like to know from the hon. Minister 
whether the Central Government has sent out 
any guideiinestotheState Governments that the 
rat ion cards should be periodically - say every 
five years orten years re-issued on the basis of 
a fresh enumeration and a fresh survey.

SHRI A.K. ANTONY: The issue of ration 
cards is State responsibility. I agree with you 
that in many States they have not updated this 
list. So, we will certainly request the State 
Goveommerns to makeseriousefforts to update 
this list of ration cards.

SHRI KABINDRA PURKAYASTHA: The 
problemof ration cards is a very serious one. I 
was referring to the Stateof Assam. The margin 
of profit given to the fair prioeshop holder is very 
little. Whenever any fair price shop holder is 
asked how do they manage, their reply is that the 
Department of Supply of the Government give 
them scope to have bogus ration cards so that 
they can earn something. Every fair price shop 
holderis having not less than 100 bogus ration 
cards and this is done in collaboration with the 
Government officers. I would like to know from 
the hon. Minister whetherthe hon. Minister is 
aware of the fact that this is being done 
coHaboraton with the administration and whether 
the Government is going to take any action or 
not.

SHRI A.K.ANTONY: Sir, there are 
complaintsthatthereissomekindof collaboration 
with officials and F P.S.ownersmcertamareas. 
But we cannot have sweeping remarks on that 
But certainly this aspect will also be discussed 
by us with the State Governments. We are now 
making more elaborate arrangements to find out 
about this aspect of bogus ration cards.

SHRI ANBARASU ERA: Sir, yesterday in 
zero hour also I raised this issue about refusal 
of issuance of ration cards to the linguistic 
minorities settled in Delhi. When they go for 
taking ration cards, the authorities insit on the 
production of certificatesfrom the landlords and 
naturally the landlords refuse to give such 
certificate to them as they do not accept the 
tenancy. Therefore, these people are facingalot 
of difficulties in getting ration cards. Without 
ratKXi cards they cannotget the LPG connections 
also.

Therefore. I fell that if acertificatB is issue by
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acceptedby considering their applications wiiho 
regard to issuance of ration cards. Therefore, I 
urge upon the hon. Ministerto issue suitable 
guidelines for the issue of ration cards to the 
linguistic minorities living in Delhi. Thank you.

MR. SPEAKER: He has just appealed. He 
has not askedfor anything.

SHRI ANBARASU ERA: Sir. whether he will 
issue instructions or not?

SHRI P.C. THOMAS: Sir, it is a matter 
concerning all southern States. It is a very 
important/natter.

MR. SPEAKER: Okay.

SHRI A.K.ANTONY: Sir, the eligibility 
condition for issuing ration cards in each State 
is decided by the state Government or the Union 
Territory. But even then we will request the 
Union Territory of Delhi to examine this case 
also.

[Translation]

SHRI TARA CHAND KHANDELWAL: Mr. 
Speaker. Sir, undoubted  ̂the problem of bogus 
ration cards has become a serious one but I 
would like to submit to the hon. Minister that 
responsibility for making rationed items avaSable 
to the genuine ration card holders rests with the 
Government. Is the hon. Minister aware that. 
during the last 3 months300PDS shops have 
been closed down in Delhi alone. Newspapers 
daily report about the hardships beingfacedby 
thousands of citizens of Delhi. I would like to 
know from the hon. Minister what alternative 
arrangements have been made to make avalable 
ration to the poor.

[EnglishI

SHRI A.K. ANTONY: So far nobody has

[Translation]

SHRITARACHAND KHANDELWAL: Reply 
: has not come on such a serious, issue. The 

Central Government's seat is in Delhi and Delhi 
is directly administered by the Centre. All the 
newspapers are giving such reports in as many 
as 5columns. Th hon. Minister issaying that he 
is not aware of the closing down of 300 PDS 
shops and nor he is aware of the plight of 
thousands of people of Delhi Itisnotclearhow 
is he in the dark.

SHRI RAM VILAS PASWAN: Mr. Speaker. 
Sir, regarding the problem of issuance offresh 
ration cards, I would like to submit to the 
Government that in January, 1990we decided to 
issue ration cards to all the residents of Jhuggi 
jhowpris who apply for the same by 15th March 
1990. My colleague rightly staled that people in 
Delhi are facing great difficulty in getting ration 
cards issued especially those who have come 
from Bihar and remote of Uttar Pradesh.

MR. SPEAKER: This question is regarding 
bogus ration cards.

SHRI RAM VILAS PASWAN: There is not 
much ofadifference between the issue of bogus 
and genuine ration cards. The Government has 
a responsibility to detect and cancel bogus 
ration cards and also to issue ration cards to 
genuine persons. Is the Government preparedto 
categorically anounce that ration cards to at! the 
poor in Delhi will be issued?

[English]

SHRI A.K. ANTONY: Sir. I share theconoem 
expressed by hon. Member aboutgenuinepeopie 
not getting the ration cards. But the difficulty is 
issue of ration cards is a State subject. We can 
only advise the State Governments to verify all 
the compliants. But I assure you that I will 
request all the State Governments, especailly
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Delhi Administration to venfy thesecompliants 
There are complmats about genuine people not 
getting ration cards If the compfiants are 
geneuine we will try to find out a solution

[Translation]

SHRIMADANLALKHURANA Mr Speaker 
Sir the issue of bogus ration cards is being 
debate upon in the House Isitafactthatthough 
the population of Delhi as per 1991 census is 
around92 00 000but ration card had been issued 
our more than 1 20croreunits?lfso whether 
these bogus ration cards will be cancelled by 
launcing a special compaign9 What measures 
the Government propose to take to remove 
difficulties being faced by the people living in 
jhuggi jhompris and migrants from South India 
in procuring ration cards'?

SHRI A K ANTONY The Government will 
make a special study about Delhi (Interruptions)

MR SPEAKER Question Hour is over

WRITTEN ANSWERS TO QUESTION 

[English]

Analytical Study of Accidents

*761 SHRI SANAT KUMAR MANDAL Will 
the Minister of RAILWAYS be pleasedto state

(a) whether any analytical/scientific study 
has been made bythe Research Designs and 
Standards Organisation or by any Railway 
experts regarding the causes of the nse in train 
accidents

(b)ifso the outcome of the study and

(c) the steps being taken to prevent accidents 
in future?

THE MINISTER OF RAILWAYS (SHRI C K 
JAFFERSHARIEF) (a) Yes Sir

(b)and(c) A number of studies have been 
undertaken by the RDSO and the Railways 
Analysis of causes of train accidents is a 
continuous process By the gradual 
implementation of the recommendations of these 
studeis the number of accidents have come 
downfrom717in 1985 86to524in 1992-93 i e 
by 27 per cent

Some of the steps taken to avoid accidents 
are as under

(i) Induction of technical devices to aid the 
human element

(ii) Continuing emphasis on renewal and 
rehabilitation of overaged assets 
particularlyo track bridges and rolling 
stock

(m) Improvement in quality of out-turn from 
the workshops

(iv) Intensive inspections of telecom gears 
maintenance depots of coaches wagons 
and locomotives

(v) Monitoring the performance of the staff 
of the critical safety categories as 
drivers gurads station masters etc

(vi) Intensive tra in ing including 
psychological checks of staff in 
operational categones

(vu) Surprise checks against carriage of 
inflammable/explosive material in 
passengertrains

(vm) Provision of whistle boards speed 
breakers and road signs at the 
approaches of unmanned level 
crossings and improving visibility for 
road users and train drivers
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(<x) Educative campaigns through public 

media including Doordarshan and Radio 
to educate road users on the precautions 
to be taken at level crossings.

(x) Joint checks in coordination with the 
State Govts, to enforce provisions of the 
Motor Vehicles Act.

MahilaSamakhya

*767 SHRI GEORGE FERNANDES
SHRISHRAVA KUMAR PATEL

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) whetherMahila Samakhya, an innovative 
pi oject to educate women to achieve equality as 
outlined in the National Policy on education.
1986 has run into problems,

(b) if so. the details thereof and the reasons 
therefor and

(c) the remedial steps proposed to he taken in 
this regard7

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH) (a)
lo (c) The Mahila Samakhya Project continues 
to be implemented effectively and true to its 
objectives of education for women’s equality n s 
outlined in National Policy on education, 
1986
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[Translation]

FCI Godowns

*768 SHRI VILASRAO NAGNATHRAO 
GUNDEWAR 

SHRI CHHEDI PASWAN

Willthe Minister of FOOD be pleasedto state-

(a) whetherthere is any proposal to construct 
more godowns by Food Corporation of India,

(b) if so, the details thereof, statewise.

(c) the total number of godowns constructed 
dunng 1992-93 Statewise, and

(d) the number of godowns proposed to be 
constructed dunng 1993-94 State-wise7

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI KALP NATH RAI)
(a) and (b) The storage capacity already 
available for r,*orarje of foodgrains is considered 
r'dequnt.’1 on a macro level basis However to 
m=et the tutute requirements for stoiage of 
foodgrams and &l?oto provide storage facilities 
in renloto, hilly and inaccessible area, the DCI 
proposes to construct additional capacity of 10 
lakh tonno^ dunnq the Eighth Five Year Plan A 
statement chowing the tentative additional 
stoi age capacity proposed to be constructed, 
State-wise, by the Food Corporation of India is 
atStatemenM

(c) Statement II is annexed

(d) Statement III annexed
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[Translation]

Retail Outlets and Procurement Centres

*769 SHRIMATI CHANDRA PRABHA URS 
WiHthe Minister of AGRICULTURE be pleased 
to state

(a)whethertheGovernmentofKamatakhas 
sought financial assistance from the National 
Cooperative Development Corporation to 
establish retail outlets and procurement outlets 
of Horticultural Producers Cooperative 
Marketing and Processing Society Limited’ 
(HOPCOMS).

(b) if so, the amount of financial assistance 
provided by the National Cooperative 
Development Corporation dunng 1992-93, and

(c) the number of such retail outlets and 
procurement centres proposed to be set up 
dunng the current year m Karnataka?

THEMINISTEROF AGRICULTURE (SHRI 
BALRAM JAKHAR) (a) Yes. Sir, The 
Government of Karnataka has sought financial 
assistance for the society amounting to Rr 
450 57lakh for expansion of fruit and vegetable 
marketing activities including setting up of 175 
retail outlets and 25 procurement centres at a 
costofRsJ23&275laldiTheNalionalCoopeialive 
Development Corporation (NCDC) after a spot 
appraisal approved the total project cost at Rs 
448 00 lakh which irxduded the componentsfor 
settsng up 165 retai outlets and21 procurement 
centres costing Rs 246 00lakh

(b) Dunng the year 1992-93, the NCDC 
releasedasumof rs 146 77lakh for the project 
m addition to the earter released of Rs 114 48 
lakh upM end of 1991-92

(c) The HOPCOMS, Bangalore expects to 
open 43 retail outlets and7 procurement centres 
dunng 1993-94m addition to 122 retail outlets 
and 1 procurementcerftre already opened under 
the project

107 WnttenAnswers

[English}

Natural Calamities in Madhya Pradesh

*770 SHRI SHIVRAJ SINGH CHAUHAN 
WiHthe Minister of AGRICULTURE be pleased 
to state

(a)the areas in Madhya Pradesh affected by 
vanous natural calamities dunng each of the last 
three years,

(b) the details of the loass caused asaresuit 
thereof year-wise,

(c) the financial assistance sought and the 
amount actually provided to the State, year- 
wise,

(d) whether any Central team has visited the 
State to review the situation and recommended 
relief measures,

(e)rfso the details thereof and

(f) the action taken by the Union Government 
thereon?

THE MINISTER OF AGRICULTURE (SHRI 
BALRAMJAKHAR) (a)to(f) Accordmgtothe 
reports received from the Government of 
Madhya Pradesh vanous parts of the State were 
affected by natural calamrteslte drought, floods 
and hailstorms dunng the last three years i e
1990-91 1991-92and 1992-93 Tbeextentof 
loss caused due to these calamities year-wise 
ts given in the endoeed statement

The State Government had submitted 
Memoranda to the Central Government seeking 
financial assistance to the tune of Rs 214 48 
croresdunng 1990-91 R&294 51 croresdunng
1991-92and Rs 157 36croces dunng 1992-93 
The Central Government released tfsfuB share 
ofRs 27 75crores to the Calamity Relief Fund 
(CRF)oftheStatedunngeachoftheseyearsi e
1990-91 119-92and1992-93
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A CentralTeam visited the Statein April, 1992 

to review the situation caused by the drought of
1991-92.(>»thebasisoftherecorTvnendationof 
the Tearn, the second quarterly instalment of 
Central share of CRF for the year 1992-93 
amounting to Rs.6.9375crores was released in 
June, 1992. Subsequently, the third and fourth 
quarterly instalments for the year 1992-93 of 
Central share of CRF amounting to Rs.6.9375 
crores each was also released in July, 1992and 
Novemebr, 1992.

Another Central Team visited the drought 
affectedareas of Surguja district of the State in 
March,1993.0nthebasBofthereoommendabon 
of this team as also considering the situation 
caused by the hailstorm which hit the State in 
February/March1993two quarterly instalments 
of Central share of CRFforthe year1993-94due 
in the months of April 1993 and July. 1993 
amounting to Rs.6.9375 crores each were 
released in April, 1993.
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Allocation for Sports

*771 DR KRUPASINDHU BHOI Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENTbepleasedtostate

113 Wntten Answers
[English]

Wntten Answers 114
(c) the details of the proposed amendements 

therein,

(d) whetherthe draft of the revised legislation 
has been circulated among the State 
Govemements for their gview before taking up 
the process of finalising the legislation

VAISAKHA7,1915 (SAKA)

(a) the allocation made to different States 
underthe special scheme for sports activities in 
tnbal areas during each of the last three years, 
State-wise, and

(b) the steps proposed to be taken to promote 
sports activities among the backward tribes 
dunng 1993-94’

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH) (a) 
and (b) No State-wise allocation is being made 
to different states for the promotion of sports 
among the backward tribes in the country 
However in some of the centres under the 
Special Area Games (SAG) scheme, Sports 
Project Development Area (SPDA) scheme, 
Sports Hostel schemer and National Sports 
Talent Contest (NSTC) scheme, the Sports 
Authority of India is helping in scouting and 
training of talented tribal boys and girls Further 
underthe scheme of grants forcreation of sports 
infrastructure, central assistance for projects in 
tribal area is provided at the higher rate of 75 
percent of the project cost subject to certain 
prescribed ceilings

{Translation]

(e) if so, the reaction of the State Government 
received by the Government so far, and

(f) the time by which the legislation is likely to 
be finalised’

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH) (a)and(b) 
Indian Forest Act, 1927is the principal legislation 
which regulates the management of forests by 
the States In some states the Act has been 
brought into force as it is while some of the states 
have enacted their own Acts which in essence 
are the adopted versions of the Indian Forest Act 
1927 Since its adoption forestry has undergone 
many conceptual changes leading to the new 
National Forest Policy in 1986 Consequently 
need has been felt for a revised and more 
comprehensive legislation which would take 
into account the new National Forest Policy and 
the emrging imperatives of Conservation of 
Forests and Wildlife and preservation of nation's 
bio-diversity

(c) Broadly speaking, the new provisions/ 
amendments proposed fall intothree categories,

Amendment in Indian Forest Act, 1927

*772 SHRI SURAJBHANU SOLANKI Will 
the Minister of ENVIRONMENT AND 
FORESTS be pleased to state

(a)whetherthereisanypraposaltoamendthe 
Indian Forest Act, 1927,

(b) if so, the details thereof and the reasons 
therefor;

(1) Amendments to the existing provisions 
with a view to make them more effective

(2) Incorporation of provisions which already 
exist in some of the states either by way of 
amendmentto the Indian Forest Act, 1927 or by 
virtue of new Acts enacted by the States

(3) New provisions which are required to give 
effect to the pronouncements made in the 
National Forest Policy, 1988
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(d) A draft of the revised legislation has been 

circulated among the State Governments for 
their views before taking up the process of 
finalising the legislation

(e) Comments have been received from the 
States/UTs of Andaman & Nicobar Islands, 
Arunachal Pradesh. Goa, Gujarat, Haryana, 
Himachal Pradesh, Kerala, Maharashtra, 
Mizoram, Punjab, Uttar Pradesh Lakshdweep, 
Pondicherry and West Bengal

While the Stateof Arunachal Pradesh 
has suggested delegating more power to the 
State Governments, the States of Goa, Gujarat, 
Hayana Mizoram Punjab, and Uttar Pradesh 
and the UTs of Andaman and Nicobar Islands, 
Lakshdweep& Pondicherry have agreed with 
the proposed draft act The States of Himachal 
Pradesh, Kerala. Maharashtra and West Bengal, 
while broadly agreeing with the draft Act, have 
suggested certain amendments

(f) The draft BiH would have to be reviewed in 
the light of the comments from the State 
Governments as well as considered through 
joint andcollective consultations in Inter-State 
Council It is therefore, not possible atthis stage 
to indicate any definite time frame for its 
finalisation

[English]

Cost of Freight Operations

*773 PROF UMMAREDDY 
VENKATESWARLU Will the Minister of 
RAILWAYS be pleasedto state

(a) whether there is any proposal to conduct 
a study to devise ways and means for reducing 
the cost of freight through rad transport

(b)ifso the details thereof and the steps being 
taken for better use of railway wagons to bnng 
downcapitalcost,

tc) whether a large number of wagons are

used as storage facilities by the transporters, 
and

(d) if so. the steps being taken to improve 
economic functioning of freight movement by 
Railways?

THE MINISTER OF RAILWAYS (SHRI C K 
JAFFER SHARIEF) (a) and (b) Efforts to 
devse ways and means for achieving economy 
m Railway working, including freight operations, 
isanongoingexerciseontheRailways One of 
the Corporate objectives of the Railways is 15 
percent reduction in cost of transport by2000 
AO Amongst other, the strategies plannedto be 
adopted are improvement in productivity of 
assets, technology upgradation, investment 
optimisation, reducing fuel consumption, 
matenal costs, etc

(c)and(d) Every effort is made to dscourage 
rail users from detaining Rail way wagons For 
earfy release of wagons and quick movement of 
freight traffic, demurrage charges are levied on 
wagons detamedbeyondnonmal free tme Penal 
demurrage charges are also levied in case of 
abnormal delays These charges have been 
enhanced recently

[Translation]

Noise Pollution

*774 SHRI ANAND RATNA MAURYA
SHRI BRIJ BHUSHAN SHARAN

SINGH

Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state

(a) the permissible limit of noise pollution.

(b) the level of noise pollution reached in 
metropohtian cities, especially in Delhi,

(c) whether the incidence of noise related 
ailments hasshownamarked increaseoverthe 
last few years in Delhi, and



(d) if so the acton taken/fcroposedtobe taken heavy vehicles and segregating
bythe Government in this regard? industriesfrom residentail areas.
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THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) 
Permissible limit of noise prescribed underthe 
Environment (Protection) Act, 1966for industrial 
commercial, residential and silence zones is 
75,65,55and 50dB (A) for day timeand70,55, 
45 and 40 dB(A)for nighttime, respectively.

(b)Asun^corxlctedbytheCentraiPollî ion 
Control Board in various metropolitan cities in 
the country reveals that ambient noise levels at 
some of the heavy traffic intersections have 
been found toexceed the prescribed standards. 
In Delhi, the important intersections having 
excessive noise level are the following: ITO, 
Kashmere Gate, Kingsway Camp and 
Mooichand.

(c) No such information is available with 
Government

(d) The steps taken by the Government to 
control noise pollution includes:

(i) Noise limits have been prescribed for
automobiles, domestic appliances and 
construction equipment to be adopted 
at the manufacturing stage. Noise limits 
for appliances and equipment are tobe 
met by 1993.

(li) Code of practice for controlling noise
pollution from sources other than 
industries and automobiles, has been 
evolved bythecentralPoBution Control 
Board. The areas include: public 
address system, aircraft operation and 
bursting of crackers.

(iii) Other measure to control nose include
• declaration of silence zones, 
regulating the use of loudspeakers, 
restrictions and use of loud horns in 
vehicles, regulating the movement of

[English]

ISI Certification for Soaps

*775. SHRI V.SREENIVASA PRASAD: 
SHRI G. DEVERAYA NAIK:

Will the Minister of CIVIL SUPPLIES. 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state:

(a) whetherthe Scientists in the Bureau of 
Indian Standards (BIS) have revealed that there 
is not a single toilet soap in the market that has 
been tested for safety and quality by BIS;

(b) if so, whether the use of various toilet 
soaps is causing skin diseases:

(c) whetherthe Government propose to take 
concrete steps to make ISI certification 
compulsory for toilet soaps in the country; and

(d) if not. the reasons therefor?

THE MINISTER OF CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION (SHRI A.K. ANTONY): (a) Ina 
Paper on “Safety Evaluation of Toilet Soaps, 
Bathing Bars and Synthetic Detergents" 
presented by a BIS Scientist atthe Seminar on 
"Toxicology-Status, trends and Prospects" 
organised by Shnram Institute for Industrial 
Research on 31 st March 1993 at New Delhi it 
was stated that so far no third party testing and 
certification of toilet soaps for their quality and 
safety underthe Scheme of ECO Mark has been 
done.

(b) No such report has been received.

(c) and (d) Health Ministry have initiated 
steps to include toilet soap and certain other 
soaps in Schedule ‘S’ to the Drugs and Cosmetic 
Rules, 1954, which stipulates that productsteted
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in the schedule shall conform to the Indian 
Standard specif ications laid down from time to 
time by the B I S

Fair Price Shops

*776 SHRIG MADEGOWDA
SHRI CP MUDALA GIRIYAPPA

Will the Minister of CIVIL SUPPLIES 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state

(a) the number of Fair Price Shops being run 
by the Women sOrgamsationo State wise

(b) whetherthe Government have reserved 
certain percentage of licences for allotment of 
Fair Price Shops to women cooperatives 
scheduled castes and scheduled tribes 
unemployed graduates ex servicemen and 
physically handicapped and

(c)itso the details thereof category wise9

THE MINISTER OF CIVIL SUPPLIES 
CONSUMER AFFAIRS AND PULIC 
DISTRIBUTION (SHRI A K ANTONY) (a) to
(c) The Operational responsibility for 
implementing the Public Distribution System 
(PDS) is that of the State Governments and UT 
Administrations Decisions relating to allocation 
of Fair Price Shops (FPS) includingthequestion 
of reservations and preferences to specific 
categories of persons/organisations are taken 
bythem TheCentralGovemmenthadrequested 
State Governments to consider preferential 
allotment or reservation of certain percentage of 
FPS to SC/ST ex servicemen and women 
including cooperatives run by such categories

Name of the Propsedline

1 Koderma to Manipur

2 Bhimsen (short of Kanpur)to 
Kanpur KasganjMGImeby 
construction of a flyover

ofpeople Record on the numberof FPS run by 
such persons/ organisations preferential 
allotment and reservation of percentagetosuch 
categoreis is not available

Railway Routes in Far-off Areas

*777 SHRIN J RATHVA Will the Minister 
of RAILWAYS be pleased to state

(a)whetherahigh level Committeeconstituted 
in 1984 has selected certain railway routes in 
1989for extension in the far-off areas

(b) if so the details thereof and the names of 
routes selected by the Committee for further 
extension

(c) the number of new areas included by the 
Government in the Eighth Five Year Plan as per 
the recommendation of the Committee

(d) the steps being taken by the Government 
regarding remaining new areas

(e) the funds provided for this purpose during 
the Eighth Five Year Plan and

(f) the time by which it is likely to be completed7

THE MINISTER OF RAILWAYS (SHRI C K 
JAFF RSHARIEF) (a)Ahigh level committee 
was constituted in 1987for expansion of railway 
network This Committee submitted its report in 
the year 1989

(b) The new lines proposed by the Committee 
as required to handle traffic in the year 2000 
2001 areas under

Length

520Kms

20Kms
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Name of the Propsedlme

3 Kasganj-Aligarh-Palwal-Rohtak

4 Rewan-Alwar (parallel BG)

5 Balharshah-Bibinagar

6 Nadikude-Venkatagiri

7 Godhra-Dahod-lndore and Dewas-Masksi
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Length

300 Kms 

74kms 

290 kms 

346 kms 

316kms

8 Konkan Railway Project 836 kms

9 Jaipur-Phulera (parallel BG) 55 kms

10 Bhildi-Viramgam 145 kms

Total 2902 kms

(t) Of these, the following routes have been taken up in the 8th Five Year Plan -

Name of the Project Length

1 Rrwari-Alwar 74 kms, (as pei of Guage Conversion of
Delhi-Ahmedabad)

? Godhra Dahod-lndoreandDewas Maksi 316 kms

3 Konkan Railway Project

4 Jaipur Phulera(paiallelBG)

5 Bhildi Viramgam

t d' The Goverr iment has taken up a massive 
gnugeconversion programme which will develop 
alternative routes and qenerate considerable 
additional capacity as a result of which some of 
the lines recommended by the Committee will 
no longer be required since this commitee has 
recommended lines only on consideration of 
capacity yenration to meet the requn ed level of 
traffic to be handled by the year 2000 However 
keeping in view the resouice availability the 
it maimng lines for which neod will be felt will

83b kms (Pc. iced length tc, 760 kms

55 kms (instead of parallel BG 
conversion of one line has been undertaken )

145 kms (new line not required in view of 
Delhi AhmedabadGauqeConversion)

be considered in the coming years while 
formulating the Annual Plans

(e) r unds are provided annually by the 
Planning Commission lot construction of new 
lines and ate of the order of Rs 200 crores per 
yeai Out of these funds all on going new lines 
projects have to be proqi ecsod priority being 
given to those requir ed urgently on operational 
stiatcqic consideration and those nearing 
completion
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(f) This is an on going process in which the 

progress and completion will depend on the 
available funds

Ticketless Travel

*778 SHRI RAM NAIK Will the Minister of 
RAILWAYS be pleased tostate

(a) the total amount recovered from the 
ticketless travellers and from the local 
commutersof the Centraland Western Railways 
in Bombay dunng each of the last three years,

(b) the total amount collected under the 
scheme by ubteation of staff, otherthanchectang 
staff, on voluntary basis there,

(c) whether the above ccheme has been 
recently discontinued by both the Railways, and

(d) if so, the reasons therefore’

THE MINISTER OF RAILWAYS (SHRI C K 
JAFFER SHARIEF) (a) Railway dues 
amounting to Rr 2 10 crores, 2,53crores and
2 68crores were recovered from passengers 
travelling without properticket in the suburban 
sections of Bombay during 1990-91,1991-92 
and 1992-93 respectively

(b) Volunteers from railway staff utilsed for 
ticket checking work realised Rs 45 90lakhs 
59 60 lakhs and66 27 lakhs dunng 1990-91
1991-92and 1992-93respectively

(c) and (d) The scheme has been

discontinued on Western Railway with effect 
froml 1 1993aftercreationofsufficientnumber 
of additional posts of ticket checkingstaff The 
scheme is still in vogue on Central Railway

Youth Activities/programmes

*779 SHRI KIRI PCHALIHA Will the Minister 
of HUMAN RESOURCE DEVELOPMENT be 
pleased to stale

(a) the details of youth activitie&farogrammes 
proposed to be undertaken dunng the cu rrent 
year in each State and

(b) the amount allocated therefor dunng the 
current year’

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH) (a) 
and(b) Government does not undertake youth 
programmesonastate-wtse basis Government 
has its ongoing schemes for promotion of Youth 
development activities in the country (as per the 
enclosed statement) which are implemented by 
vanous Government and Non-Government 
agencies The Department releases funds to 
these agenoeisin accordance with certaingmde 
lines on the basis of viable proposals received 
Funds are not marked on a state-wise basis by 
the Department However in case of National 
Service Scheme the funds are allocated to 
StatoUT onthebaseofNSS Volunteers, strength 
aHocatedtothemonyeartoyearbasis Dunng 
1993*94the funds aflocatedtoeachState/UT on 
NSS Programmesareattheendoeed Statement
II
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ICDS Scheme

*780. SHRIMATl VASUNDHARA RAJE: W» 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whetherthe IntegratedChikldevetopmenI 
Services (ICDS) Scheme has now become the 
world's largest nutrition programme;

(b)if so, the number of chridrenexpectedtobe 
brought under the purview of the scheme m 
different States dunng the remaining period of 
the Eigth Five Year Plan; and

(c)the amount proposed to bespentunderthis 
programme dunng the Eigth Five Year Plan?

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH): (a) 
and (b). It is one of the largest nutntion 
programmes in the World. Underthe Integrated 
Child Development Services (ICDS) Scheme, 
3066projects have been sanctioned alt over the 
country. As on31.3.93,155lakh children upto 
theageof6years were beingprovided services 
in 2412 reporting ICDS projects. It is expected 
that an additional 51 lakh children would be 
provided services when all the sanctioned 
projects get operationalised. Plans of further 
expansioridunngthe remaining period of Eigth 
Five year Plan would be prepared on an yearly 
basis.

(c) During the Eigth Five Year Plan it is 
proposed to spend Rs. 1749.84 Crores under 
Central Plan for this Scheme.

Energy Output

6776. SHRI GUMAN MALLODHA: Will the 
Minister of AGRICULTURE be pleasedtostate:

(a) whether energy input in farming is 
increasing repicKy and the output going down;

(b)if so, whether any study has been madefor 
increasing energy output which is essential in

WrdtenAnswers 132 
sustainable agriculture;

(c)ifso, the details thereof; and

(d) whether the Government propose to give 
impetus toexptore other sources of renewable 
energy easily available in villages for the 
development of farming community?

THE MINISTER OF STATE IN THE 
MINISTRYOFAGRICULTURE(SHRIARVIND 
NET AM): (a) Energy input as weft as output in 
farmingareincreasing over years. However,the 
rate of increase of input and output varies.

(b) and (c). Under the Comprehensive 
Scheme for Studying the Cost of Production of 
Principal Crops, data on input and output are 
beingcotected and analysed onaregularbasis 
which provide a useful basis for planning for 
increasing output on sustainable basis.

(d) The Government have been providing 
high pnority to use of non*conventional and 
renewable sources of energy including use of 
bio-technology, bio-ferttizers, solarenergy, wind 
mill etc., in the farming sector.

[Transtefibn]

Suicide Committed by Students in I.I.Ta.

6777. KUMARI VIMLA VERMA: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENTbe pleasedtostate:

(a) whetherthe Govemmentareaware that a 
number of students committed suicide for 
different reasons in various Engineering 
Colleges andl.I.Ts.

(b) if so, the names of the Institutions and 
colleges in which such incidents have taken
nbr»Hiitinnnarhfl<lhAla«)lhnMiunfli«anrtlhan WmS vewwHI ■■
reasons therefore separately; and

(c)the steps being taken by toe Government 
to check such incidents?

APRIL 27,1903
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THE DEPUTY MINISTER FOR 

EDUCATION AND CULTURE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (KUMARI SELJA): (a)to(c). 
The Information is being collected and wHI be 
laid on the Table of the House.

[English]

Financial assistance for Purchasing of 
Bulldozers and Tractors

6778. SHRI SUSHl t  CHANDRA VERMA: 
Will the Ministerof AGRICULTUREbe pleased 
tostate:

(a) whether the Government of Madhya 
Pradesh has sought foreign assistance for 
purchasing of bulldozers and tractors for 
agnculturaluse;

(b) if so, the details thereof; and

1915 (SAKA) Written Answers 134
Minister of RAILWAYS be pleased to state:

(a) whether duplicate monthly passes were 
issued from the Kalyan Railway Station ticket 
window in Maharashtra;

(b) if so, the details thereof; and

(c) the action taken against the persons 
involved in this fraud?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C.LENKA):
(a) Some fake monthly season tickets were 
detected in Maharashtra, in December 1990at 
Thane Station, not at Kalyan.

(b) During a surprise check conducted at 
Thane Booking Office on 20.12.1990, the 
vigilance team hadcaughtrehandedan outsider 
Shri Shamim Ahmed Fazat Ahmed with 146llnd 
class fake season tickets.

(c) when the proposals were received from 
the Government of Madhya Pradesh and the 
present status of those proposals?

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE INTHEMINISTRYOF AGRICULTURE 
(SHRI S. KRISHNA KUMAR): (a) Yes. Sir.

(b) Government of Madhya Pradesh had 
submitted a proposal for import of 112nos. of 
crawler tractors, 140 nos. of heavy duty mould 
board plough and 7 nos. of low bedtraiiorsat an 
estimated cost of Rs. 15.26 crores under 
Japanese assistance.

(c) The proposal was received in August, 
1989. it was examined and not posed for 
Japanese assistance on technical grounds. MJP. 
Govt, was informed of deciskw in March, 1991.

Issue of Duplicate Monthly Passes

6779. SHRI MOHAN RAWALE: Will the

(c) An FIR was lodged with GRP outpost 
Thane on 20.12.9Qagainst Shri Shamim Ahmed 
Fazal Ahmed and GRP, Kalyan registered a 
criminal case agaist him. After conducting a raid 
at the suspect's residence and recovery of 
incriminating material prosecution has been 
launched against Shri Ahmed. The case is 
subjudice.

Discontentment Among Indian Forest 
Service

6780. SHRI RAM NAIK: Will the Minister of 
ENVIRONMENT AND FORESTS be pleased 
tostate:

(a) whether tire Government have received 
any report in regard to the discontentment in . 
Maharashtra Cadre of Indian Forest Service;

(b) if so, the reasons for such discontentment;

(c) whetherthe management of forests m the 
State is adversely affected due to this 
discontentment; and



(d) if so, the steps taken/proposedto be taken 
to remove the discontentment early?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) to (d). A 
few representations hadbeen received from 
some IFS officers of Maharashtra Cadre in the 
matter of postings and promotions. These are 
attended to by the State Government in the 
normal course of cadre management. There is, 
however, no report of any general discontent 
among thelFSOfficer’sofMaharashtraStateor 

v of the management of the Forests being in any 
way affected because of it.

Demonstration by MCD School 
Teachers

6781. SHRI BHOGENDRA JHA: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a)whethertheteaohers of the Delhi Municipal 
Corporation Schools have been demonstrating 
at Town Hall since 26th March, 1993;

(b) if so, the details of their demands and 
grievances; and

(c) the steps taken by the Government in this 
regard?

THE DEPUTY MINISTER INTHE MINISTRY 
OF HUMAN RESOURCE DEVELOPMENT 
DEPARTMENT OF EDUCATION AND 
DEPARTMENT OF CULTURE (KUMARI 
SEJLJA): (a) and (b) Yes, Sir. According to 
information furnished by MCD, the teachers sat 
ondharna in Town Hall from 26.3.93to 2.4.93. 
Their main demands are as shown in the attached 
Statement.
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been constituted and the first meeting of the 
committee was held on 16.4.93. The MCD 
proposes to hold a further meeting of the 
committee to enable remedial steps on genuine 
grienvances of the teachers.

STATEMENT

Salary should be paid on 1st of every month.

Immediate implementation of Senior 
Scale and Selection Scale to teachers.

Statement of Account of provident Fund 
and Group Insurance Schemes be 
provided annually.

Payment of death Retirement Benefits/ 
Retirement Benefits within one month. 
Immediate comassionate 
appointments.

Zone level increases in the posts of 
LDC.

Appointment of Education Oflicerf rom 
within the teaching cadres.

Grant of Selection Scale and Senior 
Scale and promotion to Library Staff on 
time bound basis.

Strength of students in a section be 
restricted to thirty.

Appointment of son/daughter of a 
teacher on completion of 20 years of 
service or 45 years of age.

Formulation of transfer policy.

Appoinotment of an officerfor welfare 
and security of SC/ST teachers.

APRIL 27,1993

(c) ThefCommissioner, MCD had a meeting 
with the teacherstodiscusstheirgrievances. He 
ordered that a committee be constituted to look 
into the grievances. A committee has since

Increases in General Fund and science 
Fund.

Immediate promotion as per rules.
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Increase in Teacfter's Welfare fund. which is being utilzed as manure;

Furnishing of Department instruction 
in each schools/library.

Non-Payment of Salaries to Teaching 
Staff

6782. SHRI RAJNATH SONKAR SHASTRI: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENTbe pleasedtostate;

(a) whethera large number of teaching and 
non-teaching staff of Universities in Bihar, Uttar 
Pradesh and other States are facing hardships 
because of non-payment of their salaries.

(b) if so, the details thereof, and

(c) the action taken by the Government in this 
regard?

THEDEPUTYMINISTERINTHEMINISTRY 
OF HUMAN RESOURCE DEVELOPMENT 
DEPARTMENT OF EDUCATION AND 
DEPARTMENT OF CULTURE (KUMARI
S ELJA): (a) to (c). According to the information 
furnished by UGC, slaries to the staff in Central 
Universities are paid on time. In so far as State 
Universitiesareconcemed, it isforthe respective 
State Governments, which have established 
these Universiteis, to ensure that salaries to the 
staff in these Universities are paid on time.

Production of Manure

6783. SHRI PARASRAM BHARDWAJ: Will 
the Minister of AGRICULTURE be pleased to 
state:

(a) whetherthe Government have conducted 
any survey to find out total quantity of excreta of 
cattle and human and other such waste products 
which can be utilized as manure every year in 
the country;

(b) the percentage of the above products

(c) whetherthe Government have formulated 
any plan for optimum utilization of the above 
products; and

(d) if not. the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI ARVIND 
NETAM): (a) Although no systematic survey 
has been conducted, yet it isestimatedthatthe 
potential availability of rural and urban compost 
production is approximately830 million tonnes 
and 21 million tonnes, respectively.

(b) Nearly 30-33 per cent of the available 
organic wastes are being utilised for the 
production of manure.

(c) and (d). Use of organic resources as a 
complementary source of plant nutrients is being 
propagatedforthe Balanced and Integrated Use 
of Fertilizers and State Governments advised to 
tap all the conceivable maurial resources in the 
country.

Development Programme in 
Collaboration with Commonwealth Youth 

Programme

6784. SHRI MANIKRAO HODLYA GAVIT: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleasedto state:

(a) whether any development projects had 
been taken up in collaboration with the 
Commonwealth Youth Programme by the 
National Service Scheme, during 1991 -92; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENTOFYOUTH 
AFFAIRS & SPORTS AND MINISTER OF 
STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI MUKUL
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WASNIK): (a) Yes, Sir

(b) The NSS unit of Rajanshi Government 
College, Atwar, Rajasthan in collaboration with 
Commonwealth Youth Programme, Asia 
Centre, ChancBgarh has taken upa project of aO 
round development of Rawandera village in 
Alwar Distt (Rajasthan) which is an adopted 
village Under the project the works undertaken 
are desilting and deepening of village tank, 
construction of check-dams, tree plantation, 
and construction and development of a primary 
school. The budget estimate of the project is 
Rs 2 70 lakhs. CYP, Asia Centre, Chandigarh 
has provided Rs 2 lakhs for this project so far 
which is incurred on purchases of raw materials 
and hmng of skilled workers The NSS unit of 
RajarshiGovt College is providing the voluntary

manual labour The prefect will be completed is
1993-94 '

'Post-Matric Scholarships

6785 SHRI PROBIN DEKA* Will the Minister 
of HUMAN RESOURCE DEVELOPMENT will 
pleased to state, the number of post-matnc 
scftolarshfsawardeddunng the last tnree years 
to the students from non-Hmch-speakmg States, 
State-wise and Course-wise9

THE DEPUTY MINISTER INTHE MINISTRY 
OF HUMAN RESOURCE DEVELOPMENT 
DEPARTMENT OF EDUCATION AND 
DEPARTMENT OF CULTURE (KUMARI 
SELJA) The available information is given in 
the enclosed Statement.
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6786. SHRI KHELAN RAM JANQDE:WW 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whetheî Gfctoemrriert have introduced
any special programme under the scheme 
1mprovementofScianoeEdLira ,̂’inMadhyB 
^---»—
naCIBBn,

(b) if so,lhe details thereof; and

(c) the targets fixed and the achievements 
made during the last two years under tNs 
programme?

THEDEPUTYMINtSTERINTHEMWISTRY 
OF HUMAN RESOURCE DEVELOPMENT 
DEPARTMENT OF EDUCATION AND 
DEPARTMENT OF CULTURE (KUMARI 
SEDA): (a) to (c). The Centrally Sponsored 
Scheme,‘Improvement of Science Education 
in Schoote\ does not envisage introduction of 
special programmes in States/UTs. Underthe 
Scheme, financial assistance is provided to 
States/UTs as and when suitable projects 
formulated inaocordance with the norms of the

Scheme are rscieved form them. As such, no 
statowise targets are fixed.
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No proposal conforming to norms of the 
Sahemeandprooeduralrequranertffor release 
offunds was reoeivsd from fie  State Government 
of Madhya Pradesh dunng the last two years

m m

for Project Elephant

6787 SHRI QOPI NATH GAJAPATHI: Will 
the Minister of ENVIRONMENT AND 
FORESTS be pleasedtostatethattotal amount 
earmarked in Eighth Plan under the Project 
Elephant and State-wise aBocation thereof7

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONEMNT AND 
FORESTS (SHRI KAMALNATH). An amount 
of Rs.6.25 crores has been allocated for Eighth 
Five Year Plan under the Project Elephant 
Scheme. State-wise allocations are made on 
year to year basis depending on the approved 
programmes of the State Governments

Asum of Rs.200lakhs was reieasedto various 
states dunng 1992-93 as under

S.No. Stale Amount released (in lakhs)

1. Andhra Pradesh 06.00
2 Arunachal Pradesh 1700
a Assam 22.00
4. IML._Mnar 13.50

& Kamalaka 34.18

& Kerala 14.02

7. Meghalaya ia90
• a Tam! Nadu 14.50

9. Uttar Pradesh 19.40
10L -----vvosiDQngai 45.50

200.00



Coastal Zone Management Plan for Himachal Pradesh, Jammu & Kashmir,
Purl-Konark Sea Beach Karnataka, Madhya Pradesh, Punjab, Rajasthan

and Uttar Pradesh to increase theproduction
6788 SHRISRIBALLAVPANIGRAH! Will and productivity of maizeVt the country and to

the Minister of ENVIRONMENT AND encourage maize production during rabi season
FOR ESTS be pleased to state in potential areas whereever it is feasible.
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(a) whetherthe Government have received 
the Coastal Zone Management Plan from the 
Government of Orissa in regard to the Puri- 
Konark sea beach,

(b) if so, the salient features of the said plan, 
and

(c) the action being taken by the Government 
thereon?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH) (a) No Sir,

(b)and(c) Do not arise

Maize Cultivation

6789 PROF ASHOK ANANDRAO 
DESHMUKH Will the Minister of 
AGRICULTUREbe pleasedtostate

(a) whetherthe Government propose to bring 
more areas under maize cultivation,

(b) if so, the States where additional areasare 
likely to be brought under maize cultivation, and

(c) the assistance proposed to be given to the 
farmers to undertake maize cultivation?

THE MINISTER OF STATE IN THE 
MINISTRYOF AGRICULTURE (SHRI ARVIND 
NETAM) (a) and (b) There is no specific 
scheme proposed to bring more areas under 
maize cultivation However, a Central Sector 
Scheme*on Special Foodgrains Production 
Programmes (SFPP) for Maize & Millets is in 
operation in important maize growing States 
viz Andhra Pradesh Bihar, Gujarat, Haryana,

(c) Underthe Scheme,financial assistance is 
provided for critical inputs like distnbution of 
certified seeds, herbicides, plant protection 
chemeicals, plant protection equipments, 
improved farm implements and conducting the 
field demonstrations, training to farmers etc

Train Between Kharagpur and Sealdah

6791 PROF SUSANTACHAKRABORTY 
Will the Minister of RAILWAYS be pleased to 
state

(a) whetherthere is no direct train between 
Kharagpurand Sealdeh,

(b) if so, whetherthe Government propose to 
start any direct train-lmk in nearf uture,

(c) if so, the details thereof, and

(d) if not, the reasons therefor'?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI KC 
LENKA) (a) There is no direct train between 
Kharagpur and Sealdah

(b) No Sir

(c) Does not arise

(d) Operationally not feasible

Fair Price Shops in ITOP areas

6792 KUMARIPUSHPA DEVI SINGH Will 
the Minister of CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be 
pleasedtostate
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(a) the number of Fair Price Shops opened in 

the Integrated Tribal Development Project 
(ITDP) areas as on March, 31,1993 underthe 
Revmped Public Distribution System;

(b)thenumberoutofthem opened in Madhya 
Pradesh;

(c) whetherthe Government propose to open 
more such Fair Price Shops in madhyapradesh 
during 1993-94; and

(d) if so, the steps taken or proposed to be 
taken by the Government in this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OFCIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION AND 
MINISTER OF STATE IN THE MINISTRY OF 
COMMERCE (SHRI KAMALUDDIN AHMED):
(a) to (d). The Integrated Tribal Development 
Projects (ITDP) areasformpartof the Revamped 
Public Distributon System (RPDS) areas from 
part of the Revamped Public Distribution System 
(RPDS)from 1.1.1992. The State Governments/ 
UT Administrations have reported that 10433 
additionaifairprice shops have been openedtili 
31.3.1993 in the RPDS ares out of which the 
number of fair price shops opened in Madhya 
Pradesh underRPDS is 1276. Decisions relating 
to opening of fair price shops are taken by the 
State Govemments/UT Administrationskeeping 
in view the needs of the consumers and the 
economic viability of the fairprice shops.

Clearance to Damaged Wagons

6793. DR. K.D. JESWANI: Will the Minister 
of RAILWAYS be pleased to state:

(a) the number of wagons and coaches 
involved in accidents are lying off the track at 
stations and se<aionsforrnorethantwo months;

(b) the total cost of these wagons/coaches; 
and

(c)the measures takentoclearsuch damaged

wagoris?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C. 
LENKA): (a) 130 coaches and 1710 wagons 
(Vehicle Units),

(b) Estimated scrap value of these coaches 
and wagons is Rs.550 lakhs.

(c) Salvage and disposal of accident damaged 
rollingstockisacontinuous process. Proramme 
for salvage is prepared depending upon 
availability of traffic block for crane operation. 
Irrepairabie Rolling Stock to the extent possible 
are auctioned off at site subject to availability of 
road access and suitable offers.

Export of H.P.S. Groundnut

6794. DR. AMRITLAL KALIDAS PATEL: Will 
the Minister of AGRICULTURE be pleased to 
state:

(a) the target of H.P.S. groundnut crops in 
Saurashtra region during 1992-93;

(b) whetherthe Government propose to export 
H.P.S. groundnuts to Japan, Russia and Gulf 
countries;

(c) if so, the details thereof; and

(d) the steps taken or proposed to be taken by 
the GovenrmeRtforproviding adequate support 
price to H. P. S. groundnut growers and to protect 
their interest in the marketing of the produce?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI S. 
KRISHNA KUMAR): (a) No separate target has 
been fixed for H. P.S. groundnut in Saurashtra
Region.

(b) and (c). During 1992-93, the target for 
export of H.P.S. groundnut had been fixed at 
22,000 MT by the Ministry of Commerce. 
Country-wise targets had not been fixed.
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(d) The minimum support priceofgroudnutin 

si mil in ll him ih k immww Ifti it i fls 0*l‘ipeii|i <ninl 
in 1991-92to R».750m 1992-93. Apertfrom 
declaring a minimum support pros (MSP), 
markettoeneure remunerative pripeloOiwed 
growere.

Draught In Palamau Tiger Reserve

6795 SHRI QURUOASKAMAT: W ithe 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state:

(a) whetherthe Government have received 
any report in reganfto acute shortage of walenn 
Paiamau Tiger Reserve;

(b) if so, the details thereof,

(c) whether due tothis problem tigers and 
other anwrielsofthe Paiamau Tiger neeerve are 
mtar»tion of thn i wmhhoi ii inn w mnhiH tlwm ifrfiv hmibih ill m w m v̂Mipv m#«#wvv n *lp jaOT ■* •
corridors;

(d) if so, the steps taken to meet this problem 
property, and

(e)the additional financal assistance, if any 
soughtbytheStateQovernmsnt«o.lhispurpoee 
and the amount actualy released?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) Yes, S*

4
(b) All the water sources have gone efcnoet 

drybecuaeeofaculedroughtoondtone.

(c)Nosuch report iLsbesnreosivedfromfhe 
State Qovemment

(4) Does not arise.

(•) At against the additional demand of 
Re.6.90lstt»aoughtby1he State Government 
to augment the water supply, an erhountof 
Rs.5JOIattiehasbeenraieeeed under pro}sct 
TigertScheme.

KuthCrop

6796. SHRI RAM KAPSE:W«theMinster 
ofAQraCULTUREbepieasedtostate:

(e)wttetherthe Kuth Crop (tocaly known as 
SausaauraaLappa)whicheefveeasbaaefor 
French, GermenandJapeneeeperfumssfaces 
eotinctan;end

îeo.thestepaprapoaadtobetaksnbythe 
Govemmerttorfwpioeeniaflori nndcutovabon 
of Kuth Crop in view of its wide application m 
perfume mdustiy?

THE MINISTER OF STATE IN THE 
MMOTHYOFAGRICULTURE(SHRIAHVWD 
NETAM): (a) and (b). The Kuth (Sauasaurea 
Lappa)«  commercially grown in Lahaul and 
Spiti, Oistnct of Himachal Pradesh, and does 
not face extmcbon Hence there «  no urgent 
need tor its preservation. However, Central 
Government is implementing a scheme forthe 
Development of Medmnal & Aromatic Plants, 
undsrwNchagaMtar̂ hasboenprowdsdtoDr 
Y.S. Parmer. University of Horticulture & 
Forestry m Himachal Pradesh for production 
and dwtnbubon of quality planting material, 
eaMbhstwnent of herbal gardens and nursery, 
rnntrea tor aromatic and medfcinal plants under 
which Kuft may be included

HbxJuetanSamecharlnduetrieJ 
Cooperative SooettyUcL, New Delhi

8707. SHRI RAMASHRAYPRASADSWGH. 
WHttieMtafeter of AGRICULTUREbe pleased 
tostale:

BoiRlof Diredoniof MM. HbidustanSamacher 
IrKiusferial Cooperative Soceity lid .. New Dettii 
ainoe August, 1986;

|D | Wm M a O fV  fO r WKmHVg m i  DOW u Of

Directors tocontinueslterBiqpiry of jteterm in 
1908c and



(c)when,lheelec(ionc>fnewBoardofDiiectors (he defaulters? 
is likely to be held?
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THE MINISTER OF STATE IN THE 
MINISTRYOFAGRICULTURE(SHRIARVIND 
NETAM): (a) and (b). Due to persistent 
irregulatities in the working and financial 
conditions of the society, the Registrar of 
Cooperative Societies, Delhi, exercising the 
powers of Central Registrar, issued a show* 
cause notice on 20.3.86for liquidation of the 
society. The society challenged show-cause 
notice in the High Court at Delhi and the Court 
granted a stay on 20.4.87. The Registrar of 
Cooperative Societies, Delhi withdrew the show 
cause notice to initiate other suitable action 
underthe provisions of Mutti-St̂ sCO'Cperative 
Societies Act, 1984. An enquiry under the 
provisions of the said Act was instituted. In 
pursuance of thefindings of the enquiry, ashow- 
cause notice was issued on 17.1.91 for 
suppression erf the Board of the society. Due to 
pendency of the case and stay against the 
winding up proceeding of the society, the Board 
of Directors of the society was not removed.

(c) Appropriate action in this regard will be 
taken afterthe vacation of the stay, for which the 
OfficeoftheRegistrarofCooperativeeSoceities, 
Delhi has filed an application in the High Court.

Pollution By H-Acid in Udaipur

6798. DR. R. MALLU: Will the Minister of 
ENVIRONMENT ANDFORESTSbe pleased 
to state:

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) Two 
studies have been conducted independently by 
the National Environmental Engineering 
Research Institute, Nagpur and Central Pollution 
Control Board, DeMtoassess the magnitudeof 
pollution caused by H-add, factors responsible 
forthe occurrence of the problem andtosuggest 
remecfcalmeasuresto restore theenvironmental 
quality in the affected areas.

(b) and (c). The studies did not cover the 
financial, socio-economic and agncultural 
losses.

(d) The Government has taken the following 
action against the defaulters:

(i) The productionof H*Acid has been stopped
after the closure of the polluting units.

(ii) The State Governments has arranged for
the drinking water supply to the affected 
villages.

(iii) Toxic sludge in low-lying oareas has
been scopped; part of which has been 
detoxified and disposed of in secured 
pits. Arrangements are aiso being made 
to isolate toxic constituents of the rest of 
the sludge forits disposal.

V a c c in e  f o r  R in d e ro e a t

(a)whethertheGoveommenthaveconducted 
any study to assess the damage caused by H- 
Acid pollution in Udaipur,

(b)'rfso.thedetail3thereofindicalingfinancial 
socio-economic and agricultural losses;

(c) the steps taken to recover these losses; 
and

6799. SHRI MANORANJAN BHAKTA: WiH 
the Minister of AGRICULTURE be pleased to 
state:

(a) whetherthe National Diary Development 
Boaid has sought Government clearance totest 
anew genencaly-engineefed American Vaocine 
for Rinderpest disease which causes high 
mortality among cattle in India; and

(d) the acton taken by theGovememntagainst (b) if so, the details thereof7



THE MINISTER OF STATE IN THE 
MINISTR YOF AGRICULTURE {SHRI ARVIND 
NETAM): (a) Yes, Sir.
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Session Number admitted

(b) A proposal from the National Diary 
Development Board for the import of a limited 
quantity of recombinant Rinderpest vaccine for 
trial purposes was cleared from technical angle 
by the Ministry of Agriculture. However, the 
proposal is being examinedf rom environmental 
angle by the Ministry of Environment and 
Forests.

Educational Facilities to Migrant 
Students

6800. SHRI ANAND RATNA MAURYA: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether a large number of students 
migrated from Kashmir Valley are unable to 
pursue their studeis;

(b) if so, the details of Educational facilities 
provided by the Government to these students 
to complete theircourses of studies undertaken: 
and

(c) the numebr of studentsbenefied during 
last three years?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE. (KUMARI SELJA): (a) to (c). The 
children of Kashmiri migrants were admitted in 
various Kendriya Vidyalas as a special category 
over and above the normal calss strength. Since 
the concentration of such children was heavy in 
Jammu, the second shift was introduced to cater 
to the educational needs of such children.

T he year-wise details of admissions granted 
by Kendriya Vidyalaya Sangathan is given 
below:-

1990-91

1991-92

1992-93

'5012

525

297

There are six Navodaya Vidyalayas in 
Kashmir Valley. Parents of some students of 
such institutions requested the Navodya 
Vidyalaya Samitifortransferoftheirchildren to 
Navodya Vidyalayas located outside the valley. 
All these requests have been accomodated by 
the Samiti.

[Translation]

Ban on Mining in Forest Land

6801.SHRICHINMAYANANDSWAMI: Will 
the Minister of ENVIRONMENT AND 
FORESTS be pleased to state:

(a) whether cases of illegal mining in forest 
land have been reported from Bihar;

(b) if so, the details thereof;

(c) whetherthe Governemnt propose to ban 
on mining in forest land to save the forests in theo 
State;

(d) if so, the details thereof; and

(e) if not, the reasons therfor?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAl. NATH): (a) and (b). 
Representations have been received against 
alleged illegal mining being done in some forest 
areas in Bihar.

(b) No, Sir.

(c)Does notarise.
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(d) As per the provisions of the Forest 

(Conservation) Act 1980, pnorapprovalofthe 
Central Government & required before any forest 
land can be diverted for non forestry purposes 
including for mining for which formal proposal 
is required to be sent by the State/U T Government 
in the prescribed proforma Final! decision on 
the proposal is taken aftercareful examination 
of all the relevant information including likoly 
adverse effect of the project on the environment 
including on Flora and Fauna

[English)

Subsidy to Farm as for Fish/Prawn 
Culture

600? SHRI SOBHANADREESWARA RAO 
VADDE Will the MmisterofAGRICULTUHEbe 
pleased to state

(a) the details of the guidelines piovidmg a 
si jbsidy to the farmers who have taken up brackish 
waterfish/prawn culture

(b) whetherthe subsidy is applicable only to 
the farmers who have obtained loans from the 
commercial banks

(c) whetherthe Government propose to issue 
new instructions to the State Governments to 
ensure payment of subsidy to the farmers who 
have taken brackish water fish/prawn culture 
and provisions for loans to the farmers in this 
regard

(d)ifso the details thereof and

(e) if not the reasons therefor?

THr MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAl 
ENERGY SOURCES AND MINISTER OF 
S! ATE IN THF MINISTYR OF AGRICUl IURF 
(SHHIS KRISHNA KUMAR) (a) Under the 
centrally sponsored Scheme called 'nteqrnted 
Brackish Water Fish F arm Development th^ 
Department of Agnculture & Cooperation gives

subsidy for brackish water fish/prawn farming 
as per the yardstick furnished below -

(i) A maximum subsidy of Rs 30,000perHa 
per beneficiary for developemnt ot brackish 
water farms and first crop inputs through 
Brackish-water Fish Farmers Development 
Agencies, who are registered as farmers under 
such agenceis

( ii) A maximum subsidy of Rs 30 OOOperha 
per beneficiary for construction of new semi- 
mtensive shnmpfarms of maximum land holding 
of 10 ha to all categoi ics of farmers

(in) Subsidy lim'ted a maximum of Rs 1 lakh 
for setting up of small/back yard shrimp 
hatcheries

The Mai me Products Export Development 
Authority (MPEDA) under the Ministry of 
Commerce also provides subsidy to the farmers 
who have taken up brackist water fish/prawn 
culture underthe following pattern -

1 25 percentcapital mvestmentsubject 
to a maximum of Rs 30 000 per ha 
andRs 1 50 OOOperbeneficiary The 
maximum area of subsidy per 
beneficiary is 10 ha The scheme is 
applicable only to such prawn 
farmers registered with the authority 
and who were not availing such 
benefits under other programmes

2 After selection of farmers and survey 
of the land a bankable project report 
is prepared and recommended to, 
scheduled bnak foi the loan 
component When the loan is 
sanctionedoythebankthebenefr lary 
hastor-omplete t on->tm(,tionwjik 
under the supervision of then * f lftof 
the Authority «i-v* Mie subsidy is 
<• lease J bv th*->' Authority to tlK 
hank JtmriM the k v om > I dbvthr 
bent firian,,‘' n i \*isf i t >iy 
completion Ithrwotk
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(b)to(d) Even though subsidy e normally 

linked with bank loan, a provision exists under 
the CentaatySponsoredSchemefor payment of 
subsidy to the farmers for construction of 
brackish-waterfish farms, even if the remaining 
portion of capital cost is met from their own 
sources without bank loan However, State 
Governments have been instructed to monitor 
sanction of loans for fishermen taking up 
brackishwater fish/prawn culture and facilitate 
sanction thereof

(e)Question does notarise 

Reorganisation of Crops Directorate

6004 SHRITEJSINGHRA0BHONSLE W» 
the Minister of AGRICULTURE be pleased to 
State

(a) the progress made so far in the 
construction of ovefbndge near the Dindigul 
railway junction,

(b) whetherthe work is betund schedule,

(c) if so, the reasonslherefor,

(d) whether any target date has beenfoeedfor 
the completion of the overbridge, and

i
(e)tfso, the details thereof

THE MINISTER OF STATE tN THE 
MINISTRY OF RAILWAYS (SHRI 
K C LENKA) (a)to(e) Work included m 
Railways Works Programme 1990-91, was 
dropped in 1992-93, due to lack of response 
from Stale Governments

(a) the composition, terms and conditions 
of the Committee for studying reorganisation 
ottheo Crops Directorate,

(b)theexpedtturencurredthereonsofar, 
and

Committee and the action taken thereon?

THE MINISTER OF STATE IN THE 
MMISTRYOFAGRICULTURE(SHRIARVIND 
NETAM) (a)to(c) No stancing Committee has 
been studying reorganisation of the Crops 
Development Directories Therefore, the 
question oftheCommdse’s recommendations 
or irK^mng any expendrture thereon does not 
anse However, asmaM Departmental woiking 
n»M>nwi»iMinnwiiiiM»i^M^iiiiiii>iini^iiii 
Secretaiywasconstfeutedtowoikout proposals 
onieotgMMHhnnoffiBCommotHy Development 
Directorates and no final decision has been 
arrived, yet, on reorganisation propasats

l^i laifir1"1---- fc>--------------- ■«-----« hmnflnnuverDnagcrweruinQigwauncTOn

6805 SHRI C SREENIVASAN Will the 
Minister of RAILWAYS bepleasedtostate

TurDal

6806 SHRIMATI CHANDRA PRABHA 
URS Will the Minister of AGRICULTURE be 
pleased to state

(a) whether Tur dal produced m Gulbarga 
(Kamataka)wastnfefliedwithdBease resulting 
m loss of huge crops recently.

(b) if so, whether there is any testing and 
research laboratory forTtur dal at Gulbarga,

(c) if not, where such laboratory is located,

(d)vrfiether the Indian Council of Agncultural 
Re^*rch has recommended tor setting up of a 
Re<$onalTesting and Research laboratory for 
TurdalatGufoarga,

„ (e) if so, the details hereof, and

(f) the steps proposed to be taken by the 
Government to set up a Regional Testing 
Laboratory in the region?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI S
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KRISHNA KUMAR): (a) Yes, Sir.

(b) No, Sir.

(c) University of Agricultural Sciences 
HefabaLBangaioroisiesponsfeieforagifcMltuiai 
Science Hebbal, Bangalore is responsible for 
agricultural research for Gufoarga District.

(d) to (f). The Indian Council of Agricultural 
Research(ICAR) has no proposal to set up any 
legionaftestingandrseaichlaboratoryforturdal 
at Gtaft>afga.Theworkof testing is beingcarried 
out in the laboratiries of State Agricultural 
UntorsHiesof Karnataka.

*
Overbrld&estAuvaneeswarem 

(Southern Railways)

6807. SHRI KODIKKUNIL SURESH: Will 
the Minister of RAILWAYS be pleased to state:

(a) whetherthe Union Government have 
received any representation from the 
GovemmentofKeralaorfromotherlocalbocftes 
toconstiuctanew bridge at Auvaneeswarem on 
Chjitorv-Madras metre gauge line,

(b) if so, the details thereof; and

(c)the action proposed to be taken thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C. 
LENKA): (a) No. Sir.

(b)and(c). Do not arise.

PoNution In Gujarat

6806. SHRI CHANDRESH PATEL Withe 
Ministerof ENVIRONMENT AND FORESTS 
be pleasedto state:

(a) whether the Government have received 
. certain oomplairte in regardtosevere industrial 

pollution in various dwtrfcts of Gujarat;

(b)8f so, the details thereof; and

(c) the action taken by the Government 
thereon?

*
THE' MINISTER OF STATE OF THE 

MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMALNATH): (a) and(b) 
AaxaringtotheGujaratPolution Control Board, 
no complaints of severe industrial pollution in 
varrous districts of Gujarat have been received. 
Complaints have been received by the Central 
Government regarding pollution causedby oil 
mills, a chemical factory and coke producing 
unit in Jamnagar District.

(c) The Gtgaraf Polution Control Board has 
investigated the mater arxi has reported that the
oil mills and the Tata Chemicals limited have 
adequate poMion control devices; with regard 
toemissionsfrom the coke producing unit in the 
area, the maiterwasrwest̂ aled and nodamage 
to the agricultural land was found. Based on the 
directions issued bythe Board, the coke unit has 
made moclficaUons in the process eQuipmentto 
further reduce emissions of particulate matter.

Paddy Stocked In JagannathTemple

6809. SHRI RABI RAY: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be 
pieasedtostafte:

(a) whether the attention of the Government 
hasbeondrawntoareportin'Gtalocimon’dated 
April2,1993that heaps of paddy stocked for 
hundreds of years have been found by A.S.I. m 
Jagannath Temple at Puri;

(b) if so, thedetaMsttiereof;

(c) the proposes made so far in repair work 
ofGarbhaGrihaando*ierptecesofthetemple; 
and

(d) when fhewoifc*Myto be completed?

THE DEPUTY MINISTER IN THE
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MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARISEUA) (a)and(b) The 
Archaeological Survey of India has noticed the 
presence of a thicker layer of paddy in the 
second floor of the Garbhagnha of Jagnnath 
Temple Puri but the exact period when the 
paddy was placed inside has not been 
established

(c) Besides replacing the damaged corbelled 
and other stones with new ones the work of 
drilling grouting & pinnmgthe intenor walls of 
the mam Shikhara in teh Ground and 1 st floors 
is nearing completion while similar work in the 
llndflooris in progress In addition thefabrication 
of a stainless stell space frame below the 
corbelled roof in the ground floor of the mam 
Shikhara is in progress

Externally the work of deplastering on the 
southern western and eastern sides has been 
completed uptoover30 meters in height andthe 
work of watertightenmg the joints and structural 
repairs are also in progress simultaneously

(d) The conservation work inside the ground 
andfirstfloorsofthemainShikharaisscheduled 
to be completed by the end of May 1993

Conservation of Jalna-Mudkhed 
Section

6810 SHRIMATI SURYAKANTA PATIL 
Will the Minister of RAILWAYS be pleased to 
state

(a) whether conversion work from metre 
gaugetobroddgaugelineon Patch-Jalnasection 
to Mudkhed in Nanded district of Maharashti a is 
going on

(b)ifso thedet »lsth( reof and the time by 
Ahirh i* >3 likely to be corr plete d and

(o) thp stops Government prop >se* to take1 to 
expedite th«j convc n o n  /vorksoa* to complete

it as per schedule9

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI KC 
LENKA) (a) and (b) There are two gauge 
conversion works sanctioned in this area (1) 
Manmad-Parbham-Paiiivaijnath, and (2) 
Partham-Adilabad

Manmad-Jalna & Parbham-Parhvaijnatha 
have been completed Jalna-Puma is targetted 
for completion in 1993-94 Mudkhed-Adilabad 
in 1994-95and MudkhechPuma in 1995-96

(c) The work is progressing as perprogramme 
and adequate funds are being to ensure 
completion as per schedule

[Translation]

Renovation of Temples

6811 SHRI PRABHU DAYAL KArHERIA 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) whetherthe ancient temples at Bateshwar 
near Agra are not being maintained properly

(b)ifso the reasons therefor

(c) whether the Government propose to 
renovate these temples by bnnging them under 
the Achaeological Survery of India to increase 
the tounsm potentiaal in this histroical area

(d) whetherthe Government also propose to 
handoverthemamtenanceofSaunpur afamous 
jam pilgrimage centre to the Archaeological 
Survey of India and

(e)ifso the details thereof?

THF DFPUT Y MINISTFR IN THE 
MI NI STRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
FDUCATION AND DEPARTMFNT OF 
CULTURL) (KUMAR! SELoA) (a) and (b)
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Anctenttemptes at Bateshwar near Agra are not 
under Central protection As such the Central 
Government is not responsible for their 
maintenance

(c) There is no such roposal under 
considertaion at present

(d) There is no such proposal

(e) Does notarise

Doubling of Railway Line from Bareilly 
to Howrah

6812 SHRI RAM PUJAN PATEL Willthe 
Minister of RAILWAYS be pleasedto state

(a) whether it is proosedtodobletheexisting 
railway line from Bareilly to Howrah, and

(b) if so the details thereof’

THE MINISTER OF STATE IN -THE 
MINISTRY OF RAILWAYS (SHRI KC 
LENKA) (a) and (b) The existing Bareilly- 
Howrah line is already dobled except between 
Utraitia and Zafarbad. where doubling is not 
required as there lines are available between 
these points via Faizabad, viaSultanpurandvia 
Unchahar/Pratapgarh

[English]

Indira Gandhi National Open University

6813 SHRI MOHAN RAWALE Willthe 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) whether attention of the Government has 
been drawn to the news-item captioned “Indira 
Gandhi Mukta Vishwa Vidyalaya Ki Panksha 
mein Sirf 44 Chhatra Uttiran" appearing in the 
'Navbharat Times’dated March 30 1993,

(b) if so, the facts thereof,

(c) the reaction of the Government thereto 
and

(d) the remedial measures proposed to be 
taken ©this regard’

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE (KUMARI SELJA) (a) to (d) 
According to the information furnished by the 
Indira Gandhi National Open University, the 
students have to complete 96 credits to qualify 
forthe Bachelor’s Degree Programme Forth® 
they are required to submit 72 assignments and 
complet 12 major subjects As per IGNOU 
requirement To complete BA in 3 years, a 
student has to spendamimmumof3studyhours 
adayandnotlessthan960hoursinayear Since 
this is not possible for part-time students the 
University allows 8 years to complete the 
programme The University allows the students 
to complete the exams as well as submit the 
assignments attheirown pace and according to 
their convenience A large number of these 
students are without any formal qualification and 
will take considerable time to complete BA or 
B Com

The news item pertains to the first batch of 
students of 1986-89who took theirexammation 
in December, 1991 andsuppplimentarymJune
1992 55 students have completed the 
programme in the minimum period of 3 years 
The University offers a large number of 
programmesbesidestheB A andB Com Degree 
programmes In the coming convocation4435 
carxidates are qualrfytngfortheaward of degrees 
diplomas and certificates 339candidates are 
qualifying in the MBA Degree alone

SCs/STs Employees in FCI

6814 SHRI ANADICHARAN DAS
SHRI ASHTBHUJA PRASAD 

SHUKLA
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SHRIMATl SURYAKANTA 

PAUL 
SHRIS N.VEKARIA:
OR R MALLU:

Will the Minister of FOOD be pleased to 
state:

(a)the percentage ofempioyQesbelongingto 
the Scheduled Castes and the ScheduledTribes 
working m the OfficesoftheFoodCoiporation of 
Indta in eart State and UnionTerritoiy.rategofy-
wise;

(b)whetherthereisanybacklogirithe reserved
quota;

(c) if so, the time by which these posts ae 
likely to be filled; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE

MINISTRYOF FOOD (SHRI KALPNATHRAI):
(a)PefcentageofemptoyoocbolongingtoSC/ 
ST in theFoodCorporattonoflndta is enclosed 
as Statement.

(b) Yes. Sir.

(c) and (d). Backlog vacancies In Category *
I have already been advertised and interviews 
are in progress. As regards Category-ll posts, 
respectiveZonafmanagersarebeingcfiectedto 
initiate immediate steps for filling up of existing 
backlog vacancies.

Astor clearance of the backlog in Category-
Ill & IV. the FCI has appointed a High Level 
Committee consisting of Zonal Managers for 
reviewing the existing sanctioned strength and 
revising the staff norms. After receipt of the 
report of the Committee, the FCI will take a view 
to fill the backlog vacancies.

I
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Damage to Soya-Bean Crops

6815 SHRI RAMESHWAR PATIDAR Will 
the Minister of AGRICULTURE be pleased to 
state

(a) whether Soyabean crop in Madhya 
Pradesh was recently damaged due to the use 
of a pesticide manufactured by a reputed 
company,

(b) if so. whether the Government have 
investigated into the alleged damage of crops,

(c) if so. the details thereof, and

(d)thesteps taken or proposedto be taken by 
the Government to compensate the losses thus 
caused to farmers and prevent such damages m 
future?

THE MINISTER OF STATE IN THE 
MINISTRY OF NON CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE INTHEMINISTRYOF AGRICULTURE 
(SHRIS KRISHNA KUMAR) (a) Yes, Sir

(b) Yes. Sir

(c) The details are given below

(i) Area of Soyabean crop
treated with Diuron 766 Oha

(it) Net area of Soyabean
cropaffected 255 2ha

(m) No offarmersaffected 277

(d) The steps taken/proposeo to be taken by 
the Government to compensate the losses 
caused to the farmers due to damages to 
Soyabean crop by Diuron and preventive 
measures are as under

(i) AH277farmers affected due to Diuron
have been compensatedto the tune of 
Rs 17 60lakhs by theconcemed firm

as per information given by Madhya 
Pradesh Government

(n) The Directors of Agnculture of all 
States/UTs have been directed to 
advise soyabean growers notto use 
Diuron in soyabean crop fro weed 
control 
*

( h i) The Association of Pesticide 
Industries have also been directed to 
advise their members not to promote 
the use of Diuron in soyabean crop

( i v ) The Registration-holders of Diuron 
have also been directed not to promote 
the use of Diuron for weed control in 
soyabean crop

(v) Registration Committee has decided 
to recall the Registration Certificate 
of the firm to lay down a condition not 
to promote the use of Diuron on 
soyabeancrop

Written Answers 188

Manmad - Nardana Railway Line

6816 SHRI Z M KAHANDOLE Will the 
Minister of RAILWAYS be pleased to state

(a) whether there has been a long standing 
demand for Manmad-Malegaon-Dhule-Nardana 
railway line by the people of the area,

(b) if so, whether the Government of 
Maharashtra has proposed to undertake this 
project and to bear the expenses for the earth 
work required on this track, and

(c) if so. the details thereof and the action 
proposedto be taken thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K C LENKA)
(a) Yes. Sir

(b)and(c) No concrete proposal has been

APRIL 27,1993



received f rdm Government of Maharashtra so operating in this area presently, and
far '

(c) the measures taken bythe Government 
Kottagudhem-Kowur Railway Line to protect theenvironment of the Govtnd Ballabh

(A.P.) PantSagarreservoirfromtheseprojects?
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6617 SHRI RAMAKRISHNAKONATHALA 
Will the Minister of RAILWAYS be pleased to 
state

(a) whether the Government had conducted 
any feasibility survey few years back for 
construction oi new railway me between  ̂
Kottagudhem and Kowurin Andhra Pradesh,

(b) if so, the details thereof and the dicision 
taken thereon, and

(c) the steps being taken in the regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K C LENKA)
(a)and(b) The survey of new BG line between 
Kowur Bhadrachellam (Kottagudhem) was 
carried out by South Central Railway in 1971 
The cost of the 149 kms new line was then 
assessed at Rs 10 38crores with a rate of return 
of 3 8 per cent As the survey had revealed the 
project to be of unremunerative the project could 
not be taken up

(c) Due to constraint of resources it is not 
feasible to take up this work

(Translation]

Environmental Protection of Govind 
Ballabh Pant Sagar

6818 SHRI RAM NIHORE RAI Will the 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state

(a) The total area covered by the Govind 
Ballabh Pant Sagar reservoir,

(b) thenames of the thermal power plants set 
up and the number of Coal mines of N C L

THE MINISTER OF STATE OF 
ENVIRONMENT AND FORESTS (SHRI 
KAMALNATH) (a) Govind Ballabh Pant Sagar 
reservoircovers an area of about450 Kms**

(b) Five thermal power plants, namely 
Singrauli STTPP, VINDHYACHAL STPP, 
Rihand STPP, Anpara Power Station and 
Renusagar Power Station, have been set up At 
present, 11 coalmines of N C L are operating in 
the area

(c) The project authorities are required to 
treat the liquid effluents to conform to the 
stipulated standards as laid down by the statutory 
authonties before discharging the treated 
effluents into the reservoir

[English]

Basic Amentities at Stations in Delhi

6819 SHRI TARA CHAND KHANDELWAL 
Will the Minister of RAI LWA YS be pleased to 
state

(a) whetherthe basic amentities at the New 
Delhi Old Delhi and Hazarat Ntzamudcbn railway 
stations are inadequate to meet the demands of 
the railway commuters,

(b) if so, whether the Government have 
surveyed these railway stations to identify the 
bottlenecks in the basic amenities, and

(c) if so, the details thereof and by when all the 
basic facilities are proposed to be provided at 
these stations?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K C LENKA)
(a) No Sir
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SHRI MANJAY LAL,

191 WnttenAnswers

(b)and(c) Do not arise

Expansion of Wheelsand Axis Plant, 
Yelahanka

6820 SHRI G MADEGOWDA Will the 
Minister of RAILWAYS be pleased to state

(a) whether the Wheel and Axle Plant, 
Yelahanka has formulated any expansion 
programme to augment its production,

(b) if so, the details thereof andthe cost of the 
proposed expansion project,

(c) whetherthe project had been approved by 
the Government,

(d) the progress made sofannthis regard and 
the time by which the expansion work is likely 
to be completed, and

(e)thetotal number of wheelsand axles to be 
produced on account of the expansion 
programme’

THE MINISTER OF STATE IN THE 
MINISTRY OR RAILWAYS (SHRI 
KC LENKA) (a) Yes, Sir

(b) The capacity for wheel manufacture is 
being increased The antcipated cost of the 
project is Rs 31 89 Crores

(c) Yes, Sir

(d)Theexpenditureupto31-3-1993isRs 5 73 
Crores The full augmented capacity is likely to 
be available by 1996*97

(e) The capacity of wheel manufacture is 
proposedtobeaugmentedfrom 77000wheels 
to95000wheels per year The capacity of axle 
manufacture would remain unchanged

[Translation]

imported Machines in Delhi Milk 
scheme

6821 SHRI NITISH KUMAR

Will the Minister of AGRICULTjRE be 
pleasedtostate

(a) whether the Delhi Milk Scheme has 
imported a number of machines during the last
three years,

(b) if so, the name of the countnes from where 
machines have been imported dunng the said 
period indicating the names of machines and
value thereof,

(c)whether several machines out of them are 
not being utilised,

(d) if so, the reasons therefor and purpose of 
their installationm in Delhi Milk Scheme, and

(e) the steps proposed to be taken by the 
Government for the proper utilisation and 
maintenance of machines installed m Delhi Milk
Scheme’

THE MINISTER OF STATE IN THE 
MINISTRYOFAGRICULTURE(SHRIARVIND 
NET AM) (a) No machines were imported by 
Delhi Milk Scheme dunng the last three years

(b)to(e) Do not anse in view of reply at (a) 
above

Halt of Sarvodaya Express at Gangapur

6822 SHRI KUNJEE LAL Will the Minister 
of RAILWAYS be pleased tostate

(a) whetherthe Sarvodaya Express ha6 been 
provided a halt at Gangapur city,

(b) if not, the reasons therefor; and

(c) the steps bemgtaken to provide a halt to 
this tram at the above city?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K C.LENKA)
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(a) Sarvodaya Express trains do not stop at 
Gangapurdty.

(b) and (c). This was examined and stoppage 
is not found commercially justified.

Corruption in Undertakings/ 
Organisations

6823. SHRI KASHIRAM RANA:
SHRI LAL BABU RAI:

Will the Minister of CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION bepleasedto state:

(a) whetherthe Government have recieved 
complaints about corruption prevailing in 
Undertakings and Organisations under his 
Ministry;

(b) if so, the details thereof, separately;

(c)the action taken against the guilty officials 
during the lastthree years, year-vviseorproposed 
to betaken in this regard; and

(d) the other efforts made by the Government 
to check such malpractices in these 
undertakings and organisations?

THE MINISTER OF STATE IN THE 
MINISTRYOFCIVILSUPPLIES,CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI 
KAMALUDDIN AHMED): (a)to(c). This Ministry 
has received a few compliants about corruption 
in Undertakings and organisations under its 
control. The compliants pertain to misuse of 
government money, purchase in excess of 
requirement, haste in making imports, issue of 
certificates without proper investigations etc. 
All these cases are under investigation with the 
concerned authorities.

(d) Vigilance Divisions are functioning in all 
theseOvganiBatkxis. Cloee watch on theconduct

ofofficera/official working in these Undertakings/ 
Organisations is kept. On thorough investigation, 
if the officer/official is found involved incorruption 
or other malpractices, suitable punishment is 
awarded as per service rules governing the 
Undertaking/Organisation.

[English]

Class Project in Uttar Pradesh

6825. SHRI HARIKEWAL PRASAD: 
SHRI ARJUN SINGH YADAV:

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whetherthe Educational Technology and 
Class project have been implemented in Uttar 
Pradesh dunng 1991-92; and

(b) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT DEPATMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE(KUMARI SELJA): (a)and(b). Under 
Eductional Technology Scheme in the State of 
Uttar Pradesh following activities are bieng 
assisted:

(a) AssistancetoState Institute of Educational 
Technology, Lucknow, Uttar Pradesh for 
production of TV Programmes for 
educational telecasts in the State;

(b) Distribution of Radio-cum-Cassette 
Players in Primary schools;'

(c) Meeting 75 per cent of the cost of Colour 
TVs with a total cost ceiling of Rs. 13,000/ 
- in upper primary schools.

The State Institute of Educational
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Technology, Lucknow continued to produce 
educational TV films during 1991-92 and the 
schooltolocasts through Doordarshan Network 
hi Uttar Pradesh continued throughout theyeer. 
An amount of Rs.39.06lakhs wassanctionecfto 
the Institute during the year1991-92.

As regards items (b) and (c) an amount of 
Rs.3.26 crores was sanctioned to the State 
Government dunng 1991 >92 for purchase of 
14,400Radio-cum-Cassette Players and2000 
CTVs. The State Government continued to 
implement these aspects of scheme with the 
funds made availabel to them durinq 1991-92.

MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE (KUMARI SEUA): (a) Underthe 
Centrally Sponsored Scheme of 
Vocalionafisationof Secondary Education, there 
isnoprovisionforaetlingtpofCompulerGentres. 
Grantsare,however,prwdedunderthisscheme 
to the State Governments for introduction of 
vocationalcoursesinvarwus subjects irxduding 
computer based vocational courses at+2 level 
in schools.

(b) to (d). Do not arise

2. CLASS PROJECT:

No new schoote have been added underthis 
project aftertheyear 1989-90anywhere in the 
country. The project is, however, under 
implementation in schools selected until that 
year, accordingly, the project continued to be 
implemented in 276 Secondary/Senior 
secondary Schools in the state of Uttar Pradesh 
during 1991-92.

Computer Centres in Uttar Pradesh

6826. SHRI SURESHANAND SWAM I: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a)thenumberofComputercentresaetupfor 
imparhngofvacationalcourses m Uttar Pradesh;

(b) the number out of them actually 
functioning;

(c) the reasons for not functioning of the 
remainmgcentres; and

(d) the steps being taken by the Government 
in this regard?

THE DEPUTY MINISTER IN THE

[Transtatton],

Construction of Stadia

6827. SHRI SATYA DEO SINGH: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state.

(a)the number of stadia constructed with the 
central assistance at vanous places in Uttar 
Pradesh:

(b)whetherthen8 is any proposal to oonstruct 
morenewstadia in the State; and

(c) if so, the details aiongwith the locations 
thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OFYOUTH 
AFFAIRS AND SPORTS) (SHRI MUKUL 
WASNIK): (a)43Stadia havebeenconstructed 
with Central assetance at various pieces inU.P.

(b) Yes. Sir.

(c) The details of 19 Stadia sanctioned for 
Central assistance with locations thereof are 
given in the enclosed statement
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STATEMENT

List of Proposed stadia Centrally assisted and not Completed

SNo Project with location Approved Central assistance
(Rs in lakhs)

1 Indoor and Outdoor Stadium at
Naim, Allahabad 1000

2 Stadium at Banda 050

3 Stadium at Gopeshwar
Chamoli District 500

4 Indoor Hall at Lai Bahadur
Shastn National Academy, Myssone 2250

5 Stadium at Ghaziabad 100

6 Sports Complex at NOIDA 2000

7 Indoor Stadium at NOIDA 500

8 Stadium at Kanpur 500

9 Sports Complex at Uttar Pradesh
Sports College, Lucknow 20 00

10 Table Tennis Hall at Manipun 500

11 Multipurpose Hall at Lucknow 5 00

12 Stadium at Mirzapur 500

13 Stadium at Haldwam(Nainital) 100

14 SPDA Centre at Kashipur(Namital) 4456

Mump rjxjsaHaii a t  pratapgarh 5 00

16 SPDA Centre at RaiBaieilly 3000

17 Stadium at Saharanpur 100

18 Sports Complex at Amethi 5000

19 Multipurpose Hall at Unnao b 00
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Multinational Companies in Dairying Maharashtra,

6828 SHRI RAJENDRA AGNIHOTRI 
SHRI BRIJ BHUSHAN SHARAN 

SINGH

Will the Minister of AGRICULTURE be 
pleasedtostate

(a) whether the Government propose to 
encourage multinational companies to enter in 
the field otf)airying,

(b) if so, the reasons therefor,

(c) whetherthe Government have studied its 
impact on the Indian National Cooperative Diary 
Federation, and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
MINISTER OF STATE INTHE MINISTRY OF 
PARLIAMENTARY AFFARIRS(SHRIARVIND 
NETAM) (a)and(b) There is no restriction on 
entry of multinationals in the dairy sector 
However, the Milk and Milk Products Order 
issued by the Government on 9th June, 1992 
provides for preferential treatment to 
cooperatives in registrabonofdttry units handling 
milk in excess of 10,000 litres per day or milk 
products containing mild solids in excess of 500 
tonnes per year

(c) Government have not studed its impact 
on National Cooperative Diary Federation of 
India

(d) Does not anse

Co-Operative Farming in Maharashtra

6829 SHRI BAPU HARICHAURE Willthe 
Minister of AGRICULTURE bepleasedtostate

(a)thenurnberofCo-operativeOrganisatK5ns 
working at present in agnculutral sector in

(b) the scheme-wise allocation made to these 
Co-operative Organisations by the Union 
Government dunng the last three Five Year 
Plans, and

(c) the details of their achievements?

THE MINISTER OF STATE IN THE 
MINISTRYOF AGRICULTURE(SHRIARVIND 
NETAM) (a) There were 324 Farmers 
Cooperative Societies as on 30 6 1991 in 
Maharashtra

(b) There is no scheme for assisting 
Cooperative Farming Societies by the Union 
Government

(c) Does not anse 

[English]

Private Dairies

6830 SHRI DHARMANNA MONDAYYA 
SADUL Will the Minister of AGRICULTUREbe 
pleasedtostate

(a) whetherthe Governmentproposetoallow 
pnvate dames in the areas which are at present 
served by cooperative dames

(b) if so, the reasons therefore and

(c) the areas where cooperative dames are 
functioning have been identified throughout the 
country especially in Maharashtra?

THE MINISTER OF STATE IN THE 
MINISTRYOF AGRICULTURE(SHRIARVIND 
NETAM) (a)to(c) There is no restriction in 
registration of pnvate dairies where cooperative 
daireis are already functioning, under the Milk 
and Milk Product Order issued on 9th june, 1992 
by the Government under the provisions of 
Section 3 of Essential Commodities Act, 1955 
(1 Oof 1955) The Milk andMilk Product Order
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1992, however, does provide that in registration, 
preferential treatmentto cooperative sectorshaH 
be kept in view.

Guruvayoor- Trichur Railway Una

6831. PROF. K.V.THOMAS: Will the 
Minister of RAILWAYS be pleasedto state:

(a) whetherthe construction of Guruvayoor- 
Trichur railway line has been completed;

(b) if so, the total cost of this project; and

(c) when this railway line is likely to be 
operational for passenger/freight traffic?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C. 
LENKA): (a) Yes, Sir. '

(b) Rs. 25.40crores.

(c) By end of April, 1993.

JNU Scholars

6832. SHRI SRIKANTAJENA:
SHRI CHANDRJEET YADAV:
SHRI RAM VILAS PASWAN:

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleasedtostate:

(a) whether attention of the Government has 
been drawn to the news-itemcaptioned “Official 
apathy hits JNU Cholars" appearing in the 
Pioneer dated March 29,1993;

(b) if so, thefacts thereof; and

(c) the steps contemplated by the 
Government in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF
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CULTURE (KUMARI SELJA): (a) Yes, Sir.

(b) and (c). According to the information 
furnished by Jawaharlal Nehru University, the 
press report suffers from factual inaccuracies. 
The bulk of M.Phil./Ph.D results are announced 
within reasonable time of receipt of dissertation/ 
thesis. Delays may occur in some cases where 
examiners holding eminent positions are not 
able to evaluate reports within the prescribed 
time are unable to make themselves available 
for viva-voce because of theirpre-occupations. 
However, every care is taken to see that the 
results are announced well in time to avoid 
hardship to the students.

[Translation]

Jamalpur Workshop

6834. SHRI BRAHMANANDMANDAL: Will 
the Minister of RAILWAYS be pleased to state:

(a) the funds allocated during 1992-93for the 
modernisation of JamalpurRailway Workshop;

(b) whether the amount allocated for this 
purpose has been utilised;

(c) if so, the details thereof;

(d) if not, the reasons therefor and the purpse 
for which the above amount has been spent; and

(e) the details of the works done in the 
workshopduring 1991-92and 1992-93?

THE MINISTER OF STATE IN THE 
MINSTRYOF RAILWAYS (SHRIK.C. LENKA):
(a) Rs. 10.43 crores.

(b) No, Sir.

(c) Does not arise.

(d) The estimate for this project is under 
detailed examination and expenditure will be 
incurred after its finalisation.



203 WnttenAnswers
(e) Nil

APRIL 27,1993 WnttenAnswers 204

Pirtala Halt Station

6835 SHRI ZAINAL ABEDIN Will the 
Minister of RAILWAYS be pleased to state

(c)the present position of the project in regard 
to its clearance,

(d) whether the terms and conditions 
stipulated by the Government have already 
been met by the project Authorities,

(e) if so, the detials thereof, and

(a) the earnings per annum, of Pirtala halt 
station on th Scaldah-Lalgola section of the 
Eastern Railway dunngthe last three years,

(b) whether the density of passenger traffic 
and the earnings warrant convenon of that halt 
station into a full-fledged station,

(c)rfso whetherthe Government propose to 
take any step in this regard, and

(d) if so the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K C 
LENKA) (a) The earnings of Pirtala halt were 
rs 2 39,142/-, Rs 2,22 256/-and Rs 2 98,505/- 
in the years 1990 1991 and 1992 respectively

(b) The present level of traffic and earnings 
thereof do not merit its conversion as a full- 
fledged station

(c) and (d) Do not anse

[Translation)

Bodghat Hydro-Electric Project

6836 SHRI SUSHIL CHANDRA VERMA 
Will the Minister of ENVIRONMNT AND 
FORESTS be pleased to state

(a) whether the Bodhghat Hydro-Electnc 
Project is still pending with the Goveomment 
underthe Forest (Conservation) Act 1980,

(b) if so, the reasons therefor.

(f) the steps being taken by the Government 
to clear the project early?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH) (a)to(c)A 
proposal fordrversjon of5704 332ha forest land 
underthe Forest (Conservation) Act, 1980for 
Bodhghat Hydro-Electnc Project m Bastar 
district has been received from Madhya Pradesh 
State Government After examination of the 
proposal, it has been decided to constitute a 
committee for indepth analysis of the project 
including the social aspects

(d)and(e) Do not anse at this stage, as no 
decision on the proposal has been taken so far 
underthe Forest (conservation) Act, 1980

(f) As and when report from the above 
mentionedcommrteets received proposalshaH 
be processed expeditiously for decision

[English

Consumption of Sandalwood

6837 SHRIC P MUDAL GIRIYAPPA Will 
the minister of ENVIRONMENT AND 
FORESTSbe pleasedtostate

(a) the estimated domestic consumption of 
sandalwood durmg each ofthe last three years,

(b) whether regular consumption of dead 
sandalwood isathreat to environment,

(c) if so, the details thereof. and
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(d) the steps taken by the Government in this 

regard?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) The 
estimated average domestic consumption of 
Sandalwood in the last three years have been 
around500M.T. per annum.

(b) No Sir

(c) and (d). Question does not arise.

Doubling of new Bongaigoan-Guwahati 
Railway Line

6836. SHRI PROBIN DEKA: WiS the Minister 
of RAILWAYS bepleased to state:

(a) whetherthere is any proposal for doubling 
of railway line from New BongaigaontoGuwahati;

(b) if so, the details thereof ; and

(c) if not. the reasons therefor?

THE MINISTER OF STATE IN THE 
MINSTRY OF RAILWAYS (SHRI K.C.LENKA):
(a) No. Sir.

(b) Does not arise.

(c) A new line is under construction from 
Jogihopa to Guwahati via the south bank of the 
Brahmaputra. Since Bongaigoan to Jogihopa is 
already linked by Rail, this line will become an 
additional line between Bongaigaon and 
Guwahati and w i serve thepurpose of doubting.

Canning Station

• 6839. SHRI SAhlAT KUMAR MANDAL: Will 
the Minister of RAILWAYS pleasedtostate:

(a)whether any provision has been made in 
the Eastern Railway's annual programme for
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current yeartoimprove and expandthe various 
facilities at Canning Railway Station so as to 
attract more tourists to the area;

(b) the details of renovation work to be 
undertaken on this station in veiw of its being an 
important centre of tourism; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRYOFRAILWAYS(SHRI K.C.LENKA):
(a) No, Sir.

(b) with a view to provide more faciliteis, 
works for provision of additional platform shed 
atacost of Rs.2.78 lakh and water cooler atacost 
ofRs.0.81 lakh havebeen taken up These works 
were sanctioned in 1992-93 and 1991-92 
respectively.

(c) Amenities already provided at Canning 
Station are adequate for the existing level of 
passenger/touristtraffic.

[Translation]

Complaint Against Station 
Superintendents

6840. SHRI N.J.RATHVA: Willthe Minister 
of RAILWAYS be pleased to state:

(a)the number of Station Superintendents in 
various railways zones covering against whom 
complaints have been received during the last 
two years;

(b) the number of cases in which the 
investigation has been completed;

(c) the action taken so far against the guilty 
persons; and

(d) the steps being taken by Government to 
ensure that Station Supenntendents/Station 
Masters pay due respect to all passengers 
including Members of parliament?
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THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAYS (SHRI K.C LENKA)
(a)to(c) The information is being collected and 
will be laid on the table of the house

(d) Instructions already exist to the Station 
Superintendents and Station Masters to pay due 
respect to Members of Parliament and all 
passengers

[English]

Production of Isabgol

6841 SHRI HARISH NARAYAN PRABHU 
ZANTYE Will the Minister of AGRICULTURE 
be pleasedto state

(a) the total area under cultivation of Isbgol 
andproductivity per care

(b) whetherthe entire production is taken 
through monopoly network bythe multinational 
company proctor and Gamble,

(c) if so, the price per kilogram paid to 
farmers for the last three years,

(d)whetherany case of unfairpracbce adopted 
by the Proctor and Gamble affecting the interest 
of farming community has come to the notice of 
the Government, and

(e) if so the action taken or propsed to be 
taken in this regard to protect the interest of 
famiers and to increase the production of Isabgol 
in the country?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE(SHRI ARVIND 
NETAM) (a)to(e) Infomrationisbeingcollected 
and will be laid on the table of the Sabha

Education to all Citizens

6842 SHRI GOPI NATH GAJAPATHI WiH 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) whether the Government proposed to 
impaiteducation to all the citizens above theage 
group of6years,

(b) if so, the details thereof

(c)whether any targeted time limit has been 
fixed for the purpose,

(d) if so, the year by which the education is 
likely to be provided to every citizens of the 
country, and

(e) the remedial steps being taken by the 
Government in that direction?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULATURE) (KUMARI SEUA) (a)to(e) The 
National Policy on Education as revised in 
1992, resolved that free and compulsory 
education of satisfactory quality is to be provided 
to all children upto 14 years of age before we 
enterthe 21st Century Towards this end the 
Programme of Action 1992which was laid on the 
Table of both Houses of Parliament on 19th 
August, 1992 stresses on the follwoing 
measures

(i) Microplanning thorugh a process of 
community participation and effective 
decentralisation of educational 
management to the village level,

(ii) Shiftingthe emphasis on retention and 
attainments by monttonngthe number of 
children completing Class V and Class 
VIII and devising programme to ensure 
thatthe Minimum Levels of Learning are 
achieved by all children completing a 
stage of education,

( h i) Expansion offaahbes and nrprovement 
of pnamry and Upper pnamry schools 
by expanding the scope of Operation 
Blackboard



(iv) Diversification and improvement of MINISTRY OF HUMAN RESOURCE
programmeofnon-formaleducationfor DEVELOPMENT (DEPARTMENT OF
children who will remain outside the EDUCATION AND DEPARTMENT OF
formal school system, CULTURE) (KUMAR! SELJA) (a) Yes, Sir
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(v) Strengthervng of pre-school components 
of Early Childhood Care and education, 
and

(vi) Improving and expanding programmes 
for teacher education by providing 
network of centres for in-service and 
continuing education of schoolteachers

The NPE gives very high pnonty to Adult 
Education also The National Literacy Mission 
aims at imparting functional hteracyto flO million 
adult illiterates in the 15-35 age group by 1995 
The dominant strategy underthe Mission is the 
total Literacy Compaign So far 189 distncts 
have been covered under the Total literacy 
Campaign and66distnctsunderthe Post Literacy 
Campaigns

Upgradation of Navyug Schools

6843 SHRIMATI VASUNDHARA RAJE 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleasedtostate

(a) whetherthe Government have received 
representationsfor upgradation of the existing 
N D M C Jr Navyug Schools inthecapital, and

(b) Due to paucity of space in the schools for 
construction of addftionaJdass rooms, adeceion 
has been taken by NDMC not to upgrade Jr 
Navyug Schools this year But the students 
passing out of class VIII will be accomodated cn 
the Navyug schools at Sarojim Nagar and 
PeshwaRoad

Contribution of Foodgraints to Central 
Pool

6844 DR KD JESWANI Will the Minister 
of FOOD be pleased to state

(a)the names of the States which are regularly 
contnbutingfoodgrainsto the Central Pool, and

(b) the contributions made dunng 1991 -92, 
and 1992-93so far Statewise?

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI KALP NATH R Al)
(a) Punjab, Harayan, Uttar Pradesh, rajasthan, 
Andhra Pradesh, Karnataka, Madhya Pradesh, 
Maharashtra. Onssa, West Bengal and Union 
territory of Chandigarh are the regular 
contnbutors of foodgrains to the Central Pool

(b)ifso,thedeasiontakenbytheGovernment (b) A statement showing State-wise 
thereon? quantities of foodgrains procured during the

1991 -92 and 1992-93 marketing seasons is 
THE DEPUTY MINISTER IN THE attached
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Diversion of Kerosene

6845 SHRI GEORGE FERNANDES Will 
theMmisterofCIVIL SUPPLIES,CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be 
pleased to state

(a)whetherattention of the Government has 
been drawn to the newsitem captioned “Large 
scale diversion of FPS Kerosence oil detected" 
appearing in the Indian Express dated the 
December, 24 1992,

(b) if so, the facts thereof, and

(c) the reaction of the Government thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION AND 
MINISTER OF STATE IN THE MINISTRY OF 
COMMERCE (SHRI KAMALUDDIN ADMED)
(a)to(c) Yes Sir Delhi Administration has 
reported that two tank lornes were apprehended 
in December, 1992for diverting30,000litres of 
kerosence oil it has also been reported that the 
lomes were seized, FIRs were lodged andthe 
dnvers were arrested in both the cases The 
State Government/UT Administrations have 
been delegated powers under relevant 
legislations to take action against such 
malpractices

[Translation]

Oil Milts in Madhya Pradesh

6846 KUMARIPUSHPA DEVI SINGH Will 
theMimsterof CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be 
pleased to state

(a) whether the Union Government have 
received any proposal from the Government of 
Madhya Pradesh for setting up of some oil mills 
intheSfate

(b) if so the location-wise details thereof, and

(c) the steps taken or porposed tobe taken by 
the Union Government in this regard?

THE MINISTER OF STATE IN THE 
MINISTRYOFCIVILSUPPLIES,CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION AND 
MINISTER OF STATE IN THE MINISTRY OF 
COMMERCE (SHRI KAMALUDDIN AHMED)
(a) No, Sir

(b)and(c) Do not arise

Engineering Colleges

6847 KUMARI VIMLA VERMA Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) the number of Engineering Colleges 
opened in the rural areas during the Seventh 
Plan, the location thereof State wise, and

(b) the funds earmarked for this purpose 
during the Eigth Five Year Plan?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARI SEUA) (a) INfomration 
is being collected

(b) During the Eigth Five Year Plan theState 
Plan outlays on Techmcal Education aggregate 
toRs 180466crores Government Engineering 
Colleges would have to be set up from out of 
these outlays

Consumer Courts

6848 SHRI RAJENDRA AGNIHOTRI Will 
theMinister of CIVILSUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be 
plesed to state

(a)whetherconsumercourts enjoy the powers 
and privileges of First class magistrate,



(b) whether the warrants issued by the DEVELOPMENT be pleased to state the detarts
Consumer Courts are less effective than the of the steps being taken by the Government to
warmats issued by First Class Magistarte; and tackle the problems of dearth oftext-books and

reading materials being faced by the visually
(c) if so, the reasons therefor? handicapped students?
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THE MINISTER OF STATE IN THE 
MINISTRY OFCIVILSUPPLIES, CONSUMER 
AFFARIS AND PUBLIC DISTRIBUTION (SHRI 
KAMALUDDIN AHMED): (a) to (c). Under 
Section 13 (4) of the Consumer Protection Act, 
1986the District Forum has thesame powers as 
are vested m a Civil Court underthe Code of Civil 
Procedure, 1908while trying a suit in respect of 
the following matters; namely:-

(i) the summoning and enforcing the 
attendance of any defendant or witness 
andexamining the witness on oath;

(11) the discovery and production of any 
document or other matenal object 
producible as evidence;

(hi) the reception of evidence on affidavits;

(iv) the requisitioning of the report of the 
concerned analysis or test from the 
appropriate laboratory orfrom any other 
relevant source;

(v) issuing of any commission fo rhte 
examination of any witness; and

(vi) any other matter which may be 
prescribed.

The method of secunngattendanceby way of 
a warrant is same in consumer Civil courts as 
in the case of criminal courts.

[English]

Problems of visually handicapped 
students

6849. SHRI MANORANJAN BHAKTA: Will 
the Minister of HUMAN RESOURCE

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARISEUA):Atpresent, there 
are 14 Braille Presses in the country which are 
printing books in different regional languages. 
As these presses are using old production 
technology, they are not able to meet the 
requirement of text-booksin BraiHeforthe entire 
nation.

The details of steps being taken by the Ministry 
of Human Resource Development to increase 
the availability of reading material for visually 
handicapped students are as follows -

(i) Promotion ofthe latest technologyfor
production oftext-books in Braille.

ii) To facilitate purchase of braille text-
books the Government provides 
financial assistance upto Rs.400.00 
per year to the students under the 
Scheme of Integrated Education for 
Disabled Children.

Hi) Finacialsupporthasbeenprovidedto 
the Resource and Development Centre 
of Sn Ramakrishna Mission Vidyalaya 
College of Education, Coimbatore for 
theit illa tion  of computensed braiHe 
facilities forthe production and supply 
oftext-books.

iv) Education Secretaries in the States 
have been advised by the National 
Council of Educational Research and 
Training to send requirements of braille 
text books to Sri Ramaknshna Mission 
Vidyalaya College of Education, 
Coimbatore.
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v) Rolling fund has been sanctioned for

the production and supply of braille 
text-books by the Universtiy Grants 
Commission to Sn Ramaknshna 
Mission Vidyalaya College of 
Education

Sports Complexes in Kerala

6850 SHRI THAYIL JOHN ANJALOSE 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) whether the Government of Kerala had 
submitted any proposalforfinanoel assistance 
for the construction of sports c o r plexes.

(b) if so. whether it has been approved,

(c) the funds sanctioned therefor, and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 

, DEVELOPMENT (DEPARTMENT OF YOUTH 
AFFAIRS AND SPORTS AND MINISTER OF 
STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFARIS) (SHRI MUKUL 
WASNIK) (a) Of the proposals for sports 
infrastructure development m Kerala, following 
two proposals for construction of sports 
complexes have been received from the 
Government of Kerala,

(i) Sports Project Development Area (SPDA)
Complex at Quilon

(n) Sports Project Development Area
(SPDA) Complex at T»t&sur

(b) Yes, Sir

(c) Rs 44 lakhs have been sanctioned fro 
eachofthetwoSPDAs IncaseofSPDAQudon, 
the entire amount of Rs 44 lakhs has been 
released Incase of SPDA TnssurRs lOlakhs 
havebeen released The balance will be released

on receipt of Utilisation Certificate from 
Government of Kerala

(d) Does not nse

[Translation]

Financial Assistance for Mobile Vans

6851 SHRI VILASRAO NAGNATHRAO 
GUNDEWAR Will the Minister of CIVIL 
SUPPLIES, CONSUMER AFFAIRS AND 
PUBLIC DISTRIBUTION bepleasedto state

(a) the amount of financial assistance 
provided to the Government of Maharashtra for 
the purchase of iTKJbile vans underthe Revamped 
Public Distribution System dunng 1991 -92and
1992-93,

(b) the number of mobile vans purchased 
dunng the said penod, and

(c) the amount demanded bythe Government 
of Maharashtra forthispuipose dunng 1993-94?

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVILSUPPLIESCONSUMER 
AFFARIS AND PUBLIC DISTRIBUTION AND 
MINISTER OF STATE INTHE MINISTRY OF 
COMMERCE (SHRI KAMALUDDIN AHMED)
(a) to (c) The Government of Maharashtra was 
given financial assistance of Rs 30 lakhs and 
Rs 60 lakhs for purchase of 12and 15 mobile 
vansrespectivelyin1991*92and 1992-93 No 
proposal has been received from Maharashtra 
Government dunng 1993-94 As per reports 
received from Maharashtra Government, 11 
vans have been purchased by them out of the 
assistance for 1991-92

[EnghsH]

Passenger Facilities at Kalwa Terminal ‘

6852 SHRI RAM KAPSE Will the Minister 
of RAILWAYS pleased to state
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(a) whether the Government have received 

representations for providing additional 
passenger fadbties at KaiwaTerrninei(oentrBi 
Rariway)mThane District of Maharashtra;and

(b) if so, details thereof and the action taken 
orproposedtobetakenmthe matter?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C.LENKA):
(a) No. Sir.

(b)Ooes not arise.

Computerisation of Railway Sectors

6853. PROF. UMMAREDDY 
VENKATESWARLU: Will the Minister of 
RAILWAYS be pleased tostate:

(a)the details of the scheme of the Raiways
for introduction of computensatipn in cMVeient 
sectors;

(b) the sector-wise progress made so farm 
this regard; and

(c) the steps proposed to be taken in the 
coming years in this regard and the time by 
which theprooessis expected tobecompiotod?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C.LENKA)
(a)to(c) The details, progress made and the 
steps proposed to be takenmthe coming years 
are as under-

i) PASSENGER RESERVATION

Computensed reservation systems have 
been installed m 43 major cities and work is m 
progress in 13 locations. Extension ofthe scheme 
to about 11 more stations/towns has also been 
approved. With these stations 80 per cent of 
reservation workload wouldbe computensed

ii) FREIGHT OPERATIONS

It (spiannedtooomputerise freight Operations
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on Intfan Railways. Work haappmmenced on 
Northern RaRway

til) PREPARATION OF RAILWAY 
RECEIPTS

Work on six stations is In progress. Work on 
lOmoreloadmgpomts has been approved

iv) OFFICE MANAGEMENT

Personnel Computers are being used in 
vanousdepartments of Indian Railways

v) PERSONNEL & FINANCIAL 
MANAGEMENT

Work has been implemented/unde 
implementation on27 Divisions Wockm respect 
of 7 more Divisions has been approved

vi) WORKSHOP MANAGEMENT

The scheme has been implemented in 14 
workshopsand further extension of this facility 
in six more workshops has been approved

vh ) INVENTORY CONTROL & 
PURCHASE FUNCTIONS

The scheme has been implemented in 18 
States Depots and further extension at three 
more Stores Depots has been approved

vm) UNRESERVED TICKETING

Computensation of ticketing has been 
implemented/under implementation in New 
Delhi, Guwahati & Bangalore The scheme is 
proposed to be extended to a few other cities

ix) CLAIMS INFORMATION

The scheme has been implemented/under 
implementation in 6 Railway Headquarters
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x) HOSPITAL INFORMATION 

MANAGEMENT

implementation in 5 Railway Hospitals

Computerisation isacontinmngactivity New 
locations/applications wiH be added every year 
depending on availability of funds

[Translation]

Stoppage of Gomti Express at 
Flrozabad

6854 SHRI PRABHU DAYAL KATHERIA 
Will the Minister of RAILWAYS be pleased to 
state

(a) whetehr there has been a long standing 
demand otprovideastoppageofGomti Express 
atFirozabad.and

(b) «f so, the action being taken thereon’

THE MINISTER OF STATE IN THE 
MINISTRYOF RAILWAYS (SHRI 
KC LENKA) (a) Yes, Sir

(b) Examined but notfoundfeasible 

[English]

Loan From UTI

6855 SHRI MOHAN RAWALE Will the 
Minister of RAILWAYS be pleased to state

(a) whether his Ministry has taken a short 
term loan from the Unit Trust of India (UTI),

(b) if so, the amount of loan taken from the 
UTI,

(c) the rateof interest to bechargedby the UTI 
on this loan amount

(d) the penod for which this loan has been

taken by the Railways; and

(e) the purpose for which th» loan is to be 
utilised?

THE MINISTER OF STATE IN THE 
MINISTRYOFRAILWAYS(SHRI K.C.LENKA)
(a)to(e) No, Sir

However, Indian Rialway Finance 
Corporation, apubtcsectorUndertakngs under 
the Ministry of Railways, secured a temprory 
bridging loan of Rs 417 crores from UTI in 
March, 1993as It could notsacurefundstfiorugh 
public borrowings owing to adverse money 
market conditions Out of this, an amount of 
Rs 305 60crores has already been paid back by 
the Corporation to the UTI and the balance 
amount is likely to be repaid by September,
1993 The loan carries an interest rate of18 per 
cent per annum

Investment in teak and Horticulture 
Spoedes

6856 SHRI SANAT KUMAR MANDAL Will 
the Minister of ENVIRONMENT AND 
FORESTS be pleased to state

(a) whether his Ministry has initiated any 
action plan to study the claims made by the big 
industrial groups in regard to the investments in 
teak trees and horticulture species, and

(b) if so, the outcome thereof?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMALNATH) (a)and(b) 
There are no teak plantation of 20 years of age 
which have had the inputs suggested by the 
promoters in their prospectus, to facilitate a 
precise finding aboutthe yiekidaimed by them  ̂
However, pnma facie the results of even best 
teak forests as availablefromforest yield tables 
showthatthe volume of timber yields projected 
by plantation promoters are on the high side
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Admission of SC/ST in I.I.Ts.

6858. SHRI MANIKRAOHODLYAQAVIT: 
SHRI BAPU HARICHAURE:

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) the number of Scheduled Caste and * 
Scheduled Tribes candidates who secured 
admissioninB.Tech.couree in thei.I.Ts. during 
1992; and

(b) the number of Scheduled Caste and 
Scheduled Tribe candidates, out of them 
admitted on merit basis against the reserved 
quota, separately?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARI SEUA):(a)and(b)The 
number of SC & ST candidates who secured 
admission in B.Tech. course in l.i.Ts. during 
1992was156and24, respectively. Outofthem
89 SC and 12 ST students were admitted on 
merit basis.

Private Foreign Investment

6859. SHRI BOLLABULLIRAMAIAH:
DR. D. VENKATESWARA RAO:

WHIthe Minister of RAILWAYS be pleased 
tostate:

. (a)whethertheRaiways have been permitted 
to attract more private foreign investment and 
loans;

(b)ifso, whetheraseparatesubsidiarywfth 
the Indian Railway Finance Corporation has 
been created for this purpose.

(c) if so, whether a number of NRIs are keen 
to invesHn Railway projects;
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(d) if so, theextentto which the Railways have 

started tappingforeign markets in this regard; 
and

(e)the details of agreements reached in this 
regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYSSHRI K.C.LENKA): 
(a) No, Sir.

(b) to (e). Do not arise.

International Tiger Forum

6860. SHRI SHRAVAN KUMAR PATEL: 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state:

(a) whether the Government propose to set 
Up an International Tiger Forum in the light of 
observations and suggestions made at the 
International Symposium on project Tiger held 
in New Delhi.

(b) tf so, thecompositionandlunctionslherBof; 
and

(c) the steps so far taken in that direction?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMALNATH): (a) Yes, Sir.

(b) and (c). The setting up of Global Tiger 
Forum is in proposal formulation stage.

Production of Garlic

6861. SHRI CHANDRESH PATEL: Will the 
MinisterofAGRICULTUREbe pleased tostate:

(a) the prices of the Garlic in various States 
during the last three years State-wise;

(b) whether the Government propose to 
declare minimum support price of Garlic;
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<c) if so, the details thereof; and THE MINISTER OF STATE IN THE

MfiSTRYOFAGRICULTURE(SHRIARVWD 
NETAlyO: (a)TheM»cfcend Whofawrfeprices

(d) the steps takentoirersaBe fie producion of gatlc in the m ^Stelee/oentiee during the
end export of Gertie? lastthreeyesreare as under.

(Rs. per quintal)

Year SMvCfcnfta
^--•—*-AfKWHBrr&qO&n Tam/Nadu Maharashtm Datt

Hyderabad Naamabad Macias Bombay M v
1991 NA 710

1992 860 380

1993 700 490

NA : Not Available

(b) No. Sir.

(c)Ooee not arise.

(d) In ordsrtosstnjp the production of gartc, 
M is proposed*) undertekeaprogrammeforlhe 
development olgeriicunderihe Central Sector 
integrated Programme forthe development of 
spteeeduringtheEigtiRveYeerPLan. Various 
measurasconlsmpialsdundsrlhsprogramm*
inOWO® pMvCHJODQ̂ v Ov DevNK̂ BV̂  ̂ OUviQBHQev ®HO
cvnvnoa n v q i ,  im o  cnnipnvivvDons w h i 
w u iu uiionciiiiw iM iiiy jw ic .

For increasing the export of garftc, ttte 
Government hasadoptsdatoeralaiyortpoacy 
onvfxirtsofagricuAumielaMpioducMianin 
various Incenttvee have been provided to 
•typorteis.ThaGpiota Board iealsosngsQSdSn 
theea îaniionofegfKirtofgHictwiiighvariM 
pramotenalmeasupss vyNoh include,InlMia, 
imparting training on quatty uporadaflon; 
strengthaningmarfcetbaseineKislingmarlNli 
ano maenorymg new meiiMKs, provasnp 
financial eedstencs for export promotion la

90 900 900

007 • 800 900

678 900 725

brandedspfcsss in consumer packs inovatasee 
markets; and sponsoring of sales cum-study 
missions to markets abroad.

V acant Poete o f L ecturers

6862. SHRI SURESHANANDSWAMi.Wi 
th e  M inister of HUMAN RESOURCES 
OEVELOPMENTbepleasedtostate:

(a)«M w ranum barofpostscflscluraisam  
lying war ant in vwini mi rrinoon ini fttnrPmrlnnh 
to re  long time;

(jb)leo,tftedetaA s thereof;

(c)the main raaeons therefor,

KOVwslRpsWtsr^aiqMeadtobetakBnlofa 
upthevecaritpoato; snd

M iia^w eh i »iii>nl> ■IlkaiMns^iiw A(9| 10 ■ IW U jfllR inV lllW m fR O T O TMytobeMedup?
THE DEPUTY M INISTER IN THE
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MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARI SELJA) (8) to (e) 
According totheinformatonfurnished by UGC, 
the system of higher educationisaclecentralBed 
one with each Umverstiy being autonomous 
and, therefore, responsibleforself-regulation In 
addrtwn.thereissomecoordnTatoonmachanBm 
at State level for common matters concerning 
all State Universities State Governments also 
control and regulate the administration and 
management of Government Colleges

While UGC collects and maintains statistics 
concerning higher educatior, it has no 
administrative or direct supervisory authority 
over the Universities and Colleges The 
Commission does not maintain data about the 
day to day functioning and management of 
colleges including the number of vacancies in 
the faculty positions in these colleges It is tor the 
State Governments and Private Managements 
to fill up the vacant posts without any delay

[Transteton]

Close Circuit Television Sets

6863 SHRI SATYA DEO SINGH
SHRI BRU BHUSHAN SHARAN 

SINGH
Will the Minister of RAILWAYS be pleased 

tostate

(a) whetherthe Govememnt propose to mstal 
close circuit television sets at major railway 
stations,

(b) if so, the names of stations where 
televisions sets have been installed/proposed 
to be installed dunng 1992-93 and 1993-94, 
zone-wise, and

(e) if not the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K C LENKA)
(a) and (b) A statement is attached

(c) Does not anse
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UnutHized Equipment in IIT

6865. SHRI QURUDAS KAMAT: Will the 
M inister of HUMAN RESOURCE 
DEVELOPMENT!** pleased to state:

(a) whether several equipments worth lakhs 
of rupees are lying unused in the research 
Department of I.I.T., Delhi;

(b) if so, the details thereof;

(c) the reasons for not utilising these 
equipments; and

(d) the steps proposed to be taken by tfte 
Government in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARI SEUA): (a) No, Sir.

(b)to(d). Do not arise.

Minor Forest Produce

6866. SHRISOBHANADREESWARARAO 
VADD E: Will the Minister of EN VIRONMENT 
AND FORESTS be pleassed to state:

(a) the objectives of the centrally sponsored 
schme for raising forest produce including 
medicinal plants;

(b) the amount spent underthe scheme during 
each of the last three years, State-wise;

(c) the work undertaken bythe Government

233 Written Answers VAISAKHA7,
{English| under the scheme during above period, 

particularly in Madhya Pradesh;

' (d) whether the tribals of Madhya Pradesh 
depend mainly on the income derived from 
these small torest produce and medicinal plants; 
and

(e) if so, the steps taken to provide adequate 
financial and technical assistance to the State 
for development of these medicinal plants and 
small forest produce?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMALNATH) (a) The main 
objective of the Scheme is raising plantations of 
Minor Forest Produce, including medicinal 
plants, and augmenting production thereof, like 
bamboos, cane, oilseed and fruit etc., specially 
in the tribal areas.

(b) and (c). Details of the amount spent and 
the area covered underthe Scheme by the Stale 
Governments, including Madhya Pradesh, 
during the last three years are given in the 
enclosed Statement.

(d) The dependence of the people including, 
the tribals in Madhya Pradesh on the income 
from small forest produce and medicinal plants 
is determined by various factors like the nature 
andextentof theforest, the species mix, d&tance 
of forestfrom habitations, market conditions etc. 
This dependence is substantial in the case of 
tribals who live within the forests areas or in the 
immediate vicinity of forest areas.

(e) Central assistance is being provided for 
prqjectproposalssubmittedbytheGovemment ■ 
of Madhya Pradesh within the cost norms of the 
scheme.
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Assttance for Cultural Heritage development and'promotion of tribal culture as
per their individual projects submitted to the

6867, SHRI PROBIN DEK*: W ithe Minister Department,
of HUMAN RESOURCE DEVELOPMENTbe
pleased to state: Surplus Railway Land

241 Written Answers VAISAKHA 7,1915 (SAKA) Written Answers 242

(a) the amount of financial assistance 
provided to organisation/institutions and 
individuals for preservation, expansion, 
development and promotion of tribal culture in 
each state, particularly in North-Eastern States 
during the last two years, years-wise; and

(b) the details of utilisation of the said 
assistance?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARI SELJA): (a) The 
Departmer* erf CMture operatesamodestscheme 
titled Financial Assistance for promotion and 
dissemination of tribal and Folk art and Culture. 
During the year 1991 -92, the Department of 
Culture provided assistance underthe above 
scheme to individuals/institutions to the extent 
of Rs.27,83,820/- covering various states. 
Particularly in the North-Eastern states the 
individuals/institutions were assisted to the 
extent of Rs.1,27,500/- in the State of Manipur 
and Rs .7,500/- in the State of Nagaland. During 
theyear 1992-93, asum of Rs.27,97,148/-was 
released as assistance to vanous institutions/ 
individualsamongdifferentstates. Particularly 
in the North-Eastern states individuals/ 
institutions weregiven assistance inthefotowing 
manner:-

Manipur Rs.1,47,000/-

Nagaland - 30,000/-

Arunachal Pradesh 30,000/-

(b) The various individuals and isntitutions 
havebeen granted the assistance for utilisation 
for the purposes of preservation, expansion,

6868. SHRI SUSHIL CHANDRA VERMA: 
Will the Minister of RAILWAYS be pleased to 
state:

(a) whetherthere is any proposal to lease out 
surplus railway land to private parties;

(b) if so, the total surplus land and the areas 
identified as surplus zone-wise;

(c) the terms and conditions for leasing out 
surplus land; and

(d)thetotalareaof such land already leased 
out so far and the zone-wise details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C.LENKA):
(a) No, Sir.

(b) to (d). Do not arise.

High-Tech Communications Network

6869. SHRI HARISH NARAYAN PRABHU 
ZANTYE: Will the Minister of RAILWAYS be 
pleased tostate:

(a) whetherthe Government have formulated 
any action plan for adoption of high-tech 
communication network in Railways dunng the 
Eighth plan;

(b) if so, the details of the plan formulated/to 
be implemented in various zones/divisions in 
general andforcentral railway in particular; and

(c) the implications of the proposal, the 
expenditureto be incurred thereon and the time 
schedule for implementation of this plan?

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWAYS (SHRI K.CXEfWA)i
(a) Yes, Sir.

(b) and (c). Technological upgradation of 
telecommunication network in Railways is a 
continuing process. Specific projects are taken 
up keeping in view the urgency and availably

of resources. A beginning has already been 
made with the introduction of modem 
telecommunication system such as optical flbre, 
d̂ ptal microwave and cfegitaleloctronic telephone 
exchanges inthe Railway telecommunication 

, network. A statement giving details of woric 
already sanctioned which are in progress is

—*---*flnacnecL
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International Network for Bamboo and 

* Rattan (INBAR)

6870. SHRIMATIVASUNDHARA RAJE: 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state:

(a) whether an International Network for 
BambooandRattan(tNBAR)hasbeensetupby 
the Government;

(b) if so, the main objectives thereof; and

(c) the other particiapting countries in this 
Research network?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a)Nosuch 
network has been set up by the Government.

(b) and (c). Questions do not arise.

Piling up of Export-ltems at Railway 
Station, Amritsar

6871. SHRI GEORGE FERNANDES: Will 
the Ministerof RAILWAYS be pleased to state:

(a) whether large stocks of export items 
destined for Pakistan and Afghanistan have 
been piled up at Amritsar Railway station as 
reported in the Statesman dated December 23,
1992:

(b) if so, the reasons with details thereof; and

(c) the steps taken by the Government to 
clearthesestocks?

THE MINISTER OF STATE IN THE 
MINISTRYOFRAILWAYS (SHRI K.C.LENKA):
(a) Yes, Sir.

(b)and(c). The movement of export itemsfor 
Pakistan form Amritsar station is done by4607 
Indo-Pak Express which was canceBedforafew

, 1915 (SAKA) Written Answers 254
days in Deoember199g due to (^disturbances. 
This train is now being run bi-weekly andthe 
position is satisfactory.

Sunderbans Tiger Reserve

6872. SHRI SANAT KUMAR MANDAL: Will 
the M inister of ENVIRONMENT AND 
FORESTS be pleased to state:

(a) whether any plan has been fonrnuiatedfbr 
the development of Sunderban Tiger Reserve 
during the current year and r

(b) if so, the details thereof; and

(c) the capital outlay involved therein?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) The 
annual planof operation for the year 1993-94for 
Sunderban Tiger Reserve has not yet been 
receivedf rom the State Government. However, 
the works under the centrally sponsored 
schemes 'projectTiger’ and 'Ecodevelopment 
arourKl National Parks arxjSarxAjaries inducing 
Project Tiger areas’ are likely tocontinue during 
thecurrentyear.

(b) and (c). Do not arise.

Lots of Foodgralns in Andhra Pradesh

6873. PROF. UMMAREDDY 
VENKATESWARALU: Will the Minister of 
FOOD be pleased to state:

(a) whether the Central Warehousing 
Corporation andthe Fodd Corporation of India 
have stipulated any loss of foodgrains stored in 
theirgodowns;

(b) if so, the details of loss of foodgrains 
suffered and value thereof during each of the last 
three years m Andhra Pradesh;

(c) the reasons therefor; and
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(d) the details of the quantities of f oodgrains 

stored in godowns of Andhra Pradesh dunngthe 
above period?

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI KALP NATH RAI)
(a) to (c) Storage losses occur due to various 
factors such as moisture loss, metabolic loss 
period of storage infestation type of storage 
structure, climatic conditions use of hook by 
labour etc The storage losses in f oodgrains by 
FCI in Andhra pradesh during the last three 
years are as under

Year Quantity
(MTs)

Value 
(Rs lakhs)

1969-90 3243 12097

1990-91 8630 31532

1991-92 21521 83676

(d) The stocks of f oodgrains stored as on 
31 st March in Andhra Pradesh dunngthe last 
threeyearsaregivenbeiow Howeverthe quantity 
fo foodgrains handled during the year was much
higher as indicated 

(in lakh MT)

Year Stocks as on 31st March year stocks handled

1990 1008 1989-90

1991 2207 1990-91

1992 885 1991-92

Utilisation of Sandalwood Stock

6874 SHRI C P MUDALA GIRIYAPPA 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state

(a) whether Karnataka Kerala and Tamil 
Nadu have a large quantity of Sandalwood

(b) if so the details thereof, and

(c) the steps taken by the Government to 
utilise that accumulated stock of Sandalwood?

1*HE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH) (a)and(b) 
The annual production of Sandalwood in 
Karnataka Kerala and Tamil Nadu is 800 MT 
150 MT and 1000 MT respectively

(c) The State Government holds public auction 
for sale and also supplies to the Handicrafts 
Development Corporation, Pharmaceutical

2842

3268

4602

Corporation and other agenceis to utilise the 
stock of Sandalwood

Railway Hospitals

6875 SHRIN J RATHVA Wdlthe Minister 
of RAILWAYS be pleased to state

(a) whether the Government have taken a 
decision to instal modem equipments in the 
hospitals of Northern Railways for the various 
tests of blood and heart diseases,

(b) If so, the details thereof,and the names of 
the hospitals in which these eqtnpments would 
be installed and the expenditure likely to be 
incurred thereon

(c)whethertheGovemmentalsoproposeto 
provide such f ecilities i the Railways hospitalsJ 
located in Gujarat,

(d)ifso names of Hospitals in Gujarat, where 
such faciliteis are proposed to be provided and
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thetotalexpencfitureliketyto be incun-ed thereon, 
hosprtalwise.and

(e) the time by which this scheme is likely to 
be finalised?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C.LENKA):
(a)and(b). No specific decision has been taken 
regarding provision of any specific in any 
particular Railway Hospitals. However, asa part

of normal update depending or requirement 
railway hospitals are being modernised with 
latest sophisticated equipments including 
laboratory equipments for testing of blood and 
heart disease in a phased manner subject to 
availability of funds.

(b) The details about the hospitals on Northern 
Railway which would be provided with modern 
equipemnt are as under:
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Hailstorms in Uttar Pradesh

6876 SHRI RAJENDRAAGNIHOTRI Will 
the Minister of AGRICULTURE be pleased to 
state

(a) the districts in Uttar Pradesh affected by 
the recent hailstorms,

(b) the estimated loss caused as a result 
thereof

(c) the financial assistance sought and the 
amount actually provided to the State,

(d) whether any central team has visited the 
State to reviewthe situation and recommended 
relief measures

(e)ifso the details thereof, and

(f) the action taken by the Government 
thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI AR VIND 
NETAM) (a)and(b) According to the information 
recieved from the Government of Uttar Pradesh, 
18 districts namely, Deoria, Mirzapur, 
Farrukhabad Maharajganj.Pratapgarh Nalaun,'* 
Jhansi Banda Kanpur, Dehat Unnao, 
Allahabad Almorah, Merrut, Ballia Lalitpur 
Khen Mathura and Bijm have been affected due 
to hailstorms which occured in the months of 
February-march 1993 Basedon the Preliminary 
assessment of the State G ovt, the extent of 
damage is as under

i) Humeniveslost 2

ii) No of cattle lost 53

in) Damagetocrops in verying
degrees from 5 percentto 100 percent

iv) No Of houses damaged
Fully *
Partially 4614

(c)and(d) Govt of Uttar Pradesh has not 
sought any financial assistance from 
Government of India over and above the funds 
made available in the State Calamity Relief 
Fund AssuchnoCentralTeamhasbeendeputed 
to the State to reveiw the situation

(e)and(f) Do not arise

Training of Women in Agriculture

6877 DR KRUPASINDHU BtfOI Willthe 
Minister of AGRICULTUREbepleasedtostate

(a) whetherthe Govememnt have established 
a national centre dunng 1992-93for training of 
women in Agriculture

(b) if so the schemes drawn up by the said 
centre dunng 1993-94

(c) whetherthe rural women who are willing 
to work in the field of Agriculture would be given 
training in that national centre and

THE MINISTER OF STATE IN THE 
MINISTRY OF NON CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE INTHE MINISTRY OF AGRICULTURE 
(SHRIS KRISHNA KUMAR) (a) No Sir but a 
National Research Centre for Women in 
Agnculture is proposed to be set-up dunng the 
Eighth Five Year Plan which will organise 
advance training courses forthe research and 
extension personnel whoaredealmgwith women 
in agnculture

(b)to(d) does not anse

Sex Education

6878 SHRI GOPI NATH GAJAPATHI Will 
the M inister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) whether the Governmetn propose to 
introduce sex Education at school and college 
level,
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(b) if so, the details thereof,

(c) whether the University Grants 
Commission has sent any guidelines to the 
State Governments in that direction,

(d) if so, the response of the State 
Governments thereto,

(e) the decision taken by the Union 
Government thereon,

(f) whether any seminar in this regard has 
been organised bythe NCERT, in Delhi recently, 
and

(g) if so the outcome thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE)(KUMARISELJA) (a)to(e) Some 
components of Sex Education, such as human 
reproduction, have already been incorporated in 
the NCERT text books of Life Sciences, 
especially at the Secondary and Senior 
Secondarylevels Underthe National Population 
Education Project, which is being implemented 
by the NCERT, attempts have been made to 
integratecontentsandideas related to population 
Education into the syllabi and text books and 
instructional materials

According to the information furnished by 
UGC introduction of new subjects of topics at 
the Colleges level is considered by the 
Universities themselves The desirability of 
Sex Education at college level, except in medical 
courses is not well established tn the context of 
Indian society The UGC has not farmed any 
guidelines inthe matter However, the academia 
themselves will debate the issue and take 
appropriate steps in the sphere of higher 
education

(f) and (g) A 2-day National Seminar was 
organised by NCERT on April 12-13,1993, on

1915 (SAKA) Wntten Answers 266
'Adolescent Education’ The recommendations 
of the seminar are awaited

Coach Repair Factory at Bhopal

6879 SHRI SUSHIL CHANDRA VERMA 
Will the Minister of RAILWAYS be pleased to 
state

(a) the total investment made in the 
establishment of Coach Repair Factory at 
Bhopal,

(b) the broad outline of the nature of work to 
be taken up in this factory, its total present 
capacities and also the capacity after its 
completion,

(c) whetherthe project has been completed, 
if so, the details thereof and if not, the time by 
which it is likely to be completed, and

(d) the total work done by this factory during
1991-92and 1992-93underthepresent working 
capacity?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K C LENKA)
(a) Rs 64 87crores approximately

(b) The workshop is planned to undertake 
mid-lif e rehabilitation of Broad Gauge coaches 
Its present capacity is 10Ocoaches per annum 
The capacity after its completion would be 500 
coaches peryear

(c) No, Sir Theprojectislikelytobecompleted 
by June, 1993

(d) The total work of mid-life rehabilitation 
done in this workshop dunng 1991 -92and 1992- 
93 was 78 coaches and 104 coaches, 
respectively

Research Activities

6880 SHRI GEQRGE FERNANDES 
SHRI BOLLA BULLI RAMA I AH
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Will the Minister of AGRICULTURE be

(a) whetherthe Indian Council of Agricultural 
Research has decided to raise funds by 
commercial research,

(b) if so, whether any concret formula forthe 
commercialisation or vanous research activiteis 
has been formulated by ICAR,

(c) if so, the details thereof, and

(d) to what extent it will be helpful for the 
country?

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF *  
AGRICULTURE(SHRIS KRISHNAKUMAR)
(a) No Sir ICAR has not taken any such decBKxi

(b)to(d) Does not anse

Rented Godowns of FCI in Andhra 
Pradesh

(b) if so, the details thereof, distnct-wrc,

(c)lheteimsandconcttonsaftherBntpayable 
during the above period,

(d) whether there is any discrepancy in ti jn 
rents paid by the FCI for different premises a ja

(e) if so, the reasons therefor?

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI KALP NATH RAI)
(a)and(b) Yes, Sir Astatementshowingthe 
storage capacity hired by the Food Corporation 
of India from CWC and pnvateparties is Andhra 
Pradesh, distnct-wise for the last 3 years is 
attached.

(c)TheCWCgodownsareoperatedbyCWC
staff andare hi red either (a)on actual utilisation
bais from month to month or (b) on reservation 
of a specific capacity reserved irrespective of 
utilisation In the cased pnvcate party godowns 
(operated by FCI)the entire capacity is hired for 
a specific penodby Field Offices as per powers 
delegated to them

6881 PROF UMMAREDDY 
VENKATESWARALU Will the Minister of 
FOOD be pleased to state

(a) whetherthe Food Corporation of India has 
taken godowns/warehouses on rent basis from 
the Central Warehousing Corporation and private 
entrepreneurs in Andhra Pradesh during the last 
three years.

(d)and(e) Therentsofgr jow shnedbyFCI 
vary from piace to piaoeandtnrntmedepenchng 
upon vanousfactorssuch as location of godowns, 
type of construction, proximaty to the market, 
infrastructural facilities, demand and supply at 
a given time andthe like The rate of rent paid to 
Central Warehousing Corporation are genrally 
higherthanthose of pnvatepartnersas it indudes 
administrative and preservation charges, etc
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Samjhauta Express (e)ifnot,thereasoo«ncrel0̂

6882. SHRI C.P. MUDALA GIRIYAPPA: 
Will the Minister of RAILWAYS be pleased to 
state:

(a) whether Samjhauta Express between 
India and Pakistan had been cancelled during 
December, 1992;

(b) if so, the reasons therefor;

ic ) whetherthere is any proposal to restore 
it; and

(d) if so, when it is likely to be restored?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS(SHRIK.C.LENKA):
(a) and (b). Yes, Sir. 4607/4608 Indo-Pak 
express, popularly called Samjhauta Express, 
wascancelledforafew days in December92to 
civil disturbances.

(c)and(d). It has already been restored as a 
bi-weekly service.

\ti

Hand Pumps at Stations

6883. SHRI N.J. RATHVA: Will the Minister 
of RAILWAYS be pleased to state:

(a) whether any decision has recently been 
taken by the Northern Railway to instal hand 
pumps on the platforms of all the stations of the 
zone to remove the problem of drinking water 
being faced by the stations in the remote areas;

(b) if so, the details thereof;

(c) whetherthe Government propose to instal 
hand pumps on the platforms of such railway 
stations of Gujarat also particularly in those 
station which are in bckward and tribal ares;

(d) if so, the time by the which the decision is 
likely to be implemented; and

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C.LENKA):
(a) Yes, Sir.

(b) to (e). Witha viewto remove the hardships 
of passengers in gettingdrinkingwaterat stations 
(including those in backward and tribal areas) 
where other sources of water supply are not 
available, itwasdecidedtoprovidehand pumps 
(where feasible). During 1992-93,110 hand 
pumps were provided at stations in the State of 
Gujarat. The work at remaining stations will be 
completed by March, 1994.

Pink City Express

6884. SHRIMATIVASUNDHARA RAJE: 
Will the Minister of RAILWAYS be pleased to 
state:

(a)whetherthegovemment have any proposal 
to link Pink City Express with major cities in 
Rajasthan;

(b) if so, the details thereof ; and

(c) if not, the reasonstherefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS(SHRI K.C.LENKA):
(a) to (c). Major cities of Rajasthan like Alwar& 
Jaipur are connected by Pink City Express. A 
part of the train also connects Ajmer, Udaipur & 
Chittaurgaih.

There is noproposalforany further extension 
due to resources and operational constraints.

[Translation]

Surplus Railway land along tracks

6885. SHRI RAJENDRA
AGNIHOTRI:

SHRI SATYA DEO SINGH
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SHRI BRIJ BHUSHAN 

SHARAN SINGH.

Will the Minister of RAILWAYS be pleased 
to state

(a) whether large area of the railways land 
adjoining railway tracks is lying unutilised.

(b)rfso, the total estimated area of such land 
and whether the Government have formulated 
any scheme to utilise this land for agricultural 
purposes, and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C LENKA)
(a)Yes,Sir However, this land has been kept 
vacant for maintenacne and safety of railway 
assets and for future development worfcs

(b) AboU61,(XX) hectare There is no scheme 
to utilise this land for agricultural purposes

(c) Does not anse

{Engts/h\

Production and Consumption of Rice
*

6886 SHRI GEORGE FERNANDES Will 
the Minister of AGRICULTURE bepleased to 
state

(a)thepercapftaproductonandconsumption 
d  nee in topten develop^ countnes and in Inda

during the Isst three years, and

(b)the steps taken or proposed to be taken by 
the Government to increase the production of 
nc» in India in collaboration with other developed 
countnes?

9
THE MINISTER OF STATE IN THE 

MHMISTRYOFAGRICULTURE(SHRIARVIND 
NETAM) (a) Statement indicating the average 
percapita production of nee dunng 1989,1990
& 1991 as well as average percapita production 
and supply of nee dunng 1984-86 in top ten 
developing countnes and in India is annexed

(b) For increasing theproduction/productivity 
in the imgated ecology, efforts are underway for 
raising the genetic yeild ceiling thorugh 
development of hybrid rice suited to our 
conditions Collaboration has been developed 
for experts visit advice from countnes Nke China 
and IRRI, Phthpptnes under ICAR-UNDP Project 
in Developement and use of Hybird rice 
technology

For maximising the production and 
productivity of eastern India Research thrust is 
being given through Asian Developement Bank 
Funded Research Consortium for Rainfed 
Ecologies of IRRI, Philippines

For stabilizing yield in different rice 
ecosystems, collaborative programme has been 
developed with Natural Resources institute, U K 
in selected locations in the country for utilizing 
Pheromone disruption technique in monitoring 
and control of yellow Stem borer, leding to 
reduced losses in endemic areas
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[Translation]

Employment on Compassionate * 
Ground

6887. SHRI N.J.RATHVA: Will the Minister 
of RAILWAYS be pleased to state:

(a)the umber of personstowhomemployemt 
has been provided on compassionate grounds 
in Gujarat (Western Railway) during the last 
three years, year-wise;

(b) whether several such cases are still 
pending and if so, the details thereof; and

(c) the time by which these cases are likely 
to be disposed of?

THE MINISTER OF STATE IN THE 
MINISTRYOFRAILWAYS(SHRIK.C.LENKA):
(a) 1990-91 464

1991-92 386

1992-93 484

(b) Yes, Sir. There are 192 such cases.

(c) It will difficult to fix any time limit as the 
same depends upon several factors like 
oocuranceof suitable vacancy, wands becoming 
major, etc.

[English)

Damage to Railway property

6888. DR. KRUPASINDHU BHOI: Will the 
Minister of RAILWAYS be pleased to state:

(a) whether there have been huge damage 
and losss to Railway property by recent 
economic blockade by Jharkhand activities in 
the South Eastern Railway Zone;

(b) if so, the details thereof; and

(c)the steps taken to safeguard the Railway 
property in future?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K.C.LENKA): ,
(a) Damage to Railway property during the 
recent economic blockade by Jharkhand activists 
on South Eastern Railway is estimated at Rs.41 
lakhs approximately.

(b) Thecasesof damage torailway property 
include 14 cases of bomb explosion, 4cases of 
derailment, 2 cases of fish plate removal and 
one case of fire.

(c) This being a law and order problem, close 
liason is maintained with the State Police 
authorities to deal with the situation and to 
prevent damage to Railway property Guarding 
of vulnerable points and vital installations, 
patrolling of track, armed picketing in between 
two stations by the side of railway lines roundthe 
clock are undertaken. In addition, pilot engines 
under armed guards are sent ahead of important 
trains. Patrollingbytrollies, motor trollies and 
tower wagons is also taken up extensively.

Work on Konkan Railway Project

6889. SHRIMATIGEETAMUKHERJEE: 
SHRI VIJAY KUMAR YADAV:

Will the Minister of RAILWAYS be 
pleased to state:

(a) whetherthe work of the Konkan railway 
project on the controversial section between 
Mayem and Balli in Goa sector has suddenly 
been suspended;

(b) if so, the details thereof and the 
reasons therefor, and

(c) the steps taken to resume the work 
early'?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI
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K C LENKA) (a) Yes, Sir plywood and other wood-based industries dunng

(b) A suggestion was recieved for an 
alternative alignment which was projected as 
much cheaper The work was temporarily stopped 
toenableexminationofthisaltemative vts-a-vis 
the existing Konkan railway alignment

(c) A decision will be taken shortly by the 
Government after considering ments and 
implications of the alternative

last year and for 1993-94, State-wise

(b) whetherthe Government have sanctioned 
extra quota of timber in 1992-93and 1993-94to 
certain companies,

(c) if so, the number of such companies, 
State-wise,

(d)the effect of such extra quota of timber on 
the forest wealth, and

TlmberQuota

6890 SHRI SOMJIBHAf DAMOR
SHRI RAMCHANDRAGHANGARE 
DR K S SOUNDARAM

Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state

(a) the quantity of timber sanctioned forthe

(e) the steps taken to ensure minimum 
exploitation of forest wealth for its conservation7

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMALNATH) (a) Allotment 
of timber to the plywood and otherwood-based 
industries has been done by thefoJowing States/ 
Union Terntones as per the quantiteis shown 
against them -

State/U T Quantity

1992-93 1993-94

Arunachal Pradesh 80323 80323(proposed)

Andaman & Nicobar Islands 

Maharashtra

West Bengal

61000 61000(proposed)

6400Teak 
6800Non-teak

2030

6400Teak(proposed) 
6800Non-Teak 
(proposed)

Nil

(b) No, Sir

(c)and(d) Question does not arise

(e) Extnctionoftimberisdoneasperworkmg 
plan prescriptions strictly on silvicultural 
principles and all precautions are taken for 
conservation and regeneration of worked over 
forest areas

Conversion of Phulera Jodhpur 
Railway Line

6891 SHRIMATIVASUNDHARA RAJE 
Will the Minister of RAILWAYS be pleased to 
state

(a) whetherthe Government has a proposal 
for the conversation of the rail link between
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Phulera and Jodhpur;

(b) if so, the expected time by which the 
conversion work is to be started;

(c) the estimated cost of the project; and

(d)the target datefixedfbrthe completion of 
the work?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS(SHRI K.C.LENKA):
(a) Yes, Sir.

(b) Work is already in progress.

(c)Rs. 127 crores.

(d)By31 3.94.

Programme for Traction of Trains

6892. DR. KARTIKESWAR PATRA: Will 
the Minister of RAILWAYSbe pleased to state:

(a)whetheraprogrammefor the traction fieW 
of Railway/AC EMU Trains/High power 
locomotives and for railway signalising has 
been evolved; and

(b) if so, the details thereof and the places 
where the saidprogramme is being implemented 
or proposed to be implemented?

THE MINISTER OF STATE IN THE 
MINISTRYOF RAILWAYS (SHTr... C.LENKA):
(a) Yes, Sir.

(b) The details of some of important items of 
the programme being implemented or proposed 
to be implemented are as under*

(i) Indian Railways have decidedtoeiectridty 
the high density routes on programme 
basis in a phased manner. It is proposed

to electricity at an average rate of 700 
Route kilometer (RKM) per year during 
VIII Plan.SofaM 1288 REM have been 
certif ed and presently work is in progress 
for electrification of3842 RKM.

(ii) Introduction of Min Line 10' 8" wide Broad 
Guage (BQ) AC EMU as atrial measure 
on asansol-bardhmanSEctjon of Eastern 
Railway.

(iii)Developmentofchoppercontrolequipment 
in Direct Current EMU rakes for extended 
trials in Bombay area.

(iv) Manufacture o f5000Horse Power (HP) 
WAG7dass of locomotives at Chittaranjan 
locomotives Works 9clw), Chittaranjan to 
increase the throughput on congested 
routes.

(v) procurement of energy efficient and 
virtually maintenacne free, 6000HP 
electric locomotives with 3-phase drive 
alongwith simultaneous transfer of 
technology and production of the same at 
dw.

(vi) In house, development of microprocessor 
based control system for thyristor 
locomotives by Research Design and 
Standards Organisation (RDSO), 
Lucknow.

(vii)Development of signalling systems using 
State-of-Art electronic technologic viz. 
axle counters, being installed on various 
Zonal Railways, solid state interlocking 
beriginstaledatonestafonech on Northern 
Railway and Central Railway forfieldtrials 
and fibre optic signalling system is under 
developemtn jointly by Indian Institute of 
Technology, Madras, E lectronic 
Corporation of India, Hyderabad and 
Research Design and Standards 
Organisation, Lucknow.
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SHRI SHARAO YADAV (Madhapura): Mr. 
Speaker, Sir, with regard to the air-crash that 
occurred yesterday, I would tfce to submit that 
the working of the (>MAviation Ministry forthe 
last oneortwo years has been suchttwHhetves 
of passengers who travel in aricrsfts are ahways 
in danger. Almost everyday there is either an 
incident of hijacking or aircrafts. This sir service 
is for Delhi. Udaipur, Jaipur, Aurangabad and 
Bombay and theentire arrangements oftheCivi 
Aviation, the infrastnjcture and the technicai 
know-how is \̂ poor,thuscreatingagreat risk 
to the lives of people travelling in the aircraft. 
Once I also got an opportunity to travel by that 
plane and I reached Bombay with the plane 
havinganumber of halts at various places and 
also with a fear that an untoward incident may 
take place any moment. That is why I find that 
dedication to work in our citizens is very poor. 
They are not at all concerned about human 
element The main cause of the air crash that 
tookpiace has been tfiattheplane has tolandand 
take off again and again at various places. 
{Interruptions!)

MR. SPEAKER: This service is meant 
primarily for tourism.

{Interruptions)

SHRI SHARAD YADAV: My submission is 
that the infrastnjcturaBnotsoefteient and thus 
it involvesthehighriskboth at the time of landing 
as well as taking off. When the aircraft takes off, 
the machinery is under maximum pressureand 
both the engines have to be used, similarly 
maximum resistance has to be maintained when 
the plane lands. Therefore, the infrastructure w i 
have to be mobilised to check these incidents 
which have becmae quite frequent, it is such a 
serious happening that, in my opinion, there is 
only one way that the Government and the 
corx»med Minister Shouki resign immedwlely, 
only then the working of the ministry is Nkaly to

improve because the concerned Minister, his 
staff and otherofficers are much bothered about 
their facilities rather other officers are much 
bothered about their facilities anther than

--*-----*---thnlrrli-**----------------- ^--»(SQcnw^ng m eir gum sw oti oeacaiion . 9tnot 
vigilance is required to keep such a sensitive 

' machinery as that of an aircraft in proper 
functioning order so as ensure the safety and 
teciitate the journey of the passengers.

Therefore, my submission to you is thatthe 
aircrafts flying on long routes having halts at 
various places face the highest risk. Because 
whatevertechnitians are available in mid way 
cWes like udaipur etc.. can manage to replace 
oniyaselected parts of the machinery while the 
competent technicians are available only in big 
cities like Delhi, Calcutta, Madras etc. The 
technicians in smaller cities are not able to 
locatethe fault in the machinery. Therefore, I am 
corMentlhathadthe plane not four not have met 
with the accident. This type of planes should not 
be manufactured. (Interruptions)

otherwise such a plane is going to prove 
dteastroustous.

Mr. Sepeaker, Sir, the situation with regard 
to providing compensation to the dvtims is also 
very regrettable. For,the persons who dte in train 
accidents, getleaaeramountthanthoaewhodte 
in air crash. All the citizens of India should be 
treated equafly.

So far as this air crsh is concerned, I would 
urge upon the hon. Minister to resign with 
immediate effect, so that the coming Minister 
may work efficiently. (Interruptions)

Further I would like to know as to when the 
Government would make a statement in the 
House to provide necessary infomation in this 
regarc?.

[E ngM

MR.SPEAKER: Is there going tobe any 
statement on the aricraft accident at
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Auranghabad?

THE MINISTER OF WATER RESOURCES 
AND MINISTER OF PARLIAMENTARY 
AFFARIS (SHRI VIDYACHARAN SHUKLA): 
Sir, the Minister has gone to the accident site. I 
checked up with him and he had indicated that 
he would make a suo motu statement on the 
accident.

[Translation]

SHRI DAU DAYAL JOSH! (Kota): Mr. 
Speaker, Sir, I reng up Shri Qhulam Nabi Azad 
at least twice or thrice yesterday because one of 
my guests from Aurungabad had gone to Kota 
and he wanted to know whether there was any 
casualtyfrom his area. Buteverytimethe reply 
from his house was thatthe hon. Minister was not 
at home and that no information was available 
regardingthe casualties.

MR. SPEAKER: Aspecial counter has been 
opened at the ariport and the required information 
canbegatheredfromthatplace.Thehon. Minister 
does not have the information.

(Interruptions)

SHRI MADAN LALKHURANA (South Delhi): 
Mr. Speaker, Sir, there is a very serious mater, 
the police employees are on strike in Kashmir 
and they, equiped with weapons, demonstrated 
outside the office of UNO.

Mr. Speaker, Sir, I would like to raise this 
matterbecause the Government had declaredto 
open a newchapter in kashmir. Governor as well 
as the advisor were replaced. Arrangements 
were planned to bring back the former Chief 
Minister and an announcement was made to 
restore the situation asthatprevailed inthe 1953, 
which the opening of this new chapter, the 
situation in Kashmir has become similarto that 
which prevailed in 1989. Mr. Speaker, Sir, 
contradictory statements made with regard to 
Kashmir recently have created distrubance 
again in the valley and the terrorists have become

active, it is other effect has been tahtthe terrorists 
have exterKfed there activities outside the vallye, 
in Jammu region too, and the people from Doda 
area have started migrating to other places. 
About 2(X)Hindufamflies have aJready migrated 
within a very short period. If this process 
continues, the people outskfe the kashmir vafey 
will also start migrating and the situation would 
become out of control, I would like the hon. 
Minister to make a statement on this issue.

Mr. Speaker, Sir, I would also like to raise 
another point in regard to.

[English]

The Consultative Committee constituted 
under the jammu and kashmir legislature 
(Delegation of Powers) Act, 1992.

[Translation]

It is a very serious matter. A Consultative 
Committee comprising of ten Members of 
Parliament viz. Sh ri Saif uddin Choudhary, Shri 
Indmjit Gupta, Shri Mirdha, Shri Digvijay Singh, 
myself etc., was constituted on 10th November. 
But not a single meeting of that committee has 
been held till date. I would like to submit to the 
hon. Minister of Home Affairs that the situation 
in Kashmir is deteriorating, the hon. Minister 
may please make a statement with regard to it 
andfumish information about the meetingof the 
Consultative Committee.

Mr. Speaker, Sir, a20 Members, delegation 
including the hon. Prime Minister went to 
Kashmir valley on 27th, 28th October. This 
delegation was togo to Jammu and Ladakh too.
(Interruptions)

Mr. Speaker, Sir, the outcome of the visit of 
this 20 Memberdetegation was thatthe Members 
having various opinions on the situation 
prevailing in Kashmir became unanimous and 
took certain unanimous decisions which, inter 
alia, included the opinion that keeping in view the 
prevailing situation in Kashmir, elections could
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not be held. An ail party team should be sent 
there, a meeting of Consultative Committee 
shouki be hied and statement should be made in 
the House.

[EngBstH

SHRI PETER G. MARBANIANG (Shillong): 
I wantto draw the attention of the Government 
about the case of Scheduled Caste Christians. 
These Scheduled Cast Chnstiansconsisting of 
more than 10 million memebrs who are residing 
in all parts of Indiaare victims of caste apartheid. 
The discriminations goes against the ideals of 
human rights, secularism and equal justice. In 
the year1990, a Bill was brought forward by Shn 
Ram Vilas Paswan, the then Welfare Minister 
wherein the Constitutional Order was amended 
to indude neo Buddhists. Atthattime, I remember, 
60 amendments from different Members of the 
House belonging to different parties werebrought 
in askeing the Government to include those SC 
converted Christians also in the Amendment 
Order. Hon. Shri Ram Vilas Paswanji promised 
to bring another Bill. However, that was onlya 
dream.

In the year 1991, about290Members have 
signed a memorandum and submitted to the 
Prime Minister, Shri P.V. Narasimha Rao 
requesting for equal justice to the Scheduled 
Caste Christians. It is very unfortunate that the 
Constitutional (Scheduled Castes) Order, 1950 
wanted thattheScheduted Castes should betong 
to only the religion. Those communities originally 
beloning to Scheduled Caste who have been 
converted into Christianity lose their statutory 
right. From yeartoyear, assurances have been 
given that a BiH will be brought forward to include 
SC Christians also in the Constitutional Order of 
1950. But t i  today nothing has been done on this. 
Ten million people are anxiously waiting to get 
equal, social justice.

I requestthe Government, through you, that 
a Bid should be brought forward in this Session 
of Parliament to satisfy these 10 million 
Christians.

SHRI P.C. THOMAS (Muvattupuzha): We 
supportthis demand and we want responsefrom 
the Government.

[Translation]

SHRI UPENDRANATH VERMA (Chatra): 
Mr. Speaker, Sir, 100 coal mines in Bihar have 
beenclosed, obut their pitdeads have not been 
sealed. Illegal mining and smuggling are going 
on there in full swing. I would, therefore, like to 
demand that those coal mines should again be 
started,so thatone lakh persons can be provided 
employmentthere. (Interruptions)

12.13hrs.

RE: SETTING UP OF NATIONAL RURAL 
BANK OF INDIA

[Translation]

SHRI NITISH KUMAR (Baran): Mr. Speaker, 
Sir, thousands of employees of regional rural 
banks are sitting on dhama.

(Interruptions)

SHRI BASUDEB ACHARIA: We have just 
inagurated it.. (lnterruptions\

SHRI NITISH KUMAR: Theirdemandisthat 
a National Rural bank of India shoud be set up. 
the regional rural banks are running in deficit, but 
they are not to be blamed for it. The money 
deposited bythe villagers in regional rural banks 
is deposited in their sponsor banks. These 
sponsor banks get the benefit of it, but the 
regional rural banks do not get anything. Earlier, 
it was decided that35percent of the amount total 
advances to be made by regional rural bank, will 
be given by the sponsorbank, but this is not being 
done. On one hand, the sponsor bank is taking 
the benefit of the deposits, while on the other 
hand, it is not fulfilling its commitement. The 
regional rural banks have limited areas, but their 
work is of a very vast nature.
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, ~~ftheemPloyeesofruralb~ks:~r,
we metShri Narsimha Rao also. Both thetimes: I

'Both the Prime Min~sters had assured abo~t 0'

taking immediate steps for setting up a nationai'
rurai bank. Not only this, but every time we met
ShriManmohanSingh,hegaveasslirancetous: -
in this regard. So thousand of employees an~',
working in the rural areas and every time they';",
come here to stage a demonstration. They areI
sitting outside the Parliament House on dhaRta'
today also.The Government isnotconscious to ' ,
this problem. The rural banks are working,'
efficiently in the villages. So, we would like to
demandthat a Bill shbuI(j'bebrought in this ,,' ,
session forsetting upofa national ruralbank,so

;, ,

that this problem can be solved for ever:
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12.15hrs.

(MA. DEPUTY SPEAKER in the Chair)

The money isdeposited bysmall depositors
whilethesebanksarerequiredto~thefarmers
and workers. That is why, these banks are
running in loss. So, they'are demanding that a
National Rural Bank should beset up to ensure
better management. Iwould like to request the

, Government through you, that a bill regarding
setting up of National Rural Bank should be
introducedinthissessionitseif,sothatthecredit
system prevalen: in, the villages can be
strengthened.

[English]

SHRI BASUDEB ACHARIA (Bankura): A
Committee hastobeconStitutedforthispurpose.
I recommend for setting up of National Rural
Bank of india. It is pending with the government
for the last many years. Government is not
taking decision. Thousands of rural bank
employees are now in Dharan in Constitution
club. Just now they raised Dharan. Thousands
from all over India are there and they are
demanding that National Rural Bank of India
should beconstituted and, for thispurpoSe,a BiB
be brought in this Session because the
Committee which was, constituted for this
purpose hasreci:>mmendedthis.The RuralBank

, '

isdoingverygoodwOt1<f~the ruralartisans and
ruralpoorpeasants. This orgailisation shoUdbe
strengthened and restnJctedandNational Rural
Bank of Indiashould bec6nstituted and a Billbe
brought in this SessiOi'l'fis purpose.

SHRI NIRM~L KANTI CHA TTERJEE
(Dumdum): Ihave given _noticeexactly on this. '

[Translation)

PROF. PREM DHUMAL (Hamirpur): We
had metthe thenprimeMinisterShn VIShwan8th~
Pratap Singh twice in connection with the"

[English]

SHRINIAMALKANTICHATTERJEE:lwant' ','
just to add a few points fo~the consideration of ,(
the Ministry. The point is we have specialised "
banks for export and import. We have
specialised banks for housing. We have' -
specialised banks for industry. But very
strangely,there isresistanceaboutaspecialised '- '

bank for the rural sector. It is this that has to be '
considered. That is numberoae.

The ~rgument seems to be that rural sector"",
. . . !

by and large, being the priority sector and the" ,
prioritysectorlending ratesbeing low,a National
Aural Bankwill not be able tomake profit in this ,
activity. Thatlsnottrue, because the stipulation
for all comeercial banks is that 40 per cent ot
their credit should go to the priority sector and,
as you know, in the rural areas, nowadays, we
are encouraging industries to be established
and the National Rural Bank in the rural areas
can advancecrecfJtbeyond 40 percentto these
industries which are coming up there and that
would be a source of profit compared to these
other commercial banks.

The third aspect is that in the commercial
banks, particularly in the urban areas, there isa
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large amount of current account. Savings Bank 
account is very small. The Savings Bank 
Accounts in the rural banks would have a very 
large quantum isterms of deposits. For that, they 
pay interest of only 5 5 per cent or 6 per cent. 
Therefore,even if they lend to the Priority Sector, 
they wiltbeabtetogameragood dealof money. 
Inany case, they are sitting onadhama.lt is not 
good for our country that the employees of the 
Banking Sector should give up their 
responsibHityforthedayandoome.hereand8it 
onadhama. Therefore, it is possfete to negotiate. 
We draw the attention of the authorities to this 
issue. Let them negotiate. Thereareafew weeks 
to 90 for this Session. Let them come forward 
with a Bill for establishing this National Rural 
Bank of India.

SHRI KAMLA MISHRA MADHUKAR 
(Mothihari). Mr Deputy Speaker, Sir, this 
assurarrawasgwen lasttime also. The position 
m rural banks have come to such a pass that its 
employees are forced to sit on Dhama here. 
Their demand is thatanationalruralbank should 
be set up. The Government perhaps is 
considenngto bnng a bill in the current session 
omt, so thatthe problems facedby the employees 
of rural banks can be solved. The will also help 
in the development of industries in the rural 
areas So, I would requestthe Government mat 
it shoukJ pay immediate attentoon towards settng 
up of a national rural bank.

DR. LAXMINARAYAN PANDEYA 
(Mandsaur): Mr. Deputy Speaker. Sir. I would 
like to add two more points in it. Firstly, I would 
like to know what action has been taken by the 
Government on the report submitted by the 
Reserve Bank of Indta in regard to setting upof 
a national Rural Bank. Secondly, the Finance 
Minister had also assured in the House thatthe 
issue was under consideration and an early 
decision woukj be taken, but it is regretfuimat no 
decision was taken till now and the employees 
of rural banks are on strike today and sitting on 
Dhama. More than 80 thousand employeesare 
demandingthatthe Government should take an 
earty decision about theirfutureandthepraposed

bill should be brought at the earliest.

[EngtisH\

SHRI SRIKANTA JENA (Cuttack): The 
setting up ofa National Rural Bank is not only the 
demand of the employees of theRural Bank but 
ateo it isademand of the common, rural people. 
AH the Members of Parliament who comefrom 
the rural areas probably support this issue cutting 
across the party lines.

The National Rural Bank has been made an 
istrument of exploitation by the Commercial 
Banks. They are exploiting the rural people. 
They are getting the deposits from the rural 
areas and passing the money on to the 
Commercial Banks investing in someother 
areas. But the money enot being invested m the 
rural areas. That is the main issue. That is why 
it is not a demand ofthe employees alone. It is 
ademand of the rural people thaf there should be 
a bank for them and their money, their deposits 
at least shouWbeinvestedfortheir development. 
But this money goes to the urban areas; the 
benefit goes to the urban areas. That is why all 
of us demand that there should be a National 
Rural Bank. The Government should 
immediately come forward with a Bill as far as 
this issue is concerned.

SHRI P.C.CHACKO(Tnchur): Sir, I support 
the opinon expressed by Shn Snkanta jena. 
Rural Banks have become a part of the Indian 
rural economy. Hisaprornise of this Government 
that a National Bank would be set up. But, 
unfortunatety.anew argument is berig advanced 
nowsaying that this National Rural Bank wiH not 
be viable and it should be merged with the 
nationalised banks. It is most unfortunate. The 
Rural Bank has got a separate identity; 
personality. Itsaseparateentity. It is meant for 
catering to the rural economy. The Central 
Government has madeastudy and the report is 
very clear and the Finance Minister has also 
made this promise in this House and outside 
Once the National Rural Bank is merged with 
other nationalised banks, it cannot perform the
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functionsexpected of it. So, the rural banks have 
to be integrated into a National Rural Bank. Any 
delay from the Government’s side is 
unpardonable. Unfortunately, the employees are 
now pushed toawar-path. I agree with the hon. 
Members who have expressed in favour of this. 
We want an assurance from the Government. 
This is an important matter on which there is 
near unanimity. So, we want this Government 
to come out early with decisions so that the 
National Rural Bank is made a reality. 
(Interruptions)

MR. DEPUTY SPEAKER: Mohan Singhiji, 
are you speaking about bank agitation?

(Interruptions)

SHRI SRIKANTAJENA(Cuttack):Theentire 
House is one on this (Interruptions)

MR. DEPUTY SPEAKER: If there is a 
confusion, sometimes Chair will err. Itisnotfair. 
If calmness is maintained, the Chair may not be 
allowed to commit any mistake. There was a 
mistake and probably everybody is fully aware 
of it.

[Translation]

Areyouspeakingaboutbankagitation, Mohan 
Singhji?

[English]

MR. DEPUTY SPEAKER: You will have 
another chance.

(Interruptions)

SHRI MOHAN SINGH (Ferozpur): I have 
given notice about the railway sytem there.

MR. DEPUTY SPEAKER: Those who got 
the opportunity to speak on the bank agitation, 
theyfeelthatthe Government should respond 
immediately. Those who could not air their 
opinion,they wanttospeakoneortwo sentences.

(Interruptions)

SHRIANNAJOSHI(Pune):Wewanttoknow 
the Government's response.

MR. DEPUTY-SPEAKER: ButstiHthereare 
some hands. I think, it is not fair to shut their 
mouth.

(Interruptions)

SHRICHETAN P.S. CHAUHAN (Amroha): 
I support theearly formation of the National Rural 
Bank of India. We have already met the prime 
Minister., we have had a series of meetings with 
the Finance Minister. A committee was 
constituted by the Reserve Bank of India. They 
have alreadysubmitted the report. The National 
Rural Bank should be formed because it is 
losing Rs.1 crore per day. Also the deposits 
which are there with the regional rural banksare 
all going to the sponsor banks for which the 
interest being paid by the nationalised bank is 
very less. It is only eigth per cent wheras the 
deposits of the regional rural bank is about 
Rs.800 crores. Early formation of the National 
Rural Bank of India will also help the people from 
rural areas because the credit will come from the 
regionaOural banks to the people in the rural 
sector. In demand that in this session itself, the 
Government should come with a Bill for early 
formation of the Bank.

SHRI A. CHARLES (Trivandrum): I want to 
highlight one additional fact. It is a problem of the 
very small industrial units which are working in 
the rural areas of the country. All the small 
industrial units are being benefited banks have 
branches in the rural areas, they never give 
loans to small industnal units. They have limited 
theirloans upto 15 percent to the agricultural 
sector.

There are several lakhs of small industrial 
units all overthe country. I strongly plead fortheir 
properworking. Accordingtothe Credit Deposit 
Ratio, only the Rural Banks can help these 
smaller units As it has been unanimously 
recommended by most of the Members of this
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House, I plead that a Bill should be brought 
forward for giving life to the National Rural Bank 
of India and all steps should be taken in this 
direction

SHRI BASUDEBACHARIA(Bankura)‘The 
Minister should respond to this

MR DEPUTYSPEAKER May I request the 
Hon Minister of parliamentary Affairs to respond 
on this1? They want to know about the 
Government’s opinion on the agitation that is 
going on at the behest of the employees They 
wantto know aboutthe Government’s optntonon 
this matter

THE MINISTER OF WATER RESOURCES 
AND MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI VIDYAOHARAN SHUKLA) 
Employees of what'?

MR DEPUTYSPEAKER Wouldyouliketo 
say something on this?

(Interruptions)

SHRIBASUDEBACHARIA TheMimster 
of Finance is here he should respond

SHRIE AHAMED(Manjen) Allsectionsof 
the House are agitated over this issue and the 
Mimstersays, ‘Employees of What'?" The Chair 
shoulddirectthehon Ministertocomeoutwith 
a statement on this issue (Interruptions)

/
SHRI VIDYACH ARAN SHUKLA Offhand, I 

will not be able to react to this situation We will 
collect the facts and then we will react to itwhen 
necessary (Interruptions)

SHRI NITISH KUMAR Sir, the Banking 
Ministers here (Interruptions)

AN HON MEMBER He is not the Banking 
Minister

[Translation]

SHRI RAM VILAS PASWAN (Rosera) Mr 
Deputy Speaker, Sir, through you, I would like to 
draw the attention of the house towards a grave 
issue

[English]

SHRI BASUDEB ACHARIA The Minister 
for Banking has come now He should respond 
to it, that is, about a separate National Rural Bank 
of India

[Translation]

The hon Minister should made a statement 
in this regard This House unanimously demands 
thataNationa! Rural Bank of India should be set 
up Allpartiesareagreedonthisissue Wehave 
met him several times on this issue The entire 
House demands that the hon Minister should 
inform theHouse about the action bemgtaken by 
the Government in regard to this issue 
(Interruptions)

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE AND MINISTER OF 
STATE INTHE MINISTRY OF 
PARLIAMENTARY AFFAIRS (DR ABRAR 
AHMED) T wo days back, dunngthe Question- 
Hour, I had replied to the same question The 
hon Members have again asked me this 
question My reply is the same as was given 
earlier

We have referred this matter to R B I for 
seeking their opinion

SHRI BASUDEB ACHARIA ‘ How many 
months have passed’

DR ABRAR AHMED Today you want to 
know, the position I am telling you the same 
(Interruptions) I shall not divulge the matter for 
which you are coercing me We have referred 
this issue to the R B I for eliciting its opinion 
Soon after receiving its opinion, the Government
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will start taking action.

I Engfeh}

SHRI SOMNATH CHATTERJEE (Bolpur): 
The Finance Minister has said that RBI's 
functioning is aH wrong. RBI is a bogus 
organisalionaoooftlngto the Finance Minister. 
Alt the difficulties of this country, according to 
Shri Manmohan Singh, are due to the Reserve 
Bank of India of which he was the Governor.

SHRI AMAL DATTA (Diamond Harbour): 
You ask RBI to hand it over to the Government.

[rranstotibn]

Speaker,Sir,throughyoulwouidi«etodraw the 
attention of thisaugust Housetoavery serious 
matter. Thte matter relatestotheAlgarhMusHrn 
University. The House as we# as you know that 
duetothedeathoftwostuderfethesftuationhas 
been tense there. Students were opened fire , 
direct killing two of them. Therefore, the 
Government stalsd that they were going to hold 
judicial enquiry into it We have demanded it 
time and ê ahn in the House. Yesterday also. 
Government promised to take action against 
those police personnel who were foureiguHty in 
kashmir. In this context you have at least 
tranferredan S.S.P. But we have repeatedly 
demanded that as long as theS.P. andD.M. are 

^herp, the enquwy cannot be oonducted̂ foperty.
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DR. ABRAR AHMED: Weareexpeditingit. 
Thiscasehasbeen referred to the Reserve Bank 
oflncSa.

SHRI NmSH KUMAR: Inhowmanydaysthe 
opinion from the R.B.I. is likely to be received?

DR. ABRAR AHMED: You should not expect 
me to oblige you. But if you want to know the 
reality. I would like to submit that we have 
referred it to the Reserve BankoflncSa to give its 
opinion.

SHRI BASUDEB ACHARIYA: The entire 
Houseis infavour of thebl introduced during the 
current session.

[Em *m

SHRI AMAL DATTA: Heis now tang shelter 
behind RBI.

1Z33hrs.

RE: LATHI CHARGE IN DELHI ON 
STUDENTS OF ALIGARH MUSLIM 

UNIVERSITY

[TransfafonJ

SHRI RAM VILAS PASWAN: Mr. Deputy

Mr. Deputy Speaker, Sir, yesterday a 
demonstration was held by the students mfront 
of the residence of the hon. Prime Minister in 
support of then demands. When they were 
manning ahead peacefiiy they werebeaten up 
very bady. The hon. Minister of human Resouioe 
Development Shri Arjun Singh is sitting here. 
Through you, I want to request him to give reply 
toit(/ntemjptons)lknowthaftyoucanctoit.The 
issue relates to students. Yesterday, students 
wentto the residence of the hon. Prime Minister 
where they were assuauied very ruthlessly. We 
met about 25 studantsat night and came back at 
120 *0100^ And I would Hketo inform the House 
thattheChaimian.oftheAction Committee Dr. 
S.M.Sarvar Hussain, who is also the convenor 
of the Action Committee, was beaten up badly. 
SyedAbrarChicko.tfie former Secretary, also 
received head injuries. The leg of Dr. AbduHa 
Mannan was broken. Mohammed Israr has 
been admittedin the AN India Institute of Medcai 
Sciences. His hand has broken completely. 
Mohammad Salim waaboarded on a van and 
taken away. He askedlhepoliceto arrest him but 
he was taken away onavan instead. He was not 
putintojaH.hewasratierfaeolononthewayand 
deserted in injuredcancRtion. Shri M.P. Reddy, 
the Vice President of tfie AH India Institute of 
Medical Science has also been injured. Dr. 
Soiankiisaisor̂ urecLDr.M.M.ArMwarhussain, 
President, Aligarh University is lying injured.
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Dr. Aft is lying irtiured. Mr. Deputy Speaker, Sir, 
I , would therefore, Hke to know through you 
whether there is any rule of law or a jungle raj is 
prevriling. if the poloe wanted to arrest them, it 
would have done so. But why did the police 
instead of arresting them broke the legs and 
hands of the students, and subjected them to 
inhuman torture. This is not the case of Aligarh 
Mus&t i University atone. Wehave always found 
that whenever any boy or a child meets an 
accident, theangry people stop the vehicle and 
bum it down. But it is very distressing that 
officers started openingfirefrom their revolvers 
on thestuderrtsandwhenstudents approached 
them with their demands they started beating 
them. Mr. Deputy Speaker, Sir, it is not an issue 
of minorities alone. Be itthe Aligarh University, 
the Delhi University, the Hawahar Lai Nehru 
University, the JamiaMila University, theS.F.I., 
P.U.I.S.F.I.,P.S.U.,A.S.F.I.,theYuva Janata 
dal, the B.M.S., Artist Group, the Delit Sena or 
the Chhatra Janata Dal, all have the same 
demand. Itisnotthecaseof oneurweisityalone. 
If the government wants this agitation to spread 
all over thecountry then it will breakout Hke fire, 
it will spread like anything. But the manner in 
which students of University are being beaten up 
indiscriminate is not proper at all.

Mr. Deputy Speaker, Sir, Shri Rajesh Pilot 
had also visited the site and assured that the 
culprits witt be brought to book. But all such 
persons have been promoted on high posts 
instead. The S.H.O. has been promoted there. I 
want to urge upon you that the treatment of 
Government with students is very shameful. If 
the Government have any iota of humanity or 
shame left, it should take action and transferthe
S. P. and the D.M. forthwith. This is what we 
demand from the Government, (interruptions)

SHRI SHARAD YADAV (Madhepura): Mr. 
Deputy Speaker, Sir, this issue is being raised 
time and again in the House. The Government 
hasnotboenoblotofindoutanysolution.Today, 
this issue is being raised here for the third time.

Therefore, the Government should take action 
on it and find out a solution, (interruptions) 
[English]

MR. DEPUTY SPEAKER: Nothing is going 
on record. (Interruptions)**

MR. DEPUTY SPEAKER: Wehave agreed 
tocaH the namesof the members whose names 
are listed before me.

(Interruptions)

MR. DEPUTYSPEAKER: Please,excuse 
me. Kindly takeyour seats. Today we havebank 
agrtationsinourcountry.Wehadcfecussionson 
that aixl many Hon. Members participated in that 
debate. This is the second one but there are 
some subject on which hon. Members are not 
heard at all. They are not allowed to speak.

{Interruptions)

MR. DEPUTYSPEAKER: It is true that it is 
asenos matter and you havedrawn the attention 
of the Government. Jhe Government has heard

CInterruptions)

MR. DEPUTYSPEAKER: PteaseaBowyour 
own brothetstoapeak. (interruptions!)

MR. DEPUTYSPEAKER: WHIthe Minister 
like to react? (interwptionei)

SHRI SAIFUDDIN CHOUDHURY (Katwa): 
This cannot continue bke this, we demand the 
explanation from the Gavemmert(Ar]l9ffi4Dticns)

SHRI ANBARASU ERA (Madras Central): I 
would like to draw the attention of the hon. 
Minister for Water Resources. (Interruptions)

MR. DEPUTYSPEAKER: Please take your 
seats. Efy this metood can we solve the pnbJem. 
If more than haBsEKiozenmernbersstandupand 
speak like this can we solve the problem?

(kterwpHont)

MR DEPUTY SPEAKER: Kindly resume

Not recorded.
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SHRI AN6ARASU ERA: I would liketodraw 
the attention of the hon. Minister for Water 
Resources.

MR. DEPUTY SPEAKER: Hon. Minister is 
on his legs, please take your seats now.

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH): 
Respected Sir,. (Interruptions)

[Translation]

SHRIMATl SHEELA GAUTAM (Aligarh): 
Mr. Deputy Speaker, Sir, this issue is related to 
my constituency. I, therefore, should be given an 
opportunityto speak. (Interruptions)

[English]

MR. DEPUTY SPEAKER: She belongs to 
that constituency. Let her have a chance to 
speak.

(Interruptions)

[Translation]

SHRIMATl SHEELA GAUTAM: Hon. Mr. 
Deputy Speaker, Sir, when the hon. Minister 
Shri Rajesh Pilot had gone there, Shri 
Farooq.. (Interruptions)

I English]

MR. DEPUTY SPEAKER: Hon. Members 
wanted the Government to reply, but are not 
allowing them to reply. This is not fair.

(Intenvptions)

[Translation]

SHRIMATl SHEELA GAUTAM" The 
statement being made here is quite contrary to 
what happened in the Aligarh Muslim University

303 Re:Lathichargein
Delhi on Students

..(Interruptions) The statement of Shri Farroqui 
has been published. He has suggested tochange 
theconstitution. Hehasaddedthatitisnotwrong 
toknockthe doorofeven U.N.O. in thisoonnection. 
This kind of statement is being made by a Vice- 
Chancellor. In order to mislead the students, he 
has written letters that he has accomplished 
such and such tasks. (Interruptions) He has not 
madeanypromiseatall. But I would liketopoint 
out what he has suggested... (Interruptions)

[English]

The police will rxtfenterthe university campus 
without the prior approval of the Vice-Chancellor.

[Translation!

This Vice-Chancellorhas written tostudents 
that he has got itdoes from Delhi which is wrong. 
Shri Rajesh Pilot has not given any word. There 
are 5 or 6 such points which I am quoting.

[English]

The traffic on Anup Shahar Road will be 
regulated by the Aligarh Muslim University. In 
other words, this part of the Anup Shahar Road 
will be treated as a part of the University Road.

[Translation]

Now efforts are being made to close the main 
road which leads to Anup Shahar. The third 
point.

[English]

Those students who died in the accident of 
seven-eight night will be paid compensation of 
more than Rs 2 lakh each.

[Translation]

This all has been sent in writing by Shri 
Farooqui. It is totally false. Shri Rajesh Pilot 
should maKe a statement darrifying asto whether 
he had made any promise or not.

of Aligarh Muslim 304
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(Interruptions)

[Engbsh]

MR DEPUTY SPEAKER NOw the hon 
Minister would like to respond to your request 
(Interruptions)

[Translation]

SHRIMATI SHEELA GAUTAM The 
University has become a den of Kashmm 
militants (Interruptions) A conspiracy is being 
hatched to get the sales tax office building 
vacated (Interruptions)

SHRI MOHAMMAD ASHRAF ALIFATMI 
(Darbhanga) Mr Deputy Speaker, Sir, why are 
you not giving mean opportunrtytospeak I have 
also given the notice (Interruptions)

[Englsih]

MR DEPUTY SPEAKER ft is not fair to 
have exchange of words in this fashion 
(Interruptions]

[Translation]

SHRI ATAL BIHARI VAJPAYEE (Lucknow) 
Mr Deputy Speaker, Sir, there are two aspects 
of the Aligarh issue OneisthatShnRajesh Pilot 
had made a statement on what happened in 
Ahgarh That canbe discussed and all the points 
of view can be expressed But it has an another 
aspect also which has been raised by some of 
mycolleagues That is not relatedto Aligarh, it 
is related to Delhi The students of Aligarh came 
to Delhi tor demonstration They were lathi- 
charged It has been said that there were some 
other persons with those students

This is Parliament The Government should 
make a statement regarding the lathi-charge on 
the demonstrators who were demonstrating in 
front of the Pnme Minister’s house The 
Government should clear its position in this 
regard I would request that this question should

not be made a communal or political issue We 
are going to have a discussion on the demands 
for grants in respect of the Ministry of Home 
Affairs and the issue of Aligarh can be raised in 
detail dunng the same discussion You cash ask 
the Government to make a statement regarding 
the lath-charge on the students in Delhi This can 
pacify the matter (Interruptions)

[EngksH]

SHRIE AHAMED (Manjeri) Sir, what Shn 
Vajpayee has said that it shall not be treated as 
a communal issue is more applicable to the 
Members of his own Party because even the 
Member from Aligarh has mentioned in her 
statementtheVice-Chancellor,Mr Farooquiin 
a different colour Thatwaswrong That is why 
we say that we shall not take ti as a communal 
issue but as students and national issue 
(Interruptions) I agree with Shn Vajpayee when 
he said that these issues should not be treated 
on communal angle

Sir, the Aligarh University students have put 
forward only just and necessary demands that 
a road, which is passing through the University 
should be closed The should be done inthe best 
interests of the University as well as the students

Another demand of them is the transfer of 
officersincludingthepoliceofficials, who were 
responsible forthe unjustified fmng

Sir, the treatment meted outto the students 
of the Aligarh University before the Pnme 
Minister’s residence is deplorable We should 
condemn such high handedness and also 
atrocities committed on the Aligarh University 
students (Interruptions)

[Translation]

SHRI MOHAMMAD ALI ASHRAF FATMI 
(Darbhanga) Mr Deputy speaker, Sir during 
the last few days we also have raised this 
question in the Parliament and put up some 
demandsofthestudents before it Nine Members



of Parliament have met the President and 
submitted the Chapter of demands of the 
university studentsbefore him. The Government 
hasrxrttakenanyactbnsofarnothosedamancto. 
It has made the students very much agitated. 
Recently, I have officeofthe President of India 
which states that tetter contair^the Chapter of 
demands of the students has been sent to Shri 
Arjun Singh. I would like to know as to why the 
Government has not taken any action of the 
basic four or five demands of the students. 
Whythe healthy atmosphere for opening the 
University is not being created? Why the 
assurance given by Shri Rajesh Pilot and Shri 
Chavan to the students that the action will be 
taken against the D.M. and the S.S.P. is not 
being fulfilled. The purpose of Constituting the 
enquiry committee will be served only offer 
taking action against them. If theD.M. andthe 
S.S.P will continue to function as it is, there can 
not beaproperenquiiy about their misbehaviour 
with the students. The lathHchaige made on the 
students yesterday infront of thePMs. residence 
was an unprecendented one.

[English]

SHRI SAIFUDDINCHOUDHURY (Katwa): 
Sir, actuaHytodaywe are concerned about what 
happened yesterday beforethe residence ofthe 
Prime Minister. The students of the Aligarh 
University came to Delhi and they gave prior 
permission to the police. They were supported 
by many nationally recognised students any 
youth organisations. They had then demands. 
Theydemanda Parliamentary Inquiry into what 
happened at Aligarh University; suspension of 
D M., SSP., etc. These are their demands. 
S ne allegations have been made against the 
Vice Chancellor also. I do not know whethery 
they are true or not But students are dementing 
the resignation of the Vice-Chancellor. So it 
cannot be said that the students are linked up 
with the vice-Chancellor.

Now the point is that in Detii aftergiving prior 
intimation to the police, the students who are the 
future of our country, came here to raise certain
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demands before the house of Prime Minister. 
Why should they bebeaten Up? lethisacivfised 
Government? Are we living in a democracy or 
living in a policy raj? Why are the police 
intolerant? Do they know howtobehave with the 
students who come to moke theirdemands? I 
want to know, who is the officer responsfolefor 
this. Did they come within guns? Did they open 
fire on the police? I wantto know asto why even 
democrated agitations cannot be conducted in 
Delhi. This isavital question and an answer has 
to be given by the Government in this House.

I <
[Translation]

SHRI MOHAN SINGH (Deoria): Mr. Deputy 
Speaker, Sir, I woukllike to strongly condemn 
the barbarous lathi charge made on the students 
infront of the Prime Minister’s residence 
yesterday.The Human Resources Development 
Minister is sitting here. I would Kke to knowfrom 
him, as to what action has been taken by his 
department for easing tension among the 
students in Aligarh. Will be give an assurance 
that the action will be taken against the officers 
responsfote for this lathi-charge? {Interruptions)

{English]

MR. DEPUTY SPEAKER: Thisshould not 
be a debate. Afterall, it is the duty of the House 
to bringthemattertothenotioeaf the Government 
The hon. Ministerison his legs to answer it. My 
difficulty is that there are so many names. For 
example, Shri Narayan wants to saysomething. 
ShriEraAnbarasu wants to say something else. 
For the past thre-four days, there are hon. 
Members who want to raise some problems in 
theri constituencies, it is unfortunate that they 
are not being givenafair opportunity. It is our duty 
to respond to the weaker sectionsin the House, 
who have got feeble voice. The hon. Minister is 
on his legs.

THEMINISTER OF HUMAN RESOURCES 
(SHRI ARJUNSINGH): lhavenothingtosayon 
the incident at Aligarh because the judicial 
enquiry has been ordered and it is not properfor
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anyonetomakeanymomenlson what happened 
there. Yesterday,evening, the students from the 
Aligarh University met me and narrated the 
events that took place. I requested them that 
since this is notamattter in which I can directly 
intervene, they shouldseek an appointment and 
meet Shri Rajesh PHotandhaveadialogue with 
him. I have invited them this evening that after 
they have talked to Shn Rajesh Pilot, they may 
come and ted me. Onca they come and tell me 
today, I wifl definitely take up the matter with Shn 
Rajesh Pilot myself because whatever may be 
the case. I do not think, the students should be 
prevented from saying what they want to say to 
anybody here.

SHRI ANBARASU ERA (Madras Central): I 
would like to draw the attention of the hon. 
MinisterofWaterResouroes regarding the acute 
shortage of drinking water in Madras City.

In the year 1976, Mrs. Indira Gandhi 
announced the Telegu Ganga Project in the 
Manna Beach, Madras. The problem of drinkmg 
water scrarcity is very acute since 1976. The 
ctty’s water reservoirs at Poondy, Red Hills and 
Cholavaram were constructed by the British 
way back in the beginning of century when the 
population in thedty was harcRy less thanalakh. 
The water availability in Madras City has not 
increased since then, though the population of 
Madras had now swell to 75 lakhs.

Even the state Government has not taken 
serioiis steps in renovating the existing 
reservoirs for the storage of water dunng rainy 
season, because ofthe glaring negligence 
sufficient water could not bestored in these 
reservoirs. (Interruptions)

MR. DEPUTY SPEAKER: It is his opinion. 
Why are you so much wounded9

SHRI ANBARASU ERA: What is this? This 
isnotthe way. IshouldbeaNowedtospeak. Then 
you speak. (Interruptions)

MR. DEPUTY SPEAKER: Should any mater 
pertainingtoTami!Nadubetakenupafter6‘0
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Clock? {Interruptions)

SHRI ANBARASU ERA: The per capita 
water availability at Madras city isthe lowest in 
the world. Now the situation has become so 
grave that the people of Madras city cannot have 
bath even for weeks together. Thedty will have 
normalsupplyofwateroncein lOyearsonlytf 
the cyclone hits directly Madras city otherwise 
the city wiH havetogowithoutwaterfor more than
8 months in a year. The shortage of drinking 
water has been a chronic problem of citizens of 
Madras for the last 25 years. Both the Central 
and State Governments have notdone anything 
concrete to solve this problem (Interruptions)

What do you say now? (Interruptions)

MR. DEPUTY SPEAKER: Shri Anbarasu, 
is it over?

SHRI ANBARASU ERA: Si. cutting across 
party lines I want to put the tacts before the 
House. This is a public problem.

Both the Central and State Government have 
notdone anything concretetosolve this problem. 
The Centre has not given clearance for the 
Telugî Ganga project on flimsy grounds. I would 
urge the Centre to give clearance to the project 
and ensure World Bankfunds flow to the project 
on pnonty basis, and to take up with the Andhra 
Pradesh Government for the supply of 15TMC 
of water as agreed upon.
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I understand that the World Bank has sought 
a feasibility report from the Government of 
Andhra Pradesh for supply 15 TMC water to 
Madras for providing loan. But I reliably learn 
thatthe Government of Andhra Pradesh has not 
sent the report. Hence, I urge the Government of 
India to intervene in this matter ŝ nd to direct the 
Government of Andhra Pradesri'to expedite the 
submission ofthe feasibility report and also to 
release at least about Rs.250crores immechaSely 
pending sanction of the World Bank loan forthe 
implementation of the project.
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I also caution the Central Government that 
any further delay will only complicate the matter. 
I demand the Central Government to expedite 
thectearance of theTelugu-Ganga project before 
the end of the session failing which all Tamil 
Nadu M.Ps. will beconstrained to stage a dhama 
inside the House. (Interruptions)

SHRI P.G.NARAYANAN
(Gobichettipaiayam): Sir, with your permission, 
first I have to make certain observations by way 
of reply on the issue raised by Shri Anbarasu. 
(Interruptions) He has made certain charges.

MR. DEPUTY SPEAKER: No, no Shri 
Narayanan. (Interruptions)

SHRI ANBARASU ERA: You can make your 
point. The reply will be given by the Minister, not 
byADMK.

(Interruptions)

MR. DEPUTY SPEAKER: Please resume 
your seat.

(Interruptions)

SHRI ANBARASU ERA: Inthatcase I should 
be give opportunity to speak on the points said 
by him.

(Interruptions)

MR. DEPUTY SPEAKER: Shri Anbarasu 
toldcertain difficulties that the people are facing 
regarding drinking water. Whatever you have 
done, you can tell it

(Interruptions)

SHRI P.G. NARAYANAN: I have to make 
clearthe real picture.

MR. DEPUTY SPEAKER: No, no. Why?

SHRI M. KRISHNASWAMY (Vandavasi): 
You are not the Minister. (Interruptions)

MR. DEPUTY SPEAKER: Shri
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Krishnaswamy, please take your seat. I request 
Shri Anbarasu also to resume his seat.

(Interruptions)

SHRI P.G.NARAYANAN: You have made 
your point. ( Interruptions) On this 
\ssue...(interruptions)

MR. DEPUTY SPEAKER: You are 
deliberately violating the prirroplesof the House. 
It is really very unfortunate. Firstly, there are 
people who wantedtospeakforthe past 4-5days 
and they have not been given an opportunity. 
Now, Shri Anbarasu told the difficulties that the 
people are facing. He has charged the State 
Government, he has charged the Central 
Government also. He requested both the 
Governments to rush to the people’s help. That 
is all. Therefore, you need not say that he has 
made some allegation against the Government.

SHRI P.G.NARAYANAN: On this issue we 
wantto clarify.

SHRI R NAIDU RAMASWAMY 
(Periyakulam): The entire expression is 
misleading. (Interruptions)

MR. DEPUTY SPEAKER: Let us be fair.

SHRI P.G.NARAYANAN: Sir, the drinking 
waterproblem....

SHRI ANBARASU ERA: Why should you 
reply?

SHRI R. NAIDU RAMASWAMY: Let him 
reply. (Interruptions)

SHRI ANBARASU ERA. Inthatcase I should 
be given a chance to reply.

SHRI P.G.NARAYANAN: I have to explain 
my stand. (Interruptions)

MR. DEPUTY SPEAKER: By this process 
we are definitely denying opportunity to the hon
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Members who have given notice under rules.

This is not fair.

{Interruptions)

SHRI ANBARASU ERA Then I am also 
entitiedtospeak after him.

MR. DEPUTY SPEAKER: It is not a question 
of question and reply. No, no.
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MR. DEPUTY SPEAKER: I request Shn 
Ramaswamy and Shn Rajendrah to take their 
seats.

SHRI P.G.NARAYANAN: Sir, on this issue 
I have to say something. (Interruptions)

SHRI ANBARASU ERA: You need not reply. 
Only the Minister can reply. (Ime'ruptions) If he 
rephesj should be givenadianco. {Interruptions)

MR. DEPUTY SPEAKER: I am very much 
compelled to go to the next subject.

(Interruptions)

SHRI ANBARASU ERA: Sir. this is not 
parliamentary procedure.

(Interruptions)

MR. DEPUTY SPEAKER: I request the hon. 
Members to resume their seats.

SHRI A. ASOKARAJ (Perambalur): Sir, I 
have got a point of order. (Interruptions)

(Interruptions)

MR. DEPUTY SPEAKER: Mr Anbarasu. 
even before you, Mr. Narayanan has raised his 
hand, he also wanted to say something.

(Interruptions)

MR. DEPUTY SPEAKER: Now, Mr. Era 
Anbarasu has made an allegation regardingthe 
problem facing under the Tamil Nadu 
Goverrvnent and he has also said that the Central 
Government also should rush to the help of the 
people. Therefor, no allegations are made. 
Therefore, whateveryouwantto say. yousay it. 
but don't make any aflegations. Don’t put it in the 
way of reply.

SHRI P.G.NARAYANAN: No reply. 
(Interruptions). On this issue I have to say 
(Interruptions).

MR. DEPUTY SPEAKER- Why do you 
presume it is reply? It is not a reply. No.no. You 
are also violating the rules, I am sorry. He is not 
giving any reply.

MR. DEPUTY SPEAKER: Mr. Asokaraj, m 
the zero Hour there is no point of order, you are 
aware of it. Secondly, he has not made any 
allegation against the Tamil Nadu Government. 
Why do you feel he has wounded you?

(Interwptions)

SHRI P.G. NARAYANAN 
(Gobichettipalayam): Sir, on this issue of 
scaroty.amlrx# entitiedtospeak. (interruptions)

MR. DEPUTY SPEAKER: You kindly have 
your seats. My request is, kindly hear what he 
says.

(Interruptions)

MR. DEPUTYSPEAKER: Unnecessarily 
you aie mistaking him. Please don't mistake 
him unnecessarily. Has he no chance to speak 
on the floor of the House if it is within the rules9

(Interruptions)

MR DEPUTY SPEAKER: It is not a reply

SHRI P G. NARAYANAN. Sir, the drinking 
waiter problem in Madras City is a longstanding 
problem. Duringthe DMK rule, they proposed
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Vecranam project which has miserably failed 
During the Emergency Madam Indira Gandhi 
announcedtheTeluguGanga Project but it was 
not implemented bythe Congress Government 
of Andhra Pradesh and Maharashtra Dunngthe 
MGR s regime we have advanced sufficient 
amount to Andhra Pradesh Government The 
present Tamil Nadu Government is taking all 
necossary and effective steps to combat this 
water problem (Interruptions) Sir there had 
been failure of monsoon in the catchment area 
adjoining the Madras City Hence there had not 
been enough storage i admit in the tanks New 
our Government made elaborate arrangement 
to get waterf rom Neyveli through rail transport 
We are doing our best in the area of distribution 
Sir rain and water is not in the province of State 
Government or Central Government So I request 
the Congress Members to pray for enough rain 
in Tamil Nadu especially in Madras City In this 
connection I would request Shri Narasimha 
Rao Government to implement the Cauvery 
Tribunal award immediately which will help to 
solve the drinking water probelm and help 
irngation throughout Tamil Nadu

Si r I want to raise another important matter 
Regarding the postponement of Rampet 
Assembly election (Interruptions)*

MR DEPUTY SPEAKER It does not go on 
record Now papers Laid on the Table Shri 
Arvind Netamji

*(Interruptions)

THE MINISTER OF WATER RESOURCES 
AND MINISTER £>F PARLIAMENTARY 
AFFAIRS (SHRI VIDYACHARAN SHUKLA) 
Sir kindly see that it does not go on record It 
cannot go on record

MR DEPUTY SPEAKER It does not go on 
record I have already told

(Interruptions)

13 06hrs

PAPERS LAID ON THE TABLE

Review on the working of and Annual 
report of the Madhya Pradesh State Diary 
Development Corporation Ltd Bhopal for 
1991-92 and statements for delay in laying 

these Reports

[English]

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHPI ARVIND 
NET AM) I beg to lay on the Table

(1) A copy each of the following papers
(Hindi and English versions) under 
section 619A of the Companies Act 
1956

(a) (i) Statement regarding Review by the
Government on the Working of the 
Madhya Pradesh State Dairy 
Develepment Corporation Limited 
Bhopal for the year 1990 91

(it) Annual Report of the Madhya Pradesh 
State Dairy Development Corporation 
Limited Bhopal for the year 1990 91 
alongwith Audited Accounts and 
comments of the Comptroller and 
Auditor General thereon

(I Placed in the library See No LT 
3912/93)

(b) (i) Statement regarding Review by the
Government on the working of the 
Madhya Pradesh State Dairy 
Development Corporation Limited 
Bhopal fortheyear1991 92

(ii) Annual Report ofthe Madhya Pradesh 
State Dairy Develepment Corporation 
Limited Bhopal fortheyear1991 92

*Not recorded
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alongwith Audited Accounts and 
comments of the Comptroller and 
Auditor General thereon

(2) Two statements (Hindi and English
versions) showing reasons for delay 
in laying the papers mentioned at (1) 
above

31 st March, 1992(Revenue Receipts 
-Indirect Taxes)

(Placed in Library SeeNo LT-3915/93)

(n) Report of the Comptroller and Auditor 
General of India Union Government 
(No 7 of 1993) forthe year ended the 
31st March 1992 (Posts and 
T elecommunications)(Placed in the Library See No LT3913/ 

93)

Standards of weights and Measures 
(Packaged Commodities) Amendment 

Rules1993.

THE MINISTER OF STATE IN THE 
MINISTRY OFCIVILSUPPl IES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION AND 
MINISTER OF STATE IN THE MINISTRY OF 
COMMERCE (SHRI KAMALUDDIN AHMED)
I beg to lay ontheTable a copy of the Standards 
of Weights and Measures (Packaged 
Commoditis) Amendment Rules, 1993, (Hindi 
and English versions) published in Notification 
NO G S R 252(E) in Gazette of India dated the 
2nd March, 1993, undersub-section (4) of section 
83 of the Standards of Weights and Measures 
Act, 1976

(Placed in the Library, SeeNo LT-3914/93)

Report of the Comptroller and Auditor 
General of India Union Government (No.4 

of1993) for the year ended 31.3.92 etc.

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
M V CHANDRASHEKHARAMURTHY) I beg 
tolayontheTable-

(1) A copy each of the following Reports
(Hindi and English versions) under 
article 151 (1) of the Cohstitution -

(Placed inthe Library SeeNo LT-3916/ 
93)

(hi) Report of the Comptroller and Auditor 
General of India - Union Government 
(No 1 of 1993) forthe year ended the 
31 st March, 1992 (Civil)

(Placed in the L brary SeeNo LT-3917/ 
93)

(2) A copy of the Union Government 
Appropriation Accounts (Postal 
Services) for the year 1991 -92, (Hindi 
and English versions)

(Placed in Library, SeeNo LT-3918/ 
93)

(3) A copy of the Union Government,
Appropriation Accounts
(Telecommunication Services) forthe 
year 1991-92, (Hindi and English 
versions)

(Placed in the Library See No LT - 
3919/93)

(4) A copy of the Union Government,
Finance Accounts for the year 1991 - 
92, (Hindi and English versions)

(Placed inthe Library SeeNo LT- 
3920/93)

(i) Report of the Comptroller and Auditor
General of India Union Government (5) A copy of the Union government,
(No 4 of 1993) forthe year ended the Appropnation Accounts (Civil) forthe
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year 1991-92, (Hindi and English 
versions).

(Placed in the UbrarySaeNoLT- 
3921/99)

R evtew onthe w orking o f an d  A nnual 
report off th e  A ndhra P radesh  S ta le  A gro
» - -»■ - * l l i  ■ ..... --»*-- * Mm ousinesiie|N uuii« iiv<ui|iuiew N iuQ . 
H yddhrabed: For1etO ctober1966to31 

M erch1968etc .

THE MINISTER OF STATE IN THE 
MINISTRYOF AGRICULTURE (SHRI ARVND 
NETAM): Sir. on behalf of Shri S. Krishna 
Kumar. Ibegto lay on the Table*

(1) A copy each of the following papers
(Hindi and English versions) under 
section619Aof the Companies Act, 
195ft-

(a) (I) Review by the Government on the
woridng of the Andhra Pradesh Stale 
Agro Industries Development 
Coiporation Limited, Hyderabad, for 
the periodfrorn the 1st October, 1966 
tothe31stMarch, 1968.

(li) Annual report of the Andhnt Pradesh 
State Agro Industries Development 
Corporation Limited. Hyderabad; tor 
the period from the 1st October, 1966 
to the 31st Match. 1966. aiongwith 
Audited Accounts and comments of 
theComptroRerandAudtorGeneral 
tieraon.

(PlaoedintheLixaiySeeNo.LT-3922/
90)

(b) (i) Reveiw by the Government on the
worî ofthoHajyanaAgroinduBirtes 
Corporation Limited, Chanigartt, for 
tieyeor1991-92.

(8) Annual Report of the Haiyana Agro 
Industries Corporation Limited, 
ChancRgarh. fortheyeer 1991-92, 
aiongwith AucRted Accounts and 
comments of the ComptoHer and

(PlecedintheLJbrary, SaeNo. LT-3923/ 
«9»

(c) 0) Review by the Government on the
working of the Uttar P'adesh State
*----  ■_ -a. -» ■- » f--»» - -mmQto ir««nwL^fpoiHDonumnea, 
Lucknow,tertheyeer1966-87.

(S) Annual Report of the Uttar Pradesh 
State Agro INdustrial Coiporation 
Limited, Lucknow, for the year1966- 
67, aiongwith Audited Accounts and 
comments of the ComptroHer and 
AudftorGonorof IhoiiBon

(Pieced inthe Library, SaeNo. LT-3924/ 
93)

(d) (i) Review by the Government on the
working of the Maharashtra Agro- 
Industries Development Corporation 
Limited, Bombay, for the year 1991- 
92.

(ii) Annual Report of the maharashtra 
Agro-Industries Development

- -  ----- — | -* ^ --- -—  lnfcH,ixxporanon i«iVsiHBCip oovnDByii po* wio 
year 1991-92, aiongwith Audited 
Accounts and comments of the 
Comptroller and Audfex General 
tmeon.

(Placed in tie  Library, SaeNo. LT-392S/ 
99)

(2) Four Statements (Hindi and English 
wmtom)showingree6onslor delay in 
toying the papers mentioned at (1) 
abcwe.

(Pleoedin tie  Library, Ss*No.LT3922- 
3925A3)
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v3) A copy of the Report (Hindi and English 

versions) of the Comptroleer and 
Auditor General of India - Union 
Government (No. 10 of 1992) - 
(commercial) - State Farma 
Corporation of India Limited under 
article 151 (1 )of the Constitution.

(Placed in the Library, SeeNo. Lt-3926/ 
93)

versions) by the government on the 
working of the Rampur Raza Library, 
Rampur, for the year1990-91.

(4) A statement (Hindi and English 
versions)showing reasons for delay in 
laying the papers mentioned at (3) 
above.

(Placed in Library SeeNo. LT-3928/93)

Revfw on th e  w orking of and  Annual 
R eport o f th e  School of P lanning and  

A rchitecture, New Delhi, for 199041 etc .

THE DEPUTY MINISTER IN THE MWISTRY 
OF HUMAN RESOURCE DEVELOPMENT 
(DEPARTMENT OF EDUCATION AND 
DEPARTMENT OF CULTURE (KUMARI 
SELJA): Ibeg to lay on the Table*

(1) (i)Acopy of the Annual Report (Hindi and
English versions) of the School of 
Planning and Architecture, New Deft, 
for the year1990*91, alongwilhAucfllBd 
Accounts.

(ii)AcopyoftheReview(Hindiandengltah 
versions) by the Government on the 
woriong of the Schools of planning and 
Architecture, New Delhi, forthe year 
189091.

(2) A statement (Hindi and English 
versions)showing reasons for delay in 
laying the papers mentioned at (10 
Above.

(PlacedinUbraryS00NoLT-3927/93)

(3) (i)Acopy of the Annual Report (Hindi and
English versions) of the Rampur Raza 
Library, Rampur, fortheyear1990-91, 
atongwAhAudtodAccountsundersUb- 
secbon(2)of section 22 ofthe Rampur 
Raza Library Act, 1975.

(5) (i)Aoopy of the Annual Report (Hindi and
English versions) of the University 
Grants Commission, new Delhi, for 
theyear1991-92, under section 18of

. the University Grants Commission 
Act, 1956.

(i)Acopyofthe Review (Hindi and English 
versions) by the Government on the 
working of the University Grants 
Commission, New Delhi forthe year 
1991-92

(6) A statement(Hmd and Engfeh version) 
showrig reasons for delay hi laying the 
papers metioned at (5) above

(Placed m Library See No. LT-3929/93)

(7) (i) Acopyof the Annual Report (Hinid and
English versions) of the Regional 
Institute of Technology, Jamshedpur, 
for the year 1990*91

(n) A copy of the Annual Accounts (Hindi 
and English versions) of the Regional 
Institute of Technology, Jamshedpur, 
for the year 1990-91. together with 
Audit Report thereon.

(ni) A copy of the Review (Hindi and English 
versions) by the Government on the 
working of the Regional institute of 
Technology, Jamshedpur, forthe year 
1990*91.

(ii)Acopy of the Review(Hindi and English (8) A statement (Hindi and English versions)
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(Placed in Library See No LT-3930/93)

(9) (i) A copy of the Annual Report (Hindi and
English versions) of the Indian Institute 
of Management, Calcutta, forthe year
1991 >92, alongwith Audited Accounts

(n) Acopy of the Review (Hmdiand English 
versions) by the Government on the 
working of the Indian Institute of 
Management, Calcutta, forthe year 
1991-92

(10) A statement (Hindi and English 
versions) showing reasonsfor delay in 
laying the papers mentioned at (9) 
above

[Placed in Library SeeNo LT-3931/93]

(11) (0 A copy of the Annual Report (Hindi and
English versions) of the Salar Jung 
Museum Board, Hyderabad, forthe 
year 1991-92

(ii) A copy of the Annual Accounts (Hindi 
and English versions) by the 
Govemmeriton the workingofthe Salar 
Jung Museum Board, Hyderabad, for 
theyear1991-92

(in) A copy of the Review (Hindi and 
English versions) by the Government 
on the working of the Salar jung Museum 
Board, Hyerabad, forthe year of 1991 - 
92

(12) A statement (Hindi and English 
versions) showing reasons fordlay in 
laying the papers mentioend at (11) 
above

[Placed in the Library SeeNo LT-3932/
93]

(13) (i) A copy of the Annual Report (Hindi and
English versions) of the National
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Museum Institute of History of Art, 
Conservation anbd Museology, New 
Delhi, forthe year 1991-92alongwith 
Audited Accounts

(n) A copy of the Annual Report (Hindi 
and English versions) by the 
Governmnet on the working of the 
National Museum Institute of History 
of At, Conservation and Museology, 
New Delhi, forthe year 1991 -92

(14) A statement (Hindi and English 
versions) showing reasonsfor delay in 
laying the papers mentioned at (13) 
above

(Placed in Library, SeeNo LT-3933/93)

(15) (i) A copy of the Annual Report (Hindi and
English versions) of the Indian 
Museum Calcutta, forthe year 1990- 
91, alongwith Audited accounts

(n) Acopy oftheReview(Hindiand English 
versions) by the Governmnet on the 
working of the Indian Museum, 
Calcutta, forthe year 1990-91

(16) A statement (Hindi and English 
versions) showing reasonsfor delay in 
laying the papers mentioned at (15) 
above

(Placed in Library, SeeNo LT-3934/93)

13.06 hrs.

PUBLIC ACCOUNTS COMMITTEE

Forty-Fifth Report 
and 

Forty-Sixth Report

[English]

SHRI ATAL BIHARI VAJPAYEE (Lucknow) 
Sir, I beg to present the following Reports (Hindi



325 SC S T  Welfare 
Comm Report 

and English versions) of the Public Accounts 
Committee

(1 )Forty-Fifth Report on Avoidable extra 
expenditure on import of sugar

(2) Forty-Sixth Report on Action Taken on 
Third Report (Tenth Lok Sabha) on 
Non-matenalisation of the Scheme for 
construction of staff quarters

13.07 hrs

COMMITTEE ON THE WELFARE OF 
SCHEDULEDCASTESANDSCHEDULED 

TRIBES 
Sixteenth Report 
Ninteenth Report 
Twentieth Report 

and 
Minutes

[English]

SHRI K PRADHANI (Nowrangpur) Sir, I 
beg to present a copy each of the following 
Reports and the Minutes of the sittings relating 
thereto (Hindi and English versions) of the 
Committee on theWelfare of Scheduled Castes 
and Scheduled Tribes •

1) Sixteenth ReportofMmistryof Finance
(Department of Economic Affairs- 
Banking Division)-Reservationsforand 
employment of Scheduled Castes and 
Scheduled Tnbes in State Bankof India 
and credit facilities provided by the 
Bank to Scheduled Castes and 
Scheduled Tribes

VAISAKHA7,1915 (SAKA) Papers Laid 
Comm Report
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13.07V. hrs.

STANDING COMMITTEE ON 
EXTERNAL AFFAIRS 

First Report

[English]

SHRI ATAL BIHARI VAJPAYEE (Lucknow) 
Sir I beg to present the first Report (Hindi and 
English versions) of the Standing Committee on 
External Affairs on Demands for Grants (1993-
94) of the Ministry of External Affairs

13.08 hrs.

STANDING COMMITTEE ON SCIENCE 
AND TECHNOLOGY, ENVIRONMENT AND 

FORESTS

First Report

[English]

SHRI OSCAR FERNANDAS (Udupi) Sir, I 
beg to lay on theTable acopy of the First Report 
of the Department Related Standing Committee 
on Science and Technology, Environment and 
Forests on DemandsforGrants(1993-94) of the 
Department of Space

MR DEPUTY SPEAKER Shri Chedi 
Paswan

SHRI CHEDI PASWAN (Sasaram) Mr 
Deputy Sepeaker Sir my name is ‘Chhedi 
Paswan and not‘Chedi Paswan’

IS.OB^hrs.

2) Ninteenth Report on Ministry of Civil 
Aviation and Tourism (Department of 
Civil Aviation)-Reservations for and 
employment of Scheduled Castes and 
Scheduled Tribes in National Airports 
Authority

3) Twentieth Report on Ministry of Steel- 
Reservations forthe employment of 
Scheduled Castes and Scheduled 
Tribes in Visakhapatnam Steel Plant

COMMi J EE ON PAPERS LAID ON 
THETABLE

Seventh and Eigth Reports and 
Minutes.

[Translation]

SHRI CHHEDI PASWAN (Sasaram) Sir I 
beg to present the Seventh and Eighth Report 
and the Minutes of the sittings relating there to
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[Sh. Chhedi Paswan]

(Hindi and English versions) of the Committee 
on Papers laid on theTable. (Interruptions)

13.09 hre.

At this Stage, Shri P.G. Narayanan and 
someotherhon. Members came and stood 

on the floor near the Table.

(Interruptions)

MR. DEPUTY SPEAKER: Mr. Narayanan, 
kindly go to your seats. The zero Hour is not 
taken with seriousness. If you were to be here, 
it cannot be recorded. So, kindty go back to your 
seats.

(Interruptionst)

Atthisstage, ShriP.G. Narayanan and 
some other hon. Members went back to their 

seats.

(Interruptions)

MR. DEPUTY SPEAKER: Kindly take your 
seats. Shri Arjun Singh to make a statement 
now.

(Intemjptions

SHRI P.G. NARAYANAN 
(Gobichettipalayam): Sir, we are walking out in 
protest because we are not given an opportunity 
to speak.

13.10hrs.

Atthisstage. ShriP.G. Natayananand 
some other hon. Memebrs ief^he House.

13.11 hrs.

STATEMENT BY MINISTER

[English]

Setting up of the Rashtriya Mahila Kosh

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT SHRI ARJUN SINGH: Mr. 
Deputy Speaker, Sir, I rise with pleasure to

Mahila Kosh 
anrwuce the setting up ofaNatkxwl Credit Fund 
for Women, called the Rashtriya Mahila Kosh. 
This proposal has been ureter the consideration 
of theGovemmentforsometimeand I am happy 
to statement that we have now finalised the 
matter.

InstitutionalcrecM is km)wntobe an important 
todforsocial change. Unfortunately, however, 
access to such credit has usually been quite 
limited for the poor, particularly for poor women, 
usually these women in the formal sector need 
repeated doses of credit througn informal grass 
root mechanisms at minimum transaction costs. 
Since the formal banking structure is not always 
geared to respond to this need, it was decided to 
set up the Rashtriya Mahila Kosh. I am confident 
that this Kosh wifl meet the long-standing demand 
for better funding of the credit needs of poor 
women in the informal sector. The Kosh will be 
extending credit to non-governmental 
organisations established in the field of credit 
and allied activities and these NGOs, in turn, will 
be extending credit to poor women at the grass 
roots level. The Kosh will formulate suitable 
criteria for NGOs to be eligible to receive credit 
assistance under this scheme. I am happy to 
announce that we have kept the credit structure 
on par with other soft lending schemes of the 
Government. The ultimate beneficiaries will be 
getting this ensurethat the Government remains 
an activistpartnerintheecofwmicempowenrnent 
of women. I am happy to announce that an 
amount of Rs.31 crores has been released in the 
year 1992-93for this Kosh. This amount of Rs. 
31 crores is expected to generate substantial 
lending during the next five to six years to benefit 
poor women. The Kosh has been set up as a 
registered society with a General Body and a 
Governing Board to manage its affairs. The 
Government Board will have representatives 
from Govemmnet Departments, Ministries. 
NGOs and professionals and experts in the field 
of credit. The Kosh will provide for the creation 
of a risk fund, will extend credit education and 
ensure Group Insurance cover forthe loanee 
woemn. The Kosh will commence its operations 
shortly.
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Sir, I commend this endeavourtothis august 
House

[Translator/]

SHRI RAM VILAS PASWAN (Rosera) Writ 
the people belonging to all the section be kept in 
the newly constituted Board

SHRI ARJUN SINGH He should be my 
endeavour

SHRI SATYA NARAYAN JATYA (U)jain) 
How much provision has been made for it?

SHRI ARJUN SINGH Rs 31 crores

[English]

SHRI MANI SHANKAR
Al YAR(Mayiladuturai) While welcoming this 
entire measure, may I enquire from the Minister 
when we are likely to have the implementation 
erf the Indira Mahila Yojana without which I think 
we are gong to be very piecemeal in our approach - 
to the development of women

[Translation]

SHRI RAM NAIK (North Bombay) This 
declaration in worth welcoming Wewouidlike 
to have a two and a half hour discussion on the 
subject asto how the cooperation of women can 
be had

If the minister is ready to have a discussion 
on it, it would be a better course

SHRI ARJUN SINGH I am ready for any type 
of chscussion It is for the hon Speaker to decide 
whether a discussion should be held or not

[Engte/ij

MR DEPUTY SPEAKER Now matters 
underRule377 Shn Shravan Kumar Patel

13.19hrs.

MATTERS UNDER RULE 377

(i) Need to take steps for Immediate 
converslan at Jabalpur-Gondia-Chandelpur 
railway line.

[English]

SHRI SHRAVAN KUMAR PATEL 
(Jabalpur) Sir, the conversion of Jabalpur- 
Gondia-Chandelpur line has been approved by 
the Government in two phases- the first phases 
in the Eighth Plan is between Chandelpur and 
Gondiaand later between JabalpurandGoncba

In the Railway Consultative Committee 
meetings and through several letters, I have ben 
impressing upon the Minister of Railways that 
the conversion work should be taken up 
simultaneously from both sides, that is from 
Chandelpur to Gondia on one side which I 
undeistand has already started arxifromJabalpur 
to Gondia on the other S4de Thiswouldgenrate 
employment opportunitiestothetnbalsof Madhya 
Pradesh and would fulfil a long-chenshed dream 
of lakhs of people of Jabalpur region, as this 
conversion wiBopencorndor between the South 
and the North and thereby help millions of tnbais 
and back ward people to join the mainstream of 
economic development

I, therefore, urge upon the minister of Railways 
to ensure that the con version workfor both sides, 
i e Chandelpurto Gondia and from Jabalpur 
towards Gondia is taken up simultaneously and 
expeditiously

(ii) Need to ensure electrification of 
every wsrd In the tribal villages by Rural 
Electricity Corporation.

[Translation]

SHRI MANKU RAM SODI (Bastar) Mr 
Deputy Speaker, Sir, a village which has been 
given electnc connection by the Rural

1915 (SAKA) Matters under rule377 330
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[Sh MankuRamSodi]

Electrification Corporation under the T nbal Sub 
Plan has been declared as electrified There are 
a number of wards in a v illage located at distant 
placesandthe local panchayathas been entrusted 
the responsibility of electrifying the remaining 
wards There is no source of income with Tribal 
Panchayats It is not possible forthe panchayats 
toperform the jobof providing electric connection 
to the remaining wards of the village This 
situation is creating a sense of jealousy smong 
the people

The Central Government is therefore 
requestedtoappiove the scheme of electnfication 
of every wardbythpR E C intheTnbalSubplan 
areas In the existing system of providing electic 
connection there is no likely hood or providing 
electric connection to every house of tribal 
villages underthis Subplan even in the next fifty 
years

(in) Need to provide Financial 
Assistance for ongoing Irrigation Projects 
of Orissa.

[English]

DR KRUPASINDHU BHOI (Sambalpur) 
The irrigation projects in Orissa, particularly the 
on-going projects, have been facing severe 
financial crunch Besides Suvamarekha inter- 
Statemulti-purpose project, there ae four major 
irrigation projects namely, Upper Indravati, 
-Rangali, Upper Kolab and Potteru which have 
beenapprovedsince 1978,1973,1975and 1973 
Till today, these projects have not been 
completed There are 12 on-going irrigation 
projects including Hanhaqore, Harbhangi, Upper 
Jonk, Badanalla and Dev Baghua which have 
beenapprovedsince 1978,1979 1981,1992,1978 
respectively These projects have the irrigation 
potential to caterto the need of the entire State 
But the State Government is not in a position to 
bearmorethan Rs 300croresfortheseprojects 
and with amount these projects cannot be 
completed So, it is very necessary to obtain

funds from World Banktobearthecost of these 
projects The State Government has made an 
estimate of Rs5300crores for theseprojects In 
the interest of a bekward State like Onssa which 
is faced with drought, flood, cyclone or some 
natural calamity or the other every year, it is 
necessary to clear the proposal of the State 
Government and request for World Bank 
assistance to get early sanction of Rs 5300 
crores

I request thatfuncis desired by the Government 
of Orissa forthe on-going major and medium 
irrigation projects be arranged by the Centre 
from the World Bank dunng the current financial 
year

MR DEPUTYSPEAKER The approved 
portion of the text will only be recorded

(iv) Need to discontinue levy of toil tax
in respect of bridges where construction 
cost has already been recovered

[Translation]

SHRIMOHANLALJHIKRAM(Mandla) Mr 
Deputy Speaker, Sir the amount spent on the 
construction of bridges on rivers is recovered 
through toll tax and more overthe recovery of toll 
tax is also justified But there are many bridges 
in respect of which the construction cost has 
been recovered alongwith 'nterest so it is not 
justified to continue chasing toll tax on them 
There are hundreds of bridges whose 
construction cost had been recovered even 10 
or 20 years also but even then the toll tax is being 
recovered on those bridges Every year 
constractsforthose bndges are being awarded 
Thus the recovery of toll tax causes the comon 
people to suffer The Central Government is 
therefore, requested to discontinue the levy of 
tolltaxin respect ofthe bndges where construction 
cost has already been recovered I would like to 
requestihe State Governments as well as the 
Central Government to take action in this matter 
urgently



(v) Need to open Degree College and I, therefore, urge upon the Central Government
Navodaya Vidyalayas at certain places in to take immediate steps for commissioning of
Kanpur dehat district in Uttar Pradesh the Exchange.
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SHRI SHYAM BIHARIMISHRA (Bilhaur): 
Mr. Deputy Speaker, Sir, Kanpur Dehat in U.P. 
rs a newty created district which is very backward, 
it iscompletely backward in the fieldof education. 
Although it hasapopulation of nearly 30 lakh, six 
Tehsils, 7 Town Area Committees, 167 Nyay 
Panchayats and 1430gramsabhas.yet there is 
no degree college, Higher Secondary Schools, 
Girls Schools, montesary school and hostel.

We, therefore, request the Central 
Govemmentto open two degree colleges, three 
Central Schools in Bilhaur, Saraand Ghatampur 
respectively and two navodaya vidyalayas in 
Rasulabad and Chaubaipu r respectively.

(vi) Need to take steps for 
commissioning a3000line C-Dot Exchange 
at Puri, Orissa

[English]

(vii) Need to protect the interests of 
workers employed in Jamaipur Workshop, 
Bihar

[Translation]

SHRI BRAHAMANDA MANDAL(Monghyr): 
Mr. Deputy Speaker, Sir, the condition of 131 
year old Jamlpur Railway Workshop which was 
famous for its quality work and efficienty through 
out the country, has been deteriorating day by 
day. The labourers are being retrenched due to 
reduction in capacity. The efficient and skilled 
labourers of this Workshop have produced a 
number of hitjhly sophisticated equipments and 
spare parts of machineries and reduced our 
dependence on foreign countries to a great 
extent.

Therefore, I urge the Central Government 
that

SHRI BRAJAKISHORETRIPATHY (Puri): 
Sir, one2000-Line Remote Line Unit (RLU) was 
scheduledfor commissioning at Puri in Orissa 
for which order was placed by the department of 
Telecommunications, New Delhi. Subsequently, 
it wasassessedthat2000-Line Remoteline Unit 
will be insufficient and there will be frequent 
technical problems if RLU is commissioned at 
Puri as the distance between Puri and the Main 
E-10B, Exchange at Bhubaneshwar will be 
approximately 60 kms. Therefore, subsequently, 
a3000-Line C-DOT exchange was proposed for 
instailationat Puri. Accordingly, project estimate 
wassanctionedbyCGMT.OrissainApril, 1992. 
So far, the building work for installing this 
exchange has been completed and equipment is 
yettobe received from M/s. Indian Telephone 
Industries Limited. The target datefor installation 
is over.

1. The charge of those 335 components 
which have been manufactured in the 
workshop should be handed overtothem.

2. The number of box wagons should be 
increased.

3  Wegon repairwork should beincreased
and wagons should be entrusted.

4. The manufacture of coaches and wagons 
should be undertaken.

5. The spare parts and components of the 
imported D.M.U. trains should again be 
produced in the workshop.

6. Theexistingvacanciesof6000 labourers 
should be filled up.
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(vtti) Need to  supply adequate quantity 
of kerosene to  R anchi in B ihar

SHRI RAM TAHAL CHOUDHARY(Ranchi): 
Mr. Deputy Speaker,Sir,underRuie377,lwould 
like to inform you that there is acute shortage of 
kerosence oil in my parliamentary constituency 
Ranchi. This is a tribal dominated area and is 
quiet backward. The residents of this place use 
kerosene oil for all purpose indud^ marriages, 
irrigafonetc.The residents of urabanareas use 
kerosence for cooking purposes. Due to heavy 
cut in supply of kerosene affected from January, 
the people are facing a lot of difficulties. The 
short supply of kerosene is causing a lot of 
inconvenience to the students because they are 
unable to undertake their studies as well as 
marriages ceremonies are also being affected.

I, therefore, urge the Government to make 
arrangements for the adequate supply of 
kerosene oil to Ranchi.

13.30 hrs.

77ib Lok Sabha then adjourned for lunch till 
thirty minutes past fourteen of the dock.

The Lok Sabha re-assembiedafterLunch 
at thirty-five minutes past Fourteen of the 

Clock.

(MR. DEPUTYSPEAKER inthechaii)

14.35 hrs.

DEMANDS FOR GRANTS (GENERAL),
1993-94

[English

MINISTRYOF DEFENCE 

MR. DEPUTY SPEAKER: The House shall

Ministry of Defence 
now take up discussion and voting on the 
Demands for Grants under the control of the 
Ministry of Defence.

As has already been annonoed by the hon. 
Speaker yesterday, the Members willing to 
send their cut motions wM send them within 15 
minutes, indicating the Serial Number of the cut 
motions that they would like to move.

SHRI JASWANT SINGH (Chittorgarh): Mr. 
Deputy Speaker, Sir, to the best of my 
recolection,the last debate on the demands for 
grants of the Ministry of Defence was held in 
September 1991. That is amongst the other 
reasons underlying the crucial importance of 
this particular discussion.

I submit, Sir, that to better examine this very 
important Demand for Grant, we have firstly to 
identify the yardstick against which we are 
judging this Demand. Secondly, you have to 
attempt to specify some of the very special 
circumstances of today that confront the nation; 
and it is only against these two that we oughtto, 
thereafter,

Motion moved:

“Thatthe respective sums not exceeding the 
amounts on Revenue Account and Capital 
Account shown in the Fourth Column of the 
Order paper be granted to the President, out of 
the Consolidated Fund of India, tocomplete the 
sums necessary to defray the charges that will 
come in course of payment during the year 
ending the31 st day of March, 1994, in respect 
of thehreds of Demands entered in the Second 
Column thereof against Demand Nos. 16 to 22 
relating to the Ministry of Defence."
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MR DEPUTY SPEAKER ShriJaswant 
Stngh thirdly examine the present Demand for 
Grant as indeed some of the long termtrends of 
Defenceexpenditure that we have been following 
and the consequences of those Defence 
expenditures

Mr Deputy Speakei, Sir I am mindful of the 
time constrain and I would only set out what 
would be the idr»al way to assess this very 
important Demand for Grant I will endeavour to 
do so, but in the process of doing so and being 
mindful of the time that is available for this 
debate, I shall necessarily have to abndge my 
submission and take great many things as self- 
evident Wherever I doso however, I wtllspecify 
and not state what is either contained in the 
Report of the Ministry of Defence or has been 
stated somewhere else or is likely to be taken up 
eleswhere

I do submit that as a proper yardstick of 
assessment particularly in the Ministry of 
Defence, asindeedalsointheMinistiy of External 
affairs, we can only judge the functioning either 
of the Ministry of Defence or of the Ministry of 
External Affairs against stated and given 
objectives That is where my fundamental 
difficulty lies the second yardstick is that in 
examining the Demands for Grants of the 
Ministry of Defence one ought to try and not to 
examine an individual year’s Grant The attempt 
should be to identify a longerterm perspectie but 
because the Demands for Grants of the Ministry 
of Defence is to be examined in detial, on an year 
to year basis that exercise too, of course, is 
importnat But in an important debate like this, 
the yardstick must be long term Now, Sir, what 
is my difficulty against these two stated 
yardsticks'?

Firstly briefly I will have to resubmit what I 
have said in this House There is no articulated 
Defonce Policy that the nation has Whenevei 
this has been asked of the Governmnet the 
Government has said that the tasks allotted to 
tho three service headquarter s are the policies 
of the Government I submit, Sir, that a distinction

339 Demands for
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has to be made between a task and a policy 
Quite often the task of the Service Headquarters 
is really a self-adopted task and that self-adopted 
task moves from the service headquarter 
upwards to the Defence Ministry and flows down 
back on to the service Headquarters as the 
Governments directie I submit, Sir, that this 
aspect which I am pointing out that there is no 
document specifying or detailing the Defence 
Policy of the country is a matter of concern, a 
concern that has been voiced earlier also

Very bnef ly I wish to submit that there is then 
an absence of a sense of history, of strategic 
thought perhaps because of which an absence 
of timely decision making Let me point out why 
I submit, Sir, about the sense of history Since 
1947the nation is engaged in many conflicts 
Official history of only the 1948conflict in Jammu 
and Kashmir has been released so far The 
official history not even of 1965ops, leave alone 
of 1971 ops, leave alone the operations 
undertaken as OPS Pawan.hasbeen released 
by the Defence Ministry There is a point in this 
Unless an official history is released the lessons 
ofthoseparticuiaroperationscannotandwillnot 
devolve down The lessons will not be learnt and 
if the lessons are not learnt, a proper historical 
sense will also not develop And, in the absence 
of a proper historical sense there will be absence 
of appropnate strategic thought I do not wish to 
elaborate this point because the pomtspeaksf or 
itself There. is then no formal examination of 
policy If there was a policy that existed, the 
formal examination of it would follow, because 
we engage at least in this annual exercise once 
a year But, in reality there has been any formal 
examination forexample of the OPS Pawan7 
What are the lessons learnt out of OP Pawan 
and whetherthose lessons have devolved down 
tothethreeservice headquartersanddowntothe 
unit level because OP Pawan was an exercise 
which has left many lessons I would be reverting 
to that in a minute

When I say no examination of policy, I have 
to go no further than to cite the hon Prime 
Minister Very recently while addressing the
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Naval Commander s Conference it was reported 
that he mentioned the need forthe establishment 
of an institution whetherthrough Committee or 
otherwise but thatthe Defence Ministry oughtto 
have an examination of this policy at the turn of 
this century It is a different matterwhetherthe 
hon Prime Minister was real)/giving voice to 
a stray thought or ho was giving voice to a formal 
statement of policy but if the e existed a formal 
methodology for examination of policy, certainly 
forthe hon Defence Minister such athing would 
not have arisen Why do I say that there is no 
examination of the policy? It is because the 
figures speak for themselves

f was discussing this with some friends the 
otherday Between 1980and 1993 thatistoday, 
to the best of my ability to calculate and recollect 
properly there have been 13 Defence Minister 
I would be very happy to be proven wrong on this 
figuie For five and a half years in that period 
from *1980 to 1993 there was no Defence 
Ministers I would be very happy again if I am 
proven wrong

With very high regardforthegreatexpenecne 
that the hon Prime Minister brings to his office 
and with such distinction but I do submit in all 
humility that even the hon Prime Minister with 
all the experience that he has cannot do justice 
to the Ministry of Defence if he holds it 
simultaneously with other responsibilities

In these 13 years, from 1980to 1993we have 
had 13 Defence Ministers for five and a half 
years there was no Defence Minister and I do 
submit that policy examination is amongst many 
other things which will in consequence suffer

I need hardly point out that in these 13 years 
there have been roughly six Chiefs of Army, 
Navy and Air Staff and six Defence Secretaries 
Butsomewhere roughly on an average i firidthat 
the Defence Minister s tenure is about eight to 
nine months and the Chief stenureistwo and the 
Defence Secretary s tenure isabouttwo Thisis 
not a sufficient tenure for the factor of continuity 
that the Defence Ministry must have because I
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started as a yardstick that the we must examine 
in the longterm

Why do I say long term? To me of course it 
is self-evident but it is best illustrated if I point out 
what is not being done The Defence Seventh 
Five Year Plan was approved and it had already 
run three years of its life Having run th ree years 
of its life the Defence Seventh Five Year Plan 
was then approved by the then Government with 
a clear definition that this Defence Five Year 
Plan is approved without any financial 
commitment When I point out long term when 
I say that decision making is important then this 
certainly is not decision making You approve a 
Defence Five Year Plan you approve it three 
years afterit is run and then you say that this is 
without any financial commitment What is the 
fate of the Defence Eighth Five V ear Plan? To the 
best of my knowledge it is to run from 1990 to 
1995 Tothebestof my knowledge the Defence 
Eighth Five Year Pan is yet not approved 
because if it is approved we do not know what its 
financial allocations are And where are those 
financial allocations? What is the size of the 
Defence Eighth Five Year Plan further what 
were the actual achievements against the stated 
objectives of the Seventh Five Year Plan These 
are the two yardsticks against which I have said, 
we have toexamine the present Defence Budget 
But I had also said that I would attempt to list not 
all but certainly some which to my mind are the 
especial circumstances of today

What are these? I call them the factors of 
compound uncertainties The special 
circumstancestoday are thefactors of compound 
uncertainty and the first uncertainty is about 
thenature of conflict which the Defence Ministry 
will have to contend with But if it is true that 
conventmal conflict what we have been 
examining it and our understanding of it has 
receded somewhat as a possibility then ti is 
also true it has not entirely eliminated as a 
possibility But what compounds the situation is 
that the nature of conflict creates difficulties for 
proper planning in the Ministry of Defence Is it 
going to be open conflict? Is it going to be
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unstated opencx>nMĉ aproxywar of hswintsnsity 
or medium intensity? Or, is it going to be a
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combination of all these that the Defence Ministry 
will have tocontend with? That is why I say that 
this factor of uncertainty about the nature of 
conflict is afactorthat the Defence Ministry has 
to understand it is not an easy assessment that 
the Defence Ministry hteto undertake. But that 
realty begsaquestion because if it is not an easy 
assessment, it is also not an assessment which 
the Defence Ministry cannot or need not 
undertake.

Sir, there is the second factor of compound 
uncertainty, which is the uncertainty about our 
security environment The Annual Report of the 
Ministry of Defence has listed some of these. 
Very briefly, Sir, let me share my views with the 
honourable Prime Minister.

The end of the cold war is not the end of 
regional conflicts. And if the end of the cold war 
isnottheendof regional conflicts, then therefore, 
defence preparedness given foecomptex nature 
of today’s conflict, must continue. But there isa 
dWficulty here arri that difficulty is that the relative 
immobility or the relative predictability of 
response of the two bioos is gone. When the 
globe was divided into a system of blocs, then 
relative discipline prevaited but that is now not 
awaiabteasafactor of planning. Thiscompounds 
the difficulties of the Defence Ministry. But at the 
same time it underlines the importance of 
something, that has lobe done.

The third which is so obvious is that our 
neighbourhood is turbulent Butmthe turbulence 
of our neighbourhood, there are two worries 
wNchthe Annual Report oftheDefenoe Ministry 
has perhpas not emphasised to the extentthat I 
would have liked to have seen. Here I treat 
Afghanistan as a separate category. The 
continungkiibtiencenAfghanistanhassecurity 
consequencesfor India. I win not elaborate this 
further. Thepresentphasethatweare witnessing 
in aomeofthe Central Asian Republics of former 
USSR their real status upon the demise of the 
former Soviet Union has consequences for the

nation’s security. And because the linkages of 
Indian history with Central Asia are so ancient 
I do not have to even begin to identify how our 
security is directly affected by developments 
whetter in Afghanistan or in Central Asia. There 
is another worry. The Annual Report of the 
Ministry of Defence has listed that, i am worried 
about the re-arniamertprogrammeof the Islamic 
Republic of Iran. Itisposiiblethatthe Islamic 
Republic of Iran is undertaking its present re
armament programme to requip some of the 
loesesof the Iraq Iran war. Butasthemajor buyer 
ofmlitaryhardwaretodayandgiventhehistoncal 
linkages between India and Iran, lam worried 
about the path of military preparedness, on 
which Iran is set. Andlam also worried about the 
fact of international Islamic fundamentalism.

I have one more worry, which is that the 
People's Republic erf China has extended its 
trade and other relations with Myanmar. The 
influence of the People’s Republic of China in 
Myanmar today is not what it was even three 
years back. The People's Republic erf China, to 
my knowledge, Sir, is negotiating with Mynmar 
for the long term leasing of port outlets into the 
Bay erf BengaifromtheGkwemment of Myanmar.
I would, therefore, be very grateful if the 
Government of India share what information 
they have inthisregardwrihmebecauseldonot 
think that an access of the peoples republic of 
China on to the bay of Bengal from a long term 
tease that they acquired through theGovemment 
of Myanmar is necessariyafbenefitorconsonant 
with the security interests of India.

There is another factor of uncertainty 
and that does not affect the matter of today's 
debate that uncertainty is about the internal and 
economic situation fo the country. And the 
economic has a direct consequences on the 
Demands of grants of the Ministry of Defence. 
Then, the uncertainty about the production and 
supply of military hardware. I do not wish to 
elaborate this point because it is self-evident, 
yet dependence ontheformerSoviet Union, the 
drying up of those sources, the connected 
difficulties all these are real concerns. Here I
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would leave a request with the hon Prime 
M inister in his role and function and 
responsibilities as the Defence Minister Do not 
engage in confidence building only through public 
relations There are some very real difficulties 
with the three point formula that President Yeltsin 
has presented tothecountry and whether it is to 
tell his factories to expedite the supplies when 
the factories are not really ready, orwhen aUthe 
supplies are not really concentrated in the 
Republic of Russia orto go in for production here 
in the country which as a time lag of its own or 
to go in for production out of the country m a third 
country these are all worthy of examination 
certainly But to the extent that the cntical 
shortages of arms that we have, I do not think 
confidence is really built only through public 
relations There is then a question which I treat 
as the security issue The factor of unresoved 
nuclear uncertainty InthefaceofaHroundand 
no doubt unconscious but to me very unhappy 
degradation of our conventional forces in the 
face of a nuclear peoples republic of China, of a 
self-declaredly nuclear Pakistan, a nuclear 
Central Asia Kazakistanwedowestandexpo6ed 
and I am compelled to voice this uncertainty 
because of just three illustrations Now, I would 
like to know from the P rime Minister as to who 
deals with the nuclear question? To the best of 
my knowledge the Ministry of External Affairs 
deals with the aspects of disarmament The 
Department of Atomic Energy deals with huclear 
powei The Ministry of Defence has nothign to do 
with the nuclearquestion Then, whodeals with 
this question? the IDS A or the BJP and why do 
I point out this because there is a relevance to 
this?

The point I am making is that a reputed 
columnists writing in a journal of some repute in 
the U SA  has cited what is he called the 1990 
nuclearcnsis What were the facts? Aboutthe 
moved into the months of March, Apnl 1990, 
three inf antory divisions were moved into the 
State of Jammu and Kashmir because the 
situation there had detenorated ONe division 
was moved to Oh best of my recollection to the 
Slate of Punjab because Punjab merited

Ministry of Defence 
consideration of that kmd then andthe armoured 
hadbeenmovedtoMahajan ranges to the best 
of my recollection for field firing or training

15.00 hrs.

Pakistan completed misguided the situation 
missed it then And this is how it was described 
by that journal of United states of America a 
certain chain of events then took piace the 
UnitedStatesDeputySecunty Adviser thethen 
U S AmbassadortoPakistan andthe then Head 
ofC IA  ,Mr Gates, said that nuclear weapons 
had been loaded on to the F 16s in Pakistan 
pilots were atthe »* ady and it wasonly a question 
ofaskingthemtotakeoff Thishasbeen inpart 
rebutted at places It has not yet been reputed 
authoritatively by theGovemmnet of India I put 
it like this because it is a matter of very deep 
concern about thesecuritypreparedness of the 
country

When I recollect very well thata very eminent 
scientist a very qminent man who was the then 
MmisterofStateforDefence Dr RajaRamanna 
who to the best of my knowledge spoke in the 
other House in the nuddteofMay and he conveyed 
his distress at the developments but he also 
suggested what would be the response of the 
Government of India should such a path be 
adopted by Pakistan

I do not want to be flippant about this matter 
The hon the Pnme Minister has suggested a 
certain course of action It is not in consonance 
with what Dr RajaRamanna had said then What 

^has happened? Where has this divide come 
from?

15.02 hrs.

(SHRISHARAD DIGHE in the chair)

Why do I emphasise this I emphasise this 
because this matter has to be thought through 
Thisisamatterthatcan not be taken lightly This 
is not a matter that I refer to only because a 
certain U S journal has referredto it orajoumahst
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of some repute has referred to it. it is because it 
has the stamp of authority of certain functionaries 
of the Government of U.S. A and which has not 
yet been denied officially, to the best of my 
knowledge, even by the Government of U S A 
That is why it is necessary for the Government 
to come out authoritatively to think over this 
issue

Here again I am not being flippant With all 
due regard for the semonty and years of 
experience, if I suggesttothehon PnmeMimster 
that if seven tonnes of RDXcan land on the coast 
of Maharashtra what is to prevent some mad 
man in the near future tolandaone tonne nuclear 
device also on the coast of Maharashtra7

That kind of nuclear profligacy, that kind of 
nuclear uncertainty today does prevail in the 
country's neighbourhood That is why I 
emphasise this factor as a factor of uncertainty
1 request the Governmentto think over this It is 
after these yeardsticks and these factors of 
uncertainty and security apparatus that I come 
to the factor of declining defence expenditure

I am examining not just the Defence budget 
of 1993-94 I will really relate to to just say 
roughly four to five years back, upto 1988-89 
Here is a submission that I make that as a 
peercentage of Central Govemmentexpenditure 
our Defence budget has declined from 16 3 per 
cent that it was in 1988-89to about 13 per cent 
that it is today in 1993-94 Admittedly the Budget 
is higher in quantum terms The total money 
availableto the Ministry of Defence is more 7 But 
as a percentage of the total expenditure of the 
Central Government it has declined I thinkthat 
is percentage that worries me Why does it 
worry me9 Because, of course, as percentage 
of GDP also it has declined simultaneously from
2 8 per ccnt roughly I do not have this year's
figures to 2 1 in 1992-93 from 2 8 per cent in
1988-89 Now I am womed about this decline If
this decline was on account of reduced manpower
gi eat of efficiency, reduced security threats to
the nation, better security climate, greater
economising, one would be happy Who can
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on defence when there are critical shortages in 
the country like health, drinking water or roads7 
Allthesearecntical factors. I am not suggesting 
thataconstantly ascending defence expenditure 
ought to be the aim of any Government in this 
country Notatall Butlamforrtthatwhenweare 
declining from 16.3 per cent to 3 per cent in the 
last four or five years, this is agaisnt virtually a 
global trend because here again, I reconfigures 
that read and attempt to educate myself a best 
this runs counter to all the expenditure in the 
whole of Asia, ti runs counter, of course, to our 
pnncipal neighbours, but it runs counter also to 
the Budget of the peopl’e Republic of China, 
whichVias gone up by 12 5 percent Now, if India 
is the only country which is empermcing a 
declining graph in defence expenditure and that 
declining graph runs counter to a trend that we 
are witnessing certainly in Asia and certainly in 
our neighbourhood and if all otherfactors have 
remained constant, security, force levels 
manpower, expenditure, modernisation, if all 
thesefadors even if they had remained constant, 
Sir, even then the decline would worry me and 
I would request the Government of India and the 
honourable the Prime Ministerto explain this 
because here again I could be well corrected 
Why do I say this7 For example, pay and 
allowances If I combine pay and allowances 
and stores and let me just take the Army The pay 
and allowances of the Army in the 1993-94 
BudgetareRs 4,598c»ores This amount of Rs 
4598crores is pay and allowances, and stores 
expenditure is Rs 3267crores the total of these 
two put together is a total of Rs 7865 by my 
simple anthmatic Now pay and allowances Sir, 
I am only talking in the context of the Army 
include auxilary forces and civilian and stores 
expenditure incidentally includes petrol oil 
lubricants, it includes ordnance store, it includes 
provisions, vehichles and related stores 
pertaining to maintena nee Now, if these two, 
Sir, pay and allowances and stores expenditure 
only of the Army are taken into acoount, that Rs 
7865crores. that is roughly almost 75 per cent 
of the total allocation for the Army It is a very 
great worry for me It is worry about whose
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aspects, I donothavetoexplaincertainly not the 
implications of it to the hon Prime Minister 
Lookatthecapitalexpenditure I do not want to 
again go into detailed examinations of the capital 
expenditurebecausecapftal expenditure in other 
terms is the nations’ investment for the future of 
its secunty because capital expenditure is 
synonymous with modernisation I am very 
worned about Indian Navy I am very worried 
about it Becausel havesome of my handwritten 
figures here. I would be happy If I were corrected 
becauseitisonlymyownefforts Theactualbill 
for 1988-89 on capital expenditure capital 
expendrture justforthe sake of my understanding, 
not because the other Members do not already 
know this, but, Sir, for my own understanding, 
the capital expenditure bill really comes out of 
the capital equipment that arn ves because the 
equipment is worked out with credits etc In 
1988-89the Navy had a capital expenditure of 
Rs 1026crores. In 1993-94it is Rs 1069crores 
from Rs 1026 crores to Rs 1069 crores, the 
increase from 1988-89, not from last year, is 
only 4 19 per cent On capital intensive service 
likethe Navy you default on capital expenditure 
and unfortunately in capital expenditure it is, not 
like purchasing groceries, one cannot enterthe 
shop and puichaseatablet of soap of one’s own 
preference Capital expenditure outlays are 
always long-term outlays I am worned about the 
Navy's figu res of capital outlay because someone 
has to pay somewhere If you have altered the 
role and the concept of the Indian Navy, then we 
havea nghtto know and the nation has a right to 
know If the inflow is not there, the Ministry of 
Defence cannot place orders, the Ministry of 
Defence cannot place orders because the 
budgetary allocations are not there Vesselsare 
not built overnight and if vessels are not built 
overnight, then capital outlay should be increased 
for the Army, the Navy and the Air Force

Sir, while participating in the General Debate 
on the General Budget, I had made somebraod 
observations on the Defence Budget This 
Defence Budget barely meets the essentials It 
is not a Budget for development it is a Budget 
which will barely maintain the status quo It is in
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this evdving situation of uncertainties that the 
Ministry of Defence addressed itself to a mere 
maintenance of the status quo This, I submit, 
can only be done atthe cost of national secunty 
I have a second observation to make and I would 
request the hon Prime Minister to explain this 
point In the Ministry of Defence as a whole, all 
our services have today arrived at a situation 
wherein the inflow of the capital equipment is 
declining, but the budgetary outflow of capital 
expenditure as a whole is going up, because we 
are going to pay for the vast acquisition of capital 
equipment The flow of capital equipment is 
declining but capital expenditure is ascending 
It is the hitus When seen in the light of what I have 
pointed out just now that as worn some I would 
like to give just two example If the main battle 
tank is to be introduced into the Indian Army, then 
the Ministry of Defence must be able to orderfor 
those tanks, it must be able to place orders and 
it must be able to place sufficient orders so that 
the pre-production tnals are conducted to some 
satisfaction If the orders are to be placed now, 
the moneys have to befound so that the tanks will 
become available to the Army when we intend 
them to become available

Now, I have one more difficulty with this 
Defence Budget I recognise that all Budgets 
cannot possibly be made with all kinds of 
contingencies, but there are some significant 
provisions that have not been made in this 
Budget Isubmitthatevenaroutinenseofcosts 
to the Ministry of Defence on account of whatthe 
Government has itself done in other respects, 
such as railway freight hike, the possibility of 
hike in petroleum prices etc , have not been 
included in this Defence Budget This is a very 
big and strategic lacuna in this Defence Budget 
The question of oil exists, this lacuna exists in 
the General Budget itself and if it exists in the 
General Budget itself, then it devolves and falls 
on the Defence Budget also This is a major 
weakeness that some of the provisions of 
increased prices, which are the consequences 
of what the Government’s right hand is doing, 
have not been provided in the Budget of the 
Ministry of Defence
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Thor® is no provision to the best of my 
knowledgeandlwouldbehappytobecorreclBd 
by the hon. the Prime Minister. I could have 
tattered in theexactness of my figure but from the 
roughcalcula^,thatlhavemadethecosttothe 
Ministry of Defence due to the unified exchange 
rate is goingto be anywhere between Rs. 1200 
crores to Rs.1400 crores of additional 
expenditure, (fit was the Governments decision 
to have a unified exchange rate, surely the 
GovemmsrrtcouldhavepiotfilsdforanaddMional 
Rs.1200crorestoRs.1400crores in the Ministry 
of Defence Budget so that this gap does not 
remian uncovered. By my calculation, at least 
Rs.1200croiestoR8.1400ctoresareuryiovicled 
for in the Budget of the Ministry of Defence.

Isubmtt what are the consequences of this. 
The consequences are that you cannot cut in the 
Defence Budget yet keep placing 
simultaneously, more demands on the services 
and still maintaining the same Army, the same 
Navy and the same Air force. Something has to 
give and in ourcase, what has given, I say, with 
utmost seriousness is the combat effectiveness 
of our Armed Forces.

Very briefly I will conclude by submitting that 
my single greatest worry is the state of 
preparedness and combat effectiveness of our 
Armed forces.

All great nations, I have subscribedto this all 
my Me—I am notsaymgsobecause I am uttering 
something militarists, but I do passionately 
believe that all great nation have to have great 
military traditions. It is an integral of the nation 
core of being. In the evolution of great military 
traditions, it isthe function of the Government of 
the day to ensure that the combat effectiveness 
of the Armed Forces is maintained What arethe 
constituents of combat efectiveness? It is the 
state of equipment, state of training and the 
amount of welfare that you provide to your 
officers and other ranks, above aU, it is the state 
of morale. I submit with afl humility that profligate 
employment of the Armed Forces combined 
with constant adfcrasmhaserodedourcombat
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effectiveness. I again submit that Operation 
Pawan isagrim reminder of the lessonsof 1962 
which weareagain not teaming, which wears not 
recounting and that it is ateoa warning. I will not 
elaborate either of these two points.

But I do submitthere are three orfourthings 
which I leave with the hon. the Prime Minister as 
suggestions or thoughts. It isfor him to consider, 
a man very seniortome both in years, experience 
and in the great many decades of service that he 
brings to public life of our country. But if I submit 
these things to him, I am not submittingthem in 
any combative form I am submitting these as 
distortion of my worries. Please reduce in the 
Ministry of Defence the time lag between 
decision-making and its implementation. Mr. 
Prime Minister, you cannot do it yourself. The 
Ministry of Defence is notapart time job. If Idled 
earlier the statistics, it is notto be little the hon. 
the Prime Minister as an individual but it is only 
to emphasise the importance of the job.

Secondly, I submit, do not appoint 
committees, commissionss, enquiries, the 
findings of which you do not wish or intend to 
implement. Here, I am directly pointing to a 
committee that was appointed under the 
chairmanship of my good friend, a former 
Minister of Statefor Defence, Shri Arun Singh. 
Thatwasthe intention of the Government, notto 
implement what Arun Singh Committee has 
done. Do not repeat such exercise.

Ihave just one ortwo important questions to 
ask. Ido wish to know who is responsible for the 
defence of the country. If we ask the Ministry of 
Defence,theywi say that Seivioa Headquarters 
are responsible. I am not being flippant or 
reactions when I ask this question, who is 
responsfeie for the defence crftheoountry?Bya 
process that we are witnessing today, if I were 
toankthia ty motion, the question is thrown back 
ait the doom of the Service I Igiarfqnnrlorn anrfil 
wM bounce back.

I leave another thought with the Prime 
Minister. Wearepossibiy the only democracy
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in the World where the Chiefs of the Staff of the 
three Services, are not part of the Government. 
Of course, I am not going into the histoiy of how 
this came about but we are possibly the only 
democracy where the three Service Chiefs are 
not part of the Government at all. Please reflect 
on this and rectify it.

I leavefor the consideration of the hon. Prime 
Minister a fifth point, a plan of action for the 
Ministry of Defence. I appeal to my colleagues 
in Parliament that it is time that Parliament 
reflected upon demanding of the Government, 
whichever Government is in office, whoever is 
holding the responsibility, the Parliament must 
ask of that Government, a certification and a 
demand is to be placed on that Government, that 
the Government certifies to the Parliament about 
the combat worthiness of the armed forces. I 
make this demand in all seriousness, as 
something that this Parliament ought to adopt 
and expect of this Government. The Parliament 
is to demand of this Government, irrespective of 
which Government is in power, and such 
certification ought not to be provided by the 
Government unless they have themselves very 
deeply and very exhaustively examined what 
lies in such a certification.

My next two suggestions are repetitions but 
they bear repetition. Please reflect again upon 
the decision-making processes in the Ministry 
of Defence and streamline them.

Thirdly,ptease think about yournudearpobcy 
and straighten it out.

Fourthly, m the uncertain days of today, there 
is no stinginess that we can afford so far as 
defence RD is concerned. Defence RD is your 
investment m self-reliance and m yourfuture. Do 
not be stingy with that.

My final recommendation is that the time has 
1 comefor the Government to reflect very deeply 

and to examine very closely the entire man
power policy, the Forsce levels that we are 
presently following and to come to the right

Ministry of Defence 
conclusion after examining these.

I conclude by sharing a thought. It is a 
Rajasthani quote. That when we in Rajasthan 
draw the sword out of its sheath, we do not draw 
it flippantly. In the same light, as a Rajasthani, 
I would like to share with the Prime Minister, a 
thought about our three Services, about our 
armed forces:

Do not blunt the sword of State,
Do not draw it from the sheath 
unless you wish to employ it,
Do not wave it emptily in the air,
Do not sheath it without its reward.

SHRIAMAL DATTA (Diamond Harbour). I 
begtomove:-

“That the demand under the Head Defence 
Services-Army be reduced to Rs. 1

/Failure to have a smaller standing army 
alongwith a target reserve /(4)

“That the demand under the Head capital 
outlay on Defence Services be reduced to Re. 1 ”

/Failure to encourage domestic production of 
arms and discourage purchase from abraod7(5)

That the demand underthe Head Defence- 
Services Army be reduced to Re. 1

/Failure to effect appropirate economy as per 
recommendations made./(24)

/Failure to develop the Main Battle Tank 
‘Arjun’ to production stage./(25)

/Failure to develop the Light Combat Aircraft 
forthe Indian Air Force./(26)

/Failure to build and maintain a strong 
Territorial Army./(27)

/Failure tobuHd adequate and strong training 
Institutes forthe defence personnel ./(28)
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/Failure to build an adequate and strong 
medical service for the army personnel /(29)

/Failure to establish and practice a 
progressiveandenlightened research personnel 
policy /(30

/Failure to buildapropermonitoring structure 
for the various military works /(31)

Failure to use National cadet Corp to impart 
military trainmgtoasubstantial numberof youth / 
(32)

‘ That the demand under the Head Defence 
Services-Navy be reduced to Re 1

/Failure to formulate and apply a proper 
training policy in the Indian Navy /(33)

/Failure to institute proper inventory 
management system in the Indian Navy /(34)

/Failure to formulate a proper weapon 
acquisition policy /(35)

“That the demand underthe Head Defence 
Services-Air Force be reduced to Re 1

/Failure to develop advanced Jet Training 
facility /(36)

/Failure to acquire the proper electronic 
surveillance system /(37)

/Failure to formulate and apply proper 
inventory management and control system in 
Indian Air Force /(38)

/Failure to institute proper induction and 
promotion sytem in the Indian Air Force /(39)

SHRI AJOY MUKHOPADHYAY 
(Krishnagar) I beg to move

‘That the Demand underthe Head Ministry 
of Defence be reduced to Re 1"

/Failure to stop malpractices in Defence 
deals/(6)

Thatthe Demand underthe Head Defence 
services-army be reduced to Re 1 n

/F a jlure to recruit persons from the backward 
classes and minority communities in defence 
services 1(7)

That the Demand underthe Head Capital 1 
outlay on Defence Services be reduced to Re 1 ”

/Failure to stop import of defence articles 
thereby reducing the empoyment potential of the 
country /(8)

/Failure to stop foreign multinational from 
entenngthesphere of defenceproducbon thereby 
endangering the indigenous industnes /(9)

SHRI HARADHAN ROY(Asansol) Ibegto 
move

That the Demand underthe Head Ministry 
of Defence be reduced to Re 1 ”

/Failure to stop malpractices indefence 
deals /(10)

/Failuretomodemise and expand the defence 
production units with a view to generating more 
employment opportunities /(11)

SHRI HANNANMOLLAH(Ulubena) Ibegto
move

ThatthedemandundertheHeadmfrwstryof 
Defence be reduced by Rs 100"

Need to increase indigenous defence 
production and to reduce import to achieve self- 
reliance in defence /(22)

Need to reject joint Naval exercise with US
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PROF RASSINGHRAWAT(Ajmer) Ibeg 
to move

“T hat the Demand under the Head Ministry 
of Defence be Reduced to Re 1 ”

Failure to make effective efforts for making 
atom bomb in order to make the Indian Army 
sophisticated, powerful and self-dependent inall 
respect /(40)

Failure to protect the interest of ex- 
servicemen /(41)

Failure to stop malpractices in the purchase 
of arms aircrafts and other necessary items 
from various countries for defence needs of the 
country /(42)

Failure to make the nation self-dependent in 
field of defence production and research /(43)

That the Demand under the Head Ministry 
of Defence be reduced by Rs 100

Need to provide all the necessary facilities to 
the army personnel especially those posted in 
borderareas /(44)

Need to impart compulsory militry training to 
all the able bodied youths of the country and to 
introduce N C C scheme in schools and 
colleges /(45)

/Need to check widespread malprctices and 
irregularities in recruitment melas organised by 
the defence forces /(46)

Need to strengthen Air force and Navy by 
ensunng allround development /(47)

Need to check pilgerage of arms and 
ammunition from the Ordnance factory /(48)

/Need to avoid use of Army for civil purposes 
to curb communal disturbances and maintain

Need to raise again the Ajmer Regiment and 
the Merkada Battalion in the Indian Army /(50)

SHRISUDHIR SAWANT (Rajapur) Sir I 
rise to support the demands for Grants of the 
Defence Ministry

Atthe beginning, Ido not sharfe the pessimistic 
formulation of Shn Jaswant Singhji when he 
talked about the combat effectiveness of the 
armed forces

I am certain that the Government has taken 
all necessary steps to ensure the secunty of this 
great nation and also provided the whei ewtthal 
for armed forces to caterfor any sort of threat that 
might emerge in the near future a policy in the 
long-term perspective

Sir, the world has undergone a drastic change 
In the postcold-warera, onedidexpect that the 
international situation, the security environment 
will be conducive to bringing permanent solution 
by formulating a collective security system 
underthe United Nations But the situation that 
has developed afterthe breakdown of the Soviet 
Union has brought about a situation, a security 
environment full of uncertainty and instability 
This is mainly because of two reasons The first 
reason is the lack of multi-polanty in the present 
world order wherein one military superpower 
has emerged which is capable of dictating terms 
the world over The second is that after the 
breakdown of the Soviet Union, there tsthe nse 
in national and ethinic sectarian conflicts in the 
erstwhile Soviet Union wherein the large 
stockpiles of arms have been dumped, there is 
a brain drain and there is the emrging danger of 
transfer of nucleartechnology to powers which 
canafforttobuythatsortoftechnologoy Thus 
in the short term and longterm, the international 
security environment will be governed by two 
factors One factor ispurely the economicfactor 
The battle for market has been started As the 
time passes by, this battle will become more 
vicious Therein emerges the danger of the
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developed countries going in for arms-twisting 
tactics in regard to the lesser developed countries 
to open their market. On the basis of this 
environment, the future alignments * various 
alignments - may be decided.

The second factor is the rise of 
fundamentalism. So, these two factors gain 
primacy atthatpointoftimewheieinthevarious 
alignments would be decided because, today, 
there is nothin which is in black and white. 
Everything is full of grey areas. As far aslndia 
is concerned, the collapse of the soveit Union 
has created a se nous situation for our country so 
far as defence is concerned. So, on both these 
counts, whether economic or on the 
fundamentalism, there is a great cause of 
concern

The United States has initiated an initiative 
as far as disarmament in conventional arms is 
concerned The five Permament Members of 
the Security Council met and decided that there 
should be control in arms transfer. But the 
actions have not shown their sincerity. The 
passage of the resolution of the United Nations 
General Assembly established the global arms 
register which requires all the Members of the 
United Nations to report their arms transfers and 
alsotocaterforthefuturereportingaf procurement 
through production.

But what is essential in all these initiatives is 
the sincenty of the nation in reporting. But after 
these initiatives were taken by the Permanent 
Members of tjje Security Council, afterthe Iraq 
War, theUnited States had transferred 19bilion 
dollars of arms to 17 middle East countries. And 
also it extended guarantees to the Import Export 
Bank for arms transfer. So the actions of the 
United State$do not go long with what the United 
States preaches. Also, the United States’ 
President Mr cfinton has emphasised the 
arming of the Indian Ocean. This isa cause of 
great concern to the South Asian countries, the 
Middle East and basically the third world. This

Ministry of Defence 
is onefactor which we will have to cater to when 
weownthraalperception, on design of ourDefence 
policy.

The secondfactorisPakistanandits design. 
There was a talk of Operation Topak in 1984 
under General Zia-ul-Haq and the basicconcept 
of Operation topak though it was calfed an 
imaginary operation, but actions have been 
taken subsequent to the so-caHedformulation of 
that Operation Topak and what has happenedm 
India today goes to prove that there is lot of truth 
in this Operation and its plan. Pakistan's basic 
design, basic foreign policy objective, the basic 
military strategy when it was designed, Pakistan 
opted for low cost option like the Britisher’s rule 
of 150years of dividing Hindus andMuslimsand 
later creating Pakistan, was also Pakistan's 
design acreate a permanent drift in this nation 
Unfortunately, political parties in this country, 
namely, the Bharatiya Janata Party, RSS family 
hasfallen underthistrap. And I would say that 
Pakistan and the Bharatiya JanataParty together 
are leading this country to doom. (Interruptions)

DR. K.D. JESWANI (Kheda): Do not equate 
BJP with Pakistan. (Interruptions)

[Transiation]

PROF. RASA SINGH RAWAT: BJP's name 
should not be linked with Pakistan. There is no 
other nationalist organisation like the BJP. 
(Interruptions)

[English]

MR. CHAIRMAN: That is sufficient. Nowgo
on.

(Interruptions)

SHRI SUDHIR SAWANT: The Bharatiya 
Janata Party has cleverly practised pseudo- 
nationalism. When they talk of pseudo-
secularism, what I find is thatthey are preaching 
pseudo-nationalism. Unfortunately, you may 
not be realising what you are doing. But your 
actions have helped Pakistan. Till 1987. the
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situation in Jammu and Kashmir was not 
communalataR But afteryou brought about this 
hydraofRam*Janmabhoomi>BabnMas|idissue 
(Interruptions)

Political considerations are fundamental to 
defence policy That is why I have slightly 
disgressed But what I would say is that you 
provide Pakistan with a time-bomb Pakistan 
utilised it very cleverly in Jammu and Kashmir 
and Pakistan succeeded in communalising the 
situation in Jammu and Kashmir

SHRICHETANPS CHAUHAN(Amroha) 
Ail this started only in 1971 when they fought a 
war and when India defeated Pakistan 
(Interruptions)

THE MINISTER OF STATE IN THE 
MINISTRYOF SCIENCE ANDTECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENTOFOCEAN DEVELOPMENT) 
AND THE MINISTER OF STATE IN THE 
MINISTRYOF PARLIAMENTARY AFFAIRS 
(SHRI RANGARAJAN
KUMARAMANGALAM) It is not correct 
( Interruptions) There is nothing 
unparliamentary YoucannotteilaMemberas 
to what he should speak and should not You 
cannot stop a Member from saying what he 
wants to say (Interruptions)

[Translation]

SHRI K D JESWANI You should also ask 
your Member to speak with 
restrain (Interruptions)

PROF RASA SINGH RAWAT Mr 
Chariman, Sir, we are holding a discussion 
about the defence of the country The hon Prime 
Minister is very much present here You may 
please take the trouble of asking him as to how 
can we keep quiet in the matterthai is regarding 
the defence of the country (Interruptions)

SHRI SUDHIR SAWANT We are talking 
aboutthatoniy I am talking aboutthe policy of
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Pakistan (Interruptions)

SHRI DAUDAYALJOSHI (Kota) Speak in 
such a good manner that we should also feel like 
thumpingthedesk

SHRI SUDHIR SAWANT I will do even that 
Basically I am speaking aboutthe Pakistan's 
foreign policy objectives and Pakistan’s strategy 
and that is where Pakistan has succeeeded, that 
where, thanks to our country and fomenting 
terronsmintheentirenation itsucceededasfar 
as Punjabsconcemedand Jammuand Kashmir 
is concerned But Pakistan’s next design is to 
forment minonty terrorism inthis country And 
thatiswhere.wecometotheBombayblasts So 
Pakistan has cleverly utilised the macro- 
terrorism It promoted drug trade consciously 
From 1984to1986, thetumoverfrom drugs trade 
in Pakistan was 3 2 billion dollars This, of 
course, is unofficial account The drugs trade 
was promoted by Pakistan, which came via the 
Pakistan border and an international drug chain 
was kept whenn the western sea border of India 
was utilised to transfer drugs to the gulf and 
thereon to the final destinations in Europe and 
the United States And this drug money was 
usedtofund Punjab terrorists and that is why, for 
the last one and a half years, when Maharashtra 
Government took firm action against the terrorists 
in Bombay- Rs 220crore worth of drugs were 
apprehended and 1,200cases were launched 
againstthe narcotic traders, drug runners and 
Punjab terronsts * andthat is what has resulted 
in the Bombay blasts because people like 
Dawood Ibrahim were set up in places like Gulf 
by Pakistan And unfortunately, these people 
could get hold on some of these institutions of the 
State, where the underworld ruled the Bombay 
Andthanks, during the last one andahalf years 
to the policy of ourGovemment, the underworld 
is on the run is Bombay and this has resulted in 
what we have recently experienced So, this is 
a sort of strategy which Pakistan is attempting

One is the external threat against which we 
have to safefuard the border and the second is 
the internal threat The Armed Forced have been
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given both these tasks of guarding the country 
agamstextemalandintemalthreats And thatis 
why yvhen there is lot of talk about the use of 
Army in the internal security operations, I 
disagree with others I agree that Army should 
be utilised as a last resort But when required, 
it should be utilised and utilised effectively And 
I do not think that it has any debilitating effect on 
the Armed Forces It is the faljacy which is used 
as a propaganda issue So there is no harm as 
far as I am concerned in using Army when it is 
required Of course there are some other 
measures required to be taken to ensure that 
Army is not called again and again

On the other frontier we have got China 
China has got whatever designs that are available, 
but the reality is that India and China have to 
come together at a point in history if we have to 
survive because India and China together 
constitute the largest section of humanity India 
and China together constitute a large amount of 
natural resources We must resolve our problem 
and the problem is a minor problem That is the 
boundary pi oblem This boundary problem can 
be resolved amicably I am fully confident that 
by the initiatives taken by late Shri Rajiv Gandhi, 
this boundary problem can be resolved But, 
here I would like to request our hon Prime 
Mmisterthat whatever way we venture to do, we 
must take decision should be unanimous 
Otherwise, what has happened in 1958and 1959 
wouldbeboundtohappenagam If we go through 
the speeches of those stalwarts, in Parliament 
of 1959and 1960 you willfindthatthey propagated 
that they will fight till the last drop of blood What 
happenedthen^The unprepared Army was put 
to fight against the well-prepared and well- 
disciplined war machine in a battle which could 
not be won That is why, rhetoncs and emotions 
should not given our decisions or our policies 
We must design our policy taking all the factors 
into consideration and tell our armed forces to 
cater to all the threats

I disagree with Shri Jaswant Singh when he
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said that there is no defence policy Basically, 
defence policy need not be articualted and it is 
not required that the defence policy should be 
made public But there is a clear cut design as 
far as the force level is concerned, there are 
certain plans there are long term plans and there 
areshortterm and longterm threat assessment 
and threat analysis on the basis of which our 
forces have been told to caterd to these things 
That is why there is a defence policy,, but there 
is a requirement of great coordination

The National Security Council the 
constitution of which was alongstanding demand, 
is to basically evolve a secunty policy a defence 
policybecause defence is not only a matterthat 
is confined to military Defence involves the 
whole gamut of things on which consideration is 
required and the very important input to the 
National Security Council or evolution of a 
defence policy ic intelligence I am sorry to say 
here that our intelligence agencies are 
functioning in a manner which is not conducive 
to national interest There are many hosts of 
intelligence agencies Intelligence should be 
based on the principle of multiplicity of f occes 
the principle of intelligence is not multiplicity of 
intelligence As far as intelligence is concerned 
in the design and the method of functioning 
pnmacy is given to the cloak-and-dagger 
techniques The reliance placed on human agent 
is totally against the national interest because as 
far as intelligence is concerned if you see in the 
border areas you will find that there are hosts of 
agents going around, same agent selling the 
same information to RAW, intelligence Bureau, 
Military Intelligence and the BSF Intelligence 
What happens basically is that there is no 
coordination at the gorund level or at the 
functioning level, thus, everyone is trying to take 
whatever he gets to Delhi, andf rom there, again 
it is percolated down So, what is requiredtoday 
is the integration of intelligence effort The 
functioning of joint intelligence Committee 
requiresmuchtobedesired Various intelligence 
agenceis have to give input to this committee I 
would request that a Parliamentary Committee 
be established to oversee the functioning of
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intelligence agenceisas is being done in many 
States A degree of openness ts required in this 
regard Ifthis can be done ti will result in substantial 
saving in the Budget

The nextpointthat I would like tobnng to your 
notice is about the state of armed forces Arun 
Singh Committee has given certain 
recommendations Today the basic requirement 
is that we must design our armed forces on the 
principle of having a small standing army and 
large reserves The effective mobilisation 
scheme can ensure their effectie functioning

Today there are many unwanted elements in 
thearmedforces Themanpowerstructureofthe 
armed f oi ces is inflated At the time of Bntishers 
the infantry battalion used to have four rifle 
companies Today also our armed forces are 
based on the British pattern Ithastobechanged 
We have to become more professional because 
in out Indian army there are approximately 
70 000 soldiers who are working as orderly or 
backmen and about 50 000working as waiters 
Nearly 10 per cent of the manpower strength is 
not available to the defence forces Oursoldiers 
are doing minimum job This has to be stopped 
because this is no longer a Maharaja army This 
has to be a professional army Some steps will 
have to be taken on this front But this itself is not 
sufficient We have to take an overall view of the 
whole thing

The Air Force has its own method of supply, 
the Navy has its own method of supply I suggest 
that the entire supply machinery in the Indian 
Army is to be streamlined so that there is 
difference in the peace time organisation and the 
war time organisation We are discussing it in 
the committee of Home Affairs also

The other problem is about the manpowe We 
cannot afford to increase the burden of pension 
on thearmedforces iwouldrecommendthatall 
recruitment in the pa ramilitary forces should be 
made through the armed forces A soldier after 
having a service of 5 or 7 years in the armed

force, should be recommended to the 
paramilitary forces This was agreed to by many 
Members I think the service headquarters will 
accept this proposal There is no question of 
giving pension Only the professional cream 
need to be retained After putting in 7 years of 
service as an infantry soldier he is not fit to 
continue in the army The trauma which a soldeir 
undergoes - like they sen/e in places like Siachin 
is only an experience seen to be believed One 
cannot explain it Now I come to another point 
that is in the entire civil service stream, in the 
entirepublicsectorundertakings the recruitment 
should be done through the Aimed Forces 
Thosewhohadtoworkmthese Forces in these 
Services, should have served in the Armed 
Forces This is another pnnciple under which we 
have to work, to generate discipline in the entire 
machinery of the administration

I would like to make one other point that is 
about infantry The infantry is the worst affected 
lot in the Indian Army and the Armed Forces in 
general They have to serve in places like 
Siachen Their three fourth’s time of service 
goes in hostile borders and they have to live 
under sub human conditions But they do not 
have any facility Now when the infanitryan goes 
to peace station, he again takes the rifle and goes 
for internal security work The result is that, that 
perosn today is extremely affected and 
demoralised because of continuous demand on 
him There are battalions who have been 
continuouslyonfieldforthelasteightyears And 
that is why, I would request thatthere should be 
incentive The Officers are commissioned from 
the Indian Military Academy Only five percent 
Officers optfonnfantry The people would gladly 
undertake the hardship in defence of the country, 
would gladly undertake the hardship in defence 
of the country, would gladly sacrifice their life 
They should be given proper incentive It takes 
21 years for an Officer in inf antry to take over the 
command By the time, he is too old Whereas 
in Air Force and Navy it is different In Navy, it 
takes 14years in Air Force ittakes 16years and 
in Army it take 21 years This is something 
which should sorted out
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I would like to speak on many more points. I 
think, the time is over. Last but not the least, I 
would requestthatthe repotting system of these 
officers be reviewed because it has lead to mere 
psychopancy. And the officers who have 
sacrificed fortiie organisation, who fought on the 
borders, who have been decorated, have been 
sidelined; whereas chocolate soldiers serving 
in peace station have been given promotions in 
the Indian Army. And this is a fact. In my last 
speech on Defence Budget, I had given an 
example. Fortunately the officers had been 
reinstated.

When we ask as to why this meritorious 
officer has been sidelined, they say 
“comparative merit". There can be no 
comparative merit as far as who are fighting on 
the border is concerned. The perosn who has 
fought on the border must be rewarded. It is not 
sufficient to give a good lecture during the 
discussions. His performance which has been 
seen on ground, in combat, is important. Hence, 
this entire reporting system in the Armed Forces 
should be reviewed. Also the Grievance 
Redressal Cell should be modified. The Officer 
has to report about the person who wasaggneved 
by him and the result is that the subsequent 
superior writes as perthe junior officer. And that 
is why the Gnevance Redressal system must 
be modified and the officers who are aggrieved 
should be allowedtocompliandirectto at least 
the Chief of the Staff of services.

I have come to the end of my discourse 
mainly because of time. I heard the speech 
delivered by Shri Jaswant Singh. I respect him 
greattyforhis service. But definitely I am confidant 
that the Government underthe able leadership 
of Shri Narasimha Raojihas taken al appropriate 
steps to ensure that the defence machine is 
geared up. Unfortunately there are problems 
which are being thrown upon day in and day out 
by irresponsible elements in the Indian polity. 
But, I am certian that with the new Economic 
Policy, a new defence environment emerges, a
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Defence Policy which is being designed, which 
is continuously being modified which would 
safeguard the interests of this country and help 
the country to travel towards the21 st Century 
wherewecanexpectagreat nation, a nation with 
economic strength, a nation which can project 
its own.

SHRI CHANDRA JEETYADAV(Azamgarh): 
Sir, I think we are discussing our Defence 
Budgetat a very important time intenmationally 
and nationally both. Itisalsoimportantandthis 
is, I think, very fortunate that the Prime Minister 
at present happens to be himself the Defence 
Minister of India. This is high time, that our 
Government should give very serious thought to 
several important viable Defecne Policies of 
India. Defence is one subject on which the entire 
nation almost is united. Inatimeof emergency, 
in a time of national security probelm, this has 
been# great tradition of ourcountry tospeak with 
one voice. But, this is also has to be noted that 
dunng the last almost three decades, there was 
an arms race in the world and the two super 
powers engaged themselves in the most 
sophisticated, dangerous nuclear arms 
development and that led the world to a point of 
annihilation. The entire humanity at one point of 
time was seriously anxious the way the two 
super powers had entered into an arms 
development and also the competition has gone 
uptoapointof starwar, thatwas a period of cold 
warin which not only these two superpowers and 
their people warehaving sleepless nights but the 
entire humanity was seriously concerned 
particularly the developing countries, the non- 
aligned countries. India very rightly in the very 
begnning after our independence tookaposition 
that we will be a non-algined country, we will not 
join any warning tank, rather we will put our 
moral pressure and also we will work with those 
forces. We want peace and that there should be 
a world free from armaments. We took several 
initiatives inthe United Nations Organisations 
fortotal disarmament. Wewere always oppose 
to nuclear weapons development. Our policy 
had a great support of almost the entire peace 
loving people of the world. But, unfortunately, in
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our short history of 4.5 decades, after our 
freedom, we had some bitter experiences from 
our neighbours. We were the civtims of 
aggression. Perhaps in the very beginning 
because of our policy we did not want to spend 
our foreign exchange resources on the 
development of armaments and maintaining a 
large arms stock and we had to pay for that. One 
who will go through the debates of, this House 
will find that there was onetime when almostthe 
entire Parliament was against the Government 
and the Government wascharged of neglecting, 
ignoring and not paying proper attention to 
strengthen our defence.

16.00 hrs.

But that was not out ofawrongunderetandhig. 
It was out of aweH thought understanding that 
I ndia did not want to be an army power. India did 
notwant to beanuctear power. India did not want 
to maintainalarge army and develop and spend 
its resources on armed forces. But after those 
expenecnes, we hadto pay greater attention to 
strengthen our army and also to equip our army 
with modern armaments and very rightly the 
attention was also paid to research and 
development work in our own country so that 
India can beaseff-sufficient country in its defence 
also.

But, today, I think the Prime Minister when he 
is headmg this Ministry, he and his Government 
must give very serious thought tocertian major 
policy issues. I would very shortly like to point 
out those major issues which require serious 
thoughttoday.

A few years back our late Prime Minister 
Rajiv Gandhi and the former President of the 
Soviet Union signed an agreement here in Delhi, 
and we said that we want a world free from 
nuclear weapons and violence. I think that was 
aright lead given to the entire world because the 
most haunting problem today is the nuclear 
weaponry, nuclear weapons-not that they have 
great destructive capacity but that they are most 
costly weapons also. We must have a proper

policy today.

MR. CHAIRMAN: Shri Yadav.justa minute, 
the hon. Minister wants to make an urgent 
statement regard^ the auxrash at Aurangabad. 
I will allow him. You may continue later.

16.03 hrs.

STATEMENTBYMINISTER

(il) Crash of Indian Airlines Boeing 737 
Aircraft near Aurangabad Airport on 
264.1993

[English]

THE MINISTER OFCIVILAVIATION AND 
TOURISM (SHRI GHULAM NABIAZAD): The 
House is aware of the tragic accident to Indian 
Airlines flight lC-491 on 26th Apnl, 1993 at 
Aurangabad

The aircraft, with 112passengersand6crew 
members, had just taken off from Aurangabad 
for Bombay. Before it could gain enough height, 
its wheel gear hit a high- rise truck, loaded with 
cotton, passing on the toadclose to the runway 
outside the perimeter wail at the eastern end. 
The landing gear of the aircraft broke off under 
the impact and the aircraft swered to the left. 
Thereafter it hit a power transmission line and 
crashed in the field at a distance of about 7 km* 
from the airport. The aircraft broke into pieces 
and caught fire.

White 63 persons including the pilot, the co- 
piolt and 2 other members of the crew have 
survived, it isa matter for deep regret that 53 
passengers and2members of the crew k*t their 
lives. 12of thesurvivingpassengers, who had 
sustained injury, were admitted to the local 
hospital; 3of them left the hospital afterfirstaid 
and the rest are recovering.

I visited the crash site along with senior 
officials of the Ministry and Indian Airlines and 
metsomeof the surviving passengers, including
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those in the hospital. Chief Minister of 
Maharashtra had also come overfrom Bombay 
and the State Government took all possible 
rescue and relief measures.

Special information cells have been set up at 
Delhi, Udaipur, Jaipur, Aurangabad and Bombay 
to provide information to relatives of the 
passengers. Arrangements have also been made 
for memebrs of the bereaved families of Bombay, 
Jaipur and Udaipur to be taken to Aurangabad.

Compensation for loss of life in the accident 
would be paid at the rate of Rs.5 lakhs for adults 
and rs.2.5 lakhs for children to the next of kin.

The available information and the situaiton 
primafacie, do not indicate any sabotage. 
However, Government have decided to institute 
ajudicial inquiry which will reveal full facts and 
circumstances of the unfortunate accident. 
DGCA has commenced prelim inary 
investigations.

The sorrow we feel on this sad occasion 
cannot be describe in words. I am sure Hon’ble 
Members will join me tn sharing the grief of the 
kith and km of those who lost theirprecious lives 
in this unfortunate incident

[Translation]

SHRI SHARAD VADAV (Madhepura): Mr. 
Chairman, Sir, I was raising this issue today in 
the morning itself and while doing so I said one 
thing. It was about landing andtakingoff of planes 
at smaller airports like Udaipur. I said that as per 
the existing work culture in India, it is unfortunate 
that the persons in the public sector or m any 
other Government machinery do not perform 
then duties with a sense of responsibility. The 
Government has, of course, institutedajudicial 
inquiry, but it will take a long time for submitting 
its report. I have myself had an experiene of 
going through this route. Mr. Chairman, Sir, 
thorugh you, I would like to ask or say, I would

like to convery to the hon. Minister that the 
technicians appointed at smaller stations like 
Udaipur are irresponsible and inefficient in 
checking the airworthiness of planes while the 
technicians working at big stations like Calcutta 
or Bombay are competent and highly skilled. 
Whenever we undertake journey thorugh planes, 
we observe that the technicians come and return 
within 5 minutes. What can they check in 5 
minutes? They might be checking two-three 
things and then they return. Suppose the said 
plane had not stopped at 4 stations that is to say, 
it had not to take off on 4 stations. You know, a 
plane has to exercise maximum energy at the 
time of landing and taking off and since it has to 
apply all its energy at the time of landing and 
taking off. So the chances of accident are 
maximum on those two occasions. So I would 
liketosubmitthatthere should be an immediate 
review about the scheduled under which the 
plane has to stop at 4 stations. If the plane had 
taken off from here itself, then it would have had
2 take offs and 2 landings and in that case this 
accident could have been averted. That is why 
I am saying that these accidents are due to the 
passenger type system of flight. I would further 
liketoknow whetherthe hon Minister has gotthe 
information aboutthis or not?

SHRI DAU DAYAL JOSHI: Mr. Chairman, 
Sir, I would like to know from the hon Minister 
and would like to tell him that the day before 
yesterday one person had come to attend a 
marriage in Kota city from Aurangabad and 
yesterday he was going back to Aurangabad via 
Jaipur by the same plane. The news of accident 
of thatplanecameon television at3o’Clockand 
with that I grew anxious about that fellow. I kept 
on trying togathersome news in this regard ever 
since 3 O’Clock, but I could not succeed. It was 
not conveyed through television asto at which 
place information regarding the accident could 
be avialable. I was, however, trying my best to 
get any informtion in this regard. I rang up at your 
residence at 6 O’Clock at last and only then I 
cametoknwthatthehon. Minister had personally 
gone to the site of accident and I could know 
noting more than that. That is to say there was
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no arrangement to provide any information in 
this regard even at your residence I hoped that 
there must be some arrangement to p/ovide 
information in this regard at least at your 
residence Iwasmuchwornedfornotgettingany 
information from anywhere It could be okay if 
infromation in this regard would have at least 
been given in the evening news at 6 05p m on 
T V or radio You should have made some 
arrangement of this kind Thepeoplethroughout 
the country were worried following this accident 
and the family members of the travellers had to 
undergo acute mental agony due to lack of 
arangement to provide information in this regard 
The lack of information arrangement added 
further agony to the already womed members of 
the family

Secondly, I would like to ask whether it is a 
fact that there was a truck on the runway loaded 
with cotton bales If it is a fact then it is another 
subject of inquiry as to how a truck loaded with 
cotton bales came on the runway It is all right 
that you have set up an inquiry in this regard But 
generally it has been observed at every place 
that people keep moving on the runway in an 
unauthorised way I would like you to make a 
reply in this regard also (Interruptions)

[English]

SHRI E AHAMED (Manjen) Sir the 
airworthiness of some of our aircrafts is not 
good Then there is also a compliant that the 
maintenance was not adequate and also the 
over-utilisation of these aircrafts is causing this 
type of accidents We have ageing 737 aircrafts 
I would like to know whether the Government or 
the Ministry has been paying sufficientattention 
to take care of the maintenance when all other 
countries are phasing out 737 series Will the 
Government apply its mind on this very important 
question so as to remove the apprehensions in 
the minds of the people?

MR CHAIRMAN Ordmanly,wedonotallow 
any clarifications on the statement But since 
this being a very said incident, I am allowing two

or three Members to askclanfications 

[Translation]

KUMARI MAMTA BANERJEE (Calcutta 
South) Mr Chairman Sir, it is a highly tragic 
accident The way the incidents of hijacking and 
air-crash are taking place has left the people in 
doubts I would like to know as to what stepsare 
being taken by the hon Mimsterto boost up the 
morale of the public The inquiry will take six 
months to submit its report Private Airlines are 
ready to give more salary to the captains than 
what is given by the Indian Airlines The captians 
of Indian Airlines have been offered rupees five 
lakh by the other Airlines The Captains of Indian 
Airlines are given 10-12 thousand only

There is a possibility of internal sabotage is 
theaccidentthattookplaceyesterday Otherwise 
the accident could have been averted

[English]

MR CHAIRMAN He has instituted a judicial 
inquiry

[Translation]

KUMARI MAMTA BANERJEE It is very 
unfortunate The judicial enquiry will take at 
least six months time It is the matter pertaining 
to general public M Ps and Ministers The 
M Ps were discussing in the Central Hall 
yesterday whetherthey should travel by Airlines 
or not

[English]

SHRI CHET AN P S CHAUHAN (Amroha) 
Sir mytirstpomtis so far 105 pilots of the Indian 
Airlines have left and they have gone either 
abroad orthey have joined private airlines Due 
to this do we have technically trained pilots of 
the aircrafts9 That is one point and my next point 
is, the737planes have already outlivedtheir life 
of 10 years or whatever and they have been 
discorded all over the world But we are still
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flogging those aircrafts. What is the Minister 
going todoabout itbecausethe people have lost 
the confidence? In the last one month, this is the 
fourth incident;three planes have been hijacked 
and the fourth is this crash. Earlter. his 
. predecessor has resigned for only one c rash. 
What is the Minister doing? He should resign 
immediately.

[Translation]

THE MINISTER OF CIVIL AVIATION AND 
TOURISM (SHRI GHULAM NABI AZAD): 
Yadav ji was sayings in his question that there 
are accidents due to the fact that aircraft lands 
at 3-4 places. I am sorry that I do not share this 
view of the hon. Member because this is notthe 
new arrangement, rather it is in practice for 
several years. I think that in our country the 
number of landings of a plane is least in the 
world.ouraeroplanesare underutilised. Accident 
has nothing to do with it.

As regards the information some other hon. 
Member hassoughttoknow, I would like to say 
that information was not available till 6 O'Clock. 
Nobody was able tosayasto how many persons 
died and how many are alive (interruptions)

SHRI DAU DAYAL JOSHI (Kota): It was not 
known whodied there. (Interruptions)

SHRI GHULAM NABI AZAD: We were 
present there till 2 A.M. It was not known till that 
time. Then how you can get information at6 A.M. 
I was myself there till 2 A.M. and we were trying 
our besttotake out the deadbodies.The Ministry 
has sent an aeroplane with doctors and 
medicines from here. Another aeroplane was 
sentfrom Bombay which also carried medicines. 
The local administration was very active. The 
plane caught fire so atthat time the best effort 
was howtotakeouttheboches.Wehave left three 
planes there from yesterday. The Government 
has made all arrangementstofumish information 
to the relatives of the passengers in Bombay,

Udaipurand Jaipur. Wehad also taken the crew 
members with us. Some passengers have 
returned by morning flight. Itiswrongthatatnjck 
wasstationedonthe run-way. I do not know how 
this rumour was spread.

SHRI DAU DAYAL JOSHI: The truck was 
stationed on the runway.. {intemjptions)

SHRI GHULAM NABI AZAD: In my statement 
I have said that the road is very close to the 
runway andthere isawaibetweenthetwo. I have 
accepted this thing in my statement that the 
runway and road run parallel. By chance when 
this plane took off the truck was also passing 
through there and unfortunately the truck was not 
any ordinary truck. It was loaded with cotton. 
People who have knoweldge of cotton know well 
that cotton is loaded 30-40 feet high. Due to 
weight theplane rose up and hit dotton. Afterthat 
one of its wheels cameout. Efforts were made 
to control the plane upto 1 -2 kms. There was a 
high tension line and it entangled with this line 
andtheplanefelldown. Eye witness said thatthe 
plane caught firefrom the back portion and then 
it spread to the front. Persons sitting there 
whether they are the crew members or the 
passengers, jumped out of the plane, but the 
passengers sitting backside coulr- not have 
opened the door due to fire as a result all the 
passengers sitting there died of bums. The 
passengers who died in this plane crash did not 
die of injuries but of fire. Had the plane not caught 
fire, 55 passengers sitting on back-side could 
have been saved as 63 passengers sitting in the 
front were saved. (Interruptions)

SHRI DAU DAYAL JOSHI: This accident 
occured due to the truck and the truck was on 
the runway.

SHRI GHULAM NABI AZAD: The accident 
occured due to truck but, how it can be on the 
runway. 10thousand people weresitting there. 
I was not alone there, then howthe truck can be 
on the runway.. .{Interruptions)

SHRI SHYAM BIHARI MISRA (Bilhaur):
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Hon. Lai Bahdur Shastri had resigned due to a 
rail accident. So you should also resign.

SHRI GHULAM NABIAZAD: Do not say so 
for your own publicity. Kindly listen to me. 
(/ntempfcns)

[English

SHRI AMAL DATTA (Diamond Harbour): 
Was the dangerous situafan not known earfer? 
Now I understand that this road hasbeendosed 
temporarily, after the event has taken place.

Why was it not thought of bv the Indian 
Airlines and the Administration e Hier?

SHRI GHULAM NABI AZAD: Yesterday,the 
hon. Chief Minister was also there. He has 
ordered that there should be some bamcades so 
that while taking off and landing, the roadshould 
be dosed*.

One hon. Memberhassaid, Boeing737is an 
ageing aircraft. Yes, some of the737aircraft are 
aged aircraft. But acconing to the manufacturers, 
as far as their life is concerned, with normal 
maintenance and overhaul, the minimum life is 
20..(lntemjption$

They have not reached even minimum Irfe so 
tar. Flight utilisation, I must say, cycle flown 
should be60,000; it has just flown only50,000. 
Hours flown should be60,000. Ithasjustflown 
only43,000. So, ageing factor is not correct, of 
course. There might be cither contribUory things. 
That is why, we instituted a judicial enquiry.

SHRI DAU DAYAL JOSHI: The yearis just 
beginning and two accidents have 
occune6...(tntorwptions)

1640hrs.

DEMANDS FOR GRANTS (GENERAL) 
1993-94

MINISTRY OF DEFENCE

[EngBsHl

SHRI CHANDRA JEET YADAV 
(Azamgarh): Sir, I was saying that after having 
signed that agreementthatwe will build a world 
free from nudear weapons andviolence, I would 
kketoknowfromthe Prime Minister whether, 
after having signed that treaty oniy with one 
country, we stop there, or weas a great country 
which has taken several initiatives for the total 
d^rmament and also evolvedawoild free from 
nudearweapons, whether we willtake further 
initiative, may with some other neighbounng 
countries, may be with China, whether we have 
explored the possibilities of signing this kind of 
agreement or, may be with other non-aligned 
country, with Indonesia which happens to be 
todaythe Chairman of the non-akgned movement 
or whether we will collectively, from the non- 
aligned cout counnt countries, will take some 
initiative so that this major burden which is 
basicaty on the developing countries is no more 
there besides the danger which continues tobe 
annihilation of humanity.

1621 hrs.

[Translation]

SHRI CHETAN P.S. CHAUHAN: First, ted 
us how will you take the public into confidence. 
(Interruptions)

SHRI GHULAM NABI AZAD: It is an 
unfortunate thing that the accident occurred but 
it was not in our own hands to avoid it 
(Interruptions)

(SHRI PETER G. MARBANIANG in the 
Chaii)

Soin8limi>Bt ^ a >omBtobecontiadicti^ 
in our pofcie6, in our pronouncements and in our 
implementation andthal creates unnecessary 
doubt and it also provides opportuniteis to our 
enemies and opponents to uso that situation 
against us. Forex»nple,ontheone hand, we talk 
that we are against nuclear weapot is. But it is
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reported that when ourformer Defence Minister 
was visiting Russian Federation in last 
September, 1992hewasnegobatingforacquiring 
nuclear power submarines unleashed. There 
was also a report thatthe Secretary of the State 
of the Russian Federation Mr.Gennady Burbulis 
made a proposal that Russian Federation and 
India should have collaboration in defence 
hardware and we can produce perhaps jointly 
tanks, aircrafts and other hardware in third world 
countries. If it is a fact that we were trying to 
explore these possibilities and also negotiating 
for this kind of collaboration for production of 
weapons, then it goes against ourpronounced 
policy of peaqp, of control of armaments. 
Sometimes this kind of situation developed 
which goes against us.

During the last few years, particularly after 
the disintegration of Soviet Union, certain 
unfortunate situations had developed in 
Yugoslovia and in Gulf countnes.

Now the United Nations in the name of peace-
keeping and also in the name of peace-making, 
are sending their forces. This is alsocreating a 
serious situation. Today the world is only a 
single super-power world. Everybody knows 
that United States of America is having its 
almost total domination in the Security Council 
and in the United Nations and its armies are 
being sent to many countries in the name of 
peace-keeping and peace making. What is the 
policy of the Government of India?

I would like to know whetherthe Government 
of India contribute to this policy because we 
ourselves had sent a peace-keeping force to Sri 
Lanka. Of course, it was on the request of the 
Govemmnet of Sri Lanka. £}ut now this kind of 
a situation is sometimes misused. There are 
serious apprehensions in theminds of the smaller 
countries, in the minds of the military weak 
countnes that if there are any internal conflicts 
or if there is any political destabilisation or if 
there are any political conflicts within the country,

Ministry of Defence 
the United Nations forum win be used for sending 
these peace-making and peace-keeping forces. 
So, we must have aclearpolicy about this. We 
must work out a very clear policy towards this 
end. Sometimes, we also unitedly join those 
peace-making and peace-keeping forces.

Sir. a new policy, a new announcement being 
made afterthe unfortunateconflict between Iraq 
and Kuwait. Rather, I will not say it isaconflict.
I will say that it is Iraq’s aggression against 
Kuwait. The question is that after that conflict, 
some countries started saying that there is a 
power vacuum in that area, that has to be filled 
up. After all, the Philipmes took the initiative that 
they would not permit the strenghtening of the 
army bases in their country and the foreign 
forces will have to leave Philippines. Then, 
again, the talk started. It has been stated that 
therewillbepowervacuuminthatregion. What 
is this power vacuum? Who is going to fulfil this 
power vacuum? The point is that sometimes 
these moves are taken by certain oountries 
which try to project themselves as if they have 
the monopoly of making peace and keeping 
peace and it is their responsibility only. In the 
name of that responsibility, in a given situation, 
they try topxploit the situation.

There is another thing which I would like to 
remind the Prime Minister. Pandit Jawaharlal 
Nehru, when he was the Prime Ministerof our 
country, was intervening in the Defence debate. 
That was in connection with the Defence debate 
intheLokSabha. In his intervention he said two 
important things. First, he said:

The equation of our defence is our defence 
forces plus our industrial and technological 
background, and overall economy of the 
country.

He also said that in addition to that, our 
economy should also be strong. Ultimately our 
economy has been strengthened to the defence 
and security of our country. The most important 
thing, he said, is:
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^nackftiontothaM is the spirit of the people, 
it is thepatriotricspirit for unity, for the safeguard 
of our security and sovereignty that is very 
important*

That is also very important. That relates not 
onlyto our Defence policy or to our economic 
policy but it also relates to our educational 
policy, it relates to our national integration 
abroach, It relates to our communal harmony 
and our security also. It also relates to a new 
approach to meet the challenges which are 
thrown out of the society and also thrown on the 
international arena. Therefore, it is important. 
Healsofuftherasked:howisitthatourdefence 
burden increases? It increases because if with 
some of our neighbours our relations are not 
good, if some of our neighbours take an opposite, 
aggressive and anti-country policy, in that 
situation also it increases. Therefore, he 
emphasised by saying:

"The right approach is to avoid unfriendly
 »-«*---  - a*---------------n n _--—̂  ,,, J*Lreianonsnp wiu 1 uu leicoumnmeapectaiiywnn 
our neighbours.”

There is a good opportunity today. Our 
retationsh  ̂with China iB improving. Should we 
nottakermich initiative today at this time notoniy 
tor mutual understanding, joint cooperation in 
economic areas but also joint initiative in the 
international arena. India and China were 
signatories to the Five Principles of peaceful 
coexistence. At that time we were not 
economically very strong, militarily also we 
were not strong. But we were strong in ourvalue 
orientation. We were strong with certain 
phitosophywhichgives us strength. Therefore, 
theprindplesof Panchasheel became the basis 
and today Ithink, It is high time it is not that China 
should take the initiative and we should wait that 
again India must take initiative for regional 
awperalkxv lam nottalking of regional security. 
It has other implications. That has to be thought 
out very seriously. But Intfeshouto take initiative 
for regional cooperation. We are facing Certain 
problems in the SAARC countries, 
(/nternjrtons)

[Translation]

SHRI DAU DAYAL JOSHI (Kota): You are a 
senior Member. Sometimes we have to think it 
qalmlythatChinahasoooupiedour land. During 
Nehnjji’sregirneanoathwastaken in this House 
that unless we reclaimed eveiy inch of land from 
China we will not sit quiet. (Interruptions)

MR. CHAIRMAN: Do not record anything. 
You can express your party's viewpoint. He is 
expressing his party’s point of view. Let us 
behave ourselves.

(Interruptions)

SHRI CHANDRA JEET YADAV: Thankyou 
very much. Therefore, I was saying, perhaps, 
today, in my opinion thereisafayourabtesifcirtfai 
and India must takeadvantageofthisfavourRbie 
situation also. It is notthatlamtattdrig of Chin* 
only, lam talking of Indonesia, lam seeing and
o . a f c » ■ .1 in .1 ■»!lit  ̂ ^ ----- axpionnginepossî oriaRQngiDTOmwnicn 
have similar approach. May be in today's 
situation, United States of America also wM 
have to think afresh because the situation of 
r ^ mnbitkxiwMh«VT4hwrnowm<i |rM>|rnowwr 
is no more there. But the question Is, there are 
certain points on which certain countries might 
have certain ideals. With certain ideais, osrtain 
underetand^ they should take initiatives. I f ^  
this is the time when India shoukibeabietotake 
this kind of initiative.

I will now come to certian specific things in 
our army. I think, that Indian Army, by and large, 
has stood well and has also been abletoget the 
respect, appreciation of Indian people in any 
difficulties. By and large, our Army has been 
effectn/e,has been patriotic has done well inany 
period of crisisandhasbeen also veiy objective. 
More than that, the responsibility which has 
been assigned to Indian Army ratherthey have 
done much more than that. Unfortunately, they 
are being used for peace and law and order 
situation inside thecountryalso.lt is unfortunate 
that the law and order situation in our country, 
particularly the communal country has been
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deteriorating and people fortunately hawful 
faith In army today wd whwtvif army was 
oepioyeatneywereaDioiopiayanaamsaDie 
ran. lu iw iiM i^ iiH io ii i i iw o n w iw i 
walaoetodey.Thesfcua^tenatveiyhopelul, 
very opimisic.lfeel1hel this decedeisgoingto 
beadsoaiilsflfcor̂ onlallon,adeoaiteohdolBno8i 
adejtedeofpolticeldsstsfcMBaliononlybeceuae 
of thefscttheHhere MOMtain Niioui prcbtams 
confrontingthesocisty. Thsreisesrtaln vacuum 
In our value system. There are certain new 
foicaawhiohamflsNingovarlhairrioNMpto 
in the society.

There are people who era not aooapUng the 
change, who are becoming blind to the new 
situations, to the queettorw of justice, to the 
queeton of equatty.tothe question of humen 
dK|inity.And,1hsral̂ tte8ilU8<ion may arise. 
Wears seeing this for sometime and even the
——t—■— ---- 1-— a. mmUmnLuHaMii*nwioniyuovarnmoniwnicn siunnonng«vw 
centre, maybe, for some more years, is aleo 
seeing this. In this new situation, I think, our 
responsURybsoomes much more greeter. We 
havetogo into the baste problems as lo howto 
strengthen certain thinge. Our Prime Minister 
eakl, In the beginning, when he took over as 
Prime Minister,that he wtttrytofindanattonal 
consensus, lamsayingthatitlsnotonlynalionai 
consensus but the collective wisdom of the 
nation should try to find collectively certain 
solutions for certain problems. It may be about 
oursystem.ae to how to Improve our system, 
Ittw our system should be ebletomertlhe new 
challenges, and how to meet this communal 
virus. Certeintoroos are openlychalenging our 
basic values,the values wHch give strsngtftto 
oumafonsiunfty. (fthsrearedefeeratetftompiB 
to create ftie kind ofasituaiion,are we goingto 
usethe Aimy more andmoretortheeepurpoeee 
or v^i wetrytoflndout certain other attemaHvee 
to look into that situation?

Sir, I feel that Incfta cannot bear ttie great 
burden of modemieation of the Army, wehave 
aquiteiargestarKSngamiy.Now.Mishightjme

19&64 3B4 
HflnMiyofDidMCf 

tirtwemusMHnk,**ieftsrwocsnhB*erBoerve 
tooss, whether we cenmakecompulBory the 
mMaryttaintogforouryoungpeople, 
beBMDandandwhocanbeksotinteaarwaMvl
m  p H  Of CIM»» W /Rm nm  u m ff CW1 utVOv IVWf
aarvtoaeforihedslsnQeoflhecointtv flames!WevMMMPVvm VWlHFfVlliaPVIWlVlMfVIIIIjfVlilVVWI
tie  chrttengee. Now suchabig burden, Idofit 
think, that a developing country and a poor 
country HvlntfawM be able tobear. Therefore,

ti*‘ " -  - * —* ia  ■> *■ — *» -*—VŴ teVViĴ svWlWQ WK* ̂ WQ«0CNHrf
pefhsps,alarge Army is notthe only answer. If 
you send an Army, a dynamic Army, wad* 
equipped AimywhjchcanmeeHhechsasngss, 
tiatlthinkisaquaelion about whichlwpuldMte 
the Prime Minister andthe prsoent Defence 
MMsler lo have a poficy. Today, it is also a 
qussionofpaying more attsniontoour research 
and development It Is not only that the 
Qtawsmment should do thet In Incla, there are 
other private organisations. On a very smaH 
acatethas started that Wearetryingtoget the 
help of cert pin prlvste organisationswhich can, 
perhaps, manufacture certain things or which 
canoonosntnate in certain areas of reeearch and 
contribute*) our defence. That has started. But, 
sill, it is on a very small scale. I think that the 
Government must emptorethe possibiBtiee. 1 
am very surethat^lndian industrialists and

*— ■>------ »— ig „t „  ,m jj, „ ------------ -WO InCBBnSCIOnQSISv
foroooperabon and contribution in tne areas of 
defanocttheywWbeabletodoltwwthasenaeof 

Themwihem lotdiMn WflBhoulcl 
rlee above suspicion or above that policy of 
rigidity that no, It has lobe exclusively in the 
hands of the Army. I think that is another thing 
where we must try to think.

Sir, 1 feet that our Navy hsstobe upgraded. 
WehaveaveryiargecoastBneof7600kms.We 
hawetopaygteatera>9r<on.Certahnoî bouring 
countries have paid greater attention.. One of 
our problems is that our neighbouring country 
Pakistan the way it is going on developing • 
"tffh ^ powor. nucfrar weapons, K is paying 
more attention to Its Army, Air Force. It is 
spsmllngakitflfinwiffy It is not necessary that 
weshouldimitatePaltietan.Butwehavetobe 
very careful because we know that if there isa

APRIL27,1989
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polilicailnetabflltyinthatcoutiy.ifweknowtMt
— ■-------- j— «■---*>*--- -«■*»- -VIOIVBOSVW^ninnOQOIawjnffTIQvlW^WiMWy

leadsrshiporpoflticslleaderahipistryingtotske 
antHncRanstsndlftcraalBsepioblamLTherafoiS; 
we havetohaveaproper line on theft aleo. But 
it doeerrct mean that we fall prey to their anti- 
Indtanton. We should make an attempt 
continuously on the basis of our poficy, to
.a - , - » --* t »  -i-tf------- -i*i- *i-  ------- »- -■***- - *QeveiQpinenQyveHBQnBVMinviepei ĵiMjnnBi 
country and awan with the leadership of that 
country  ̂they are reaponsiw. They are trying 
to isolate.

One weakness in our policy is that our 
propsgBndBmechineiy,piJbfictyinBchineiyand 
p4JfrmMftmshfrisvnrywoalT Sonwhfa.so 
have seen that Pakistan always tries to exploit 
the situation and many times puts tndta in the
WronnhoX' anriw  lahMrnn wtnnnntolniM
things. Thai weakness also must be removed. 
Ithinkthatweahouldpeygreeteralleniiontoour 
rearuttement and training policy.

I was reacflng, only yesterday, about Dr. &R. 
Ambedkar. One of the issues which hemadeat 
that imte, in 1930 and 1032 was that certain 
aectionsof the society,thowoalcor section,wore 
unflt,tieytoughtandthattheywouldnotbegood 
soldiers. That was a wrong policy, imperial 
polcy.ateudaipoicyandanfrpeople. Therefore, 
I think that we should pay greater attention; all 
sections of our society should haveasense of 
participation in the ia rj^  organisation which is 
responsible for the defence of the cowiby.

There are many oomptaintein the rocrui rTwnt 
poficy. I hope that the Government win pay 
greateratlsnliontoaee tha the recnjftmentpoicy 
isfree from corruption, isfree from nepotism; 
and proper policy is framed so that objective 
recruitment is made. Our officers and eokiers 
have given tieirbest performance issorneonhe 
criseeand weareproudof them. But, since new 
amwmantsare coming andsinoe new strategy 
is being rtroduoed in the warfare, v^needtopay 
greater attention toourtraining. lamsonytosay 
Itwthffljfw w ffllwww1! we rli) iw itI wvu wwa njh
*■--1------ AtaMMU* - |j|l|J|_ nil, a ■vainer aifcrww 10 train mefn. wrwe om t

i m m  mm -̂--M--------
MmWmfy Or UWfmmtB

countries have purphasd during the last few 
years, several trainer aircrafts, to train their 
pt*?f4f.wffhs¥snof been abletodothis because 
ofenorage or money. inteionaoiBnoneoeoi 
money should not be slowed; it w* demage the 
preparation of our defence capabity. Iwiatoo 
sayt tetdefenooisavofyexpensivodlalrtoday. 
A very large amount of money is spent on 
cMsnoe.

Sometimes there are tumours, sometimes 
there are reports; we have read certain reports 
in certain magazinee. it is unfortunate that this 
kind of report is there. I am not saying that they 
arebasetaas reports. 'IndiaToday1 came out 
with a news Hem saying that some higher up 
officers in the Army, because of their 
temperamental differences and because of 
certain pwjudoes, had tofightsgsinstsech other. 
There were certain complications. Even it 
appeared Ihanhoio wemchaiyea of communal 
riots incertain matters’. So, I think that enough 
care should be taken in such matters; and if any 
officer of high rank indulges insuch things, he 
must be taken to task and no scope should be
■■ W ̂909 V1*

I wiU not take much time of the ̂ ouse. So, 
lastly I would say that the Standing Committee 
onDsfsnoewMyquicMyhadbeenabletopioduoe 
a report. This isa very major decision and inlhat 
report, it has boon mentioned that certain steps 
were tobe taken to effect economy inourAmiy. 
They have suggested thattheyshouldbeableto 
make a thousand crores of rupees savings. 
Therefore, inventory control in army is an 
importantthing because it is one area where not 
oriyoorftecroreabiH several thousands of crores 
i rfmnfcmlfii siwinvnlvwf. Thereshouldatlaeatbe 
some elementary control. The whole system 
shouldbeoompulerised.

My laat point is bout th ex-servicemen 
problem. The fomner Defence Ministsrwas able 
tofomrehigh-poworedCorryrttteeJ happened 
to be a member of that committee. Our ex- 
8erioemen have many genuine and justified 
demands. We winted to meet their maximum

VAISAKHA7,1915 (SAKA)
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number of demandsbecause they were genuine 
demands but the Finance Minister at that time 
said thatthe economy is in great troubiqand that 
he is not in a position to sanction fund to meet 
their demands. We atthattime made a kind of 
compromise saying that forthe moment about 
hundredcrores of rupees maybe given to the ex- 
servicemen’s is cause. Though there was 
dissatisaf action among the Members but the 
Committee submittedaunanimous report on the 
understanding that as soon as the economic 
situation of the Govemmnet will improve, the 
Government will pay necessary attention to the 
ex-servicemen’s problems. I request the Prime 
Ministertohaveafresh look towards the demand 
of the ex-servicemen. It is not a very big amount 
which they are asking; may beanother Rs.50-60 
crores will be required It is a very genuine 
demand. They are the people who give their lives 
forthe nation. They fight for the country in the 
most challenging and difficult situations. We 
find that certain State Governments are very 
unresponsive towards their demands. These 
peoplearefighting in the front. They are living in 
the most difficu lt areas. Under these 
circumstances if these people are troubled for 
small things; like their children not getting 
admission in the school or there is no proper 
health care and so on, it disturb them a lot. 
Therefore, it is our national duty to see that 
proper attention is paid both by the State and the 
Central Government and also by the non-
governmental organisations.

With these words I conclude my speech,

MR. CHAIRMAN; Mr. Datta, thetime allotted 
for your party is only 18 minutes and there are 
two speakers inthe list from your party. Please 
adjust within this time.

SHRI AMAL DATTA (Diamond Harbour): 
Sir, I appreciate the figure. I will not ask for any 
special privilege.

This is an occasion which is made possible

Ministry of Defence 
by the fact that the makers of the Indian 
Constitution did not see fit to ordain that the 
Defence Budget will not be debated for the 
purpose of giving grantto the Defence Ministry 
and the Services. I say this because I feel that 
given the present attitude of the Government, 
which I have been observing forthe last 12years 
thatlhavebeenaMember of this Parliament, if 
thesameeet of people would have been inchaige 
of framing the Indian Constitution they would 
have surely putaprovision that the grants for all 
departments have to be passed by the 
Parliament but not the Defence. The whole 
attitude of the Defence Ministry andttie Services 
appear to me to regard this occasion as an 
unmitigated but unavoidable evil when 
Parliamentarians must perforce talk about 
Defence.

I am also forced to speak aboutthe Defence 
Budget althoughlwishlhavenotbeencompeled 
to do so because there is very little to speak 
about it which ts relevant to the subject. If I have 
to confine myself to the topics which are relevant 
to thedebate, I really have very very little 
information on which i wish to speak. I wish to 
oppose this Demand. But even then, there must 
be proper matenal to do so. Where is that 
matenal? Is that material available inthis book? 
This is the only an authorised publication of the 
Government from which we, MPs.aresuppoeed 
to derive all information. The rest are the 
magazines and the newspapers which ptey this 
side or that side. And sometime times they say 
that Pakistan is acquiring this weapon or that 
weapon system and then, on the wake of that, 
some people come to India and try tofoist some 
planes or some submannes or ships. And we 
make a purchase afterthat Everything hasbeen 
pre-arranged. Now, therefore, I wish that the 
Government would make available the 
information, in which an informed debate is 
possible. This is mynineth participation in the 
debate on the Defence Budget I have started to 
particiapte right from 1984.1 think, in the year 
1992, there wasnodebateonthisdernand. Even 
I feel what is there to speak on. From this book, 
it appears that there has been no change in the
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not mentioned about the ships l think, Pakistan 
has not acquired ships Anyway, the point is that
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direction Nothing new has come about, although 
the world has changed Accordingto this book, 
there is no change in our region, and therefore, 
we have to go on with the same kind of defence 
preparedness

Now I cometothethreat assessment aspect 
We find, from this annual Report, that it is really 
very general and very vague and to my mind, 
quite amateunst I do not know on what basis, 
what intelligence, they made the assessment 
What istheirbasis apparatus, their organisation, 
their method, theirsystem, their instruments to 
gatherthe intelligence? We do not know that Are 
we not supposed to know at least whetherthey 
possess the latest equipment by which to gather 
information and whether they understand and 
apply the lates procedure for doing so9 We are 
nottoknowanythingofthiskind In this book, in 
an amateunst way, they describe what has 
happened in the world, they said thatthe nuclear 
arms has been reduced by one third and is going 
to be reduced by another one third And it goes 
upto2000A D andatthattimeitwillbeonlyone 
third of what it was usedto be in 1990, and so on 
But in this part of the world, Pakistan is not 
playing the game That is the tune That is the 
messagesoughttobeconveyedtous But what 
have we done to see that Pakistan also plays the 
game7 Have we tried anything of that nature7 
Since the entire world is changing, can we not 
make an effort7 There is nothing in this to show 
that we have even made an effort which will 
enable us to reduce our defence expenditure 
We have not done anything Now, we are only 
told that Pakistan has been acquiring arms and 
they have given statistics from 1980 From 
1980, Pakistan has been acquiring so much 
arms Therefore,wemustgearupourdefence 
preparednessfurtherandfurther But what have 
we been acquiring from 19807 If they want to 
draw any conclusion, they should also give the 
otherside of the picture astowhatwe have been 
doing We have acquired jaguar, mirage 
submapne, Migplanes, German submannes 
and Russian submannes They are not saying 
that They are only saying that Pakistan has 
acquired F16 and some otherplanes They have

when we say that there is arms race between this 
country and Pakistan, which isasmallercountry, 
then we should be careful tosee that we are not 
the initiators of that arms race Have we got 
anything here to show that we have the peace 
initiative7 They must be afraid I would have 
been afraid of big neighbour I am not holding any 
bnef for Pakistan But, we in ourown interest 
shouldseethatthereisnoarmsrace We should 
try to allay any apprehension that they may have 
that we are starting an arms race everytime we 
goforacquisition of new weapons

With great credittowards we say inthe chapter 
on Navy that we have the builders Navy Fifty 
four of our naval vessels have been built in this 
country We did not have to acquire them from 
abroad as we have the f acility to build them We 
havegotthatstrength Wehavegotsubmannes, 
the German submannes we have got four Then 
we have got 9 or 10 Russian submannes and 
nuclear submannes and we also got a nuclear 
submanne for some period We are holding up 
a picture to our neighbounng countnes that we 
are a big power and even USA and some other 
countnes of the West started saying that India is 
a regional super power It does not mean that we 
have got to go on spending more and more 
money on defence

I do not understand the lament of some people 
why the Budget is no more than what it is If you 
compare with last year, it is notmuch more But, 
ifyoucomparewith1984when»twasRs 3000 
crores and now the Defence Budget is Rs 18000 
crores In fact, total expenditure on Defence is 
much more than that Rs 18,000/- crores is the 
expenditure only on the three services but if you 
take the Defence Ministry and defence pensions, 
thetotal expenditure goes uptoRs 24,000crores 
That is the total Defence Budget because that is 
the amount which goesout of theexchequerfor 
the purpose of ensuring the secunty and integnty 
of the country Even, if we have to have a big 
budget, wecanmimmiseitinmanyways I have 
already spoken about one of the ways namely
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the economy measures. But, there are other 
ways too. If we are able to assess the real 
strength of Pakistan in whdia8 the services and 
in which alt the areas, within the services it is 
strong and capable of assultirfy us then we can 
correspondingly acquire strength in those areas 
which are to put up defence against them.

Now, there is a unipolar world. NaturaNy, 
Pakistan is not getting the attention which it was 
getting earlier. Intheoontaxt, of defence Pakistan 
and no other country, not even China is 
considered tobetheenemy. Therefore, we have 
to gather intelligence about Pakistan and if we 
have that then only we can concentrate on 
certain areas for gearmg up and do not have to 
spread ourresourcesthoughout the gamut of al 
the three services that is Army, Navy and Air 
Force.

Then we can organise oursetvesto repel the* 
attackrfand when it conies atamuch lower cost. 
We have to have a special emphasis on 
electronics because warfare has now become 
electronic warfare.

17.00Hrs.

Today the world has gone mto electronics. 
There is no special emphasis on electronics in 
this budget lamnotseeing,onwhateverlcould 
gather from out of this Budget. I cannot do 
anything I cannot decipher this Budget at all. 
The Budget is not self-explanatory. It does not 
say anything from which I could gather 
information. If they are doing it very wed. It does 
not seem to me because the Budget is in the 
same pattern as of all these yevs Budgets. If 
there is any expenditure hiotoen under some 
head, I do not know.

Whatlcansayis that the Government has not 
given special push to electronics. If you have 
done it, tell us thatyou are doing it; because then 
we will know that the Government is in the right

paft.Theksywortfetodayarecommand,conliol 
communication and intelligence. This is the 
area in which theGovemmentmustconcentratB. 
Onceltdoesso,itwiHknowwhetherandhowto 
beef up the strength of the army. Now we are 
trying to develop a Main Battle Tank. We are 
trying to develop it from 1972. It is still under 
development It is still being developed. There 
isdaim in this Annual Report thatthere has bean 
asuccessfultrial. I am glad that these trials are 
successful. If you are going into pnxkiction and 
if that hassle is over, it is good and nothing else 
need tobe done. Butl do not believethatthis is 
thecase It remains forthe Government to say 
dearly i«nere they stand regarding the M.B.T. I 
bebeve it is not fully cleared and accepted by the 
Army yet

We have been developing again on the Air 
ForcesKtethebght Combat Aircraft. Why do we 
need it? I do not know. Nobody has explained 
although there has been demand after demand 
every year durmg the Budget speeches by some 
Member or the other that we must carry on; we 
must expedite development of LC.A. etc.

We purchased the Jaguar. When we 
purchased the Jaguarit appeared that we chd not 
need any other plane. We needed a plane with 
which we would beable to penetrate the defence 
of Pakistan and fly at a tree top level and bomb 
their sargodha. Air Force base of Pakistan 
Immediately after that purchase deal was over 
planes started to arrive and the planes are sitll 
coming; they are still being built, the ones which 
could fly in peace just some time ago.

After that deal was over, immediately we 
said: No, no this will not do; we have to go and 
get some plane which can play a multi-role. And 
for this multi-role we got Mirage. And now 
Pakistan is trying to buy Mirages and we are 
crying wolf because Pakistan is going to buy 
them. Weboughtthem in1962.Weboughtthem 
without the weapon system. Everybody in the 
country knows we gotthemwithoutthe weapon 
system; only we in this Pariamentdkj not know.

1993m age
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Wewent on buyingvarious types of planes. 
Atthat time we were buying MIG-21. We started 
buying MiG-27 and MiG-29 and we are still 
carryir^ on buying them or building them here. 
We do not know which way to go.

We do not know which line to pursue. 
Therefore,whetfier it isarmyornavy, the question 
is where to give emphsis. Because we do not 
krwwexactyhowtheenemyisgearing itself and 
how the enemy if ate* is going to attack. Wedo 
not know the capabiWiesoftheenerny property 
and, therefore,afl round the gamut weare trying 
to develop and we are wasting our money.

The other sphere in which we are failing 
although there is come may of hope nowadays 
mR&D. Forking year and I think every year, we 
have been both criticising anddemanding more 
money for R&D. This year alsoldoso. R&Dhas 
not been able to serve theoountry as it should 
have been able to. The self-refiance of the 
country is far-off because of the failure /nthat 
front Thefaflure in that front is moreafailure of 
management. The top management of this 
particular vital organisation of the Defence 
Ministry hasbeen lacking. Ihave brought it to the 
attention of the Government on these salutary 
occasions that we get year after year. But they 
had nottaken any steps. But fortunately som6 
change has taken place now. I hope that change 
is sustained. That means, they have been 
foUowinga wrong personnel policy, they have 
been promotingpeoptewhodM not deserve any 
promotion they have been demoting or denying 
promotion to people who deserve promotion, 
they have been destroying the morale of the 
scientists, they havebeen inducting people who 
did not deservetobe inducted through afl kinds 
of favouritism. IhopethatthateraiBOverandthey 
wiH be able to take some steps of rectification 
now.

There have been singular failures one of
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them is MBT. And we have given reports from 
the pubtic Accounts Committee regarding the 
MBT their failure to deveipp it. In every DRDO 
project in the Eighties, whafwas happening was 
that they would give an estimatefor money and 
time and when the time may be three years or 
four years is going to expire, they will come for 
further extension of time and further funds. It 
happens in respect of every project andthey say, 
we are monitoring. When we asked for the 
rronitoring details, we found that not even once 
a year the Monitoring Committee sits and what 
they discuss is not recorded. That is the kind of 
monitoring that was going on.

Sir, there is an apprehension, as has been 
expressed already here and also outside the 
Parliament,that the Defence Budget is not being 
increased andthat is going against the needsof 
modemtstipn of the Army. It maybe so,but it is 
rot that modernisation has stopped because of 
that. On the other hand, the fact is that large 
increases are not being given to the Defence 
budget as was being given in 1965,1966,1987 
and 1988. In these four years the Budget has 
gone up from Rs. 3000crores In 1984 it was 
Rs.3000crorestomorethanRs. 1000crores.So 
that rapid increase has stopped now. But what 
has happend is, because of the financial crunch 
which is common wtth other Departments of the 
Govemmerrt of Irxiia, it has toface.it has started 
thinking howto make savings, and it has made 
savings as Mr. Yadavsaidthat it madeasaving 
of, as we urKlerstand, about a thousand crores of 
rupees. Very good, but morecan be done. In fact, 
Mr. Jaswant Singh mentioned the report of the 
Arun Singh Committee whichwas constituted in 
1990and gave its report in January 1991 and 
made several recommendations. In fact, I 
understand, it is quite a voluminous report, it is 
in six volumes, and some of the 
recommendations may have been implemented, 
which have madeasaving of thousand crores of 
rupeesandquiteatot of the recommendations 
are still tobe implemented. If they are 
implemented, I am sure that further savingsof 
Rs. 1000croresorRs.2000crorescanbemade. 
This is essential. In a country like India, we
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cannot afford the luxury of having for Defence, 
the same kind of set up as we usedto have earlier 
which, to us, is a giftfrom the British days. That 
cannot be done. One hastobe always tightening 
the belt. That is one thing and the type of thing 
which had not been done earlier has been done 
now, subsequenttothe report, maybe irrespective 
of the Report, I do not know, as they were using 
Sir, just an example, Nissan Jongas which go 
only 4 kilometres fora liter of petrol. They have 
now replaced them by Maruti Jipsies, whose 
consumption is one litre for 12 kilometres. So it 
is three times. Simitar is the case with other 
vehicles. Ifthey do like this, I venture to think that 
a lot of savings canbe made and in many other 
direction they can be made. Onegoodthinglfind 
is that even the diet has caught their attention. 
Because of the increase in food prices, they 
have now to give a balanced diet to the Jawans 
and Officers. And that is a very good thing. I 
leamt long ago that in Britain, during the Second 
World War, because of the food crisis there,they 
had gone on rationing foodfortheir people. In 

. fact, they were forced togi ve balanced food to 
their citizens, which improved the health of the 
recruits. Between 1939and 1945, the height of 
the young recruits in the British Army had 
become taller by two inches because of the 
balanced food. I am sure, if we continue the 
balanced food here also, it will improve the 
health of the young peopteonthedefencefonoes.

Now, we have to understand the nature of 
warfare and the nature of war that we have to face 
now and possibly we have to face that for all 
times to come. It is no longer a war of high 
technology only. It is also a low cost war, low 
intensity warwhich we havetofightand we have 
to arm ourselves accordingly. Have we armed 
ourselves for that? I see no reference to that in 
this report that we have been getting ourselves 
ready to fightthat kind of war. Forthat, similarly 
in the sea, we haveto prepare ourselves. We will 
have to depend more on the Coast Guardbecause 
of the kind of dangers that we havetoavert. The 
latest dangerthat we have seen is the entry into
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our country the high potential explosives like 
RDX etc. This has come not through ordinary 
ports, but through unauthorized vessels which 
have landed in remote parts of the coastal line. 
This can be guarded only by the Coast Guard. 
Arewegivingthatemphasistothe Coast Guard 
or are we following the plan which we have 
chalked out five years ago?Weare not changing  ̂
accordingtotheneedsthat are arising now. We 
are still going to build big ships forthe Navy to 
give furtherimpetustoPakistantogo and acquire 
suchships, whereas we should be spending that 
money on a numberof vesselsfor Coast Guard. 
That is why, Isay that the direction of the Armed 
Forces should change. It is not changing.

On the other hand, wehave given some 
emphasis to our Air Force and therefore, out of 
the total expenditure of our Defence Forces, 
about 25or26 percent goes to the AirForce, but 
still it is less than what goes to the Army. In 1991, 
we have witnessed the warbetween Iraq and the 
United States leading allied forces. That was an 
electronic war. What lessons have we taken 
from that war? The command control system 
was not located in the place of the war station. I 
am told, the command control system was in 
Washington, was in the Pentagoan headquarters. 
When the Skud missiles were launched the 
sensors sensed andtoldthemthatthey had been 
launched in one. particular direction. Then the 
intimation was sent to America. Itwas processed 
there and the command came directly to the 
patriot missile as to in which direction it has to 
be launched and how it has to be launched. This 
is what today's warfare has become and what 
have we doneto progress in that direction? I am 
not saying weshall attain that level immediately. 
But we must make an effort and we mustchange 
ourdirection. Then, coupled with that idea, there 
should notbea very largestanding Army. Then, 
you get into the whole matter of Army. The figure 
must be secret. But I am told about 13 lakh 
peopleareintheArmy. Out of that about 35 per 
cent or so are non-combatant. We do not need 
that many. Wehaveatradition of keying standing 
Army because the Britishers did it was 
convenient for them to have standing Army in
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Army canbemadeyoungerandthe Army can be 
made more dynamic with the reservists.

Incfia which they could use without the permission 
and knowledge of their own Parliament. That is 
why,they hadalarge standing Army in IncSa and 
very small standing Army In Britain. With large 
reservists. Ail European countries have smalt 
standing armies with a big reserve.

We have a system here of Territorial Army. 
In those days when the Army strength might be 
not even one lakh, theTerritorial Army was fixed 
atone lakh. Nowthestanding Army strength has 
gone up to 13 lakh and the Territorial Army 
strength has gone down to40,000. So, we have 
not understood how to make the savings. We 
have got flabby Army. So, it gives us another 
opportunity, rf we haveareserve Army by which 
we take in new recruits every year, train them for 
a year or two and after that, they go out to pursue 
some avocation in life. They remain attached as 
reservists of the Army for the next five or 10 
years. What I am suggesting is, if that happens, 
we will have disdpttned citizens who go through 
Army training for one or two years and then 
pursue theri avocation of life. They become 
disciplined force. That will have qualitatively 
different kind of effect on their fellow-citizens. 
We have not been doing that. That is why, you 
find in Europe, most of them are in the reservists 
category. I do not say that in India everybody 
should be a reservist. But every year, you take 
30,000people here in the standing Army and 
discard them at the end of 17 years of their 
service. After 17 years of service in the Army, 
are they not fitforany service on the civiiian side, 
exceptiing security guards, if they are not trained 
in any othertrade in the Army. Otherwise, findng 
jobsforsuchalai^ number of ex-Armyperonnel 
is a headache. You can find a solution to this. At 
theage of 18or19 or 20 years, you recruit people 
and give them training for two years. If they are 
trained along with a craft, they will be an asset 
to the society, aftertheirtwo years of training, 
when they go out they can getjobs on the civilian 
side. In the present system, you recruit people 
in the Army arid they remain till the age of 38 to 
40 years. When he goes to the field after 35 years 
ofage.howcanhetakearducustaskwhichaboy 
of 18 years or 20 years can take? I think, the

• The question is, whether we can call the 
reservists quickly. Today with the facility of 
telecommunication,you can call them atavery 
shortnotice. Youcantry it. You havetochange 
the system. If you send a letter by post, it will take 
15 days to reach. That is not the way. Youcan 
do it, if you have the will. For survival, you have 
to do it.

I recommend tothe Government that you 
have to think about it very seriously to have a 
small standing Army with large reservists. The 
reservists can be trained for one or two years and 
then they can be sent outto have theirjobs. That 
will have a disciplined citizenry. Perhaps someof 
the criminal activities canbe thereby curbed.

In the Defence, a new direction is necessary. 
It is not only becuase of the changed situation in 
the world not only in the changed situation 
regarding the availability of and cost of 
armaments and the new power balance of the 
world but also the position in which India is 
placed today economically. I would urge the 
Government to start re-thinking now and bnng 
about maximum amount of economy that is 
possible.

lam quiteconvinced because of thecfecussion 
that we had inthe Defence Standing Committee 
of the Defence Ministry, that it is possible to 
make more economies by rationalising the 
systems.

[Translation

SHRI AYUB KHAN (Jhunjunnu): Mr. Deputy 
Speaker, Sir, atthe outset, I take the opportunity 
to extend my congratulations to the army of our 
nation through this House. We are much proud 
of our army and its role in protecting our 
motherland. We are participating in the 
discussion on Demands for Grants for the 
Ministry of Defence. Inthe Demandsfor grants, 
my colleague has mentioned Vijyantatank and
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have ask£d for certain information. I would 
appeal fhatthedocumertfsgfcmfayourMiniBtry 
are more than sufficient as Deferroisasubject 
which requires to be dealt with in a secret 
manner. Betngaverysensitto issue we should 
not disclosed the information which can be 
misused by others. The people, whoareMNs 
field, krowaboutthe equipments they have and 
how to use them. It is something very strange 
that the peopl6 who have been to war fronts or 
even rot haveseensh^aircraPlsandtanksare 
directing us as to howwe should load our army 
and what equipments do weneed.

It takes at least ten to eleven years time to 
developatankasftrequiresalot of hard work. 
No country in the world have develapedtank in 
less perkxlWeampioudof ourAijun tank which 
istheprideofournatiQn.Weextendourhearisst 
felicitations to the officials of D.R.O.O. and 
Ministry toproducesuchafinetank. It has been 
testedsucce6sfuily. Thisisoneafthebesttanks 
in the world. WefuNy rely on it I would appeal, 
through you andthis House, that teprodudion 
should be started immediately and the same 
should be handed over tothe army at an early 
date. If there are any miner shortcomings Nke 
firing control etc. Those cantooreroovodlBtor on 
but its production should be launched 
immediately and it should very soon be handed 
over to the army.

T-72 Russian tank also figures among the 
tanks wNch we produce, we had an agreement 
with the then U.S.S.R. not to make any 
modificationffithistank.Buttodaythe8iluation 
has changed and while producing it as per the 
need of our country, if it requires to make any 
modffication then wemustgofarlt.sotiat, these 
tanks can also match our Aijun*tank.Vijyan(a 
tank is an idigenously produced tank but its
a »ep<inyymahirwon|f HUllMWll  irnplDVBITIBnl 
lhave every hope that wewibeaMeto improve
it.

Ours isavery vast country. At preaent we do

1 fin Inf n iMVWHy Of!JJOWnCO
not have tanks in sufficient numberstocaterthe 
need of our vast borders. In orderto protect our 
country we need an armed regiment butwedo 
not have one at present The reason stated for 
this ispaucttyorffunds.lwottdappeal the House 
that nothing can be more important than the 
security of the country. We have bom here,----*---* m--- ■----- ------* - - *  _inerororoMomooiaon 'Brjamprwanoiwoonaie 
then one rrorthsataryfor defence budget durir  ̂
this budget as a token so that people get 
inspiration. The amount provided for defence in 
this budget is very nominal. Therefore I appeal 
the Defence Minister as well as the Prime 
Mlnistsrthatwe should increase this amount in 
order to meet our defenoerequHrementoso that 
we wiNbeableto buy tanks and equipmentsfor 
Navy and Airforce to protect our borders.

Mr. Deputy Speaker, Sir, when I happened to 
meet the three chiefs of the forces in connection 
with defence requM’emeri, I asked them whether 
they were satisfied with theprovisions made in 
our deferra budget they coukl not say anything 
as they have agood many requirements and 
infact these requirements belong to ournatlon. 
If we are unable tqmeetthe requirement of our 
nation then it is we who are at fault We should 
not let thebadt of finance oranytttngobstructthe 
fulfBment of our requirements. We are well 
capable of answering anybody's challenge and 
ifwedonotarawerachsAengeposedbyasmall 
country then it is very shameful for us. We 
should prepare our defence budget in such a 
mwnerthatevenabigger nation cannot dare to 
attack us. She w i have to think a hundred times 
before attacking us and this isoniypossMe if we 
prepare ourdefenceinaperfectmanner.But It
fwlw ■ wwllnWi • *■ if • KfWANw%i

Mr. Deputy Speaker, Sir, we will have to 
strengthen our armed regiment. More tanks 
shouM be produced and number of such units 
shouMbe raised Onemayfirclthatweevsntafc 
smalitefmofourf^ ^ * * ^  In orderto boost 
up the morale of our jawans we wifl have to 
provide VismmoiefacflliBsMsfireproofdangare 
so that if the tank catches fire he can save 
himself. Gun cleaning is oeing done by using
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ash. Now it can be replaced by the latest 
technology. Wecan replace the brass bsckof 
the ammunition withaplastic one. Wecan go for 
a technique which can done away with the 
tiresome job of loading and unloading 
ammunition so that our jawans can fire more 
easily and more efficiently.

Mr. Deputy Speaker, Sir, we have tank 
regimentfleet for which Railway is to plsyavital 
role for transportation. A provision for special 
class ofMB.F.U. should be made so that tanks 
can cNmb or ascend easfly on it. Better bogies 
forthecrews should be provided sothat they can 
perform their train journey with comfort. This is 
agenuine demand ofjawans. The Government 
should meet this demand.

So far as the question of recruitment is 
concerned, the creamy layer donotprefertojoin 
army rather they want tojorn civil services. I 
would appeal you thatthis creamy iayershould 
be encouraged to become army officers. But this 
is possible only when they are guided by such 
feeling but it is happening the other way round. 
We shoukiincalcuiate such feeling that Incfia is 
ourmothertand and every IncKan has a duty to 
protect it aod this he can do by joining army and 
for this we will have to implement compulsory 
military service. All the persons of 18 year’s age 
should be imparted training and dunng such 
trammgasperthe ability of the individuals they 
should be sent either to military or to the civil 
side, ifweareabtetodoftelhisthenwecangive 
astrongarmytothe nation. Off and on you must 
have come across to the news of accidents of 
fighter aircrafts. The reason canrwt be otherthan 
that of mistakes committedby the pilots. If we do 
not provide a better army such accidents will 
keepon raising. Wecannot afford such national 
wastage. Any indMdual is not tobe blamed for 
it as our selection is not fare. If a jawan gets 
recruited after payingabrtoe of Ripees twenty 
thousand then how can he serve his country? 
abruptions persists inour recruitment process. 
If we are unable to remove it then how can we 
make our armyastrongone?iwould ask youto 
implement it strictly. Such a procedure be
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evolved that recruitmentto the Armedforces is 
made without any consideration Recruitments 
shoukJbemadeaoconingtothe physicalfitness 
of the cancfidates-Weshould keep our soldiers 
in high esteem who serve our mother land and 
they are the pride of our nation.

Recently, some increase has been made in 
thepensionbutaMBideeshaverotbeen inducted 
in it We should haveavery high regard forthe 
awardnes and their widows who have made 
great sacrifices for the nation otherwise who 
would like to go to guard ourcheck posts at the 
peak of Siachin. There is no one to see him 
whether he is performing his duty honestly or 
not Ontyhs Godard his rrotheriand can see as 
to how he is gurarcfing our borders. He thinks that 
a slightest negligence on his part will not be 
forgiven byhis God and his motherland. He is 
asokfierof this country. If wecanrnt maintain hts 
dignity how we can pay respect to him. I would 
like tosay that we should respect our soldiers. 
The Government should prepare the Budget 
after consulting the Chiefs of afi the three forces 
about their requirements. IfasmaH country Hke 
Pakistan, I am caing Pakistan a small country 
because it is too small as compared to India, 
dare to attack us, I on confident that Pakistan 
wifl be efiminated from the world map. I believe 
that ours issuchavast country that thousands 
of countries tike Pakistan can do no harm to us 
but that wiB be possible only when we set aside 
our petty differences. Webindourselve6 to the 
petty considerations »qK»stBri8m.Wehave to 
rise above such petty considerations only then 
wecan produce good soldiers for our Armed 
forces and can have respect for them. The 
Government should consult Army officers 
regarding their requirements from country’s 
security point of view as to how many guns, 
submarines, ships, aircrafts, tanks and other 
weapons are required for them. You will be 
amazed that we are s ti using pistois given tous 
by the Britishers during Second World War. 
Why we cannot provide foose weapons to our 
sokJ^ which are being used by the terrorists7 
WeshouldprovktemoetsophisScated weapons 
tooursokfieretodsfsndourbodsrs. If we provide
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modem weapons to the soldiers, take care of 
their welfare and give them attractive salaries 
we will have also good results from them. /

I woukJIiketo appeal the Govemmenttohave 
second look on the Budget allocation because 
the alkx̂ rtxxi made in the Budget is not sufficient

Now I would like to make submission about 
the food being provided and supply madeto our 
Jawans. We invite tenders for the supply of 
ration. I think Major General Khandun can throw 
light on it in a better way because this work is 
done by the ASC and Ordinance corps. The 
contracts are awarded for the supply of best 
quality of ration but I regret to say that poor and 
sub-standard quality of ration is supplied to our 
Army Jawans. I would demand that best quality 
fo ration should be supplied to the Jawans and 
the dishonest persons whosever may be should 
not be spared and be given examplary 
punishment If we make cut in the ration of our 
Jawan or do any dishonesty in suppluing ration, 
how we can defend our country. Sir, I also would 
like to demand through you that there should be 
one scale of ration to the officers as well asto the 
Jawans. If we are able to do that, that will be a 
remarkable achievement on our part.

In the end I would liketosay something about 
ourex-servicemen. They have been demantSng 
same rank same pension since quitealong time 
but I regretto say that till now we are not able to 
give same rank same pension to our ex- 
servicemen on whom weehouldbe proud of and 
should have great respectforthem. Mr. Deputy 
Speaker, Sir, when I was in the Army I had some 
Senior officers who also met roe here. I had great 
regard forthem but when they came to me and 
talkedtomefor half an hour abouttheir problems, 
the regard which I had forthem washed away. 
Why did it happen because of their helplessness. 
They are rKrtfinding anything to do after rebrefnent 
and are not able to adjust themseves Are we 
able to adjust our ex-servicemen so that they 
may not choose a wrong path and may be able

to look aftertheirchildren properly. Itshould be 
the responabityoftheGovemnwrt to provide 
a parallel job to the ex-servicemen. If a soldier 
retires from the Army he should be given job in 
civH, police force or in BSFso that he may 
continue his job upto the age of 58 years.. Army 
service is an active service and the Jawan is 
retiredattheageof35or40sohowhewiHlead 
rest of his life. If we provkfed him paralM service 
he will have a hope that after retirement he will 
be given otherjob. Then he wiH not think of going 
on a wrong path. Wrong path is not chosen by 
every one but when any one does so he does so 
under some compulsion. Suppose there is a 
widoeand we do not help her or provide assitance 
to her, from where she will earn her livelihood?

Therefore, Iwouid like to demandthat besides 
providing same rank same pension to the ex- 
servicemen, the Central Government should 
talk to the State Government for extending all 
cooperation in providing re-empioymenttothe 
exservicemen as perthe quota and that should 
done without any corruption.

One rrorepointlwouldlfoetD submit,through 
you, that a now a days our Army is not given 
sufficient time for its exercises and trainings. 
Earlier two to three months trainings and 
exercises were undertaken by the Army but now 
due to financial constraints we are not able to 
provide sufficient training to our Army. If the 
Army does not undertake exercises ortrainings 
it would become an idle Army and woudd not be 
able to perform its duty. Army should always be 
ready todefend our long borders from Eastto 
Westandfrom North to South. And that wHI be 
possible only if we provide them sufficient 
training and other tnning equipments. That can 
be done only when we provide sufficient Budget 
to them and does not saythat due to financial 
constraint, so and so training or exercise cannot 
be undertaken In the modem time, it does not 
behove us to say like that.

Intheend I would like say one thing that being 
Members of Parliament we should give such a 
signfiritothe people of ourcountry that weallhave
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to come forward unitedly to fight against the 
danger that is looming large on our country and 
for that if we ha ve to sacrifice our one time meal 
we wifi do that, if we have to sacrifice our one 
month’s salary forthe defence of our country we 
would certain do that. We have to keep up the 
morale of our Armed forces. Their morale should 
always be high.

Mr. Deputy Speaker, Sir, in the end I would 
like to say one more point. Army should not be 
usedforintemal disturbances in the country but 
it should be used for defending the country only. 
The use of Army in place of Police force is not 
good and that demoralises our Army. Weshould 
have high regard for the Army.

Sir, all the officers particularly Abdul Kalam 
Sahabof DRDO of the Defence Ministry deserve 
congratulation for providing us a good missile. 
Defence Secretary and other officers have full 
knowledge about it. ShriAmalDatta has informed 
us that the documents provided to us are not 
complete. In this regard I would like to say that 
the documents relating to defence should not be 
putup more than requirements because security 
of the country is involved in it. There is always 
apprehension to take undue advantage of those 
informations. Sir, in the end I would like to thank 
you for giving me time to express my views.

[Translation]

MAJ. GEN. (RETD.) BHUWAN CHANDRA 
KHANDURI (Garhwal): Mr. Deputy Speaker, 
Sir,lwouldliketothankyou.Attheoutsetlwould. 
like to correct Shri Ayub Khan that I am not from 
ASC but from crops of Engineers

[English]

Mr. Deputy Speaker, Sir, I rise to speak on 
the Defence Budget with a continued sense of 
sadness, dismay and amazement. This 
Government is now presenting the third Defence 
Budget. In this fast changing international, 
Political, geo-political scenario, I thought that 
this Government and the Ministry of Defence

Ministry of Defence 
would also awaken from slumber. Regrettably, 
nothing seems to have changed; and if at all there 
is any change, it is only for the worse. The 
Government and the Ministry of Defence seems 
to have been truly and completely overtaken by 
inertia and inefficiency. These people have 
become the champions of status quo ante.

During the lastfew years, there have been 
tremendous international changes; and one had 
expected thatthis Government which has now 
been there for about two years, presenting the 
third Budget would show some different 
directions in the Defence Budget, in the interst 
of the national security. One expected that some 
fresh, something new, ideas would come out. 
But, what we have herenowisarouteie.mandane 
document being produced which has no 
credibility and it is just an ordinary babu’s 
budget

My senior colleague Shri Jaswant Singh 
has given the salient issues and major points. I 
will not repeatthose; but I will touch upon some 
issues which according to me are crying for 
attention.

Let me briefly just racaptuiate the type of 
burden that armed forces are today facing or 
having. We have a land border of 16,500 
kilometres long, out of which7,000kilometres 
arewfth Pakistan and China. We haveacoastiNne 
of7600kms. We have an exclusive economic 
zone (FEZ) of 25 lakh square Kms. In addition 
we have off shore island and hydrocart>on 
installation totalling to approximately 500. 
Pakistan continues to occuy the so called ‘Asad 
Kashmir’; having given 10,000square Kms as 
agifttoChina. China occupies about38,000sq. 
Km.ofourcountryandclaiminganother90,000 
Km. China is already a major nuclear power. 
Pakistan has already acquired the capability of 
nuclear delivery. In addition, Sir, Pakistan has 
I should say efficiently and capably involved our 
country in a proxy war. In this low intensive battle 
which they have been waging for many years 
now has kept not only thearmedforces but even 
the country tied down in a situation where they
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havetopay almost no price and this country has 
to continuously pay a very heavy price, t said 
efficiently, because from their point of view it 
r r ^  be very goodsituation but from our point of 
view particularly from the point of view of our 
armed forces, it is very difficult and sad state.

Added to this gentlemen, is the prepetual 
misuse of the army and the armed forces, lean 
urKKMrnanoino occasions wncnwouKioBrnana 
this bUtoday we have got into the habit of cattng 
the armedforces, particularfythearmyonthe 
slightest pretext. It has become just like a lire 
brigade; notevenafirebrigadbutlikeataxi. You 
just whistle across and send it wherever you 
want This tandencyhasoompletely destroyed 
and is destroying the armed forces, paiticularty 
the army and it needsserious addition. Every 
speaker has highlighted this problem and yet 
this goes on. I would 0<e to know why there is no 
check on this; why there is no thinking with 
regard to this, lean understand that for some 
reasons of national security army is to be 
deptoyedbututyamiyiscortfrKJOusiy deployed 
for flood relief? Why after 45-46 years of 
independence army is called tor flood relief 
measures every year? Why do not the State 
Government gets geared upfor their own flood 
relief measures. This can be eeafly done by the 
States but because oftheindfflerent attitude of 
the Government andtta&inistry cl Defence we 
firri that army is being sdht to the troubled spot 
Nobody haseverbotheredloaoe this. Isuggest 
that the time has come; rather we are already 
late, and unless we tacHe this problem ourarmy 
is gomg to be destroyed.

Having tottyoaboutthetypeofresponsfcity; 
the type of burden that this country has givsnto 
our armed forces let me also teflyo that we have 
a very fine set of armed forces. They will rise to 
the occasion. They have done so in the past. 
There is no need to worry. They aieafine set of 
people. In spite of the organisational hurdles 
which are put in their way, they have delivered 
the goods. I repeat that this is not because of the

Ministry of Defence 
support that the Government has given or the 
bureaucracy has given thatthey have deiveied 
the goods. I assure you that theywMdeHverthe
   -l- Hi till ril in------------- -------  A- JjiL^gooGB.tHKin«»nocon80(OToavvesnouiane 
perturbed that here is an organisation which 
given proper respect andproper support would 
be the beet fighting machine in the woridyet we 
are not utWsing this in^xiilt strength.

What is the response of the Government or 
theresponse of MOO totheresponsfeity which 
has been given to the armed forces? What is
|i.,V,  ALju ■ milJL -A* M n*ni6irconOTX«KXif oncxBuinBirconirExiDonnoi 
be to see that their problems get sorted out? 
What is their contribution? I will illustrate this 
point by givingafew examples.

The attitude of the Government towards the 
armed forces is very peculiar. As I said, this is 
the third Budget The second Budgetfor period 
endedon31stMarchthisyear.TheBudgetwas 
nottobe allowed tobe decussed in the House. 
At best of time the defence Budget has been 
madeaholy cow. AH these years on the pretext 
of secrecy almost nothing is given. My friend, 
Shri Ayub Khan said that so many documents 
have been given. I entirely disagree with him. 
There is nothing that is not known to outside 
people which is being supplied here. We are 
tryingtofoolthiscountry by invoking the clause 
of secrecy. There are certain issues which are 
secret, and they need not be told. No citizen 
would even ask them. But today on thepretext 
of secrecy the Defence Budget does not get 
discussed properly. Last year it was guSotined. 
This Governmenthascreatedadubioushistory, 
an example which wiflprobably be mis-utitised 
infuture. Almost 13per cent of the Budget which 
is almost equal to total plan outlay, that is Rs. 
17,500crores of rupees was not allewedto be 
dtecussed. For what reason. God knows. On the 
first Budget preoontedbytfie Government I had 
(hohonourofopeningSie Defence Budget (was 
new to Parliament. Idklnotknowmuch about 
delivering the speech at that time. But since! 
was given this responsiblity, I worked hard, I 
toiled hard to get aR the details, and triedtobring 
as much strength as possible by various
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suggestions. Idkithat What did this Government 
do? Gentlemen, rxrtaword on anything hasbeen 
done to suggestions made in that speech. This 
ts the type of response that had been given to the 
opening speech deliveredon the Demandsfor 
Grants of this Ministry. No responsible official 
from the Ministry or the Minister mentioned 
whetherthese suggestions are relevant or not or 
rxrtagreed. They just put it in thefite and dumped 
it in the waste paper basket. We do not make 
political speeches. We make speeches which 
sincerely one feels towards betterment of the 
nation and nation's security. We do not make 
vote bank speeches. At least I cannot. What is 
the response? Why is this sort of indifferent 
attitude? Gentlemen, this reflects the attitude of 
the Government towards defence.

My next point is about thepost of the Defence 
Minister. In the initial stages, for some time we 
did not have the Defence Minister. Now, again 
we have no Defence Minister. For solving the 
internal party bickerings, andprobiems.youhad 
just moved the Defence Minister overnight The 
Defence is not the subject where you can have 
passengers coming and going, it takes timefor 
people to settle down. Shri Pawar had hardly 
settled down when the Party necessity moved 
him. I request the Prime Minister to have a 
proper Defence Minister, who last long here at 
least as long as your Government lasts. This 
post is not be pushed around like this. Please 
give it due sanctity.

Nowlcome to thedocumentproduoed yearly 
bythe Ministry of Defence i.e. the Annual Report. 
When we had discussed the first Report, some 
comments were made. Well, Gentlemen, one 
expected this document to be enumerating 
important policies, lessons learnt during last 
yean achievements; mistake made; what we 
are we going to do for the future; an enlightened 
perception of eventsthat had taken piace around 
the world and in thecountry. What do we have? 
It is a classical document and extracted from 
Reports, by a Babu. I wouldlike to give a few 
examples. Except jingoistic jargonism, this 
book does not contain any information, which
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you cannot get in a third rate magazine outside. 
I will give you the examples of how jingoism has 
been tried out. I quote from the first page:

Tor the firsttime in nearly half acentury, the 
emerging international political architecture has 
provided some opportunities to bring about 
fundamental changes in the global security 
calculus.”

Now.youaretalkingofpoliticalarchitecture. 
We are talking of security calculus. For Heaven 
sake, talk about security, not on jingoism. What 
does it convey? It conveyes nothing. The people 
who really read this book are not going tobe 
impressed bythis. t am really sorry to say this.

In page 7 of the book, it is said:

*Takingadvartageoftheopportunifes thrown 
up bythe end of theColdWar, we have pursued, 
with renewed vigour, our policy of improving and 
strengthening our relations both with our 
neighbours and countries outside ourregion.."

Gentlemen, it is very fine to talk about this. 
Are you bosting? What are our relations with our 
neighbouring countries? Are they better or 
worse? With which country, have you achieved? 
Every country today looks towards us with 
suspicion. No country is wHfing to help us when 
we are in need. And you talk this sort of self* 
praisingjingoism. Now,there is one other point. 
Here it is said that the leasing of theTin Bigha 
condor was resolved. How? By giving it away, 
by just surrendering it. You take pride in that. If 
you have done this after achieving something, 
then I would have understood. What does this 
document say? Itsa> «:

“In regard to other bilateral issues, such as 
sharing of waters of common rivers between 
India and Bangladesh, illegal immigration, land 
boudary agreement 1974, etc. the ongoing 
(fialogues arebeingpursued.”

When it comes to our interest, you are 
pursuing, but, when it is coming to our country's
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interest, you are surrendering.

You are talking of illegal immigration. The 
Prime Minister of Bangladesh was here in Delhi. 
She said that not a single Bangladeshi is here 
and you aretryingtotakethecreditfor something 
which does not even exist.

This is another aspect of misrepresenting 
statistics. At page 17, you have said that the 
satisfaction level is for married accomodation 
64 percent for officers; 78percent for JCOs and 
69 per cent for other ranks. You have very 
conveniently ignored that only 14 per cent of the 
soldiers are authorised for Government 
accommodation. I think this also includes those 
people who get a thing called CILO that is the 
compensation in lieu of quarters. The soldiers 
are living in garages and servant quarters and 
jhuggis. Asfaras the officers are concerned, the 
waiting period in most places is 18 months to 24 
months. In Delhi, where the tenure is 2.5 to 3 
years, the accommodation is made available 
after two years when the officer is about to go. 
You claim credit for this. Why could not the 
Government say that we have acute shortage of 
money? We a re not having money. We need so 
many thousand crores of rupees fro 
accommodation. The Government should be 
frank about the problems rather than giving 
fic titio u s  figures and claim ing false 
achievements.

However, there is one good thing about the 
report-ittruly reflectsthe thinking and working of 
the Ministry of Defence secrecy being misused 
to hide incompetence and waste high sounding 
plattitudes with no substance to confuse and 
finally perfection in the “art of looking busy” lots 
and lots of inputs, tremendous amount of 
throughput and no output

The tendency of “analysis to paralysis” had 
been mastered by the Ministry of Defence. I will 
give only one example tosay how decisions are 
notbemg made in time.TheWestem Command,
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which is the premier command of the Indian 
Army, did not have the Army commanderwhen 
the previous incumbent retired. We knew about 
the retirement many years in advance and yet no 
planning ordecisionwas taken toensure that the 
new incumbent is posted in time.

Now, I come to the Budget. The declining 
trend in Defence Budget both intheGOPandm 
real terms is known to all. I will quote a few 
figures which are available with me relating to 
the defence expenditure in percentage of GDP. 
In 1987-88, it was 4.06 percent. Every year it 
came down first to 3.79 percent, then to3.61 per 
cent andthen to 3.33 percent andfinally in 1992- 
93, itwasonly2.75percent. Ascomparedtothis, 
Pakistan’s expenditure in 1992-93was 7.14per 
cent of the GDP.

In terms of real value also, the amount 
allotted to Defence has gonedown considerably. 
It does not even cater for even inflation and 
increase in pay and DA.

THE MINISTER OF STATE IN THE 
MINISTRYOFSCIENCEANDTECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEANE 
DEVELOPMENT) MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM): Sir, wehavefive hours 
forthis Debateon the Demands forGrants. We 
started at about2.35P.M.orso. Itwas our hope 
that we should be able to complete the debate 
today and have reply tomorrow. Otherwise, we 
still have further Demands for grants in queus, 
and we will run short of time because the guiflotine 
has been fixed on the 3rd.

May I request that we sit upto80’Clock and 
complete all the discussion today? I think we will 
be able to do it upto 8 o'clock and complete the 
discussion today and then have the replyf irst 
thingtonrx>rrowmoming.lhope the hon. Members 
would agree with me (Interruptions)

MR. DEPUTYSPEAKER: Is it the pleasure
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of the House that we shad sit upto 8 o’ clock?

SEVERAL HON. MEMBERS: Yes, 

[Translation^

DR. LAXMINARAYAN PANDEYA 
(Mandsaur): You have proposed that the House 
should sit up to 8 o’ clock. This will provide an 
opportunity to aH the hon. Members tospeak.

SHRI RANGARAJAN KUMARA- 
MANGALAM: All right, let everyone put forth his 
view.

[English)

MR. DEPUTY SPEAKER: It is agreed. 
Shri Kumaramangalam, are there any 
arrangements for dinner?

SHRI RANGARAJAN KUMARA-
MANGALAM: It is upto 8 o’clock initially. Then 
we will see. It may be that one or two speakers 
will be left our.

MR. DEPUTY SPEAKER: Genl. Khanduri 
may continue.

18.00 Hr*.

MAJ. GEN. (RETD.) BHUWAN CHANDRA 
KHANDURI: Sir, I was talking about the Budget. 
I was saying that in real terms also, the Budget 
has gone down. I once again wish to emphasise 
the type of importance that is being given to 
Defence Budget. In Part-I of the Finance 
Minister's Budget speech which consists of 15 
printedpages,howmuch has Defence got? It has 
got one sentence of two lines. That is all the 
Fwrance Mnister hadfor Defence. What does he 
say? I quote:

“For Defence expenditure the provision has 
been increased from Rs.17,500crores in the 
current yearto Rs. 19,180 crores next year”.

There is no analysts and no necessity to tell

1993-94 414 
Ministry of Defence 

the nation as to what has been happening and 
why only this Rs. 19,180 crores. What is the logic 
behind this amount of money? Nobody feels the 
necessity of botheringoverDefence. This is the 
type of perception and attitude this Government 
is having towards Defence. It is not going to take 
us far.

I understand, gentlemen, the paucity of funds, 
lamalsoonewhoisnotasupporterofaddingon 
to the Defence budget unnecessarily. I support 
the view that we have got better avenues for 
utilising our moneoy. We have got the health 
problem; the education problem; the drinking 
water problem; roads etc. and a variety of 
problems which are there. But we also have to 
maintain aforce. Ifwehavetomaintainaforce, 
we have to maintain itin a fighting fit state.

I can understand the paucity of additional 
funds for the Defence. But there is another 
aspect. Whatevermoney we get, whycan we not 
utilise it properly? Why can that money not be 
expended to the fullest possibley by removing 
internal lacunae, red-tapism and various 
obstructions.

I will give a few illustrations. We have the 
famous Arun Singh Committee's report about 
which people have mentioned. Now I do not 
understand why this Govemmnet is trying to 
hide this report. I am told this report has given 
very, useful suggestion for proper utilisation of 
finances within the services. I just do not 
understand what is the problem with this 
Govemement You withhold on some other issue. 
But at least on financial aspects, 
recommendations can be brought inso that you 
could save money and proper utilisation can be 
done. There is no response.for the last two years 
I have asked a number of times, in terms of 
parliamentary questions, as towhatis happening. 
There is no response. Why is it so? We would 
like to know from this Government as to what is 
happening to Arun Singh Committee’s report. 
Why it is not tabled? At least it could be placed 
on thetabteofthe House. You can disagree with 
the Report. But then let us take a look at it. But

VAISAKHA7,1915 (SAKA)
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Ido not know for what reason it is keptasecret. 
Only this Government knows.

SHRI INDERJIT (DafjaeSng): You may use
|j, m -------11■ 11 ■lnWl■ ■ niflruMn--------------------------------------*---------*ine îancinguomminoeor rWRBrniiiOffxnci 
this report.

MAJ GEN. (RETD.) BHUWAN CHANDRA 
KHANDURI: I wiadvisebecauselam not Inthat 
Committee now. But the fact is why should we 
have to extract? Is It for any individuarsbenefit? 
Is it for B.J.P.’sbenefitthat I should extract it? 
Is this Government not interested in making 
rupee utilised for 100 paise? that is my query; 
that is my pain; that is my trouble.

Ido not understand what is wrong. Why can 
we not at least come ontoacommon point on this 
issuewherethe nation is involved? I do not know 
what sort of politics is there.

Then there is the Estimates Committee 
Report. This committee consisted of Members 
of all parties. The last Report of the Committee 
had come, I thinkit is now about six months old. 
Very useful suggestions have been given In that 
Report. Butwe cannot even ask questions on 
that because the action Taken Report is yet to 
come. Why can't we extract useful ideas from 
that Estimates Committee’s Report and start 
implementing them, I do not understand.

The other thing, I would like to tell is I wish 
Prime Minister had been here I would like totetl 
the hon. RRMthatthereare certain things which 
are causing us unnecessary escalation of costs 
and wastage of the Defence expenditure. I wiU 
give you one example.. Once the Budget is 
prepaid, then the three Services are authortoed 
to buy certain routine items such as items of 
foodgrains. Though the quantitiesare laid down 
and moneyfementioned in the detailed Budget, 
yet every time for anything to be purchasedvery 
month or every tkne for anythingtobe purchased 
very month or every quarter,for six months they 
moveonWe.FoexcuTipie.hydrogenatodoiwas

Ministry of Defence 
tobeboughtatRs.25aKlo. AtaemustbeHoetod 
again and by that time somebabu or some Desk 
Officer or some Undersecretary has raised 20 
queries, it hasgoneupanddown again, the price 
hasshotuptoRs.28orRs.Xakflo.Whoisgoing 
topayfor the addMonalcost? Notthatbabu who 
had delayed, he has no accountability, he has 
only an authority. Ultimately what is happening? 
Such price escalation is taking place and 
eventually whatever littievnoney you have for 
<he modernisation or capital works, it is being 
dfcerted from there. I do not understand what the 
problem is in handing overthis responsibility to 
the Chiefs. AChief of the Army staff who handtes 
15lakhsof people, thousands and thousand of 
croresofrupeesequipment, cannot bedspendsd 
upon to handeafewcroreeof rupee whihch have

-------1 ------- - -----laBiiiihh ti naireaayDoenDuageieaioranRemiorwnicnine 
quantity is fixed. What sort of sadistic logic are 
you following ? What sort of attitude are you 
developing? Is this not distressingtofindthata 
Desk Officer or an Under Secretary has to 
monitor the activities of the Chief of the Army 
Staff? Idont understand whythis sort of things 
are going on and on, and the is one of the things 
which again has been said in the Estimates 
Committee. They have said that an itegrated 
financial system should go right down to the 
corps level. Why can’t we introduce it? Why 
can't we give the responsibility to those people 
who are hancRing such things and make them 
accountable? If they make mistakes or they 
indulge in wrong activities, take action against 
them. But the national wealth is being wasted- 
ThftBcaTO r̂Mgnf^PudggtisbgingmlBiiQOflat 
the whims and fancies of Desk Officers and
I -»--^  —---*----*-----—-nfri niA i!■ fci nil !■■■■ --------------- fcunoafoecreianesanqnoDogypDOBistBqaDoui
it.

I would like to point out, Sir, thatthe money 
requiredfor modernisation isbecomingavery 
critical issue today in the services. That is 
becoming a question of life and death for the noron. ine/vTnywFwcnwmgnpoworyiwnBiw 
needs tobe made a fire power and mobility 
oriented. The Army Aviation Corps still isinthe same ywani wage PoeaupemeraTtnomnos,
| n ̂  , ** * ----- nljk , *«---- -A- fc------------------in ro /w io tii w iu ii i w w  mum i n  omt
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aged, they have tobe replaced. AWACS to be 
introduced, fteaircMBncehtistobemodsmisBd. 
For Navy we have accepted,that it is toaBiue 
water Navy. But what have we done? Our two 
Aircrafts carrierhave become old. What is the 
Government thinking? Where is the money 
going tocome from? Wecannot coiled all the 
money from outside;at least let us kttemaly do 
some proper utilisation, evolve some idea 
whereby thesame money wiflgoinatonger way.

With this, I would like to make a few 
suggestions, nothing very original. Butl would 
like to convey them from my side.

First of all, aboutthis National Volunteer 
Service, I would like this Government to kindly 
think seriously. I would suggest that starting 
from the officers level, IAS, IPS. all class I 
officers should serve about five years in the 
Army. You can reduce the size of the Army, you 
can reduoe them to the hard core and haveasort 
of Army which is needing short notice for 
mobttsation and tostart with, we should go in for 
this officer class, from IAS, IPS, aU Class I 
officers.givethemathreetofive-yearperkxl.lt 
will not only reduce your financialburden,it will 
not only giveyouastanding Army for which you 
don’t have to spend direct money,but it will also 
improve the character of this nation which is 
decaying very fast now. The same exercise 
should go down to the level of other ranks. I do 
not know what sort orprobtemsare there. If there 
are any problems, at least let this be open tothe 
public debate.

The Government should appoint a 
committee to go into this matter, But nobody 
want even to talk about it. This idea witi not only 
give financial freedom but will also help you in 
improving the fast-deteriorating national 
decline andcharacter, Thfe next tf>ing I want to 
bringto the notice of the Government inthesame

who retire from the Service. Wetrainaperson 
for about 20 years arxJ when we send him home 
at the age of 30 or 35 years, till he dies doing 
-othing. They are wsl trained and later they are
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being allowed to decay and die. Not only that, 
over a period of time, they will also become a 
problemforthenation in terms of discipline and 
behaviour. Why can we not utilise this man 
power?lkeeponsaying this also,but nobody is 
willing to get this examined very seriously. 
Some people say, it wil result in unemployment. 
But you can save so much money if you utilise 
thi6 man powerand you can create freshavenues 
for much more employment. Therefore, this 
idea of utilisation of trained man power is in the 
interest of the nation. I do not know why such 
issues where we do not have to spend money, 
where wecanimprovethesociety and which wM 
gyebetterfinandalfreedom are notbeing looked 
into very seriously. I would request the 
Government to take it very seriously and if 
required, let them get it examined and letthere 
be a national debate so that the public can give 
their opinion on this issue. May be, after a 
detailed discussion this idea gets turned down 
for valid reasons. But let it be examined in detail 
once and let it not be lefttoafew people who have 
got probably vested interests. It is too big an 
issue to be left to anybody’s personal interest to 
come in.

Now, I will come to a few specific point. The 
fiist points is about the National SecuntyCouncl 
which was raised with great fanfare in 1990. 
Where is it now? Today, people talk of security 
problemsand various other issues.This National 
Security Council was conceived and raised and 
nowrtis being aflowedtowitheraway. Why is the 
Government doing like this? If you do not like it, 
disband it. Recently I asked a question on this 
and I was trying to elicit some information from 
the Government about this organisation. Fora 
question of three-fourth of a page, as usual the 
reply was ‘Yes, Sir/ 'No*. Sirand ‘Not applicable' 
and then the matter wasclosed. Whyareyounot 
allowing it to function? You tell me that the 
Council has met only onceafter 5th October, 
1990. During thelastthreeanda half years, it has 
met only once. What is it meant for? Is it meant 
only for decoration? It should have been an 
active orgauiisationinfonir̂  the n^onal policy, 
it should have been activated vigorously.

VAISAKHA7,1915 (SAKA)
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Then, Sir, about Arun Singh Committee 
Report, I have already spoken and I would 
certainly like to know what the Government is 
thinking about it. Next about the OTI one time 
increase we know under what circumstances 
the Government was compelled to make the 
promised‘one rank-one perjsion’. Having made 
that promise, that promise has not been kept up 
by the Government. A report weighing about five 
kjk r̂amshasbeenproduced,butthereisn<̂ hing 
in it. A large number of people have been left out 
some of which probably deliberately and it is a 
most unfair report and most unfair dealing with 
the Ex-Servicemen. I had requested earlier that 
the Committee of Secretaries should come out 
with its report. At least please let us know what 
they are giving or not giving.

Alaigenumberof people have been removed. 
One of the most ridiculous thing is the concept 
that if a man gets the second pension, he is not 
to be included. For second re-employement, 
OTI is nottobe given. One can understand if the 
man has served up to 58 years and afterthat you 
do not give him the second OTI. Butiftheman 
serves only for four monthsor six months, they 
have got no benefit from the second employment 
even then,they have been removed from the fel 
What sort of report is this? What sort of thinking 
this Government is having? It is such a gross 
blatant injustice to the services. Why are you 
takingmonthsandmonthstocorrectto

I am sincerely tellingyou, nottofindfault with 
anybody but there is tremendous amount of 
discontentement . You keep on getting letters. I 
keep on sending them to you. It is not only 
creating discontentment amongst ex- 
servicemen but also amongst our servicemen 
who feel that they are very unfairly dealt with. It 
is all through passing on to the soldiers who feel 
if this is the way the ex-servicemen are being 
treated, tomorrow we will also become ex- 
servicemenandthesametreatmen will be given 
to us. Thisisa very wrong signal and message 
that is going. I sincerely request you kindly to get

Next point is, man management. This is a 
critical issue. There has been tremendous 
upheaval in oursodety both jntermsofcSadplne, 
value system and things like that. Discipline has 
gone down. Irtdividualdemandshroincraed. 
Creature comforts have become more 
paramount. Yet services are subjected*) certain 
rules and regulations in terms of restricting their 
freedom which are probably pre-1947,some&iing 
based on 1935 Queen's regulations. I would 
suggest, let us take a realistic viewof the present 
environment and then let us evolve some sort of 
guidelines, rules and regulations which will be 
easytofollow. Letusnotplayanorstrichthatyou 
put your head in sand hoping that things wffl be 
all right. It is correct that services should not be 
politicised. But at the same time, you cannot go 
totheotherextreme forexampleto which people 
who are vqting and you cannot hear the 
politicians. You cannot do this. You are putting 
impractical restrictions. My suggestion is, kindly 
have a look at it. Examine these things and let 
us not be guided by the British-time rules and 
regulations. Next point is a very sad thing is, a 
very large number of men and army officers are 
goingto court. Weneed to examine why this is 
happening. Again, in reply to parliamentary 
question we are tok): *We are looking into it We 
are doing it; it is not very bad.” I think, the 
situation is bad. Today the situation has come 
where second highest rank in the Services, Lt. 
General has to go to the court. What sort of 
organisation are you running? Heis only nextto 
the Chief of Army Staff. If he has to go to court, 
there is a valid reason, why he isgoing. After all, 
with 30 yearsor35 years of service,Officers do 
not get into this kind ofthing lightly. Is the system 
forcing them to resort to such indiscipline 
activities? Is there scope for improvement? I 
think, it should be done sincerely, not by the 
same people who are sitting on judgment. Let 
some independent people carry out some 
enquiry and let us see how wecan improve the 
system.

The idea is nottobring in indiscipline but at
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the same time, notto bring such discipline which
is not workable.

I would quickly enumerate a problem 
regarding soldier being boarded and on medical 
grounds. If a man puts in 10 or 15 or20 years of 
sen/ice and even at theend of during thisperiod, 
he is found to be medically unfit, what happens? 
We recruit a man at the young age, attheageof 
16*17 years. Having used, misused and abused 
him for 18 years or 20 years, then this 
Government tells him, your illness is not 
attributable to military service. It is very unfair. 
Unless illness is self-inflicted, unless it is caused 
be drinking, drugging or some such things it has 
to be attributable. We know the type of life, the 
service people, particularly the Army people are 
put in. You keep them in Siachen. When they 
come here with some sickness, you say, it is not 
attributable to military service. It is very unfair. 
Kindly look into this. Though it does not cost 
much money to the Government, it certainly 
causes a great deal of ill-will.

1993-94 422 
Ministry of Defence 

officers or to staff or even in terms of medicine. 
I, beingaMajorGeneral, when I wentformedkane 
after retirement, I was told “Sorry. I have no 
medicine because no medicine is catered for 
retired officers.” And yet I am supposed to get 
free medical aid after my retirement. Why this 
sort of thing? Why cannot Government take 
responsibility of this? There are many lacuna in 
the Medical cover.

Similarly, they hardly get the reservation in 
State Service.

Canteenfacilitiesaresupposedtobe given, 
but Government takes no responsibility to give 
anycanteensupport. If it i& available, you go and 
take itfrom the available shop. But Government 
isnotgoingtotakeanytrouble.lfyoudonotwant 
to give them, the do not have the entitlement.

As I said earlier, such activities are creating 
discontent among service people because they 
do not know where they can go.

There is the other very interestingthing. I do 
not know you people are aware of it or how many 
peoplesitting on the distinguishedbox are aware 
of it. There is a Medical Board of Army Medical 
Corps. When a service person is medically 
boarded out, Medical experts go through it and 
give a certificate for disability. In this Army of 
ours, having been given this certificate by the 
Medical Board, of say 60 per cent disability, 
some Babu sitting in CDA (pension), Allahabad 
had the arbitrary authority of making itto even 
zero per cent. When I asked this question in 
terms of a letter, I was told it is under rules. When 
the Medical Board hasgiven you this certificate, 
which Babu has got the authority to over-rule this 
Medical Board? Next ex-servicemen are entitled 
to certain facilities, but they are not being given 
those facilities.

One example is about medical. This point 
was also discussed in theother forum. The 
medical facilities today to ex-servicemen are 
virtually zero. Today no additional facility is 
being given in the Army Medical Corps either to

The last point is, in NDA there is a case of a 
boy missing. He was the son of a poor soldier, 
sent there to become an Officer. His son is 
missing from May 11,1992. Till today, almost 
ayear, there is no trace. Atthat level, why cannot 
a CBI inquiry be ordered? His father is a poor 
soldier. He has even identified one ortwo people, 
among the cadets. For one year, this man, this 
poor soldier has not been able to trace his son.

In my last speech in the debate, I hadspoken 
at length on the Defence Research Development 
Organisation. There were many grey areas, 
many lacuna and many problem areas in this. I 
would not like to repeat this. As I said in the 
beginning, the Defence Ministry did not care to 
go through them. They may not care to read it 
now also. But there is a requirement to identify 
certain areas of expenditure and identify certain 
issues which are causing great problem to the 
organisation.

I started by saying that for certain 
development, we need more money. But, at the



[Maj. Gen. Bhuwan Chandra Khanduri] to that extent.

423 Demandsfor APRIL 27,1983 1993*4 404
Grants (General). Ministry of Defence

same time, we have to ensure that this money 
is being used properly. There is an impression 
that a lot of money isbeing used in the name of 
secrecy and is not being spent properly. This 
aspect has to be gone inta But what causes 
more concern to me is thet there are almost 100 
per cent time and cost over-runs in the prefects. 
As Isaid earlier, DRDOaloneis not respbnsfcte. 
To some extent, even the Services are 
responsible. I suggested tothe Scientific Officer. 
He is taking action on it. Butl want toputittoyou 
that there must beasystem evolved whereby we 
can have certain norms and guidance and 
parameters. Weshould not keep on changing as 
the project progresses.

Aproject which issupposeto be completed 
within three yearstekes ten years because of the 
changes in progress of the project. I am happy 
to saythatthe new Scientific Advisor to Defence 
Minister has done a lot of work on this and I 
hopethatthetime and cost runs over-runs would 
be controlled very shortly. But I think this also 
needs to be noted at the Ministry level.

Ido not think there is much happiness in the 
Defence Budget that you have produced.

I, therefore, cannot support it

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALUKARJUN): Mr. Deputy Speaker, Sir, while 
the hon. Prime Ministerwill address the macro 
issues concerning the country’s security 
environment and matters of basic policy related 
to Defence, I would like to briefly highlight some 
of the challenges which we are facing today.

Ihavecarefuty heard the observations made 
by the hon. Members. They are all quite valid. 
Some of them are valid in the midst of invaliding 
or invalidity in themidst of validity. But one 
common point of appreciation erf the rote played 
by our Armed Forces is a common factor of 
appreciation of that reality. Icongratulate them

Whileinitiating the debate, the hon. Member, 
a well-personified personality in matters of 
Defence and of course in all other matters, with 
his rationale, wisdom has, at the beginning 
revealed thatf India has no Defence policy.'Here, 
I do not agree. Of course, the Defence Policy 
which is inthemindof the peronified personality 
might be dWerent. But asa democratic India, we 
havea Defence Policy. Because of the Policy, 
today we are able to maintain our territorial 
integrity and sovereignty. In fact, we salute our 
AmwdFoiceswhoarecertainlyworidnginodd 
situations with great patriotism and 
professionalism. Of course,this is not a large 
complicated matter I meanthe Defence Policy. 
Defending the country is the basic policy. While 
defeneingthecountry.whataiBthe requirements 
weneed?

We need to incalculatethe required morale 
among the Armed Forces who rise up to the 
occasion. At the same time, today, the Armed 
Forces, as has been rightly mentioned by the 
hon. Members, are doing civilian job also. When 
ever natural calamities and untoward incidents 
happen, theyare being deployed for the 
maintenanceof internal security andto meet the 
natural calamities and so on and so forth. 
However, the basic point remains when we are 
nowdeviatingfrom the cold-war scenario. How 
tobuidourDefence?Wehavedeviatedfromthe 
cold-war scenario. But the position of our 
neighbouring countries m relation to India is vital 
for us to think about it. Constant attemps have 
been made on the part of India that relationship 
with our neighbouring countries would be 
normalised. Nodoubt, the hon. Member, our 
senior MemberofPariiament Shri Chandra Jeet 
Yadav referred to China

There is certainly apositive development in 
Indo-Sino relationship after the visits of our 
Prime Minister and the Prime Minister from 
China having a Indo-Sino Joint Commission to 
deal with the border dispute, somedevetopment 
isfoere which is quite satisfactory either with Sn
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LankaorwitfiBanglactesh. Nodoubt, my teamed 
friend hon. Major General Khanduri has 
mentioned aboutTn Bigha. But how is that we 
wiH acceptthe reality when wears pursuing the 
other issues.?Sometimesinacountrytocountry 
ratationshiD wehavalotakBthecoam&anoeofIwishmiiot nivf f*w v mvv weiKw tv wwy ww
certain inherent factors of reality. We have 
soh/edthem with mutual consent Shri Chandra 
Jeet Yadav has also mentioned about 
Panchasheel. If I recollect correctly, in 1955, 
afterthe Bandung Corrfefence,Mr. Chau-en-lai, 
when Pandit Jawaharlal Nehru enunciated this 
Panchasheel, fully accepted it, for mutual 
respect, for each other's territorial integrity, 
sovereignty, mutual friendship, peaceful co
existence, non-interference in each other’s 
internal affaire. Apartfrom having been adhered 
tothe Panchasheel, we hada bad experience of 
1962 war. That is how, probably, after 
emanopation whatever resources were there at 
our disposal, defence has never been neglected. 
It has been given its due importance and after 
that, of course, we certainly realised that our 
defence preparedness needs much more 
attention and also much more modernisation. 
According to the advancement of science and 
technology, the advantage of it should be used. 
That is how we have come into prodcufon units.
I will deal with that later.

But so far as the mam point of defence 
expediture is concerned, defence needs are 
concerned, weal agree and every hon. Member 
including Shn Jaswant Singh has made an 
emphasisthatdefsnceBudgstmuslbeincrBBsed 
so that whateverprqjects are there in the pipeline, 
they will get a proper share. Unfortunately, 
because of this resource crunch, defence of the 
country has become more complex than ever 
before. With the firm conviction of the people of 
this country and the elected representatives. 
(Interruptions)

[Translation]

SHRI SURYA NARAYAN YADAV 
(Saharasa): Mr. Deputy Speaker, he has said 
that there was resource crunch. Are we not

Ministry of Defence 
capable of even defending our country? 
(Interruptions)

[Engbsm

SHRI MALUKARJUN: I donot know whether
|w> —I—I— m. ■ ■ Ai iiHi n Mail m *■! ■--* - » - -nesarofouncmwanw, vm n rn ovB U or 
naspropenyvansiaieaiiornoL i amasraomsnea 
the way my hon. friend is asking a question in 
ignorance/This is a major factor, so far as the 
main emphasis is concerned it is about how to 
reducs the wastefulexpendfture when thereisa 
resource crunch, hoWto utilise better the 
available assetsand how to makeamanpower 
planning. These are all factors on which we are 
concentrating - manpower planning, better 
utilisation of our assets.

They are concentrating on the reduction in 
wasteful expenditure and about cost control 
also. As a result of that, in the three Armed 
Forces, that is, Army, Navy and Air Force, we 
coukj achieve something and could save money 
in crores. This is how we have to utilise this. 
Apartfromthat we are trying to get ridof absolute 
assets, surplus stores and inventory control. 
These are all various things and by properly 
attending to them, we win be able to save a few 
hundreds of crores. Itw i be vital for us in delight 
of resource crunch and also in order to give 
strength to the Armed Forces on the oneside and 
to give strength to the Defence Research and 
Development Organisation and also to the 
defence production units.

A number of measures have been initiated 
in the Army to secure visible economy and 
generate resources for financing critical 
maintenance and modernisation. For example, 
take the case of consumption of petroleum 
products. This has been reduced. Temporary 
duty moves have been restricted. Action has 
been initiated to dispose of obsoieteand surplus 
stores. Simulators have been introduced to see 
that the training is properly done. There will not 
be much wastage on the training. Now, 1 will 
come to thequestionof fuel efficiency vehicles.
I have just forgotten one of the points which the
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hon. members have mentioned. It is about the 
Nishan and Zongra vehicles. These are being 
produced in our own defercefactories at Jabalpur. 
But, today, fuel sonsumption is so high, we are 
not able to afford even Shaktiman vehicles. It 
hasacapacitytoproducefburthousand vehicles. 
But, we have togo in for some modernised new 
technology so thatwe can have a fuel efficiency 
vehicles. Forthat,wearetryingtoseeastohow 
best we could achieve that.

Sir.ourordnance depots and storage points, 
they have been modernised. These are afl the 
measures which are being taken to control the 
expenditure, in order to save it so that it can be 
utilised for a constructive and abetter purpose. 
Insofar as the Air Force is concerned, because 
of their manpower planning. (Interruptions)

[Translation]
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much upset. And, of course, sometimes, such 
things happen in a country.

So, wecannotgo by it. Butstill we havefirm 
faith; we will certainly be able to take the needful 
things. When President Yeltsin has visited, 
these things have been sorted out, as you are all 
conscious of.

If you come to Navy, we do require much 
more sophistication, much more modernisation, 
in spite of our indigenous production. For 
example, all our shipyards units, whether Goa 
shipyard or Mazagoan Dock or Calcutta 
Shipyard, are producing, manufacturing ourown 
indigenous ships which are going to be quite 
sophisticated. They are producing frigates, 
corvettes and all types of things; in fact, we 
should congratulate our production units for 
producing indigenous submarines also. Already 
one has been commissioned and the other is 
going to be commissjpned.

APRIL 27,1993

SHRI CHHEDt PASWAN (Sasaram): Mr. 
Deputy Speaker, Sir, when hon. Minister is 
sleeping like this in the House then what will be 
the fate of our queries ? (Interruptions)

[English]

MR. DEPUTY SPEAKER: Thehon. Minister 
is deeply thinking about the Defence Budget.

SHRI MALLIKARJUN: Sofaras Air Force 
is concerned, because of their manpower 
planning, they were able to save nearly Rs.40 
crore. Of course, whateverbethelevelforcethat 
we have, we all believe that our defence 
preparedness is such that we will face any 
eventuality. There is no doubt in that. Butitdoes 
not mean that we should not equip properly our 
Armed Forces. Sofaras Air Force is concerned, 
Shn Jaswant Singh was mentioning about the 
Russian collaboration tn production and other 
things. It is true that afterthe disintegration of the 
U.S.S.R., and emergence of the Russian 
federation, we hadcertain problems in the supply 
of spares. Production support has been very

One of our friends has expressed some 
inhibition about the main battle tank, Arjun. I do 
not think that, that inhibition is really a worth 
appreciation. No doubt, it has taken some time; 
we have spent not less than Rs.240crores on it. 
Now this has been proved by the Army. Winter 
trials have been successfully conducted; now 
summertrialshavealsotobeconducted. This 
main battle tank is not less than any other NATO 
standards, particularly US made Ebrahim or 
Leonard of Germany andso on and soforth. It has 
got its own potential. Kanchan Armoury is unique.

There are so many other integrated things 
which, of course, much better scientists know 
and production units know. But, in general, it is 
certainly a worth main battle tank which India 
has produced. We should be proud of it; we 
should congratulate all of them from DRDA, for 
achieving this.

Then, we have to still equip ourselves. Now, 
there is an apprehension that in spite of our 
constant efforts to have friendly, normalised 
with Pakistan, to have mutual understanding
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and cooperation, we are unable to achieve it 
because of simple factorthat they aresponsoring 
terrorism; and because of their involvement in 
our internal matters, in our Indian State, we are 
not able to do that. But, however, if Pakistan has 
F-16s, if Pakistan is armoured with nuclear 
weapons, I donotthinkthatlncfiashouidbeafraid 
ofthese things. India has got its own conviction 
and I can fully and confidently inform this august 
House that any eventuality from any comer, for 
any reason, Indian Armed Forces wiBfaoe them. 
Wehavefullfaith; and wo will surmount aH such 
things. If China has a nuclear power, if some 
neighbouring State in the Central Asia has a 
nuclear power, India hasalaid down policy; and 
our nuclear power wilt be utilised for the 
construcitve purposes. We shall not utilise our 
nuclear powerforany destructivepurpo6es. We 
donot have togofor it. Today, the whole scenario 
in the world has changed; there is no concept of 
any war.

But we have to defend our territory and for 
that reason we needto strengthen our defence. 
Our preparedness of Defence is neededforthis 
purpose only and notfor aggression.

[Translation]

SHRI NITISH KUMAR (Barh): We should 
get our land vacated f eom others occupation.

[ English]

SHRI MALLIKARJUN: This is the war. We 
want tp settle things with others by having bilateral 
negotiations and with Pakistan underthe Simla 
Agreement. Ido not wantto waste the time of the 
hon. Members who are going to give valuable 
suggestions.

Everybodyhas got appreciation for DRDO. 
You will be surprised to know that Prithvi and 
Tnshulare being produced thereandtheywillbe 
inducted shortly. These missiles are not less 
than the patriots or any other missile. We have 
already produce a missile which is equivalent to 
that of Scuds. So, in missile technology also we
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donot lackbehindanyothercountry. DRDO has 
contributed to many other things; as for example 
it has contributed fortheMBT.

Today we are using about 5.56 MM infantry 
small army system. This as much more 
potential. Now.theconceptisthatwecbnothave 
that much sophisticated weapons which will be 
able to get rid of them. This 5.56 MM will not 
merely be used by Army. We will also supply 
this to the paramilitary forces under the Ministry 
of Home Affairs. So, this is the outcome of the 
Research and Development.

Some hon. Member mentioned about the 
Scud technology. This istheelectronic warfare 
system. It seems that when a patriot missile is 
targettedforaparticularpiace, the Scuds missile 
has the capabiiityto destroy it on its way. It is all 
advanced sophisticated warfare system. So, in 
electronic warfare system also, we have 
achieved results.

DRDO has sucessfully made the Pitotless 
Target Aircraft. Its working has been 
demonstrated successfully. These are all our 
achievements. These are all our indigenous 
things. So, on the one hand because of foreign 
exchangecrunch and on the other hand because 
of the methods and the policies of Government 
oflrKia,niourordnancefactoryrnorethan90per 
cent ofthe things are produced indigenously. In 
the public sector units also about40-75percent 
of the things are produced indigenously.

Oneofthehon. Members askedas to whether 
DRDO has got any collaboration. It certainty has 
someMemorandumof Understanding withsome 
other private sector units within our country to 
develop certian things and to assist them to 
achieve their objectives in a particular field. Shn 
Chandrajeet Yadav asked whether the private 
sector is involved in research and Development 
activity. Yes, it is being involved. We wantto 
utilise the full capacity of our ordnance factory. 
That is how we want to diversify our activities 
and we want to see that the civil sector is also 
involved. This is the broad outlook of today’s

VAISAKHA7,1915 (SAKA)
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defence. Of course, I appreciate that there are 
difficulties.

Sir, without saying anything on ex* 
aervioement, I may be doing injustice. The plight 
of ex-servicemen is amojor concern to us. They 
have been given facilities no doubt Whatever 
facilities that we had given, it appears, are. 
inadequate. But within the parameters, we give 
thefadNties. (Interruptions!) About onerankone 
pension,the MembersareKkeiytoasktomorTow. 
So, we take care of the ex-servicemen. A 
Committee has been constituted as the hon. 
Member, Shri Khanduri, has mentioned. The 
Committee is going into some lacunae, which 
have been persisted on this OTI also. We will 
say after the submission of the report.

Sir. with these few words, once again I 
congratulate our Armed Force for their bravery, 
partiotism, professionalism, and discipline in 
defendingthecounbyfrom external aggression 
and also helping the country at the time of natural 
calamities and internal security. I am really 
happytorwte that the entireHouse is having the 
sameviews..( Interruptions!)

MAJ. GEN. (RETD.) BHUWAN CHANDRA 
KHANDURI (Garhwal): You have not said 
anything about the delegation of financial 
authorities to the Chiefs and also integrated 
financial concept.

SHRI MALLIKARJUN: Sofaras delegation 
of powers to the Chiefs and integrated financial 
concept are concerned, thse are matters of 
examination. And one has to examine them 
thoroughly and they easily cannot bedelegated. 
Already sufficient powers had been 
oewgarea.i/rwefrupDons)

MAJ. GEN. (RETD.)BHUWAN CHANDRA 
KHANDURI: I hope, it will not be analysis to 
paialysis..(/nfernjjpti0fts)

SHRI MALLIKARJUN: Paralysis can also
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bepnmlysed and analysis can also be analysed. 
It is our mental attfejde..(fr}te»n^ptf^)

MAJ. GEN. (RETD.) BHUWAN CHANDRA 
KHANDURI: It is fine. You have said that the 
Chiefs had already got powers. As of today, 1hey 
do not have any financial powere.

SHRI MALLIKARJUN: That is what I have 
dearly mentioned. They have been sufficiently 
delegated powers. So far as delegation of these 
powers are concerned, we wi# examine them.

SHRI YAIMA SINGH YUMNAM-(Inner 
Manipur): I also claim to be one of the hon. 
Ministers who are proud of our Armed Forces. 
I agree with the hon. Members when he praises 
the achievements and the heroic deeds of our 
Armed Forces. Weheardaboutthe heroic deeds 
of our Armed Forces when we fought back the 
Pakistani forces in the past. Although we had 
suffered a temprory defeat at the hands of the 
Chinese forces when it committed aggression in 
1962against India, still I am proud of our Armed 
Forces. So, I am very much convinced after 
hearing the speech of the hon. Minister just now.

Although I have to praise the achivement of 
our armed forces, yet I have to raise certain 
methods relating to the special powers of the 
armed forces. I rise to raise before this august 
House how the people suffered on account of 
delegation of these spectal powers to the armed 
forces. We have experienced it. Many hon. 
Members might have their imagination but not 
experienced. But, we have experienced, it. This 
special power to the armed forces is so 
dangerous, if it is misused and if it falls in the 
hands of irresponsible officers. It is horrible if it 
is applied wrongly. This special power to the 
armedforceswasexperienced in Manipur when 
the army was deployed tocurb the activities of 
the insurgents. At present we are UBing the army 
to flush out the extremists and underground 
organisations of Kukis and Nagas who are 
fighting against each other, to eliminate each 
other. But itisparadoxicaJtothinkoveritthatthe 
people in Manipur and the Government were

APRIL 27,1993
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asking the Indian Government for deploying 
these armed forces toftush out these surgents, 
extremists from the valley. Weareexpectinga 
relief from the army.
in large numbers had protested against it. 

[Translation̂

SHRI SATYA NARA YAN JATIYA (Ujjain): 
This matterpeitains to Defence Ministry and we 
must considerthe present station in the House. 
Such an important issue is being debated in the 
House and there is no quoram.

[Eng/m

MR. DEPUTY SPEAKER: Let the bell be 
rung.

19.00 Hrs.

Now the House enjoys quoram. Shri Yahna 
Singh may continue.

SHRI YAIMA SINGH YUMNAM: Sir, this 
special powerto the armed forces becomesa 
terrorwhen itfallsin the hands of irresponslole 
officers. What happens then? Under the 
provisions of this special power given to the 
am^foraM,the officers and thejawansgo and 
shoot anybody even without giving any reason. 
ItwasexperiencedinmyState.

When the Government is asking for the 
deployment of the armed forces to flush out the 
insurgents, the women population of the State, 
in great ruimbers thousands and thousands of 
them paraded in the State protesting not to 
deploy the army. Why? Because it was 
experienced in the pest that these army officers 
in the dtetrict of Urkhul misused the power and 
committed atrocities on women. There have 
been occasions when giris were deAoweredby 
jawans and even the matterwas raised in the 
K in h /V M rtflW «irw |t|hn fflTTM lf Iff III IS

It is taken th«*)inrlnr those npnrinlpowom, 
the army people and Jawans cando anything

Ministry of Defence 
what they Uke.lt has laso happened so when 
armywasdsployedin Assam. InthisHousealso 
some of the hon. Memebers from that region 
raised an issue how atrocities were committed 
by the jawans by raping married woman and so 
on. So, the women population in the State say 
that they do not Ifoe these armedforces.

Sir, we are proud of our armed forces. We 
have to also think of giving such crucial powers 
to the armed forces for assisting the 
administration. It is a dangerous pitfall in the 
hands of persons who ate irresponsible. So, Sir, 
while raising this point, I am coming to the other 
point of giving training to the jawans of the Army. 
While givingtrainingto the jawans of the Army 
in theart of using weapons or for combating, let 
us also try to infuse the spirit of patritism and 
nationalism in the jawans.That will givemoral 
ipiftmentalsoto them and they w i consider not 
to misuse thetrpcwwerand it wi.toagreat extent, 
restrain them from committing such offences. 
So, Sir, while giving training to the jawans, let us 
try to infuse in them the spirit of patriotism so that 
vwycann^DeoenonnerMovnenana ADorae 
is won not only by the strength of the army or the 
number of armed forces or bythe whole 
combination, but alsoby the spirit of the Army.

19X17 Hrs.

(SHRI TARA SINGH in the Chair)

Sir, I wilt not take much time, I only saythat 
let userexxjrage our AmwdForras by our giving 
social recognitiontathe families of those jawans 
whofoughtbravely. whodedbravely, wtofcxjght
III inih ■ ini I nat> nJii — t i  Mum iAw nnninlMinn ran iti n nlorrotrMoinonana, iiWBgRWSOCiairerognreKXi 
to their family members, it will boost up their 
morale and their spirit of sacrifice for their
1 1 IB it I ■ |J|« ■! flMQwiBfianci.

Lasty, Sir, even though my proposal may not 
beaooeplsd, ImaybetheonfyMemberwhomay 
propose this,stiMlhave to propose that let us 
have nuclear weapons. My idea is that without 
strengthening our hands, we cannot deal with 
others. We must convicne the world, we must
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tell theworltl that we are not using nuclear 
weapons. Wemusthavra that courage toconvince 
the woildthat India is a peace-loving country, so 
we may not use them. We must have the 
restraining power nottouse them, but let us have 
thenuclear weapons at least so that we can deal 
with other countries at par. I mean, when USA 
has got nuclear weapons, it deals with other 
countries. Likewise let us have our nuclear 
weapons, let us manufacture nuclear bombs 
and othereffective weapons so thatwecan have 
a good command in dealing with other nations.

Sir, with thesefew words, I join in praising our 
Armed Forces.

SHRI SARAT CHANDRA PATTANAYAK 
(Bolangir): Mr. Deputy Speaker, Sir, I wantto 
make only one point. When late Mrs. Gandhi had 
been to Bolangir, shehadannouncedinapublic 
meeting that one person from each family of 
displaced persons, that is, those who have 
sacrificed their land, would get a job in the 
ordinance factory. Buttill today they have not got 
a job in the Defence Services. Secondly, she 
had announced also in that meeting that one 
Engineenng School or ITI will be established in 
this area, but till today, it also has not been 
established Then, the displaced persons who 
have sacrificed then land, they have not gottheir 
compensation amount from the State 
Government. So, I request the hon. Ministerto 
interfere in this matter and take necessary steps 
in this matter.

SHRI A . ASOKARAJ (Perambalur): Mr. 
Deputy Speaker, Sir. on behalf of my party All 
India Anna D.M.K., I would like to say a few 
words. I am not happy over the Budget estimate, 
but at the outset I want to congratulate our 
scientists in the Ministry of Defence for their 
dramatic success with projects such as main 
battle tank, light combat aircraft and various 
missiles during this decade. I feel sincerely that 
it will instill confidence as it is an indigenous 
research and development work. That is why, I

Ministry of Defence 
congratulate our scientists.

In the budget estimate for research and 
development, the revised estimate for1992-93 
was Rs.11.75crores,but the budget estimate for 
the year1993-94is Rs. 11.23crores. When we 
congratulate oursdentists we should also try to 
help those scientists who are producing 
indigenous missiles for our country. So, I would 
request the hon. Prime Ministerto enhance the 
allocation for research and development work.

Now, I would like to sayafew words aboutthe 
National Defence Academy. The Salnik Schools 
and the Indian Military College are preparing the 
students for the National Defence Academy in 
their own way. I feel that since education is not 
like in the past, we should try to improve it not 
only academically, but the discipline should 
also be maintained. I am afraid, as the discipline 
is faffing, the standard alsowill fall automatically. 
In Tamil Nadu, we have a long coast. There are 
three regional headquarters of Coast Guard at 
Bombay, Madras and Port Blair. The coast 
Guard personnel are requiredto handle delicate 
situation at sea. We are providing some ships to 
the Coast Guard. But I am afraid, these ships of 
Coast Guard cannot fight out LTTE when they 
are coming by sea-shore. I am told thatthese 
shipscan sail only on high sea and whenthey are 
neanng the coastal area, it is very difficult for 
them to approach. But LTTE is also having very 
fast boats with twin engines. Itisquitenaturalfor 
the people of Tamil Nadu to worry about the 
situation. So, small and mini boats fitted with 
superiortypeofengines and other things shoufcl 
be made available'to the Coast Guard. They 
must have very sophisticated and fast moving 
boats. So, I request the hon. Ministerto see that 
things should be done.

Next tNnglwould like to tell you about Katcha 
Theevu. It san important thing forTamil Nadu 
people. We had given to Sri Lanka Katcha 
Theevu earlier. Butourfishermen whoaregoing 
for fishing are almost kidnapped by the Sri 
Lankan Navy, sometimes they are also shot 
dead by the Sri Lankan Navy. Theirboats are
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seized and the families of fishermen are very 
muchsuffering. Hence I requestthehon. Defence 
Minister to take necessary steps to get back 
Katcha Theevu from Sri Lanka. Even in Tamil 
Nadu Assembly, our respected leader Dr. 
Puratchi Thalaivi announced that we must get 
back KatchaTheevu. If KatchaTheevuisnotgot 
back to us, from Sri Lanka, I think, the Tamil 
Nadu people will agitate for it and they wil even 
come out openly for their demand. I would 
request the hon. Minister to take up this matter 
very seriously andthe island of Katcha Theevu 
should be got back from Sri Lanka as it is 
important not only from the Defence point of view 
but also from the point of providing protection to 
our fishermen, since their life is also in danger.

Regarding ordnance f actones, it should be 
taken seriously andsee that everything must be 
doneaccordingtothestandardnorms. Regardng 
re-settlement of ex-servicemen, we are given 
some figures. But actually their lives are not so 
satisfactory. So, I requestthehon. Minister to 
seethatthere is DirectorGeneral of Resettlement ‘ 
(second career) to take care of the interests of 
the ex-servicemen. That Directorate is the nodal 
agency for re-settlement. We must also provide 
them employment.

We are giving some suggestions and also 
telling that such and such reservations are 
made. But I remember one thing. When 
advertisements are made in the newspapers, it 
is said: “Scheduled Castes and Scheduled 
T ribes people can apply for these posts.” But at 
the end of the advertisement, there was also one 
sentence. If the suitable candidates are not 
available, then the post will be given to others. 
So, naturally when these advertisements are 
made, even though they were eligible, they were 
made ineligible andthose posts were not given 
to the SC-ST. I would like to point out this 
particularly because we are saying something 
only in words that we are trying to help these 
people but unfortunately the hands of the officials 
ortheconcem authorities who are there to take 
them, they do not have that mind or the heart to 
take them. I would like to emphasise that when
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you are making reservations, it should be seen 
that it is done. I am pointing out because SC/ST 
even though they are given so much support, but 
actually they are nottaken. So, in the Defence 
also, the instructions of the Department of 
Personnel and Training, a special recruitment 
was launched. In one pamphlet, it is stated:-

. “In accordance with the instructions of the 
Department of Personnel and Training, a special 
recruitment drive was laurx^edinthe Department 
of Defence. As a result of this drive, 156 
vacancies have been filled.”

I was wondering in such a very big 
organisation, when they are saying that only 156 
vacancies are filled up, they did not say how 
many vacancies are there. We are not able to 
know how many vacanceis were not there and 
how many people were not taken. It was not 
actually said in the pamhlet. But they are very 
much proud of saying that 156 vacancies were 
filled.

I also request the Ministerthatthe grievances 
of the es-servicemen should be redressed. I 
remember once when I was in the Defence 
Committee in 1979 in Lok Sabha, we went to 
Jodhpur and actually some officials came to us 
and told us with all fear that they did not have 
housing and other facilities. I asked for more 
particulars but because of their fear, they did not 
want to give more particulars. But it is still in my 
mind that we must try to give them 
accommodation. We must try to make as much 
funds as possible to be reserved for 
accommodation so that they can do their duty 
with all their capacity.

Finally I would like that regarding going to 
court by the military personnel, theyare 
approaching the civil court. One of the hon. 
Members who spokfralready has also pointed 
out this. I am really concemedtosay that, in 1982 
it was only 29 cases whereas m 1991, it is said 
that some 1,064cases were referred to the civil 
court. I am afraid that this may lead to much 
confusion. So, I requestthataspecialcommittee
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should be appointedtoseethatthe grievances 
are eliminated as early as possible. The 40 
years old Army ActtorcefuBy urges that at least 
one writ of appeal shoufclbe available to service 
personnel before an ftpeflatecourt consisting 
of independent judges. I hope the hon. Minister 
will reply on this point.

I want to tell about Pakistan. It is trying its best 
to destabilise India and to affect its economic 
development. Pakistan now openly admits that 
it has the nuclear capability which means that 
India is not likely to go to war with Pakistan no 
matter what Pakistan does to India. The latest 
bombexptosionsinBorrtoayandCaJcuttashould 
be seen in this context, also, Pakistan is likely 
to increase its activities to strike India in future 
for it is sure that India is not likely to hit back in 
any meanigful manner. If the Government of 
India continues to give lowest priority to the 
country's Defence preparedness, tt will only 
encourage Pakistan to indulge in more 
dangerous acts of abotage in this country to 
affect the foreign investment here. Therefore, it 
is time we realised that without adequate security, 
there coutd be no worthwhile economic 
development. The Prime Mirostermusthavea 
look at the security scenario in South Asia with 
great care and take necessacy measures to 
ensure the combat effectiveness of our Armed 
Forces.

With these words, I conclude.

t ̂ ----jViaftMHianj

SHRI JAGAT VIRSINGH DRONA (Kanpur): 
Mr. Chairman, Sir, we are discussing the 
Demandsfor Grants petainingtotheMinistry of 
Defence. Had we taken thematterseriouslywe 
would not have been satisfied wita the alocation 
made for it in the Budget. I am not personaly 
satisfied with it. Therefore, I cannot support it.

Every country needs Armed Forces for 
defendfog its border to raise the morale of the
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country and to keep its flag high Hi the World. 
However, we are proud of our Armed Forces. 
Armed Forpes have done India proud in the 
recent past However, in view of the rise in prioes 
land the need for strengthening Defence 
preparedness proper allocation has not been 
made in the Central Budget. Lastyearasum of 
Rs. 17,500crores was allocated while in this 
year’s Budget a sum of Rs. 19,180 crores has 
been allocated. On the face of it there seems to 
be substantial increase of Rs.1680 crores. 
Overall there is an increase of 9.6 per cent but 
we should have taken care of the impact of 
inflation, devaluation of rupee and total 
convertibility of rupee.Tomeetthe requirements 
of Armed Forces we must make adequate 
allocation. I think this increase is not sufficient 
in view of the higher ratesof fullconvertibility of 
rupee.

During the discussion it was mentioned that 
with full convertibility of rupee there will an 
additional burden of Rs. 1500 crores on the 
country on account of imports of arms.

Out of the total amount of Rs. 1680crore if 
we deduct Rs.1500crore, we are left with only 
Rs. 180 crore. Besides, there are many other 
problems. After the disintegration of Soveit 
Russia we purchased most of the defence 
rnaterialfrom Russia and Ukraine. An agreement 
was signed and I was told that after the rupee- 
rubal compromise takes place we would not 
have any additional burden on us. I have also 
been told by the officers in the meeting of the 
Stand^Committee that wehave boon providod 
repaymentfacKty. I do believe them, but despite 
that, paucity of funds as compared to our 
requirements, inadequate facilities for our 
defence forces, Government’s negiegence to 
their service conditions and their needs and 

their the
of great concern. Our Defcmce matters are more 
important primarily from thepoint ofview of our 
relations with the nefghbouringcountries. Just 
as we have to be quite careful regarding our 
neighbour atapiaoe where we live, we have to 
see whether they are reliable or not We sure to
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see lest he may ot use any opportunity for 
causing any harm to us Similar is the positron 
regarding the neighbouring countnes We have 
a neighbounng country about which I would not 
hesitate to say-that it increases about 12percent 
expenditure on defence purposes every year 
Officially they have announced several times 
thatthey have attained weapon oriented nuclear 
power and made sophisticated weapons 
available to their armed forces This makes 
evidentthat they do not have a soft comerfor us 
as a neighbounng country The whole country 
knows this fact In such circumstances it 
becomes necessary for all of us-no matter we 
betongtotheoppositionorthe treasury benches- 
to ensure the protection of our country and make 
defence arrangements to give them a befiting 
reply Like them, we should also make available 
sophisticated weapons to our armed forces so 
that they may use them bravely to maintain the 
dignity of the country
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and giving protection to them, we must curtail 
expenditure on other items to increase our 
expenditure on defence so much so that we 
should be ready to skip one time meal to equip 
our armed forces with most sophisticated 
weapons, this is my opinion

I have not been able to understand why 
despite everything being clear, the Government 
does not take the matter seriously One thing 
more is of concern I would try not to waste my 
time on the matters which have already been 
taken up by the previous Members I remember 
when I was a child I saw people were very 
anxious to join defence

[English]

It used to be considered as a lucrative job
/

[Translation]

VAISAKHA7,1915 (SAKA)

It is true that we badly need to boost up the 
morale of the armed forces I found the living 
example of it during the war of 1965 Pakistan 
had patton tanks, sabut jets whereas our armed 
forces were equiped with only Centunan and 
sherman tanks used during the Second World 
War But since our soldiers had a high morale 
they destroyed the Pattan tanks with these tanks 
and converted Khemkaran into a graveyard of 
Pattan tanks If we expect our armed forces to 
work with thesame spirit, we will certainly have 
to equip them with most sophisticated weapons 
toenablethemtogiveabefitting reply toPakistan 
If we do this, only then we would succeed in 
protecting our country but this would require 
adequate additonalfunds

People working in armed forces had job 
satisfaction, they lived with dignity Whenever 
an officer passed through a way people paid a 
great respect to him The most bnlliant persons 
eagerly wanted to join the army Every Army 
officerwanted hisson to join his regiment when 
his child succeed in it, he was very proud of him 
I would like to know whether same situation 
persists even now9

[English]

Do we get the best enough? The answer is
no

[Translation]

When the General Budget is prepared, all the 
aspects have to be given adequate consideration 
The Government claims that there is paucity of 
funds But at time when our existence is in 
danger, our neighbouring country has an ill-will 
against us and is involved in what is called a 
‘proxy war’ in Punjab and Jammu and Kashmir 
by not only providing arms and ammunition to 
the anti social elements but also by imparting

The reason isthatwe are not ableto take care 
of them Neither we are able to meet their 
requiremtns nor we give them propertreatment 
When our soldiers fight on the borders and 
sacrifice their lives forthe sake of the country 
and win the battle, we are proud of them, we 
appreciate them and also give them awards 
However, after a short time when the crisis is 
over, we adoptanegligent attitude towards them
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The motto of Army has been 

[English]

Justto keep army young and efficient 

[ Translation]

The age of retirement forthe soldiers is just 
35years Ikrpwthehardshipsthroughwhichan 
army soldier has to pass when he retires after 
spending his youth in the service of his country 
I have been associated with a number of 
organisations of Ex-Servicemen and engage 
myself in the welfare activities pertaining to 
them when a person of high character having 
lived a life of sincerity and self-respect retires, 
he meetsaveryindifferent attitude in Government 
offices, he is asked to give bribe and is harassed 
whenever he goes He is unable to get legal 
assistance if his house has been occupied 
illegally by someone He runs from pillar to post 
but even the ‘Special Soldier Boards’ fail to 
provide any assistance to him He is unable to 
find many means of livelihood and is unable to 
settle his family The Government have made 
efforts in this direction but these efforts are 
inadequate My submission is that we should 
create such an atmosphere where in the persons 
Miom we have taught to live with dignity and who 
has sacrificed everything for the sake of his 
country can lead a tespectful life even after 
retirement We would certainly have to make 
provisions for their rehabilitation since the 
existing provisions are inadequate If we want 
that these things are actually matenalsed then 
the provisions made in the present Budget would 
be inadequate

I would also like to make anothersubmission 
in brief that the assistance of army should be 
takenasanaidtocivilauthonty Armyshouldbe 
called only when there fs no other alternative 
Recently I have been observing that ourfaith in 
paramilitary forces has reduced, as a result of 
which whenever there is a bit problem army

troopsaredeployedatvanouspoints However, 
it involves two factors-first that these troops are 
trained with a motive of ‘shoot-to-kill’ at borders 
But when they are deployed on civilian job, they 
are not to work with this motive In those 
circumstances theyare supposed to fire just to 
frighten the people and not to kill them This 
paradox would have an adverse effect on their 
capabilityandthisisnotgoodforthem Secondly, 
public holds armed forces in high esteem, this 
is an undisputed fact wherever a soldier passes 
through a way, people give a great respect to 
him But if the army continues to be deployed for 
civilian purposes the role of the soldiers may 
become controversial It will demoralise them 
Therefore, my submission is that the Government 
should immediately check the extensive use of 
army They should be deployed for civilian 
purpose only when there is no other alternative 
and not as a general phenomenon Mr Chairman,
Si r, we are bound to purchase all the equipments 
today on cash payment and this will adversely 
affectourpresentbudget So if we want to equip 
our forces with the modern weapons, we will 
haveto make more provision in the Budget in this 
regard The allocation made for Research and 
DevelopmentOrgamsation has been increased 
onlyby Rs 40crores To some extent it is correct 
and this organisation is working satisfactorily

Sir, everybody admits that the latest Main 
Battle Tank is an achievement Butsome doubts 
have also been expressed about it and I would 
like todraw the attention of the House towards 
them Ithasbeensaidthatthereissomeproblem 
with its engine and when its torete is brought at 
aparticular angle, the crewfacesalot of problem 
incomingoutofthetank I would requestthehon 
Mimsterto pay attention in this regard Lastyear, 
there was no increase in the allocation made in 
the Revised Budget for Research and 
Development Organisation but it is good that it 
has been increased this year

The Light Combat Aircraft Scheme is lying 
pending in the R&DOforthe last 10years and a 
lot of amount has already been spent on it It is 
being heard now that there is a hunt fdr a
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collaborator for producing the aircraft Only the 
God knows the truth Attention should be paid in 
this regard also I have got another disturbing 
information It is that we are collaborating with 
the South Eastern countries for production of 
defence equipments There are twofirms named 
ID  P A in Singapore and I TPM  in Indonesia 
withwhomwearegoingtocollaborate Ifweare 
goingto have collaboration withthesecountines 
what will be the use of our research and 
development and from where the foreign 
exchange will be made available as there is no 
such provision in the Budget Will this project be 
funded by some private parties9 If it is so the 
Government can well imagine theconsequences 
ofit TheMarutiYdyogLtd is manufacturing and 
selling hundred per cent Japanese Maruti cars 
etc May be this collaboration will have the same 
consequences I want that the hon Minister 
should clarify all these doubts in his reply

Mr Chairman Sir I would like make another 
requestto the Government through you that it is 
necessary to keep the morale of our army high 
andforthat we have to equip them with the latest 
weapons because we do not have very good 
relations with out neighbouring countries and 
they are always in search of opportunities to 
usurpourland Tofight back them itisnecessary 
that our forces should be as well equipped as 
theirs Until this is done ourcountry will always 
remain in a situation of uncertaimty So I 
wouldlike to request the Government that the 
defence expenditureshould be increased even 
if the expenditure on some othersources has to 
be cuartailed Some suggestions such as 
disposal of old obsolete equipments disposal of 
surplus land etc for generating resources for 
meeting the Defence expenditure were also 
given in this regard Such schemes should be 
welcome and money can be earned from them 
The installed capcity of our ordinance factories 
is worth appreciable, but it is not being utilised 
properly Most of the work should have been 
undertaken intheordinancefactones, but we are 
getting it done in the private sector This sort of 
disease of privatisation in the field has been 
adversely affecting us forthe last 10 to 12 years
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Although, we are paying full salaries to the 
employees and other expenditure is also borne 
bytheGovemmentyetthe capacity of ordinance 
factories is not utilised to the maximum It 
should be utilised for the production of our 
defence equipments and if possible we can 
produce goods for our private sector, and their 
products can alsobe exported We have to 
mobilise our resources The revolver 
manufactured by the Small Arms Factory is 
given to the public at a price of Rs 42000/-, 
whereas its actqal pnce is nearabout Rs 1 lakh 
One and a half years ago this revolver was given 
at a price of Rs 12000/- only Through this 
procedure, there will be a check on illegal arms 
and we can earn money by selling our produce 
All such sources should be tapped and the 
Government should curtail the unnecessary 
expenditure and should invariably me rease the 
budgetary allocation for defence expenditure It 
is inadequate at present and it will not be able to 
equip our forces to that extent as we want So I 
oppose this budget

SHRI KRISHAN DUTT SULTANPURI 
(Shimla) Mr Chairman Sir I rise to support the 
demands of the Defence Ministry So far as the 
defence of ourcountry isconcemed oursoldiers 
officials and employees should be praised and 
thanked I would express a few points here 
Firstly I would like to give some suggestions 
about our retired soldiers A forest force should 
be raised with them so that they can save the 
environment as well as get employment also 
Theyareadisciplinedlot IhopetheGovemment 
will pay attention in this regard and will raise a 
forest force with these retired soldiers and 
maximumfund, providedforenvironment should 
be given to this force and a new fund should also 
beset upforit, sothatplantation work mtheentire 
country can be undertaken properly Secondly 
no one is allowed to construct shops or house in 
the cantonment areas on his own Everyyear an 
auction is held in this regard The civilians living 
there suffer due to it Those who live in the 
cantonment areasshouldatleastbegiven regular 
allotments In the elected cantonment boards 
the is an objective officer and a Vice President

VAISAKHA7,1915 (SAKA)
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who works under the Objective Officer It is the 
discretionary power of the Objective Officer 
whether it agrees to the decision taken by the 
Members of the Board or not In this regard I 
would like to say that as far as the powers 
regarding the work relating to cantonment area 
should be vested in the cantonment board and 
the Objective Officer who is an army personnel 
should have h is final say on it but as far as the 
powers regarding the work relating to civilian 
area should be vested in the representatives of 
civilians These cantonments were set up during 
the British period and there is no proper 
arrangements for roads and electricity 
Therefore I would say that in the Budget more 
allocation should be given forthe improvement 
of the cantonment areas

(MR DEPUTY SPEAKER in the Chait)

I have been elected from Shimla where there 
are 6 cantonment boards The representatives 
are elected there in a democratic way It depends 
upon the board to accept or reject their 
suggestions A large number of people from 
Kangra had joined the defence forces and spent 
their lives in the army Their regiment is known 
as Dogra Regiment Most of the soldiers of this 
regiment belonged to Una Hamirpur Mandi 
Kulluetc But today their number has lessened 
due to withdrawal of the quota fixed for their 
recruitment This is causing unemployment in 
the said areas They are patriotic people So, I 
would like to request that this quota should be 
restored so that the Dogra Regiment can have 
the maximum benefit of their services

There are several army schools in the entire * 
country and in Himachal Pradesh too An army 
school is situated in Dakshai Cantonment where 
wards of retired defence employees and officials 
study but they have to pay more fees The 
schools which havebeenopenedforthe children 
of defence personnel should not charge more 
feesevenifthedefencepersonnelisretired The 
retired employee should not be taken as a
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civilian one I would like to submit that the 
intelligent wards of civilians should also be 
allowedto study in these schools, whetherthey 
belong to villages or cities Particularly, the 
children of scheduled castes and scheduled 
tribes should be given admission in these 
schoolsand no fee should bechargedfrom them 
as it is done in other schools and colleges

The opposition Members were saying that 
the allocation made forthe defence personnel in 
the Budget is inadequate I would like to submit 
that this Government has nevergiven less funds 
for them and nor it will do so It has always given 
adequatefundsforthe Defence purposes There 
had never been such inadequate provision as 
has made us unable to pay the salaries of 
soldiers and officials Ourforces took part in the 
Bangladesh warand forced theenemy country 
to surrender At that time Indiraji did not allow to 
create any shortage of commodities for the 
soldiers The work done by our soldiers at that 
time is praisworthy Our Government always 
takes good steps in this direction So I am unable 
to understand as to how it can neglect our 
defence personnel It is our belief that it will never 
give inadequate funds forthe defecne personnel 
Shri Narasimha Rao is our Prime Minister Our 
Defence Minister and Home Minister are also 
quite experienced persons They will make all 
out efforts to fulfil the requirements of defence 
personnel But this effort which isbemgmadeto 
defame and weaken thecountry is not right It is 
also being said that nothi ng is being given to the 
defence personnel This is not right We may 
remain hungry but we cannot tolerate that the 
Defence personnel maynot get their salaries 
The country can only be saved if all the people 
work with honesty Whenpeopletaketoagitations 
or create mandir-masjid dispute the Army had 
to be called to maintain peace Our population is 
90 crores and there are 13 lakh soldiers to fulfil 
its needs Any way you have the only slogan- 
‘Go on strike There aref requentstnks here and 
there and police have to be deployed in large 
number Our elected representatives should 
avoid organising stnkes They should actually 
keep interests of the nation above evervthing
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and notin the mannerthe people of the B.J.P. are 
concerned by raising the Mandir-Masjid issue. 
The game of the B.J.P. is over. Thanks God, 
people of the country have now come to know 
that neitherthese people areconcemed with the 
temple nor with the masjid. They just want to 
make everybody fight.

Mr. Deputy Speaker, Sir, so far as our stand 
towards our neighbouring countries and 
particularly towards Pakistan is concerned, we 
are all united. Our army is always vigilent to 
combat any situation that may spring up in the 
background of thefactthattrainingcampsforthe 
terrorists of Kashmir and Punjab are being run 
by Pakistan. The credit goes to military personnel 
only who have so far been defeating the design 
of Pakistan. Subsequently, peace is returning to 
Punjab and it will also be so in Kashmir. I think 
that ourcountry can be saved if united efforts are 
made by all, Change in the attitude is essential 
if we want prosperity of the country. With these 
words, I conclude and extend my thanks to you.

[English]

THE MINISTER OF STATE IN THE 
MINISTRYOFSCIENCEANDTECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOPMENT) 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
(SHRI RANGARAJAN KUMARA- 
MANGALAM): Mr. Deputy Speaker, Sir, the 
time allotted for this discussion was five hours.
It ended at 7.35 p.m. I had made a request that 
upto 8 o’clock, the House should be extended. 
The basic idea is that, all those who wish to 
speakorparticipate in the debate may complete 
theirspeeches today.

The Prime Minister will start his reply 
tomorrow and thereafter, we have a number of 
Ministries to be covered. At least, we must be 
capable of doing it at least three, this week. 
Otherwise, we won't be able to do much justice 
to the Demands for Grants. If, there are any 
Members who wish to speak in the Opposition,
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they may indicate theirnames so that, the Prime 
Minister’s reply could be started early tomorrow. 
Otherwise, it will be dragged again and we will 
lose time in other Demands for Grants like the 
Home andthe External Affairs. Tomorrow, also, 
we will be having discussion.

[Translation]

SHRI CHHEDI PASWAN: Mr. Deputy 
Speaker, Sir, as peryour instruction the sitting 
of the House was extended upto 8 p.m. You may 
now be pleased to adjourn the Housetoday and 
may allow the remaining Members to speak 
tomorrow. That will be followed by the 
Government reply.

[English]

MR. DEPUTY SPEAKER: Afew more hon. 
Members want to speak. If you all cooperate, we 
will be able to finish the business. I hope, the 
House agrees with this proposal.

SEVERAL HON. MEMBERS: Yes.

SHRI JAGAT VIR SINGH DRONA: Sir, I 
suggest that you may extend the time by another 
thirty minutes. Let us finish the discussion so 
thatthe Prime Minister can reply tomorrow.

MR. DEPUTY SPEAKER: This is a 
reasonable approach to the problem, alt right. 
Shri Surya Narayan Yadav.

[Translation]

SHRI SURYA NARAYAN YADAV 
(Saharasa): Mr. Deputy Speaker, Sir, today we 
are discussing the demands of the Ministry of 
Defence. The most neglected section in the 
country, rf there is any, is the army and then the 
farmers. Our former Prime Minister late Shn Lai 
Bahadur Shastri gave the slogan- “Jai Jawan, 
Jai Kishan”. But I do not know as to what 
happens that all the Governments that came to 
power neglect both army andthe farmers. That 
is why I rise to oppose the demand.
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20.00Hrs.

Sir we had a war with China which is a 
neighbou ring country When the country was 
faced with such a situation all the mothers and 
sisters of the country offered their jewelleries to 
support the country in those moments of cnsis 
Our country can display such kind of unity As 
has been said by our colleague just now people 
havestitl the same respect and reveranceforthe 
army Yet I do not know why the hon Members 
who participated in the discussions on budget in 
the past had urged the Govemmenttobe liberal 
in budgetary allocation for army We see at 
times analysis in this regard on television and 
dunngwar Attimeswegetthechancetoseethe 
army personnel jumping out of a helicopter 
climbing a mountain through bushes crossing 
the nver and engaged in such other acts All that 
gives an impression that they are the real sons 
of the soil But when they retire from service and 
return their home they do not get the same 
respect The Government announced number of 
schemes forthe ex-servicemen viz issuance of 
permits to open petrol pumps gas agencies and 
permits to run buses But I can say with 
authenticity that not more than 7 percent ex 
servicemen have been benefittedthrough such 
schemes TheGovemmentcanconductasurvey 
to ascertain the facts in this regard Credit goes 
to the army personnel that inspite of the fact that 
they live a hard life and that they are neglected 
they sacrifice their lives for the prestige of the 
country There are several examples of it which 
I would not like to cite here

Sir in the existing circumstances the children 
of the country need to be educated through 
military schools The need ofthe hour is to oper) 
one military school in every district or 
commissionary headquarters of every state and 
children of farmers and other rural people should 
get education in those schools so that they may 
bedesciplmed I would therefore like to submit 
that the Government should consider these 
points and should try to make such provisions

I believe that when a particular country makes 
progress, whenaparbcualrpenson makes some 
progress that is to say when he becomes a 
billionaire from a millionaire then he aspires to 
become a trillionaire I am happy when the 
Government says that the country is facing 
economic cnsis It gives me the impression that 
our country is making progress I would like to 
support my view with the example that when a 
persons acquires wealth fairly enough to meet 
his requirements he cannot make any further 
progress Nobody in the world has been able to 
fulfilhisneedofwealth Thereisnosuchexample 
There will ̂ e a cnsis of money when demands 
increase But we are required to assess its 
importance And that is why I said that the 
Government should try to fulfil the dreams of 
former Prime Minister late Shri Lai Bahadur 
Shastri Therewasa great thought when he gave 
the slogan Jai Jawan Jai Kisan They are now 
the most neglected secitons of the country

Sir I would not take much time and conclude 
by raisingthreefourpoints Pakistanisengaged 
in organising tnanmgs for terrorists to send them 
inlndia It is a kind of war In our local dialect we 
may call it mall Yuddh (wrestling) A war 
between India and Pakistan is imminent this 
cannot be denied Wetoleratesuchthings I have 
made a demand even in the past that our country 
needs making nuclear bomb because our 
neighbouring country has already made it 
Through you I would like to know as to what 
measures have been taken by I ndia to counter 
if a nuclear bomb is used from Lahore in future 
It is all right that we would not launch any attack 
on Pakistan but what is wrong in making it for 
the purpose of self-defence We will not of 
course misuse it

I have submitted time and again that the 
Government should be serious about this 
question Notforawarbutevenforpeaceweare 
required to make nuclear bomb I wish the 
Government should make an announcement in 
this regard It does not make any difference

Secondly I would like to say something in
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regard to China A reference of China-war has 
been made here Agreatcxxnmuncation problem 
had emerged when ourcountry was on warwith 
China Due to that problem we were not able to 
transport food and other things to the army 
deployed on the front There was a problem of 
roads in Bihar and Assam through which food 
items might be rushed to the border Realising 
the need for such a road, the then Pnme Minister 
Pandit Jawahar Lai Nehru felt the need to 
construct border road from Darbhanga to 
Pharvisiganj in the North Bihar Communication 
upto the Chmise border would be available if that 
road is constructed I would like to submit that 
keeping in viewthe importance of that road and 
also keeping in view the fact that if falls under 
border area, the Government must construct 
that road The Ministry of Defence has the 
responsibility of constructing that road and we 
know there is no audit of defence budget I feel 
that whenever the funds allocated in the budget 
are not utilised fully, that fund is lapsed I ask, 
why not that money is utilised to construct such 
important roads irrespective of theconsideration 
that those roads will have to be constructed in 
North Bihar oron the border of Kashmiror in aay 
other place The Government must utilise that 
money for constructing important roads

Now I would like to submit about honour of 
soldiers Britishers made many regiments in 
our country i e Rajput regiment, Jat regiment, 
Gorkha regiment and Sikh regiment Their 
argument was thatthese were fighter and brave 
tribes I also say that these people and regiments 
are brave but are the other regiments not fighter 
and brave? Are Paswans weak fighters7 There 
were Kurmi and Ahir regiments dunngthe British 
time Why were these regiments disbanded? 
You please thinkover it I am not in favour of any 
regiment I think that there should be no such 
regiment We have many States in our country, 
i e Bihar, Uttar Pradesh, Himachal Pradesh, 
Andhra Pradesh You can constitute separate 
regiment in the name of these States It will be 
the best course Then there wHI no discrimination 
and everybody will be equal (Interruptions)
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Inconnnection wrth deserters I wouldsay that 
even Sikh regiment deserted during the 
Operation Blue Star Thatisaseperatethingand 
I do not want to go into it Traitors should get 
punishment, I have no objection to it I wouldsay 
that regimentsshould beconstituted in the name 
of patriotism, in the name of States and the 
country instead of constituting it in the name of 
castes Then people will honour it and that is 
correct also

Now I would like to discuss a point regarding 
ex-servicemen You have not implemented the 
‘same rank, same pension” scheme even 
though it has been discussed several times 
here You should not discriminate in this matter

Sir, I submitted a few important points before 
you I hope that you will think over them and 
make necessary improvements In addition I 
would request you toprovide maximum facilities 
to ex-servicemen and their wards

In the end, I would like to raise another point 
If a soldier is posted at the border and his wife is 
working at a distant place, arrangements should 
be made for transfer of wife to a place of her 
choice There are rules to thiseffect but practically 
the State Governments pay least attention in this 
direction So, I would request you to give 
instructions to ex-servicemen cell constituted 
in every State, for taking immediate action in 
such cases I would request you to give 
instructions to State Governments in this regard

In the end, Mr Deputy Speaker, Sir, I thank 
you for giving me an opportunity to speak

[English]

SHRI M V V S MURTHY (Visakhapatnam) 
Mr Deputy Speaker, Sir, I rise to speak on 
DefenceBudget Idonotwanttotakemuchtime 
because several eminent speakers spoke about 
the need for action on thestdeof the Government

Sir, you know, ourcountry ©oneofthelargest 
countries in the world with lots of water areas
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exposed to the other countnes We got 
mountainous area on the border, and the costal 
area on the border And because of the 
vulnerability of the coastal area, a lot of 
smuggling activity is being noticed I am sure, 
this aspect could also be tackled by the defence 
personnel

For instance, I come from the coastal area, 
Visakhapatnam, where the Eastern NavalChief 
is also stationed there But unfortunately, many 
activities of the smuggling nature are taking 
place ButthesearetheareaswhichtheMinistry 
has to take into account

Our country today is having one of the best 
Armies I can say They are the real brave sons 
of the country They deserve every pat on their 
back They are spending their whole life for the 
country But at the same time we are not giving 
the importance that is required forthis Ministry

I am sure, this is one of the largest Budgets 
of the various Ministries Even then, there is no 
responsible Cabinet Minister also for this 
Ministry This aspect should be looked into 
immediately by the hon Prime Minister

On the training side also, we are not having 
sufficient facilities for attracting the youngmen 
into the fold of the defence personnel to safeguard 
our borders There are Sainik schools all over 
the country Their condition is deplorable They 
do not get the help that is required Near 
Korukonde, and in my constituency, there is one 
Samikschool lhappenedtobeamemberonthe 
BoardofGovemorsoftheschool TheDefence 
Minister and the other Members are on the 
Board lamafraidtheBoarddoesnotmeeteven 
once in a year to look into the needs of the Sainik 
Schools If this isthe state of affairsforthe Sainik 
Schools, how can we rate into other aspects'*

I would also like to sayafew words about the 
quality of the fife of the defence personnel, those 
who are working in the defence services They

are sacnficing everything, their family, their 
children and everything, andeven then we are 
equating their services with the services of the 
white collared jobs So, I suggest that Defence 
Services should be given a priority of treatment 
when compared to other services in the vanous 
categones

The eligible young people must also be taught 
of serving a certain tenure of their career in the 
defenceforces In other countnes every person, 
in case of emergency, is a trained person to 
serve in the services But, in our country it is not 
so Wereoruitpeopleonlyfromsomeareasand 
majority of the areas are not represented in 
times of crisis The services of the defence 
personnel are not available tothe country

I do not wantto take much time of the House 
We are using army as police personnel Army 
is a specialised category of service and their 
services should be utilised in calamities only 
The police service is meant for maintaining law 
and order in the State and it is a State service 
But, we are using the armed forces for that 
purpose also So, this makes an unnecessary 
extra bundenon the partofthedefencepersonnel, 
forgetting theiractual need

I would hke to draw the attention of the hon 
Defence Ministerthat defence production isso 
much changed all over the world but not in our 
country So many countnes are having so many 
sophisticated weaponry, whereas ourcountry is 
using obsolete models like tankers etc Asa 
result of that, the production cost is so high and 
the performance is so ml The Government’s 
policy is not to encourage the obsolete industry 
If that is the case, inthe defencepraduction also, 
it should not be encouraged so that our money 
can be utilisedfor better purposes, because our 
resources are limited and our needs are very 
high If that is the case then we should think of 
utilising to the maximum extent possible the 
available resources so that resource crunch will 
notbethereforthisMimstry In the procurement 
of and other equipment things, a very high 
degree of specialisation, efficiency and honesty
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etc are required. It is not like acquiring some 
machinery for some other thing, and if it do 
network, wecan throw it out But, here in defence, 
it involves the country’s safety, safety of the 
personnel working in the defence services

We must have a sophisticated weaponry 
system We should also think of providing our 
personnel with the latest weaponry system We 
should cut down the wasteful expenditure 
whenever possible The Budget should be 
utilised forthe purspose of efficient management 
of the defence personnel

[Translation]

•SHRIR JEEVARATHINAM (Arakkonam)
I thank you for extending me an opportunity to 
speak on the Demands for Grants pertaining to 
the Ministry of Defence forthe year 1993-94 I 
extend my support to the Defence Budget and I 
would like to share some of my views in this 
tegard

Ministry of Defence 
of people and it could be a training in discipline 
too forthe young. Such youth after propertrainmg 
could be enlisted in Army, Navy and Air Force 
as per their aptitude and training

I would like to empasise a point here in this 
regard At Arakkonam. in the expanse of about 
five thousand acres of land an Air-Base has 
been set up As it is an inland Naval base and 
as it is a newly estblished one it could be further 
expanded to rope in more youth around the 
place You can recruit talented and efficient 
studentsaroundtheplace andyou can give them 
training It is a strategically and logistically 
important location from the country s defence 
point of view Hence, thenew Air-Base over 
there should be expanded and modernised with 
sophisticated war-machmes for an efficientwar- 
prepaedness Even dunng the time of Britishers 
there used to be an Air Base located there 
Hence I request the Hon’ble Pnme Mimsterto 
give the due consideration to set up af ull-f ledged 
Air Station

Our country faces a serious crisis today 
because of the threat perception we get on two 
counts On one side Pakistan is giving training 
and providing armstothe terrorists who infiltrate 
and cause havoc both in Jammu and Kashmir 
and in Punjab This was quite evident from the 
bomb blasts that have occured in the city of 
Bombay Like wise the LTTE militants from Sri 
Lanka are infiltrating into Tamil Nadu and go 
about with their activities We must have to put 
on an end to it Hence we need to revamp and 
strengthen our Armed Forces

Hence I would like to suggest to the 
Government to go in for conscription atleast in 
these problem States Studentsfrom the colleges 
should be roped in and they should be given 
framing After their studies are over, they should 
be given military training for about a year and 
they should be enrolled in the Armed Forces 
This kind of training based on the pnnciple catch 
them young would instil confidence in the minds

You can even contemplate setting up of 
plants to manufacture the spare parts needed for 
our fighter planes in the Air Force and other 
Armed Forces units

In the event of your going in for recruiting 
trainees at Arakkonam from among the student 
commumcty, you must ensure that they get 
adequate and improvised modern training while 
they are sent to different parts of the country In 
order to expand the Air Base at Arakkonam you 
should go in for enhancing the number of 
personnel overthere The staff and men should 
increase in strength The officials of the Air Base 
should buridarapportwiththe people and people s 
representatives like MPs around the place This 
would help the people’s representatives to take 
to the notice of the Government the felt needs of 
the emerging Air Base I would like to draw the 
attention of our Hon’ble Prime Minister *

The Air Base at Arakkonam was set up

*Translation of the speech originally delivered in Tamil
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during our earlier regime and it was our late 
leader Shri Rajiv Gandhi who laid thefoundation 
stone for the same He came there and 
commenced the setting up an Air Base over 
there Hence I requestthe present Prime Minister 
Shri P V Narasimha P.ao to pay a visit to our 
Arakkonam Air Base On your visit you must 
also consider naming the Air Base after late Shn 
Rajiv Gandhi which would be an appropriate 
commemorative tribute to his visionary zeal

It is also noteworthy to consider the fact that 
North Arcot and Ambedkar Districts have sent 
mor e men to our armed Forces They even took 
part in IPKE operations in Sri Lanka Many of 
them who have died theredunngthoseoperations 
were from these two districts

I would requestthe ministry concerned and 
thereby the Government to set up a Sainik 
School alongside the Air Base You have enough 
of land available overtheremthe vicinity Bearing 
all thesefactors you must allocatemore liberally 
to expand and modernise the Air Base over 
there I feelthefunds allotted for Arakkonam Air 
Base is not sufficient It is less this yearthan that 
of last year Hence you may kindly enhance the 
allocation further I request you to give a serious 
thought to it to make the new Air Base a 
sophisticated institution

Now that there are reports about the increased 
presence of LITE militants ir  the coastal areas 
of Tamil Nadu, the situation calles for an 
increased attention from the Ministry of Defence 
We now hearthat LTTE militants are smuggling 
out petroleum products from ourcoastal area 
Hence it is needless to emphasise the need to 
strengthen our Coastal Guard operations 
especially on the shores of Tamil Nadu and the 
South east of it

Sophisticated small Patrol Boats can be 
indigmously manufactured in a large numberto 
step up the Coastal vigil day in and day out

Ministry of Defence 
Efficient and talented sailors and ranks should 
be given training in Naval AirBaseat Arakkonam

Government should comeout with appropriate 
measures to take proper care of ex -servicemen 
The children of Armed Forces personnel andex- 
servicemen should be given prionty to get 
admitted in professional colleges and other 
educational institutions Such studentsfromthe 
families of military personnel should be given 
5% reservation while seeking admission in 
Engineering and Medical Colleges The same 
may be extended while they go for employment 
opportunities Retired Armed Forcespersonnel 
based on their educational qualifications should 
be given priority in appointment made in both 
Central and State Civil Services They should 
get 5% reservation in employment opportunities 
in Bank Recruitments and other public sector 
undertakings

Many counti tes possess nucleai weapons 
and nuclear capability Though we have made 
advance researches and are harnessing nuclear 
energy for peaceful purposes in a constructive 
way, I would requestthe Hon ble Prime Minister 
to reconsider our nuclear option Our capability 
needs to be proved If need be we may have to 
change our policy We should go in for 
manufacturing submarines with advanced 
technology Sophisticated small arms 
manufactunng should be taken up to meet our 
own requirements and even to make ourselves 
ai ms dealers Pilotlessfighterplanes should be 
developed by us and the needed infrastructure 
should be built-up Our technicians should be 
exposed to advanced professional training in 
thisragard

I for one who feef thatthis year’s allocation for 
the Defence Budget is sufficient and It isnot 
directly proportwnatetothe threat p«p9ptk>n we 
have as of today Commanders of our Army, 
Navy and Air Force areconwierKiablesokteKBj 
Congratulate them on this occasion and f also 
want to put on record my appreciation to the 
officers and men and the whole staff of our 
Armed Forces,
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Even before our country could win freedom 
Madras Regiment was set up in the erstwhile 
Madras Province Britishers were ably assisted 
by this Regiment and they were able to capture 
Burma and the then Ceylon Madras Regiment 
carved a name for itself Likewise you may raise 
new regiments in every State I request you to 
consider this option again With this I conclude 
my speech supporting the Demands for Grants 
pertaining to Ministry of Defence

MR DEPUTY SPEAKER Now Mr 
Khanoria

SHRI CHHEDIPASWAN (Sasaram) Sir

1993-94 462 
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there is no quorum in the House

MR DEPUTY SPEAKER The bell is being 
rung

I find, there is no quorum in the House Hence 
the House stands adjourned to meet again 
tomorrow at 11 00 a m

20.35Hrs.

TheLok Sabha then adjourned till Eleven of 
the Clock on Wednesday, Apnl28 1993/ 

Vaisakha8 1915(Saka)

VAISAKHA7,1915 (SAKA)
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